
International Registration designating India 

Trade Marks Journal No: 1956 ,   13/07/2020           Class 1 
 

 

Priority claimed from 16/10/2019; Application No. : UK00003437054 ;United Kingdom 

4433336    18/12/2019

[International Registration No. : 1512363]
METSÄLIITTO COOPERATIVE

Revontulenpuisto 2 FI-02100 Espoo FI

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used

IR DIVISION
Chemicals used in industry.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 1 
 

 

Priority claimed from 25/06/2019; Application No. : 4562493 ;France 

4440956    09/12/2019

[International Registration No. : 1513834]
BOSTIK SA

420 rue d'Estienne d'Orves F-92700 Colombes France

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used

IR DIVISION
Unprocessed polyester resin for use as adhesive, coating and/or a binder as well as for the extrusion of fibers and 
filaments.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 1 
 

 

Priority claimed from 07/03/2019; Application No. : 88329492 ;United States of America 

4441035    05/09/2019

[International Registration No. : 1514204]
SYTHEON LIMITED

315 Wootton Street Boonton NJ 07005 United States of America

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used

IR DIVISION
Chemical additives for use in the manufacture of health and beauty aid products, cosmetics and skin and hair care 
treatment products; plant and herb extracts for use in the manufacture of health and beauty aid products, cosmetics and 
skin and hair care treatment products; chemical stabilizers and antioxidants for use in preservation and prevention of 
degradation and efficacy of cosmetics, health and beauty aid products, and skin and hair care treatment products; gene 
manipulating chemicals and natural extracts for use in the manufacture of cosmetics, health and beauty aid products, and 
skin and hair care treatment products; chemical additives and natural extracts in the nature of corrective, preventative and 
enhancing physiological active agents for use in the manufacture of cosmetics, health and beauty aid products, and skin 
and hair care treatment products; chemical additives sold as a component of health and beauty aid products, cosmetics 
and skin and hair care treatment products; plant and herb extracts sold as a component of health and beauty aid products, 
cosmetics and skin and hair care treatment products; chemical stabilizers and antioxidants sold as a component of 
cosmetics, health and beauty aid products, and skin and hair care treatment products; chemical additives and natural 
extracts in the nature of corrective, preventative or enhancing physiological active agents sold as a component of 
cosmetics, health and beauty aid products, and skin and hair care treatment products.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 1 
 

 

Priority claimed from 13/03/2019; Application No. : 30 2019 005 785 ;Germany 

4451211    10/09/2019

[International Registration No. : 1516057]
WACKER CHEMIE AG

Hanns-Seidel-Platz 4 81737 München Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used

IR DIVISION
Chemicals for use in industry; unprocessed plastics; organosilicon compounds; silanes; silicones; silicone elastomers; 
chemical auxiliaries and chemical bases for the cosmetics industry and the pharmaceutical industry (chemical 
substances, chemical materials and chemical preparations); chemical auxiliaries and chemical bases for the manufacture 
of detergents, fabric softeners, furbishing preparations, cleaning preparations and polishes (chemical substances, 
chemical materials and chemical preparations); chemical auxiliaries and chemical bases for the leather industry, the textile 
industry, the paper industry and the fibre industry (chemical substances, chemical materials and chemical preparations); 
chemical auxiliaries and chemical bases for the manufacture of leather auxiliaries, textile auxiliaries and fibre auxiliaries 
(chemical substances, chemical materials and chemical preparations); chemical preparations for impregnating, binding or 
coating paper, fibres, textiles, leather, non-woven fabrics and fabrics; anti-foam agents; thickeners and thixotropic agents 
(chemical products); coating preparations based on plastic for textiles (chemicals); plasticizers for textiles and plastics.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 1 
 

 

Priority claimed from 13/06/2019; Application No. : 4559372 ;France 

4496619    13/12/2019

[International Registration No. : 1520574]
LESAFFRE ET COMPAGNIE

41 rue Etienne Marcel F-75001 Paris France

Proposed to be Used

IR DIVISION
Yeasts, bacteria and other products based on micro-organisms used in the production of alcohol (for drinking); 
fermentation activators, namely yeasts, bacteria and other products based on micro-organisms.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 1 
 

 

4497476    27/12/2019

[International Registration No. : 1521188]
Yonghua Chemical Co.,Ltd.

Xiangqiao Village, Zhitang (heshi) Town, Changshu Jiangsu China

Proposed to be Used

IR DIVISION
Dye additives; textile sizing and finishing preparations; industrial chemicals; emollients for industrial purposes; chemical 
reagents, other than for medical or veterinary purposes; chemical additives to insecticides; fertilisers; chemical 
substances for preserving foodstuffs; leather-waterproofing chemicals; polyurethane.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 1 
 

 

4503646    20/12/2019

[International Registration No. : 1522549]
YIXING DANSON SCIENCE AND TECHNOLOGY CO.,LTD

No. 22,Kaixuan Road, Economic Development Zone, Yixing City 214000 Jiangsu Province China

Proposed to be Used

IR DIVISION
Unprocessed synthetic resins for use in the manufacture of plastic molding compounds; epoxy resins, unprocessed; 
polymer resins, unprocessed; phenolic resins, unprocessed; casein for industrial use; polyethylene resins, unprocessed; 
synthetic resins, unprocessed; artificial resins, unprocessed; acrylic resins, unprocessed; unprocessed silicone resins.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 1 
 

 

4507769    11/12/2019

[International Registration No. : 1525687]
BIOIBERICA, S.A.U.

c/ Antic Camí de Tordera, 109-119 E-08389 PALAFOLLS Spain

Proposed to be Used

IR DIVISION
Chemical products for use in industry, science, photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; soil fertilizers; fire extinguishing compositions; tempering and 
soldering preparations; chemicals for preserving foodstuffs; tanning substances; adhesives for use in industry.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 1 
 

 

4516934    23/12/2019

[International Registration No. : 1529741]
PT. BANDUNG ECO SINERGI TEKNOLOGI

Jl. Phh Mustopa No. 39 Grand Surapati Core Blok B9-B11 Kel. Pasirlayung, Kec. Cibeunying Kidul Bandung Jawa Barat Indonesia

Proposed to be Used

IR DIVISION
Fuel saver preparation (gasoline & solar); fuel-saving preparations; additional chemicals for gasoline & solar.

11158



Trade Marks Journal No: 1956 ,   13/07/2020           Class 1 
 

 

Priority claimed from 29/07/2019; Application No. : 736887 ;Switzerland 

4523292    11/11/2019

[International Registration No. : 1530370]
Frilite S.A. 

C.F.I. Lohner-Strasse 22 CH-3645 Gwatt (Thun) CH

Proposed to be Used

IR DIVISION
Chemical products for industry, particularly hollow microspheres (light fillers of aluminosilicate) as by-products of fly ash 
(cenospheres) or produced from volcanic rock, other mineral products.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 2 
 

 

Priority claimed from 06/12/2019; Application No. : 302019000092283 ;Italy 

4513732    20/12/2019

[International Registration No. : 1527902]
SAES Coated Films S.p.A.

Via Leonardo Da Vinci 3 I-20877 Roncello MB Italy

Proposed to be Used

IR DIVISION
Coatings for packaging of food, beverages, para-pharmaceuticals or cosmetics; coatings for industrial packaging; water-
based lacquers coatings; coatings for compostable substrates; coatings for recyclable substrates; coatings for packaging 
structure to preserve from internal or external agents, namely from oxygen, moisture/water vapor, C02, ethylene gas, UV, 
light; coatings for packaging for preservation of aroma.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 2 
 

 

Priority claimed from 06/12/2019; Application No. : 302019000092316 ;Italy 

4513810    20/12/2019

[International Registration No. : 1527982]
SAES Coated Films S.p.A.

Via Leonardo Da Vinci 3 I-20877 Roncello MB Italy

Proposed to be Used

IR DIVISION
Coatings for packaging of food, beverages, para-pharmaceuticals or cosmetics; coatings for industrial packaging; water-
based lacquers coatings; coatings for compostable substrates; coatings for recyclable substrates; coatings for packaging 
structure to preserve from internal or external agents, namely from oxygen, moisture/water vapor, C02, ethylene gas, UV, 
light; coatings for packaging for preservation of aroma.

11161



Trade Marks Journal No: 1956 ,   13/07/2020           Class 2 
 

 

Priority claimed from 06/12/2019; Application No. : 302019000092298 ;Italy 

4522853    20/12/2019

[International Registration No. : 1528652]
SAES Coated Films S.p.A.

Via Leonardo Da Vinci 3 I-20877 Roncello MB Italy

Proposed to be Used

IR DIVISION
Coatings for packaging of food, beverages, para-pharmaceuticals or cosmetics; coatings for industrial packaging; water-
based lacquers coatings; coatings for compostable substrates; coatings for recyclable substrates; coatings for packaging 
structure to preserve from internal or external agents, namely from oxygen, moisture/water vapor, C02, ethylene gas, UV, 
light; coatings for packaging for preservation of aroma.

11162



Trade Marks Journal No: 1956 ,   13/07/2020           Class 3 
 

 

Priority claimed from 01/07/2019; Application No. : 30 2019 015 188 ;Germany 

4433142    17/12/2019

[International Registration No. : 1512529]
MÄURER & WIRTZ GMBH & CO. KG

Zweifaller Str. 120 52224 Stolberg Germany

Address for service in India/Attorney address:
L.S DAVAR & CO.,

L.S. DAVAR & CO., PATENT & TRADEMARK ATTORNEYS 5/1, 1ST FLOOR, KALKAJI EXTENSION, NEW DELHI-110019

Proposed to be Used

IR DIVISION
Soaps, perfumery products, essential oils, cosmetics, hair lotions, dentifrices.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 3 
 

 

4435462    27/11/2019

[International Registration No. : 1511931]
Parfums Christian Dior

33 avenue Hoche F-75008 Paris France

Proposed to be Used

IR DIVISION
Perfumery products; cosmetic products; make-up products.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 3 
 

 

4473580    19/11/2019

[International Registration No. : 1517873]
G & M Cosmetics Pty. Limited

6/2-14 Atkinson Road Taren Point NSW 2229 Australia

Proposed to be Used

IR DIVISION
Preparations for cosmetic beauty creams; liquids, being lotions; hand creams; cosmetic liquids; lotions, being 
moisturizing creams and lotions for the body; lotions; liquids, being hair shampoos; preparations for the face and body; 
hair care products; preparations for face and body being liquids; creams, being lotions; body washes; hair care creams.

11165



Trade Marks Journal No: 1956 ,   13/07/2020           Class 3 
 

 

Priority claimed from 22/11/2019; Application No. : 4015465750000 ;Republic of Korea 

4492011    28/11/2019

[International Registration No. : 1521471]
Yeon, KyuSung

2502-901, 70, Songnae-daero 205beon-gil, Bucheon-si Gyeonggi-do 14588 Republic of Korea

Proposed to be Used

IR DIVISION
Cosmetics; functional cosmetics; soap for human bodies; toothpaste; cosmetics for body care; skincare cosmetics; 
perfume; hair conditioner; makeup cosmetics; makeup mask pack.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 3 
 

 

Priority claimed from 15/07/2019; Application No. : 078196 ;Jamaica 

4492550    17/12/2019

[International Registration No. : 1520329]
Burberry Limited

Horseferry House, Horseferry Road London SW1P 2AW United Kingdom

Proposed to be Used

IR DIVISION
Preparations for the bath and shower; body care preparations; preparations for beard care; soaps; anti-perspirants, 
deodorants; perfumes, eau de cologne, eau de toilette, toilet water and aftershave.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 3 
 

 

Priority claimed from 09/07/2019; Application No. : 30 2019 015 926 ;Germany 

4492776    17/12/2019

[International Registration No. : 1520977]
MÄURER & WIRTZ GmbH & Co. KG

Zweifaller Str. 120 52224 Stolberg Germany

Proposed to be Used

IR DIVISION
Soaps; perfumery products; essential oils; cosmetics except those for use on the hair and scalp; dentifrices.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 3 
 

 

4498811    26/11/2019

[International Registration No. : 1522046]
Cosmewax, SA

Avenida Sudáfrica 110, PI El Portal E-11408 Jerez de la Frontera Spain

Proposed to be Used

IR DIVISION
Cosmetics.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 3 
 

 

4499815    30/12/2019

[International Registration No. : 1523088]
Trusted Health Products, Inc.

Suite 110, 1910 Garden Springs Dr. Lexington KY 40504 United States of America

Proposed to be Used

IR DIVISION
After-shave; cosmetic preparations for skin care; cosmetics; hair care preparations; hair oils; lip balm; non-medicated 
preparations for the care of skin, hair and scalp; non-medicated beard care preparations, namely, oils.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 3 
 

 

4507792    23/12/2019

[International Registration No. : 1526990]
SHANTOU LANA CANE COSMETIC CO., LTD.

Floor 3, Building 2, Xiashan, Chaonan, Shantou 515144 Guangdong China

Proposed to be Used

IR DIVISION
Shampoos; cloths impregnated with a detergent for cleaning; dentifrices; scented wood; cosmetics; laundry preparations; 
essential oils; body powders; cosmetics for animals.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 3 
 

 

Priority claimed from 31/05/2019; Application No. : 018074456 ;European Union 

4511183    27/11/2019

[International Registration No. : 1526400]
Oriflame Cosmetics AG

c/o Oriflame Global Management AG, Bleicheplatz 3 CH-8200 Schaffhausen Switzerland

Proposed to be Used

IR DIVISION
Non-medicated conditioning and care preparations for application to the hair, scalp, skin and nails; shampoos; hair 
conditioner; soaps; perfumes; perfumery; eau de cologne; toilet waters; essential and herbal oils; cosmetics; make-up; 
make-up preparations; lipsticks; nail varnishes; nail varnish removers; eyeliner; mascara; non-medicated toilet 
preparations; hair lotions; hair sprays and hair gels; preparations for use in the bath or shower; bath and shower oils, gels, 
creams and foams; face and body masks; face and body scrubs; facial washes; skin cleansers and hydrators; skin toners; 
skin moisturizers; blemish creams and blemish gels; deodorants; antiperspirants; shaving soaps; shaving creams; 
shaving gels; after-shave preparations; pre-shave preparations; talcum powders; toiletries; dentifrices; toothpastes; foot 
care preparations (non-medicated).
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 3 
 

 

4511489    23/12/2019

[International Registration No. : 1526980]
SHANTOU WANBANG INDUSTRIAL (GROUP) CO., LTD

1 Zhujin Erheng Street, Longhu District, Shantou 515022 Guangdong China

Proposed to be Used

IR DIVISION
Shampoos; cloths impregnated with a detergent for cleaning; dentifrices; scented wood; cosmetics; laundry preparations; 
essential oils; body powders; cosmetics for animals.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 3 
 

 

4511642    25/12/2019

[International Registration No. : 1526778]
KANEMOTO Noritsugu

3401 River Point Tower, 1-11-6, Tsukuda, Chuo-ku 81-90-9958-2105 Tokyo 104-0051 JP

Proposed to be Used

IR DIVISION
Cosmetics; soaps and detergents; breath freshening preparations; dentifrices; perfume; fragrances; incense; false nails; 
false eyelashes; anti-static preparations for household purposes; de-greasing preparations for household purposes; rust 
removing preparations; stain removing benzine; fabric softeners for laundry use; laundry bleach; adhesives for affixing 
false hair; laundry starch; seaweed gelatine for laundry use [funori]; adhesives for affixing false eyelashes; deodorants for 
animals; paint stripping preparations; shoe cream; shoe black [shoe polish]; polishing preparations; abrasive paper 
[sandpaper]; abrasive cloth; abrasive sand; artificial pumice stone; polishing paper.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 3 
 

 

4519488    16/12/2019

[International Registration No. : 1528387]
SONG, Woo

102-102, 159, Hyanggyo-ro, Icheon-si Gyeonggi-do Republic of Korea

Proposed to be Used

IR DIVISION
Cosmetics; cosmetic creams; perfumes; lipsticks; mascara; food flavorings [essential oils]; laundry starch; perfumery; 
beauty masks; cleaning preparations; soaps for personal use; shampoos; dentifrices; dental rinses for non-medical 
purposes; shoe polish; shining preparations; abrasives.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 3 
 

 

Priority claimed from 31/05/2019; Application No. : 018074453 ;European Union 

4523429    28/11/2019

[International Registration No. : 1529822]
Oriflame Cosmetics AG

c/o Oriflame Global Management AG, Bleicheplatz 3 CH-8200 Schaffhausen Switzerland

Proposed to be Used

IR DIVISION
Non-medicated conditioning and care preparations for application to the hair, scalp, skin and nails; shampoos; hair 
conditioner; soaps; perfumes; perfumery; eau de cologne; toilet waters; essential and herbal oils; cosmetics; make-up; 
make-up preparations; lipsticks; nail varnishes; nail varnish removers; eyeliner; mascara; non-medicated toilet 
preparations; hair lotions; hair sprays and hair gels; preparations for use in the bath or shower; bath and shower oils, gels, 
creams and foams; face and body masks; face and body scrubs; facial washes; skin cleansers and hydrators; skin toners; 
skin moisturizers; blemish creams and blemish gels; deodorants; antiperspirants; shaving soaps; shaving creams; 
shaving gels; after-shave preparations; pre-shave preparations; talcum powders; toiletries; dentifrices; toothpastes; foot 
care preparations (non-medicated).
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 3 
 

 

Priority claimed from 20/09/2019; Application No. : UK00003430372 ;United Kingdom 

4529109    02/12/2019

[International Registration No. : 1531715]
Hind Sebti

96 Disraeli Road LONDON SW15 2DX United Kingdom

Proposed to be Used

IR DIVISION
Facial cleansers, cosmetic; hand cleansers, cosmetic; skin cleansers, cosmetic; adhesives for cosmetic use; after shave 
lotions; after sun creams; after sun moisturisers; aftershave; after-shave; aftershave balm; aftershave balms; after-shave 
balms; aftershave creams; after-shave creams; aftershave emulsions; after-shave emulsions; after-shave gel; aftershave 
gels; aftershave lotions; after-shave lotions; aftershave milk; aftershave moisturising cream; aftershave preparations; 
after-shave preparations; aftershaves; after-sun creams; after-sun lotions; after-sun lotions [for cosmetic use]; after-sun 
milk; after-sun milk [cosmetics]; after-sun milk for cosmetic use; after-sun milks; after-sun milks [cosmetics]; after-sun 
oils [cosmetics]; after-sun preparations for cosmetic use; age retardant gel; age retardant lotion; age spot reducing 
creams; almond milk for cosmetic purposes; aloe vera gel for cosmetic purposes; aloe vera preparations for cosmetic 
purposes; amber [perfume]; amla oil for cosmetic purposes; anti-ageing creams; anti-ageing creams [for cosmetic use]; 
anti-ageing moisturiser; anti-ageing serum; anti-aging cream; anti-aging creams; anti-aging creams [for cosmetic use]; 
anti-aging moisturizers; anti-aging moisturizers used as cosmetics; anti-aging skincare preparations; anti-perspirant 
deodorants; anti-perspirant preparations; antiperspirant soap; antiperspirants; anti-perspirants; antiperspirants for 
personal use; anti-perspirants for personal use; anti-perspirants in the form of sprays; antiperspirants [toiletries]; anti-
wrinkle cream; anti-wrinkle cream [for cosmetic use]; anti-wrinkle creams; anti-wrinkle creams [for cosmetic use]; 
aromatherapy creams; aromatherapy lotions; aromatherapy oil; aromatherapy oils; aromatherapy preparations; aromatic 
essential oils; aromatic oils; aromatic oils for the bath; aromatics [essential oils]; extracts of flowers [perfumes]; 
aromatics; aromatics [essential oils]; aromatics for fragrances; aromatics for perfumes; artificial tanning preparations; 
auto-tanning creams; babies' creams [non-medicated]; baby bath mousse; baby body milks; baby bubble bath; baby care 
products (non-medicated -); baby hair conditioner; baby lotion; baby lotions; baby oil; baby oils; baby powder; baby 
powders; baby shampoo; baby shampoo mousse; baby suncreams; baby wipes; balms (non-medicated -); balms other 
than for medical purposes; balms, other than for medical purposes; bar soap; barrier creams; bars of soap; base cream; 
bath and shower foam; bath and shower gel; bath and shower gels; bath and shower gels, not for medical purposes; bath 
and shower oils [non-medicated]; bath and shower preparations; bath bombs; bath concentrates (non-medicated -); bath 
cream; bath creams; bath creams (non-medicated -); bath crystals; bath crystals (non-medicated -); bath crystals, not for 
medical use; bath flakes; bath foam; bath foams; bath foams (non-medicated -); bath gel; bath gels; bath gels (non-
medicated -); bath herbs; bath lotion; bath lotions (non-medicated -); bath milk; bath oil; bath oil, not for medical use; bath 
oils; bath oils for cosmetic purposes; bath oils (non-medicated -); bath pearls; bath pearls (non-medicated -); bath powder; 
bath powder [cosmetics]; bath powders (non-medicated -); bath preparations; bath preparations for animals; bath 
preparations (non-medicated -); bath preparations, not for medical purposes; bath preparations, not medicated; bath salts; 
bath salts, not for medical purposes; bath soak for cosmetic use; bath soap; bath soaps; bathing lotions; baths (cosmetic 
preparations for -); beauty balm creams; beauty care cosmetics; beauty care preparations; beauty creams; beauty creams 
for body care; beauty gels; beauty lotions; beauty masks; beauty milk; beauty milks; beauty preparations for the hair; 
beauty serums; beauty serums with anti-ageing properties; beauty soap; beauty tonics for application to the body; beauty 
tonics for application to the face; bergamot oil; blemish balm creams; blended essential oils; blush; blush pencils; 
blusher; body and facial butters; body and facial creams [cosmetics]; body and facial gels [cosmetics]; body and facial 
oils; body butter; body butters; body care cosmetics; body cleaning and beauty care preparations; body cleansing foams; 
body cream; body cream for cosmetic use; body cream soap; body creams; body creams [cosmetics]; body deodorants; 
body deodorants [perfumery]; body emulsions; body emulsions for cosmetic use; body gels; body gels [cosmetics]; body 
lotion; body lotions; body mask cream; body mask lotion; body mask powder; body masks; body massage oils; body milk; 
body milks; body mist; body moisturisers; body oil; body oil [for cosmetic use]; body oil spray; body oils; body oils [for 
cosmetic use]; body paint (cosmetic); body polish; body powder; body powder (non-medicated -); body scrub; body 
scrubs; body scrubs [cosmetic]; body shampoos; body soap; body soufflé; body splash; body spray; body sprays; body 
sprays [non-medicated]; body wash; body washes; chalk for cosmetic use; chalk for make-up; cheek colors; cheek 
colours; cheek rouges; clay skin masks; cleaning fluids; cleaning foam; cleaning masks for the face; cleaning pads 
impregnated with cosmetics; cleaning preparations; cleansing balm; cleansing cream; cleansing creams; cleansing 
creams [cosmetic]; cleansing foam; cleansing gels; cleansing lotions; cleansing masks; cleansing milk; cleansing milk for 
cosmetic purposes; cleansing milks for skin care; cleansing mousse; cleansing oil; cloths impregnated with a skin 

11177



cleanser; cocoa butter for cosmetic purposes; coconut oil for cosmetic purposes; cold cream; cold cream, other than for 
medical use; cold creams; cold creams for cosmetic use; collagen for cosmetic purposes; collagen preparations for 
cosmetic application; collagen preparations for cosmetic purposes; Cologne; Cologne water; coloring preparations for 
cosmetic purposes; colour cosmetics; colour cosmetics for the eyes; colour cosmetics for the skin; colouring lotions for 
the hair; colouring preparations for cosmetic purposes; compacts containing make-up; compounds for skin care after 
exposure to the suns rays; concealers; concealers for lines and wrinkles; concealers for spots and blemishes; 
conditioners for treating the hair; conditioners for use on the hair; conditioners in the form of sprays for the scalp; 
conditioning balsam; conditioning creams; conditioning preparations for the hair; cosmetic bath salts; cosmetic body 
mud; cosmetic body scrubs; cosmetic breast firming preparations; cosmetic cotton wool; cosmetic creams; cosmetic 
creams and lotions; cosmetic creams for dry skin; cosmetic creams for firming skin around eyes; cosmetic creams for 
skin care; cosmetic creams for the skin; cosmetic dyes; cosmetic eye gels; cosmetic eye pencils; cosmetic face powders; 
cosmetic facial lotions; cosmetic facial masks; cosmetic facial packs; cosmetic foams containing sunscreens; cosmetic 
hair care preparations; cosmetic hair dressing preparations; cosmetic hair lotions; cosmetic hair regrowth inhibiting 
preparations; cosmetic hand creams; cosmetic kits; cosmetic masks; cosmetic massage creams; cosmetic moisturisers; 
cosmetic mud masks; cosmetic nail care preparations; cosmetic nourishing creams; cosmetic oils; cosmetic oils for the 
epidermis; cosmetic pencils; cosmetic pencils for cheeks; cosmetic powder; cosmetic preparations; cosmetic 
preparations against sunburn; cosmetic preparations for bath and shower; cosmetic preparations for baths; cosmetic 
preparations for body care; cosmetic preparations for protecting the skin from the sun's rays; cosmetic preparations for 
skin care; cosmetic preparations for skin firming; cosmetic preparations for skin renewal; cosmetic preparations for 
slimming purposes; cosmetic preparations for the care of mouth and teeth; cosmetic preparations for the hair and scalp; 
cosmetic products for the shower; cosmetic products in the form of aerosols for skin care; cosmetic products in the form 
of aerosols for skincare; cosmetic rouges; cosmetic skin enhancers; cosmetic skin fresheners; cosmetic soap; cosmetic 
soaps; cosmetic sun milk lotions; cosmetic sun oils; cosmetic sun-protecting preparations; cosmetic sunscreen 
preparations; cosmetic suntan lotions; cosmetic suntan preparations; cosmetic sun-tanning preparations; cosmetic 
tanning preparations; cosmetic white face powder; cosmetic-impregnated tissues; cosmetics; cosmetics all for sale in kit 
form; cosmetics and cosmetic preparations; cosmetics containing hyaluronic acid; cosmetics containing keratin; 
cosmetics containing panthenol; cosmetics for eye-brows; cosmetics for eye-lashes; cosmetics for personal use; 
cosmetics for protecting the skin from sunburn; cosmetics for suntanning; cosmetics for the treatment of dry skin; 
cosmetics for the use on the hair; cosmetics for use in the treatment of wrinkled skin; cosmetics for use on the skin; 
cosmetics in the form of creams; cosmetics in the form of eye shadow; cosmetics in the form of gels; cosmetics in the 
form of lotions; cosmetics in the form of milks; cosmetics in the form of oils; cosmetics in the form of powders; cosmetics 
in the form of rouge; cosmetics preparations; cream cleaners (non-medicated -); cream for whitening the skin; cream 
foundation; cream soaps; creams (cosmetic -); creams for cellulite reduction; creams for firming the skin; creams for 
fixing hair; creams for tanning the skin; creams for the skin; creams (non-medicated -) for the body; creams (non-
medicated -) for the eyes; creams (skin whitening -); creams (soap -) for use in washing; creamy face powder; creamy 
foundation; creamy rouge; creamy rouges; dandruff shampoo; dandruff shampoos, not for medical purposes; day cream; 
day creams; day lotion; decorative cosmetics; dentifrice; dentifrice powder; dentifrices and mouthwashes; dentifrices in 
the form of chewing gum; dentifrices in the form of solid tablets; deodorant for personal use; deodorant preparations for 
personal use; deodorant soap; deodorants and antiperspirants; deodorants for body care; deodorants for human beings; 
deodorants for personal use; deodorants, for personal use in the form of sticks; deodorants for personal use [perfumery]; 
dermatological creams [other than medicated]; distilled oils for beauty care; dry shampoos; dyes (cosmetic -); dyes for the 
hair; eau de Cologne; eau de Cologne; eau de Cologne [Cologne water]; eau de Cologne; eau de parfum; eau de toilette; 
eau-de-Cologne; eau-de-toilette; eaux de Cologne; eaux de Cologne; emollient preparations [cosmetics]; emollient 
shampoos; emollients; emulsified essential oils; essences for skin care; essential oils; essential oils for aromatherapy; 
essential oils for aromatherapy use; essential oils for cosmetic purposes; essential oils for the care of the skin; exfoliant 
creams; exfoliants; exfoliants for the care of the skin; exfoliants for the cleansing of the skin; exfoliating body scrub; 
exfoliating creams; exfoliating scrubs for cosmetic purposes; exfoliating scrubs for the body; exfoliating scrubs for the 
face; eye brightening correctors; eye care products, non-medicated; eye concealers; eye cosmetics; eye cream; eye 
creams; eye gel; eye gels; eye liner; eye lotions; eye make up remover; eye makeup; eye make-up; eye makeup remover; 
eye make-up removers; eye pencils; eye shadow; eye shadows; eye sticks; eye stylers; eye wrinkle lotions; eyebrow 
colors; eyebrow colors in the form of pencils and powders; eyebrow cosmetics; eyebrow gel; eyebrow mascara; eyebrow 
pencils; eyebrow powder; eyebrows [false]; eyelash tint; eyelashes; eyelid pencils; eyelid shadow; eyeliner; eyeliner 
pencils; eyeliners; eye make-up; eye pencils; eyeshadow; eye-shadow; eyeshadow palettes; eyeshadows; face and body 
creams; face and body glitter; face and body lotions; face and body masks; face blusher; face cream (non-medicated -); 
face creams; face creams for cosmetic use; face dusting powders; face gels; face glitter; face masks; face oils; face packs; 
face packs [cosmetic]; face paint; face paints; face powder; face powder [for cosmetic use]; face powder (non-medicated -
); face powders; face powders [for cosmetic use]; face scrub; face scrubs (non-medicated -); face wash; face wash 
[cosmetic]; facial beauty masks; facial butters; facial care preparations; facial cleansers; facial cleansers [cosmetic]; facial 
cleansing milk; facial concealer; facial conditioning preparations; facial cream; facial cream [for cosmetic use]; facial 
creams; facial creams [cosmetic]; facial creams [cosmetics]; facial creams [for cosmetic use]; facial emulsions; facial gels 
[cosmetics]; facial lotion; facial lotions; facial lotions [cosmetic]; facial makeup; facial masks; facial masks [cosmetic]; 
facial massage oils; facial moisturisers [cosmetic]; facial moisturizers; facial oil; facial oils; facial packs; facial packs 
[cosmetic]; facial peel preparations for cosmetic use; facial preparations; facial scrubs; facial scrubs [cosmetic]; facial 
serum for cosmetic use; facial soaps; facial toner; facial toners [cosmetic]; facial wash; facial washes; facial washes 
[cosmetic]; fair complexion cream; feminine deodorant sprays; foam for use in shaving; foaming bath gels; foaming bath 
liquids; foams for the bath; foundation; foundation make-up; foundations; gel eye masks; gel sprays being styling aids; 
gels for cosmetic purposes; gels for cosmetic use; gels for fixing hair; gels for use on the hair; glitter for cosmetic 
purposes; glitter in spray form for use as a cosmetics; hair and body wash; hair balm; hair balms; hair balsam; hair bleach; 
hair bleaches; hair bleaching preparations; hair care agents; hair care creams; hair care creams [for cosmetic use]; hair 
care lotions; hair care lotions [for cosmetic use]; hair care masks; hair care preparations; hair care preparations, not for 
medical purposes; hair care serum; hair care serums; hair chalks; hair cleaning preparations; hair color; hair colorants; 
hair coloring preparations; hair colour removers; hair colourants; hair colouring; hair colouring and dyes; hair colouring 
preparations; hair conditioner; hair conditioner bars; hair conditioners; hair cosmetics; hair cream; hair creams; hair 
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curling preparations; hair dye; hair dyeing preparations; hair dyes; hair emollients; hair fixers; hair fixing oil; hair frosts; 
hair gel; hair gels; hair glaze; hair glazes; hair grooming preparations; hair lacquer; hair lacquers; hair lighteners; hair 
liquid; hair liquids; hair lotion; hair lotions; hair mascara; hair masks; hair moisturisers; hair moisturising conditioners; 
hair moisturizers; hair mousse; hair mousses; hair nourishers; hair oil; hair oils; preparations for the permanent waving of 
hair; hair pomades; hair powder; hair preparations and treatments; preparations for the permanent waving of hair for 
cosmetic use; hair protection creams; hair protection gels; hair protection lotions; hair protection mousse; hair relaxers; 
hair rinses; hair rinses [for cosmetic use]; hair rinses [shampoo-conditioners]; hair serums; hair shampoo; hair shampoos; 
hair spray; hair sprays; hair styling gel; hair styling gels; hair styling lotions; hair styling preparations; hair styling spray; 
hair styling waxes; hair texturizers; hair tinting preparations; hair tonic; hair tonic [for cosmetic use]; hair tonic [non-
medicated]; hair tonics; hair tonics [for cosmetic use]; hair treatment preparations; hair waving preparations; hairspray; 
hairstyling masks; hairstyling serums; hair-washing powder; hand and body butter; henna [cosmetic dye]; henna powders; 
humectant preparations [cosmetics]; hydrating creams for cosmetic use; hydrating masks; kits (cosmetic -); lacquer for 
cosmetic purposes; lip balm; lip balm [non-medicated]; lip balms; lip balms [non-medicated]; lip care preparations; lip 
coatings [cosmetic]; lip coatings (non-medicated -); lip conditioners; lip cosmetics; lip cream; lip gloss; lip gloss palettes; 
lip glosses; lip liner; lip liners; lip makeup; lip neutralizers; lip pencils; lip polisher; lip pomades; lip protectors [cosmetic]; 
lip protectors (non-medicated -); lip rouge; lip stains [cosmetics]; lip stains for cosmetic purposes; lip tints; lipstick; 
lipstick cases; lipsticks; liquid bath soap; liquid bath soaps; liquid dentifrice; liquid eyeliners; liquid foundation; liquid 
foundation (mizu-oshiroi); liquid rouge; liquid rouges; liquid soap; long lash mascaras; loofah soaps; loose face powder; 
lotions for cosmetic purposes; lotions for face and body care; lotions for the skin; make-up foundation; make-up removing 
preparations; makeup; make-up; make-up bases in the form of pastes; make-up for compacts; make-up for the face; make-
up for the face and body; make-up foundation; make-up foundations; make-up kits; make-up pads of cotton wool; make-up 
pencils; make-up powder; make-up preparations; make-up preparations for the face and body; make-up primer; make-up 
primers; make-up remover; make-up removers; make-up removing creams; make-up removing gels; make-up removing 
lotions; make-up removing milk; make-up removing milks; make-up removing preparations; makeup setting sprays; 
mascara; mascaras; mask pack for cosmetic purposes; masks (beauty -); massage creams, not medicated; massage gels 
other than for medical purposes; massage gels, other than for medical purposes; massage oil; microdermabrasion polish; 
milk for cosmetic purposes; milks [cosmetics]; milky lotions for skin care; mineral oils [cosmetic]; mineral water sprays 
for cosmetic purposes; moisture body lotion; moisturiser; moisturisers; moisturisers [cosmetics]; moisturising body 
lotion [cosmetic]; moisturising concentrates [cosmetic]; moisturising creams; moisturising creams, lotions and gels; 
moisturising gels [cosmetic]; moisturising preparations; moisturising skin creams [cosmetic]; moisturising skin lotions 
[cosmetic]; moisturizers; moisturizing body lotions; moisturizing creams; moisturizing milk; moisturizing preparations for 
the skin; mousses being hair styling aids; mousses [cosmetics]; multifunctional cosmetics; multifunctional makeup; 
natural cosmetics; natural makeup; natural oils for cosmetic purposes; night cream; night creams; night creams 
[cosmetics]; non-medicated balm for hair; non-medicated bath oils; non-medicated bath salts; non-medicated beauty 
preparations; non-medicated body care preparations; non-medicated body soaks; non-medicated bubble bath 
preparations; non-medicated cleansing creams; non-medicated cosmetics; non-medicated cosmetics and toiletry 
preparations; non-medicated creams; non-medicated face care preparations; non-medicated hair lotions; non-medicated 
hair shampoos; non-medicated hair treatment preparations for cosmetic purposes; non-medicated lip balms; non-
medicated lip care preparations; non-medicated lotions; non-medicated moisturisers; non-medicated preparations for the 
relief of sunburn; non-medicated scalp treatment cream; non-medicated shampoos; non-medicated shower oils; non-
medicated skin balms; non-medicated skin care preparations; non-medicated skin clarifying lotions; non-medicated skin 
creams; non-medicated skin lotions; non-medicated skin serums; non-medicated skincare preparations; non-medicated 
soaps; non-medicated stimulating lotions for the skin; non-medicated sun care preparations; non-medicated toilet 
preparations; oil baths for hair care; oils for cosmetic purposes; oils for hair conditioning; oils for moisturising the skin 
after sunbathing; oils for perfumes and scents; oils for the skin; oils for toilet purposes; oils for toiletry purposes; 
ointments for cosmetic use; organic cosmetics; organic makeup; pencils (cosmetic -); pencils (eyebrow -); pencils for 
cosmetic purposes; pencils for cosmetic use; perfume water; perfumed creams; perfumed lotions [toilet preparations]; 
perfumed oils for skin care; perfumed powder; perfumed powder [for cosmetic use]; perfumed powders; perfumed 
powders [for cosmetic use]; perfumed soap; perfumed soaps; personal deodorants; polish; polishing creams; polishing 
powders; polishing rouge; pomades for cosmetic purposes; powder compact refills [cosmetics]; powder compacts 
[cosmetics]; powder for make-up; powder (make-up -); pre-moistened cosmetic tissues; pre-moistened cosmetic 
towelettes; pre-moistened cosmetic wipes; preparations for protecting coloured hair; preparations for protecting the hair 
from the sun; preparations for reinforcing the nails; preparations for setting hair; preparations for the bath; preparations 
for the bath and shower; preparations for the care of the body; preparations for the conditioning of the body; preparations 
for the shower; pressed face powder; procollagen for cosmetic purposes; pro-collagen for cosmetic purposes; products 
for protecting coloured hair; rose oil; rose oil for cosmetic purposes; rosemary oil for cosmetic use; rouge; scalp 
treatments (non-medicated -); scented bathing salts; scented body creams; scented body lotions; scented body lotions 
and creams; scented soaps; scented water; self tanning creams [cosmetic]; self tanning lotions [cosmetic]; self tanning 
preparations; self-tanning preparations [cosmetic]; self-tanning preparations [cosmetics]; serums for cosmetic purposes; 
shampoo; shampoo bars; shampoo-conditioners; shampoos; shampoos for human hair; shampoos for personal use; 
shave balm; shave creams; shave gel; shaving balm; shaving balms; shaving cream; shaving creams; shaving foam; 
shaving foams; shaving gel; shaving gels; shaving lotion; shaving lotions; shaving mousse; shaving oil; shaving oils; 
shaving preparations; shaving preparations in liquid form; shining preparations for fruits; shower and bath foam; shower 
and bath gel; shower and bath preparations; shower cream; shower creams; shower foams; shower gel; shower gels; 
shower oils; shower preparations; shower soap; skin balms [cosmetic]; skin balms (non-medicated -); skin care (cosmetic 
preparations for -); skin care cosmetics; skin care creams, other than for medical use; skin care lotions [cosmetic]; skin 
care mousse; skin care oils [cosmetic]; skin care oils [non-medicated]; skin care preparations; skin care products for 
animals; skin clarifiers; skin cleaners [non-medicated]; skin cleaning and freshening sprays; skin cleansers; skin 
cleansers [cosmetic]; skin cleansers [non-medicated]; skin cleansing cream; skin cleansing cream [non-medicated]; skin 
cleansing foams; skin cleansing lotion; skin conditioners; skin conditioning creams for cosmetic purposes; skin cream; 
skin cream [for cosmetic use]; skin creams; skin creams [cosmetic]; skin creams [for cosmetic use]; skin creams [non-
medicated]; skin emollients; skin emollients [non-medicated]; skin, eye and nail care preparations; skin foundation; skin 
fresheners [cosmetics]; skin hydrators; skin lighteners; skin lightening compositions [cosmetic]; skin lightening creams; 

11179



skin lotion; skin lotions; skin make-up; skin masks; skin masks [cosmetics]; skin moisturiser; skin moisturisers; skin 
moisturizer; skin moisturizer masks; skin moisturizers; skin moisturizers used as cosmetics; skin recovery creams 
[cosmetics]; skin soap; skin softening preparations; skin texturizers; skin toner; skin toners; skin toners [cosmetic]; skin 
tonics [non-medicated]; skin whitening creams; skin whitening preparations; skin whitening preparations [cosmetic]; 
skincare cosmetics; skincare preparations; smoothing emulsions [cosmetics]; smoothing emulsions for the skin; soap; 
soap (antiperspirant -); soap (cakes of -); soap (deodorant -); soap for brightening textile; soap free washing emulsions for 
the body; soap powder; soap powders; soap products; soap solutions; soaps; soaps and gels; soaps for body care; soaps 
in gel form; soaps in liquid form; soap gels; solid powder for compacts [cosmetics]; sparkling fluid for the body; spf sun 
block sprays; stick pomade; styling gels; styling gels for the hair; styling lotions; styling mousse; styling paste for hair; 
styling sprays for the hair; sun barriers [cosmetics]; sun block [cosmetics]; sun block preparations; sun blocking lipsticks 
[cosmetics]; sun blocking oils [cosmetics]; sun blocking preparations [cosmetics]; sun bronzers; sun care lotions; sun 
care lotions [for cosmetic use]; sun care preparations; sun care preparations for cosmetic use; sun creams; sun creams 
[for cosmetic use]; sun protecting creams [cosmetics]; sun protection preparations; sun protectors for lips; sun screen; 
sun screen preparations; sun tan gel; sun tan lotion; sun tan milk; sun tan oil; sunblock; sun-block lotions; suncare 
lotions; suncare lotions [for cosmetic use]; sunscreen; sunscreen cream; sunscreen creams; sunscreen creams [for 
cosmetic use]; sunscreen [for cosmetic use]; sunscreen lotions; sunscreen preparations; sunscreen sticks; sun-screening 
preparations; sunscreens; sunscreens [for cosmetic use]; suntan creams; suntan creams [self-tanning creams]; suntan 
lotion [cosmetics]; suntan lotions; suntan oils [cosmetics]; suntan oils for cosmetic purposes; sun-tanning creams; sun-
tanning creams and lotions; sun-tanning gels; sun-tanning lotions; suntanning oil [cosmetics]; sun-tanning oils; 
suntanning preparations; sun-tanning preparations; sun-tanning preparations [cosmetics]; tanning creams; tanning gels 
[cosmetics]; tanning milks [cosmetics]; tanning oils [cosmetics]; tanning preparations; tanning preparations [cosmetics]; 
theatrical makeup; tints for the hair; tissues impregnated with cosmetics; toiletries; toners for cosmetic use; tonics 
[cosmetic]; toning creams [cosmetic]; toning lotion, for the face, body and hands; toning spritz; toothpastes; under eye 
correctors; under-eye enhancers; varnish (nail -); waterless shampoo; waterless shampoos; waterless soap; waterproof 
sunscreen; water-resistant sunscreen; wave-set lotions; waving preparations for the hair; wrinkle removing skin care 
preparations; wrinkle resistant cream; wrinkle resistant creams; wrinkle resistant creams [for cosmetic use]; wrinkle-
minimizing cosmetic preparations for topical facial use.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 3 
 

 

Priority claimed from 14/11/2019; Application No. : 4598900 ;France 

4535767    14/11/2019

[International Registration No. : 1531414]
LOUIS VUITTON MALLETIER

2 rue du Pont-Neuf F-75001 Paris France

Proposed to be Used

IR DIVISION
Perfume bases; perfumery products; perfumes; perfume extracts (terms too vague in the opinion of the International 
Bureau - Rule 13.2(b) of the Regulations); eaux de toilette; eau de parfum; preparations for perfumes; eau de Cologne; air 
freshening products; ceramic diffusers for perfumes; essential oils; potpourris [fragrances]; products for perfuming linen; 
perfumed soaps; perfumed shower gels; perfumed body lotions and milks; perfumed body creams; bath or shower salts 
for cosmetic use.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 5 
 

 

Priority claimed from 26/07/2019; Application No. : 018100081 ;European Union 

4461823    20/01/2020

[International Registration No. : 1516885]
Relife S.r.l.

Via dei Sette Santi 3 I-50131 Firenze Italy

Proposed to be Used

IR DIVISION
Injectable dermal fillers.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 5 
 

 

4493783    11/12/2019

[International Registration No. : 1520265]
FIDIA FARMACEUTICI S.p.A.

Via Ponte della Fabbrica, 3/A I-35031 Abano Terme (PD) Italy

Proposed to be Used

IR DIVISION
Pharmaceutical, medical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary purposes; food for babies; dietary supplements for human beings and 
animals; plasters, materials for dressings; disinfectants; pharmaceutical preparations and medical preparations for 
treatment of joints, for traumatic and degenerative joint pathologies and for use during orthopaedic surgery; 
pharmaceutical preparations and medical preparations for treatment of rheumatic diseases; analgesic preparations; 
pharmaceutical preparations and medical preparations for treatment of musculo-skeletal joint pathologies; pre-filled 
syringes for medical purposes.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 5 
 

 

4497786    26/12/2019

[International Registration No. : 1522172]
SYNWILL CO., LTD.

Waisha Industry Zone, Jiaojiang District, Taizhou City Zhejiang Province China

Proposed to be Used

IR DIVISION
Germicides; fungicides; dietetic foods adapted for medical purposes; depuratives; medicines for veterinary purposes; 
weedkillers; noxious plants (preparations for destroying -); algicides; biocides; fly destroying preparations; fungicides for 
agricultural purposes; pesticides; vermin destroying preparations; acaricides; soil-sterilising preparations; herbicides.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 5 
 

 

4503765    27/12/2019

[International Registration No. : 1523243]
QILU PHARMACEUTICAL CO., LTD.

No. 317, Xinluo Road, High-tech Zone, Jinan 250101 Shandong China

Proposed to be Used

IR DIVISION
Medicines for human purposes; pharmaceutical preparations; vitamin preparations; drugs for medical purposes; 
ointments for pharmaceutical purposes; antibiotics; preparations of microorganisms for medical or veterinary use; crude 
drugs; medicines for veterinary purposes; veterinary preparations.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 5 
 

 

4536922    12/11/2019

[International Registration No. : 1535221]
Jiangsu Aijin Agrochemical Co., Ltd.

No. 58 Shuangxiang Road, Hongshan Fine-Chemical Zone, Liuhe District Nanjing China

Nanjing Essence Fine-Chemical Co., Ltd.

No. 58 Shuangxiang Road, Hongshan Fine-Chemical Zone, Liuhe District Nanjing China

Proposed to be Used

IR DIVISION
Herbicides; preparations for destroying noxious plants; preparations for destroying mice; biocides; fly destroying 
preparations; larvae exterminating preparations; vermin destroying preparations; parasiticides; insect repellents; 
acaricides.

11186



Trade Marks Journal No: 1956 ,   13/07/2020           Class 6 
 

 

4497867    03/12/2019

[International Registration No. : 1522141]
AGC NELCO AMERICA, INC.

1420 W. 12TH PL. TEMPE AZ 85281 United States of America

Proposed to be Used

IR DIVISION
Metal clad laminate, foil laminated with resin and/or substrate composite, for use in the manufacture of printed circuit 
boards.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 6 
 

 

4504886    27/12/2019

[International Registration No. : 1524747]
Zhangjiagang Sumin Metal Products Co.,Ltd.

South side of Jinxiu Road, Jiangsu Yangtze River International Metallurgical Industrial Park, Jinfeng, Zhangjiagang, Su Zhou City 
Jiangsu Province China

Proposed to be Used

IR DIVISION
Steel wire; wire cloth; wire of common metal; iron wire; wire of common metal alloys, except fuse wire; cables of metal, 
non-electric; ropes of metal; sheaf binders of metal; wire rope; wrapping or binding bands of metal.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 6 
 

 

4507568    09/12/2019

[International Registration No. : 1525141]
Jiangsu Changyuan Electrical Equipment Co.,Ltd

Dinggou Industrial Park, Jiangdu District, Yangzhou City 225200 Jiangsu Province China

Proposed to be Used

IR DIVISION
Posts of metal; props of metal; cable bridge support; fish plates [rails]; lifting tackles made of aluminum alloy; cable joints 
of metal, non-electric; metal clips for cables and pipes.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 7 
 

 

4435378    16/12/2019

[International Registration No. : 1513125]
ZHEJIANG ANQIDI POWER MACHINERY CO.,LTD.

Yang Zhang Village, North Load, Luqiao district, Taizhou City 318050 Zhejiang Province China

Address for service in India/Attorney address:
SUDESHNA BANERJEE

K&S PARTNERS, 4121/B, 6th Cross, 19 "A" Main, HAL II Stage (Ext.), Bangalore-560038, Karnataka, India

Proposed to be Used

IR DIVISION
Pumps [machines]; tea-leaf picker; engines for boats; dynamos; agricultural implements other than hand-operated; 
disintegrators; harvesting machines; chain saws; internal combustion engine, other than for land vehicles; agricultural 
machines; spraying machines; washing apparatus.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 7 
 

 

4473050    28/10/2019

[International Registration No. : 1519964]
ZHEJIANG TICHOP TOOLS CO., LTD.

First, Second and Third Floor, Building 3, No.10 Xita Road 4, Xicheng, Yongkang City, JInhua City Zhejiang Province CN

Proposed to be Used

IR DIVISION
Cutting machines; woodworking machines; lawnmowers [machines]; electric hammers; welding machines, electric; stone 
cutting machines; hand-held tools, other than hand-operated; compressed air machines; drain cleaning machines, electric; 
dynamos.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 7 
 

 

Priority claimed from 24/06/2019; Application No. : 2019-087972 ;Japan 

4493833    11/12/2019

[International Registration No. : 1524321]
Asahi-Seiki Manufacturing Co., Ltd.

5050-1, Shindenbora, Asahimae-cho, Owariasahi Aichi 488-8655 Japan

Proposed to be Used

IR DIVISION
Industrial machine presses; metalworking machines and tools and their parts and fittings; metal working machines and 
tools in the nature of finishing machines for metal forming; press machines for metal forming; presses being machines for 
industrial purposes; molds and dies for metal forming; molds being parts of machines; forging molds; die-cutting 
machines; machines for spring forming; spring forming machine; grinding machines for metalworking; wire extruding 
machines; wire drawing machines; mechanical presses for metalworking; wire forming machines; finishing machines for 
metalworking; mining machines and apparatus; construction machines and apparatus; loading-unloading machines and 
apparatus; chemical processing machines and apparatus; presses for chemical processing; textile machines and 
apparatus; printing or bookbinding machines and apparatus; painting machines, apparatus and their parts and fittings; 
packaging or wrapping machines, apparatus and their parts and fittings; semiconductor manufacturing machines and 
systems; non-electric prime movers, not for land vehicles; feeders being parts of non-electric prime movers; parts of non-
electric prime movers; parts of power machinery for land vehicles; parts of power machinery for aircraft; decarbonising 
engines and their parts for aircraft; cowlings, parts of machines; aircraft engines; pneumatic or hydraulic machines and 
instruments; repairing or fixing machines and apparatus; vehicle washing machines; food mixing machines for 
commercial use; food peeling machines for commercial use; food cutting, chopping and slicing machines for commercial 
use; dishwashers for industrial purposes; machine elements, not for land vehicles; springs being parts of machines; 
pressure regulators being parts of machines.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 7 
 

 

4496656    25/12/2019

[International Registration No. : 1520339]
Sichuan Disika Elevator Manufacturing Co., Ltd.

Yingbin Avenue, Qili Industrial Park, Langzhong City, Nanchong City 610000 Sichuan Province China

Proposed to be Used

IR DIVISION
Lifting apparatus; harvesting machines; elevators [lifts]; elevating apparatus; meat choppers [machines].
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 7 
 

 

4497785    16/12/2019

[International Registration No. : 1522171]
QUANZHOU CITY QUANHANG CONSTRUCTION MACHINERY CO.,LTD

Shanmei Industrial Zone, Xiamei Town, Nan'an City, Quanzhou Fujian China

Proposed to be Used

IR DIVISION
Agricultural machines; mine borers; bulldozers; diggers [machines]; excavators; pile drivers [machines]; foundry 
machines; earth moving machines; springs [parts of machines]; sealing joints (parts of machines).
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 7 
 

 

Priority claimed from 04/09/2019; Application No. : 30 2019 111 548 ;Germany 

4498913    17/12/2019

[International Registration No. : 1521722]
KTR Systems GmbH

Carl-Zeiss-Straße 25 48432 RHEINE Germany

Proposed to be Used

IR DIVISION
Machine coupling and transmission components for machines, except for land vehicles; shaft couplings.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 7 
 

 

Priority claimed from 06/12/2019; Application No. : 42879563 ;China 

4499082    24/12/2019

[International Registration No. : 1523237]
Chengdu Xionggu Jiashi Electrical Co.,ltd.

No. 100, Tiancai Road, High-tech Zone, Chengdu Sichuan China

Proposed to be Used

IR DIVISION
Electric welding apparatus; soldering apparatus, electric; welding machines, electric; electric arc welding apparatus; 
electric arc cutting apparatus; dynamos; valves [parts of machines]; electronics industry equipment.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 7 
 

 

4499505    02/12/2019

[International Registration No. : 1522510]
Horiuchi Machinery Co., Ltd.

1-37, Oimatsu-cho, Sakai-ku, Sakai-shi Osaka 590-0824 Japan

Proposed to be Used

IR DIVISION
Hydraulic cylinders for machines; other power transmission device, being parts of machines; metalworking machines and 
tools; construction machines and apparatus; loading-unloading machines and apparatus; non-electric prime movers, not 
for land vehicles; parts of non-electric prime movers; parts of machines in the nature of shafts, axles or spindles, bearings 
device, shafts couplings or connectors, and bearings; shock absorbers, springs, valves.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 7 
 

 

Priority claimed from 04/09/2019; Application No. : 30 2019 111 550 ;Germany 

4499661    17/12/2019

[International Registration No. : 1521725]
KTR Systems GmbH

Carl-Zeiss-Straße 25 48432 RHEINE Germany

Proposed to be Used

IR DIVISION
Machine coupling and transmission components for machines, except for land vehicles; shaft couplings.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 7 
 

 

4503890    13/11/2019

[International Registration No. : 1523473]
REVOMAC MAKINE SANAYI VE TICARET LIMITED SIRKETI

B.O.S.B MERMERCILER SANAYI SITESI., 10, Cadde No:15/1 Beylikdüzü Istanbul Turkey

Proposed to be Used

IR DIVISION
Machines, machine tools and industrial robots for processing and shaping wood, metals, glass, plastics and minerals; 
construction machines and robotic mechanisms (machines) for use in construction; lifting, loading and transmission 
machines and robotic mechanisms (machines) for lifting, loading and transmission purposes; machines and robotic 
mechanisms (machines) for use in agriculture and animal breeding, machines and robotic mechanisms (machines) for 
processing cereals, fruits, vegetables and food; engines and motors, other than for land vehicles, parts and fittings 
therefor; parts of land vehicle motors and engines, included in this class; bearings (parts of machines), roller or ball 
bearings; machines for mounting and detaching tires; alternators, current generators, electric generators, current 
generators operated with solar energy; painting machines, automatic spray guns for paint, electric, hydraulic and 
pneumatic punching machines and guns, electric adhesive tape dispensers (machines), electric guns for compressed gas 
or liquid spraying machines, electric hand drills, electric hand saws, electric jigsaw machines, spiral machines, 
compressed air machines, compressors (machines), vehicle washing installations, robotic mechanisms (machines) with 
the abovementioned functions; electric and gas-operated welding apparatus, electric arc welding apparatus, electric 
soldering apparatus, electric arc cutting apparatus, electrodes for welding machines, industrial robots (machines) with the 
abovementioned functions; printing machines; packaging machines, filling, plugging and sealing machines, labellers 
(machines), sorting machines, industrial robots (machines) with the abovementioned functions, electric packing machines 
for plugging and sealing of plastics; machines for textile processing, sewing machines, industrial robots (machines) with 
the abovementioned functions; electric, hydraulic and pneumatic pumps other than parts of machines or engines, fuel 
dispensing pumps for service stations, self-regulating fuel pumps; electric kitchen machines for chopping, grinding, 
crushing, mixing and mincing foodstuff, washing machines, laundry washing machines, dishwashers, spin driers (not 
heated), electric cleaning machines for cleaning floors, carpets or floorings, vacuum cleaners and parts thereof; automatic 
vending machines; galvanizing and electroplating machines; electric door openers and closers.

11199



Trade Marks Journal No: 1956 ,   13/07/2020           Class 7 
 

 

4504599    11/12/2019

[International Registration No. : 1524859]
WEIFANG KAIDE PLASTICS MACHINERY CO., LTD.

YINMA INDUSTRIAL PARK, CHANGYI CITY 250014 SHANDONG PROVINCE China

Proposed to be Used

IR DIVISION
Embossing machines; plastic grain cutting machines; injection plastic molding machines; electron impacted molding 
machines (machine for the surface treatment of plastic printing); mould being machines for processing plastics; plastic 
filament winding machines; mucilage glue filling machines; moulds being machines for use in processing plastic; 
machines for processing plastics.

11200



Trade Marks Journal No: 1956 ,   13/07/2020           Class 7 
 

 

4504602    13/11/2019

[International Registration No. : 1524872]
JIANGXI JINLILONG RUBBER TRACK CO., LTD

TECHNOLOGICAL INDUSTRIAL ZONE, SHANGGAO, YICHUN JIANGXI China

Proposed to be Used

IR DIVISION
Belts for machines; adhesive bands for pulleys; excavators; rack and pinion gearing; railroad constructing machines; 
machine wheelwork; bands (adhesive) for pulleys; belts for conveyors; parallel rubber belt (including conveyor belts, and 
except for transport belt for land vehicle's engine).

11201



Trade Marks Journal No: 1956 ,   13/07/2020           Class 7 
 

 

4504969    26/12/2019

[International Registration No. : 1524946]
Bengbu Jiewei Filter Co., Ltd..

Economic Development Zone, Huaiyuan County, Bengbu City Anhui Province China

Proposed to be Used

IR DIVISION
Oil filter; air filters being parts of engines; diesel filters being parts of engines; piston ring; car engine muffler; generator; 
sealed connectors (engine parts); exhaust for motors and engines; filters for purifying and cooling air (for engines); 
vehicle engine exhaust purification unit (catalytic reactor).

11202



Trade Marks Journal No: 1956 ,   13/07/2020           Class 7 
 

 

4506540    12/12/2019

[International Registration No. : 1529321]
ZHEJIANG ZHE KUANG HEAVY INDUSTRIES CO., LTD

Heping Industrial Park, Changxing County Zhejiang Province China

Proposed to be Used

IR DIVISION
Superconducting magnetic separators (machines); machines and apparatus for geological prospecting, mining and 
beneficiation; flotation machine; ore treating machines; machines and apparatus involved in extractive metallurgy for 
beneficiation process; stone cutting machines; conveyors; hoister; metalworking machines.

11203



Trade Marks Journal No: 1956 ,   13/07/2020           Class 7 
 

 

4507345    13/12/2019

[International Registration No. : 1525577]
SIMONA AG

Teichweg 16 55606 Kirn Germany

Proposed to be Used

IR DIVISION
Cutting plates (as machine parts), namely cutting pads and cutting blocks of plastic, rubber, plastic-rubber alloys or 
similar compounds.

11204



Trade Marks Journal No: 1956 ,   13/07/2020           Class 7 
 

 

Priority claimed from 12/06/2019; Application No. : 30 2019 107 625 ;Germany 

4513912    26/11/2019

[International Registration No. : 1527611]
Lindauer DORNIER Gesellschaft mit beschränkter Haftung

Rickenbacher Str. 119 88131 Lindau Germany

Proposed to be Used

IR DIVISION
Rapier heads as components of weft insertion systems for weaving machines.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 7 
 

 

4517037    14/11/2019

[International Registration No. : 1529264]
Zhejiang Meiri Intelligent Equipment Co., Ltd

52-16 Jintang North Road, East New District, Wenling City, Taizhou City Zhejiang Province China

Proposed to be Used

IR DIVISION
Saws; metalworking machines; machine tools; carriage aprons; holding devices for machine tool; tables for machines; 
finishing machines; drill press; drilling heads [parts of machines].

11206



Trade Marks Journal No: 1956 ,   13/07/2020           Class 7 
 

 

4537200    22/11/2019

[International Registration No. : 1536606]
Kleemann GmbH

Manfred-Wörner-Straße 160 73037 Göppingen Germany

Proposed to be Used

IR DIVISION
Crushing machines and installations, in particular jaw crushers, cone crushers and impact crushers; sifting machines and 
installations; deposition machines and installations; separating machines and installations; sorting machines and 
installations (other than for money); washing machines and installations; processing machines and installations for 
crushing, sifting, separating, classifying, washing and transporting of asphalt, bitumen, concrete, stone, raw materials, 
valuable materials or waste; parts and fittings for all the aforesaid goods, included in this class, in particular conveyor 
belts, crushers, breaking tools, crushing tools, sieves, magnetic separators, undercarriages, chassis, body parts, chains, 
crawler tracks, continuous tracks, complete running gears with continuous tracks or rubber tracks, track pads for 
continuous tracks, adapted quick-change pads for use with track pads for continuous tracks, vibration and oscillation 
drives, gutters, breaking and crushing plates, breaking and crushing jaws, breaking and crushing cones and mechanical, 
hydraulic and pneumatic control mechanisms.

11207



 
Trade Marks Journal No: 1956 ,   13/07/2020           Class 9 
 

4442374    10/12/2019
[International Registration No. : 1514780]
Virrata AB

c/o Peter Johansson, Plejelvägen 17 SE-239 31 SKANÖR Sweden

Proposed to be Used
IR DIVISION
Photographic and optical apparatus, apparatus and instruments for surveying, measuring, checking (supervision) and 
teaching, apparatus for recording, transmission or reproduction of sound or images; optical scanners; optical reading 
devices; computer input devices; hand-held digital devices, namely, hand-held digital scanners, hand-held code readers; 
computer software; software for optical character recognition; software to capture printed text information and decode it 
and transfer it to computers and smart phones; computer programmes for image processing; software for conversion of 
text to speech; software for inserting scanned text in digital documents.

11208



Trade Marks Journal No: 1956 ,   13/07/2020           Class 9 
 

Priority claimed from 17/07/2019; Application No. : 018095876 ;European Union 

4461778    15/01/2020
[International Registration No. : 1516804]
SAMSUNG ELECTRONICS CO., LTD.

129, Samsung-ro, Yeongtong-gu Suwon-si, Gyeonggi-do KR

Proposed to be Used
IR DIVISION
Television monitors; television receivers; TV sets; television apparatus.

11209



Trade Marks Journal No: 1956 ,   13/07/2020           Class 9 
 

 

4496671    23/12/2019
[International Registration No. : 1520125]
JIANGXI JIEN HEAVY INDUSTRY CO., LTD

Wharf Industrial Town, Ruichang City 214000 Jiangxi Province China

Proposed to be Used
IR DIVISION
Sheaths for electric cables; cables, electric; wires, electric; materials for electricity mains [wires, cables]; copper wire, 
insulated; telephone wires; fiber optic cables.

11210



Trade Marks Journal No: 1956 ,   13/07/2020           Class 9 
 

 

4497787    16/12/2019
[International Registration No. : 1522182]
Shenzhen DO-IT Technology Co., Ltd

Room 612K, Block B, Pacific Commercial & Trade Building, No. 4028 Jiabin Road, Luohu District, Shenzhen Guangdong China

Proposed to be Used
IR DIVISION
Speaking tubes; cabinets for loudspeakers; diaphragms [acoustics]; megaphones; audio- and video-receivers; telephone 
transmitters; microphones; horns for loudspeakers; learning machine.

11211



Trade Marks Journal No: 1956 ,   13/07/2020           Class 9 
 

 

4498829    19/12/2019
[International Registration No. : 1522597]
"Intelligent Systems of Business Control" Ltd

Zavodskaja, 1b, str. 1, fl. 1, room 7, Zelenograd RU-124365 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Radio frequency identification devices (RFID systems); apparatus and components of radio frequency identification 
devices (RFID systems), including module RFID readers and recorders, RFID tags, readers, recording devices for 
transmitting information and communication with RFID tags, programming devices for programming RFID tags, where 
RFID tags are in form of cards, tags or key rings; contact smart chips; chips (integrated circuits), namely RFID cards; 
computer network data routers used in security and access control; computer software for issuing and managing RFID 
tags; magnetic data media; optical data media; computer hardware for processing and protecting information.

11212



Trade Marks Journal No: 1956 ,   13/07/2020           Class 9 
 

 

4498926    13/12/2019
[International Registration No. : 1522541]
August International Ltd

Rawmec Business Park, Plumpton Road Hoddesdon, Herts EN11 0EE United Kingdom

Proposed to be Used
IR DIVISION
Acoustic sound alarms; digital sound recording apparatus; acoustic apparatus for reproducing sound (consumer 
electronics); acoustic receivers for telephonic communication with computers; adaptors for converting alternating current 
to direct current; adaptors for use with electric plugs; add-on-cards for computers; aerials for receiving TV and radio 
signal; antennae for receiving TV and radio signal; background audio broadcasting apparatus; bags adapted for carrying 
photographic apparatus; bags adapted to carry video apparatus; bathroom scales; batteries; battery chargers; battery 
charging apparatus; battery charging equipment; battery packs; cables (coaxial-); cables (fibre optic-); cables for 
electronic transmission; cables for optical signal transmission; cables for signal transmission systems; calculators; 
camera apparatus; DVD players; DVD recorders; data capture apparatus (consumer electronics); data capture instruments 
(consumer electronics); data display apparatus (consumer electronics); ear protecting devices; earphones; electric 
apparatus for the transmission of analog signals; electric apparatus for the transmission of digital signals; film projectors; 
film recorders; film recording apparatus; film reproducing apparatus; hands free kits for phones; headphone-microphone 
combinations; headphones; image data capture devices (consumer electronics); image data translation apparatus 
(consumer electronics); image enhancement devices (consumer electronics); image generation apparatus (consumer 
electronics); image processing apparatus (consumer electronics); image processing instruments (consumer electronics); 
image recording apparatus (consumer electronics); image recording instruments (consumer electronics); image 
reproducing apparatus (consumer electronics); image transmission apparatus (consumer electronics); image transmitting 
apparatus (consumer electronics); karaoke apparatus; karaoke equipment; karaoke machines; karaoke machines 
incorporating video discs; keyboards; language translating apparatus; laser instruments; lasers for use by an orator in 
generating a visible pointer upon a chart; lasers for use by an orator in generating a visible pointer upon a display; lasers 
for use by an orator in generating a visible pointer upon a drawing; MP3 players; MP4 players; multimedia recorders; 
multimedia players; navigating apparatus (consumer electronics); pedometers; peripheral control devices for computers; 
radio alarm apparatus; radio alarm clocks; radio apparatus; radio clocks; radio receivers; radio receivers for use in cars; 
radio receiving apparatus incorporating sound recording apparatus; radio receiving apparatus incorporating sound 
reproducing apparatus; radio receiving sets; radio receiving sets incorporating clocks; radio remote control apparatus; 
radio sets; radio-frequency antennae; radio-frequency receivers; radio-frequency transmitter; satellite apparatus; satellite 
boxes being parts and fittings of satellite apparatus; satellite dishes; satellite receivers; satellite receiving aerials; satellite 
receiving apparatus; satellite signal receiving antennae; satellite television integrated receiver descramblers; satellite 
television receiving apparatus; satellite television signal descramblers; satellite television signal scramblers; satellite 
television transmission uplink scrambling apparatus; satellite TV recorders; vehicle radios; video apparatus; video 
apparatus for television studios; video camera security apparatus; video camera security installations; video camera 
security instruments; video cameras; video cameras adapted for monitoring purposes; video cameras adapted for security 
purposes; wall mountings adapted for television apparatus; wall mountings adapted for television instruments; wall 
mountings adapted for television monitors; wifi receiver; wifi transmitter; smart wristbands that communicate data to other 
electronic devices; televisions; LCD televisions; LED televisions; plasma televisions; video players; video recorders; 
freeview TV recorders; freeview receivers; DVD players; DVD recorders; HiFi and sound systems; HiFi and sound system 
speakers; home theatres.

11213



Trade Marks Journal No: 1956 ,   13/07/2020           Class 9 
 

Priority claimed from 05/06/2019; Application No. : 30 2019 107 348 ;Germany 

4499042    29/11/2019
[International Registration No. : 1523652]
Neaspec GmbH

Eglfinger Weg 2 85540 Haar Germany

Proposed to be Used
IR DIVISION
Scientific apparatus and instruments, in particular for scientific research in laboratories; electrical and electronic control 
apparatus; precision positioning systems, adjusting and positioning systems, in particular with piezo drives as parts of 
control and measuring instruments; electrically controlled mechanical adjusting devices in the form of control and 
regulation units; control and regulation units for adjusting devices, micro-positioning tables, in particular for optical 
waveguides and fibre optics; apparatus for moving mirrors in microscopes; control apparatus for microscopes, in 
particular for scanning atomic force microscopes, magnetic force microscopes, laser scanning microscopes and scanning 
electron microscopes; measuring instruments, in particular electronic and electronic optical measuring apparatus; 
precision measuring apparatus; distance measuring apparatus, in particular integrated path sensors for mechanical 
positioning systems; interferometric sensors; microscopes, precision microscopes, in particular for use at low 
temperatures; magnetic force microscopes; atomic force microscopes; laser scanning microscopes; scanning electron 
microscopes (SEM); scanning near field microscopes; detection modules for microscopes and spectrometers; 
illuminations for microscopes and spectrometers; spectrometers; observation instruments; optical apparatus and 
instruments, in particular optical sensors; surface measuring apparatus being optoelectronic and operating without 
contact; cryostats for laboratory use; data processing apparatus; peripheral units adapted for use with computers; 
computers and computer software, in particular for operating adjusting and positioning systems.

11214



Trade Marks Journal No: 1956 ,   13/07/2020           Class 9 
 

4499062    04/12/2019
[International Registration No. : 1523054]
Dongguan A Friend Industrial Co., LTD

2/F, No.13, 2nd street, Hengling Industrial Zone, Wentang, Dongcheng District Dongguan city, Guangdong 523000 China

Proposed to be Used
IR DIVISION
Bells [warning devices]; sonars; materials for electricity mains [wires, cables]; loudspeakers; semi-conductors; 
resistances, electric; capacitors; vehicle radios; fuses.

11215



Trade Marks Journal No: 1956 ,   13/07/2020           Class 9 
 

 

4503851    26/11/2019
[International Registration No. : 1523715]
Ad Hoc Labs, Inc.

2658 Griffith Park Boulevard, No. 134 Los Angeles CA 90039 United States of America

Proposed to be Used
IR DIVISION
Downloadable computer application software for mobile phones to be used in commerce, namely software for assigning 
alternate and/or temporary mobile phone numbers; downloadable computer application software for mobile phones to be 
used in commerce, namely software for screening unwanted automated telephone calls; downloadable computer 
application software for mobile phones, namely, software for managing voice calls, voice messages, texts, contacts, and 
customer relationships through use of virtual phone numbers.

11216



Trade Marks Journal No: 1956 ,   13/07/2020           Class 9 
 

 

Priority claimed from 10/10/2019; Application No. : 30 2019 023 180 ;Germany 

4504605    17/12/2019
[International Registration No. : 1523740]
Chemetal GmbH

Trakehner Str. 3 Frankfurt am Main Germany

Proposed to be Used
IR DIVISION
Measuring instruments; magnets for industrial purposes; magnetic sensors; glasses; safety glasses for protecting the 
eyes; refractometers.

11217



Trade Marks Journal No: 1956 ,   13/07/2020           Class 9 
 

 

Priority claimed from 17/07/2019; Application No. : UK00003414634 ;United Kingdom 

4504617    11/12/2019
[International Registration No. : 1524884]
Micro:bit Educational Foundation

12 New Fetter Lane, London EC4A 1JP United Kingdom

Proposed to be Used
IR DIVISION
Computers; computer hardware; personal computers; hand held computers; microcomputers; computer program and 
software and parts and accessories therefor in this class; computer peripherals; computer hardware; personal computers; 
hand held computers; microcomputers; computer networks interface devices; computer programs; interfaces for 
computers; downloadable computer software; downloadable computer programs; mounts for integrated circuits and 
microprocessors; flash memory cards; flash memory cards; USB sticks; SD cards; computer games; USB flash drives; 
microprocessors; memory boards; keyboards; modems; solid state drives; remote control for computers; circuit boards; 
integrated circuits; buses for computers; ports for computers; expansion cards for computers; magnetic, optical, and 
electronic data storage materials and devices; computer memory devices; batteries; battery chargers, USB chargers, 
mains chargers; global positioning systems; communications equipment; apparatus for data storage; computer cases; 
parts and accessories for mobile telephones; bags and cases adapted or shaped to contain tablet computers, notebook 
computers, hand held computers, personal digital assistants, electronic organisers and electronic notepads; application 
software; computer programs for accessing, browsing and searching online databases; operating system software; 
application software; data synchronisation software; development tool programs; computer desktop utility software; 
software for data encryption; software for analysing and recovering data; computer software used for document 
management, file management and database management; software for computer system backup and data storage; 
software for telecommunication and communication via local or global communications networks, including the Internet, 
intranets, extranets, television, mobile communication, cellular and satellite networks; software for access to 
communications networks including the Internet; software for social media platforms; computer software to enable 
uploading, downloading, accessing, posting, displaying, tagging, blogging, streaming, linking, sharing or otherwise 
providing electronic media or information via computer and communication networks; software for mobile telephone and 
portable computer applications; instructional material relating to the foregoing; parts and fittings for all the aforesaid 
goods; user manuals in electronically readable, machine readable or computer readable form.

11218



Trade Marks Journal No: 1956 ,   13/07/2020           Class 9 
 

Priority claimed from 05/06/2019; Application No. : 30 2019 107 349 ;Germany 

4504644    29/11/2019
[International Registration No. : 1523765]
Neaspec GmbH

Egelfinger Weg 2 85540 Haar Germany

Proposed to be Used
IR DIVISION
Scientific apparatus and instruments, in particular for scientific research in laboratories; electrical and electronic control 
apparatus; precision positioning systems, adjusting and positioning systems, in particular with piezo drives as parts of 
control and measuring instruments; electrically controlled mechanical adjusting devices in the form of control and 
regulation units; control and regulation units for adjusting devices, micro-positioning tables, in particular for optical 
waveguides and fibre optics; apparatus for moving mirrors in microscopes; control apparatus for microscopes, in 
particular for scanning atomic force microscopes, magnetic force microscopes, laser scanning microscopes and scanning 
electron microscopes; measuring instruments, in particular electronic and electronic optical measuring apparatus; 
precision measuring apparatus; distance measuring apparatus, in particular integrated path sensors for mechanical 
positioning systems; interferometric sensors; microscopes, precision microscopes, in particular for use at low 
temperatures; magnetic force microscopes; atomic force microscopes; laser scanning microscopes; scanning electron 
microscopes (SEM); scanning near field microscopes; detection modules for microscopes and spectrometers; 
illuminations for microscopes and spectrometers; spectrometers; observation instruments; optical apparatus and 
instruments, in particular optical sensors; surface measuring apparatus being optoelectronic and operating without 
contact; cryostats for laboratory use; data processing apparatus; peripheral units adapted for use with computers; 
computers and computer software, in particular for operating adjusting and positioning systems.

11219



Trade Marks Journal No: 1956 ,   13/07/2020           Class 9 
 

 

Priority claimed from 04/11/2019; Application No. : 7020190001208 ;Republic of Korea 

4504841    14/11/2019
[International Registration No. : 1524643]
Spigen Korea Co., Ltd.

446 Bongeunsa-ro, Gangnam-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Battery chargers for use with mobile telecommunication devices; batteries for use with mobile telecommunication devices; 
cables for use with mobile telecommunication devices; adapters for use with mobile telecommunication devices; chargers 
for smart phones; water proof packs for smart phones; gender cases for smart phones; charging stand for smart phones; 
gender chargers [cable adapters] for smartphones; USB cable gender changers for smart phones; accessories for digital 
or electronic tablets in the nature of cables; cases for batteries; radio cases; USB cables; USB battery chargers for use in 
automobiles; wireless charging devices; portable rechargers; battery packs for charging; battery charging cables; 
electrical adapters; wireless adapters; transmitters; battery charge devices; electric batteries; liquid crystal protective film; 
USB hub; electrical plugs; ear buds; waterproof case for ear buds; earphones; wireless (bluetooth) earphones; waterproof 
case for wireless (bluetooth) earphones; neck straps for smartphones; hand straps for smartphones; cases for digital or 
electronic tablets; protective covers and cases for tablet computers; cases for smartphones in the shape of a watch; clear 
protective covers adapted for smartphones; flip covers for smart phones; protective cases for mp3 players; cases for 
radios; covers for mobile telephones; cases adapted for mobile phones.

11220



Trade Marks Journal No: 1956 ,   13/07/2020           Class 9 
 

 

4504968    26/11/2019
[International Registration No. : 1524153]
Ad Hoc Labs, Inc.

2658 Griffith Park Boulevard, No. 134 Los Angeles CA 90039 United States of America

Proposed to be Used
IR DIVISION
Downloadable computer application software for mobile phones, namely, software for assigning alternate and/or 
temporary mobile phone numbers, downloadable computer application software for mobile phones, namely, software for 
screening unwanted automated telephone calls; downloadable computer application software for mobile phones, namely, 
software for managing voice calls, voice messages, texts, contacts, and customer relationships through use of virtual 
phone numbers.

11221



Trade Marks Journal No: 1956 ,   13/07/2020           Class 9 
 

4506559    08/11/2019
[International Registration No. : 1378409]
HASAN TURGUT

Bahçelievler Mahallesi, 1628 Sokak, No. 71 Merkez - Batman Turkey

Proposed to be Used
IR DIVISION
Computers; personal computers; laptop computers; tablet computers; computer monitors; computer chassis; computer 
hardware; computer software; computer mouse; keyboards for computers; carrying cases adapted for computers; 
computer motherboards; printers for use with computers; touchpads for computers; internal cooling fans for computers; 
speakers; microphones; earphones.

11222



Trade Marks Journal No: 1956 ,   13/07/2020           Class 9 
 

4507389    13/12/2019
[International Registration No. : 1525220]
WENZHOU BADA OPTICAL CO., LTD

No.88, Jingyu Road, Louqiao Industrial Zone, Ouhai, Wenzhou 325000 Zhejiang China

Proposed to be Used
IR DIVISION
Eyeglasses; spectacle frames; eyeglass frames; 3D spectacles; correcting lenses [optics]; contact lenses; sunglasses; 
spectacle cases.

11223



Trade Marks Journal No: 1956 ,   13/07/2020           Class 9 
 

4513430    19/12/2019
[International Registration No. : 1527184]
ENRIQUE J. DEDE GARCIA-SANTAMARIA

Av Comptes d'Albalat, 4 E-46135 ALBALAT DELS SORELLS, VALENCIA Spain

Vicente Esteve Gómez

C. Serrería, 16 20 E-46011 Valencia, Valencia Spain

José Jordán Martínez

C. Doctor Landete, 19 E-46183 La Eliana, Valencia Spain

Proposed to be Used
IR DIVISION
Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; 
software.

11224



Trade Marks Journal No: 1956 ,   13/07/2020           Class 9 
 

 

4535702    08/12/2019
[International Registration No. : 1531363]
Bhagwat, Salyl

1540 Nuthatch Lane Sunnyvale CA 94087 United States of America

Proposed to be Used
IR DIVISION
Software, hardware, intellectual property, chipsets (terms too vague in the opinion of the International Bureau – Rule 13 (2) 
(b) of the Regulations).

11225



 
Trade Marks Journal No: 1956 ,   13/07/2020           Class 10 
 

 

4504967    17/12/2019
[International Registration No. : 1524936]
Promisemed Hangzhou Meditech Co.,Ltd.

Building 1, No.12, Longtan Road, Cangqian Street, Yuhang District, Hangzhou City Zhejiang Province China

Proposed to be Used
IR DIVISION
Needles for medical purposes; pumps for medical purposes; cannulae; thermal packs for first aid purposes; catheters; 
teething rings; condoms; surgical implants comprised of artificial materials; stockings for varices.

11226



Trade Marks Journal No: 1956 ,   13/07/2020           Class 10 
 

4517111    20/12/2019
[International Registration No. : 1528945]
Chengdu Puth Medical Plastics Packaging Co., Ltd

Western Industrial Park, Hi-Tech Industrial Development Zone, Chengdu Sichuan China

Proposed to be Used
IR DIVISION
Surgical apparatus and instruments; syringes for injections; blood testing apparatus; syringes for medical purposes; 
medical apparatus and instruments; diagnostic apparatus for medical purposes; water bags for medical purposes.

11227



Trade Marks Journal No: 1956 ,   13/07/2020           Class 10 
 

Priority claimed from 11/07/2019; Application No. : 2019/66060 ;Turkey 

4535695    11/12/2019
[International Registration No. : 1534917]
MEDHIBIT MEDIKAL SAGLIK BILISIM LIMITED SIRKETI

Baris Mah. Dr Zeki Acar Cad. Tübitak Sitesi No:1/1/4 Gebze Kocaeli Turkey

Proposed to be Used
IR DIVISION
Surgical, medical, dental and veterinary apparatus and instruments; furniture especially made for medical purposes, 
artificial limbs and prostheses, medical orthopaedic articles: corsets for medical purposes, orthopaedic shoes, elastic 
bandages and supportive bandages, surgical gowns and surgical sterile sheets, adult sexual aids, condoms, babies' 
bottles; babies' pacifiers; teats; teethers for babies, bracelets and rings for medical purposes, anti-rheumatism bracelets; 
anti-rheumatism rings.

11228



Trade Marks Journal No: 1956 ,   13/07/2020           Class 11 
 

Priority claimed from 24/06/2019; Application No. : UK00003409135 ;United Kingdom 

4439718    06/12/2019
[International Registration No. : 1513525]
THE PROPERTY OF DSC LIMITED

Herston Cross House, 230 High Street Swanage, Dorset BH19 2PQ United Kingdom

Address for service in India/Attorney address:
SUBRAMANIAM & ASSOCIATES

7th Floor, M3M Cosmopolitan Sector 66, Golf Course Extension Road Gurugram – 122001 National Capital Region India 

Proposed to be Used
IR DIVISION
Shower attachments; shower head sprayers; shower heads; shower hoses; showers.

11229



Trade Marks Journal No: 1956 ,   13/07/2020           Class 11 
 

Priority claimed from 08/08/2019; Application No. : 302019000059058 ;Italy 

4517089    19/12/2019
[International Registration No. : 1528968]
CLIVET S.P.A.

Via Camp Lonc, 25 Feltre frazione località VILLAPAIERA (BELLUNO) Italy

Proposed to be Used
IR DIVISION
Heat pumps; infrared heating panels; air-conditioning units; fans [air-conditioning]; central air-conditioning installations; 
air filters for air-conditioning units; evaporators for air-conditioning apparatus; heating boilers; heating elements; heating 
installations; central heating boilers; heaters for central heating; solar thermal collectors [heating]; heating filaments, 
electric; central heating radiators; flues for heating boilers; solar thermal conversion collectors [heating]; heat sinks for 
use in heating apparatus; hot water heating installations; hot plates for household purposes; radiators [heating]; 
thermostatic valves [parts of heating installations]; coils [parts of distilling, heating or cooling installations]; dosing valves 
[parts of heating or gas installations]; expansion tanks for central heating installations; solar water heaters; heat 
accumulators; heat recovery systems; heat sinks for use in cooling apparatus; heat sinks for use in ventilating apparatus, 
water distribution installations; storage water heaters; hot air apparatus; hot water boilers; hot water tanks; hot water 
heaters; hot air blowers; sanitary apparatus and installations; pipes [parts of sanitary installations]; air purifying 
apparatus; air conditioners for vehicles; heating apparatus, electric; radiant heating apparatuses; refrigerators; air-
conditioning apparatus; fan heaters; dehumidifiers; air filtering installations; radiators, electric; ionization apparatus for 
the treatment of air; air deodorizing apparatus; household air cleaners; air-conditioning apparatus; air filters; centralized 
air-conditioning installations; air reheaters; humidifiers; air purifying units; direct-expansion VRF [variable refrigerant flow] 
air-conditioning systems; split-system direct expansion air-conditioning systems; apparatus and installations for lighting, 
heating, cooling, steam generating, cooking, drying, ventilating, water supply and sanitary purposes.

11230



 
Trade Marks Journal No: 1956 ,   13/07/2020           Class 12 
 

 

4435461    11/12/2019
[International Registration No. : 1511878]
SHIMANO INC.

3-77, Oimatsu-cho, Sakai-ku, Sakai City Osaka 590-8577 Japan

Address for service in India/Attorney address:
DE PENNING & DE PENNING

Alaknanda, 16 Nepean Sea Road, Mumbai 400036, India

Proposed to be Used
IR DIVISION
Bicycles, including electric bicycles; parts, fittings and accessories for bicycles, including electric bicycles namely, hubs, 
internal gear hubs, bicycle hub which contains dynamo inside, bicycle hub which contains bicycle power meter inside, hub 
quick release levers, hub quick release devices, axles of hubs, gear release levers, gear shift levers, gear shifting 
apparatus, derailleurs, chain guides, freewheels, sprockets, pulleys adapted for use with bicycles, chains, shift cables, 
cranks, crank which contains bicycle power meter inside, crank sets, front chain wheels, pedals, pedal which contains 
bicycle power meter inside, bicycle pedal cleats, toe clips, brake levers, brakes, brake cables, brake shoes, rims, brake 
rotors, brake pads, wheels, tires, inner tubes, spokes, spoke clips, bottom brackets, seat pillars, head parts for frame-fork 
assembly, suspensions, handlebars, handlebar stems, grips for handlebars, bar ends, seat posts, saddles, gear position 
indicators for bicycles, electric motors for bicycles, switches for bicycles.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 12 
 

4457189    03/01/2020
[International Registration No. : 1516162]
Mazaro NV

Bommelsrede 42 B-9070 Destelbergen

Proposed to be Used
IR DIVISION
Vehicles; apparatus for locomotion by land, air or water; parts for vehicles, in particular clutches and transmission 
components.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 12 
 

4499589    14/11/2019
[International Registration No. : 1523127]
ZHEJIANG JIALIFT WAREHOUSE EQUIPMENT CO., LTD

Industrial Concentration Zone of Hongxingqiao Town, Changxing County, Huzhou City 313000 Zhejiang Province China

Proposed to be Used
IR DIVISION
Forklift trucks; vehicle wheels; aerial conveyors; trucks with a crane feature incorporated; air pumps [vehicle accessories]; 
trolleys; trailers [vehicles]; vehicles for the transport of rechargeable batteries; waggon; mopeds.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 12 
 

4500369    25/10/2019
[International Registration No. : 1523184]
XIA MEN QI FEN TI YU WEN HUA CHAN YE YOU XIAN GONG SI

No.17, 59 wenping road, siming district, xiamen city fujian province China

Proposed to be Used
IR DIVISION
Bicycle; bicycle wheel; bicycle direction indicator; tricycle; bicycle frame; air pump for bicycle tires; use a full set of tools 
for inner tube repair (terms too vague in the opinion of the International Bureau - Rule 13 (2) (b) of the Common 
Regulations); bicycle wheel rim; bicycle seat cover; bicycle chain.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 12 
 

 

Priority claimed from 29/01/2019; Application No. : 302019001831.8/37 ;Germany 

4533874    26/07/2019
[International Registration No. : 1534589]
Stähle GmbH

Maybachstrasse 12 71299 Wimsheim Germany

Proposed to be Used
IR DIVISION
Vehicles and conveyances as well as apparatus for locomotion by land, air or water; devices, appliances, instruments and 
apparatus for generating a mechanical controlling movement, a mechanical steering movement or a mechanical regulating 
movement or a mechanical operating movement for the aforementioned vehicles, conveyances and apparatus, in 
particular devices for operating actuating and control units, in particular steering wheels, pedals, push buttons, keys, in 
particular ignition keys, switches, levers, rotary knobs, rocker switches, in particular control rocker switches, of the 
aforementioned vehicles, conveyances and apparatus, in particular driving robots, here in particular robots for the 
steering or controlling of vehicles, in particular of land vehicles, steering robots, in particular steering robots for vehicles, 
steering devices for vehicles, in particular for use in a test bench or in a proving ground driving area, devices for the 
autonomous steering of vehicles, devices for autonomous or accompanied driving experiments relating to vehicles, robot 
shifters for gears of vehicles, actuators for steering and control units of vehicles, in particular for a steering wheel, a pedal, 
in particular a throttle control, a throttle and brake control, a brake control, an ignition key, a lever, a rocker switch or a 
turning knob; motors and engines for land vehicles; couplings and transmission components for land vehicles; parts and 
fittings for all the aforementioned goods, as far as contained in this class.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 16 
 

4507541    19/12/2019
[International Registration No. : 1525346]
Vayo Trade Center Co., Ltd.

82/1 Bangsan - Angsila Road, T. Sansuk 20130 Aumpure Maung Chonburi Thailand

Proposed to be Used
IR DIVISION
Paper rolls for sale record.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 16 
 

Priority claimed from 04/06/2019; Application No. : 4022218 ;Spain 

4511588    02/12/2019
[International Registration No. : 1526194]
Aragonesa de Desarrollos e Innovaciones, S.L.

Paseo de la Independencia 24-26, 6°, Oficina 4 E-50004 Zaragoza Spain

Proposed to be Used
IR DIVISION
Printed polyethylene covers for packaging; printed plastic covers for packaging.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 18 
 

 

4497532    15/11/2019
[International Registration No. : 1522352]
Market Guru 360, LLC

Suite 300, 2222 Ponce de Leon Boulevard Coral Gables FL 33134 United States of America

Proposed to be Used
IR DIVISION
Bags, namely, handbags, tote bags, purses, wallets, cosmetic bags sold empty, travel bags, pouches made of leather, 
pouches made of cloth, luggage, backpacks.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 20 
 

 

4496674    11/11/2019
[International Registration No. : 1520141]
PALETTEN-SERVICE Hamburg AG

Blohmstraße 31 21079 Hamburg Germany

Proposed to be Used
IR DIVISION
Transport pallets, not of metal.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 20 
 

 

4503734    20/11/2019
[International Registration No. : 1523126]
Jiangxi Hongxiang Furniture Co., Ltd.

Private Industrial Park, Dongshan Sub-district Office, Nankang District, Ganzhou City 341000 Jiangxi Province China

Proposed to be Used
IR DIVISION
Office furniture; bed; mattress; furniture; non-metallic accessories for furniture; sofa; rattan furniture (excluding shoes, 
hats, mats); school furniture; coffee table; works of art of bamboo and wood.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 21 
 

 

4467558    03/12/2019
[International Registration No. : 1518361]
YIWU DAJIN DEPARTMENT STORE CO., LTD.

No. 60753/60760, 5th District, Yiwu International Trade Mart Zhejiang China

Proposed to be Used
IR DIVISION
Cosmetic utensils; daily used glassware, including cup, plate, kettle, jar; crystal [glassware]; works of art made of crystal; 
drinking vessels.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 21 
 

4507730    05/11/2019
[International Registration No. : 1525189]
Yongkang Kaidi Industry & Trade Co., Ltd.

Lingzhang Village, Xicheng Street, Yongkang City Zhejiang Province China

Proposed to be Used
IR DIVISION
Brooms; cleaning cloth; cleaning instruments, hand-operated; mops; cotton waste for cleaning; non-electric sweepers; 
instruments for cleaning glasses of doors and windows; chamois leather for cleaning; sponges for household purposes; 
cloth for washing floors.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 24 
 

Priority claimed from 03/07/2019; Application No. : 4564696 ;France 

4497524    27/12/2019
[International Registration No. : 1521479]
LAINIERE DE PICARDIE BC

Buire-Courcelles F-80200 Péronne France

Proposed to be Used
IR DIVISION
Fabrics, interlinings, linings (in cloth), thermo-adhesive lining fabrics for clothing, fabrics and non-woven 
material,adhesive fabrics for application by heat, heat-sealing fabrics,reinforcement fabric for clothing, fabrics and textile 
materials for clothing, upholstery fabrics, fabrics and textile materials for clothing having thermal-regulating properties; 
thermo-adherent interlining for collars, cuffs and throat bands for shirts and blouses; interlinings made of natural or 
synthetic fibers;interlinings for shirts, shirt collars and articles of clothing;hemp cloths; lining fabrics for footwear; fabrics 
for footwear;fiberglass fabrics for textile use; woolen cloths; woolen fabrics,linen fabrics, non-woven textiles; bed linen; 
pillow shams;ticking for mattresses and pillows; upholstery fabrics; cloth for furniture and seats.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 25 
 

 

4504774    27/11/2019
[International Registration No. : 1523865]
Hangzhou focus Clothing Co., Ltd

Room 1035, floor 1, building 39, No. 279, Shiqiao Road, Xiacheng District, Hangzhou City 310022 Zhejiang Province China

Proposed to be Used
IR DIVISION
Clothing.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 25 
 

4523279    25/12/2019
[International Registration No. : 1530459]
Public Joint Stock Company "Detsky mir"

pr-kt Vernadskogo, d. 37, corp. 3 RU-119415 MOSCOW Russian Federation

Proposed to be Used
IR DIVISION
Footwear; stockings; underwear; clothing; headgear for wear; tights; dresses.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 26 
 

Priority claimed from 02/10/2019; Application No. : 2019-128481 ;Japan 

4433451    23/10/2019
[International Registration No. : 1512415]
YKK CORPORATION

1, Kanda izumi-cho, Chiyoda-ku Tokyo 101-8642 Japan

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Slide fasteners [zippers]; hook and pile fastening tapes; adjustable fasteners for clothes and shoes; zip fasteners; 
buttons; snap buttons [snap fasteners]; ornamental novelty buttons; hooks and eyes; hooks [haberdashery]; eyelets for 
clothing; shoe eyelets; buckles for clothing; shoe buckles; snap hooks; cord stoppers; cord end stoppers; elastic 
ribbons; webbing in the nature of woven fabric tapes for sewing purposes; buckles in the nature of tape adjusters.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 29 
 

 

4499010    18/12/2019
[International Registration No. : 1522041]
CHISHAN GROUP CO., LTD.

No. 599, Shuangshandong Road, Chishan Street, Rongcheng, Weihai City 264300 Shandong Province China

Proposed to be Used
IR DIVISION
Meat; fish-based foodstuffs; squid, not live; fish, not live; shrimps, not live; vegetables, preserved; milk products; edible 
fats; nuts, prepared; eggs.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 30 
 

4435774    03/12/2019
[International Registration No. : 1512088]
HOFESH ENTERPRISES PTY LTD

Fy 27, 148 Chesterville Rd CHELTENHAM VIC 3192 Australia

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part II, New Delhi 110049, India

Proposed to be Used
IR DIVISION
Spices; cereal based food bars; cereal based snack food; cereal breakfast foods; cereal products in bar form; chips 
(cereal products); crisps made of cereals; food products consisting of cereals food products containing cereals; 
foodstuffs made from cereals; muesli consisting predominantly of cereals; marinades containing spices; preparations for 
breakfasts (cereal); preparations made from cereals; prepared snacks for human consumption made from cereals; 
processed cereals for food for human consumption; savoury preparations made from cereals; snack food products 
consisting of cereal products; snack food products made from cereal flour; snack food products made from cereals; 
snack foods consisting principally of extruded cereals; muesli; snack foods made from cereals; snack foods prepared 
from cereals; snack products made of cereals; snack products made principally of cereals; cereal snack foods flavoured 
with cheese; crisp snack food products consisting principally from cereals; crisp bread snacks; extruded savoury snack 
foods consisting principally from cereals; extruded snacks containing maize; muesli bars; extruded starch containing 
snack products; flavourings for snack foods (other than essential oils); rice based snack foods; sesame snacks; snack 
bars consisting of chocolate; snack bars containing a mixture of grains and nuts; snack bars containing dried fruits 

11248



(confectionery); snack bars containing grains (confectionery); snack bars containing nuts (confectionery); snack food 
products made from maize flour; snack food products made from potato flour; snack food products made from rice; 
snack food products made from rice flour; snack food products made from soya flour; snack foods consisting principally 
of bread; snack foods consisting principally of confectionery; snack foods consisting principally of grain; snack foods 
consisting principally of rice; rice cakes; snack foods made from corn; snacks manufactured from muesli; snack foods 
made of wheat; snack foods made of whole wheat; snack foods prepared from grains; snack foods prepared from maize; 
snack foods prepared from potato flour; snacks manufactured from cereals; frozen prepared rice; prepared desserts 
(pastries); prepared meals containing (principally) pasta; prepared meals containing (principally) rice; beverages made 
from cereals; prepared meals in the form of pizzas; prepared oats for human consumption; prepared pasta meals; 
prepared pizza meals; prepared rice dishes; crushed oats; foodstuffs made from oats; husked oats; porridge oats; 
processed oats for food for human consumption; breakfast cereals; rolled oats; bakery confectionery being frozen; cereal 
bars.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 30 
 

4441554    14/11/2019
[International Registration No. : 1514417]
ASIA FOOD TECHNOLOGY JOINT STOCK COMPANY (AFOTECH., JSC)

No. 8, TS15 Road, Tien Son Industrial Zone, Hoan Son Commune, Tien Du District Bac Ninh Province Viet Nam

Proposed to be Used
IR DIVISION
Instant rice noodles, instant rice gruel, instant noodles, spices, soya sauce.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 30 
 

 

4498896    16/12/2019
[International Registration No. : 1526853]
JINJIANG XIEXIANG TRADE CORP., LTD.

FL. 13TH, JINSHAN COMMERCIAL BUILDING, NO. 269, CHONGDE ROAD, QINGYANG STREET, JINJIANG CITY, 
QUANZHOU CITY FUJIAN PROVINCE China

Proposed to be Used
IR DIVISION
Candy; chewing gum; chocolate; fruit jellies [confectionery]; caramels [candy]; molasses for food; cereal-based snack 
food; chips [cereal products]; cocoa; shrimp chips.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 30 
 

4513455    26/12/2019
[International Registration No. : 1528106]
YE YUEHUI

No.13, Xiping, Likeng Village, Luxi Town, Pinghe County Fujian China

Proposed to be Used
IR DIVISION
Pastries; bread; coffee; tea-based beverages; tea; sugar; cereal preparations; rice cakes; condiments.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 30 
 

4513849    26/12/2019
[International Registration No. : 1528263]
YE YUEHUI

No.13, Xiping, Likeng Village, Luxi Town, Pinghe County Fujian China

Proposed to be Used
IR DIVISION
Pastries; bread; coffee; tea-based beverages; tea; sugar; cereal preparations; rice cakes; condiments.

11253



Trade Marks Journal No: 1956 ,   13/07/2020           Class 30 
 

Priority claimed from 23/08/2019; Application No. : 302019000059082 ;Italy 

4517033    20/12/2019
[International Registration No. : 1529432]
Bianchetta Lorenco

Via Gozzano, 6 I-10080 Salassa (TO) Italy

Tocci Giovanni Maurizio

Via delle scuole, 8 Vesignano I-10080 Rivarolo canavese (TO) Italy

Proposed to be Used
IR DIVISION
Coffee, tea, cocoa, and coffee substitutes; rice; flours and cereal-based preparations, maize-based preparations, bread, 
pastry, canestrelli, biscuits, aromatic preparations for pastries, biscuit preparations, wafers, sugared nuts, ice-creams, 
fresh pastries; yeast, baking powder; salt, mustard, crackers, salty biscuits, dough for salty products; vinegar, sauces 
(dressings); spices; ice.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 32 
 

4492653    25/12/2019
[International Registration No. : 1521815]
Asahi Group Holdings, Ltd.

23-1, Azumabashi 1-chome, Sumida-ku Tokyo 130-8602 Japan

Proposed to be Used
IR DIVISION
Beer.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 32 
 

4499616    14/11/2019
[International Registration No. : 1522695]
Switchels Limited

Lynton House, 7-12 Tavistock Square London WC1H 9BQ United Kingdom

Proposed to be Used
IR DIVISION
Mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups and other 
preparations for making beverages; energy drinks; isotonic drinks.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 32 
 

 

Priority claimed from 09/12/2019; Application No. : 2019-154030 ;Japan 

4535779    24/12/2019
[International Registration No. : 1531454]
Asahi Group Holdings, Ltd.

23-1, Azumabashi 1-chome, Sumida-ku Tokyo 130-8602 Japan

Proposed to be Used
IR DIVISION
Beer
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 33 
 

Priority claimed from 02/07/2019; Application No. : 018089245 ;European Union 

4496629    20/12/2019
[International Registration No. : 1520507]
MHCS

9, avenue de Champagne F-51200 Epernay France

Proposed to be Used
IR DIVISION
Alcoholic beverages except beers; ciders; digesters [liqueurs and spirits]; wines; semi-sparkling wines; fizzy wines; 
sparkling wines; AOC wines protected by the appellation of origin "Champagne"; spirits [beverages]; alcoholic extracts; 
alcoholic essences; eaux-de-vie; alcoholic fruit extracts.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 34 
 

4497671    17/12/2019
[International Registration No. : 1521401]
KT & G CORPORATION

71, Beotkkot-gil, Daedeok-gu Daejeon Republic of Korea

Proposed to be Used
IR DIVISION
Cigarettes; tobacco; tobacco and smokers' articles; humidors; tobacco substitutes; cigar cutters; cigars; ashtrays for 
smokers; electronic cigarettes; electronic cigarette cartridges; sticks for cleaning and disinfecting electronic cigarettes; 
smokers' articles in the nature of cleaning implements specifically adapted for electronic cigarettes; smokers' articles in 
the nature of cleaning brushes specifically adapted for electronic cigarettes; smokers' articles in the nature of pads 
specifically adapted for cleaning electronic cigarettes; smokers' articles in the nature of cleaning brushes specifically 
adapted for cleaning electronic cigarettes; sticks for cleaning electronic cigarettes; atomizers for electronic cigarettes; 
protective cases for electronic cigarettes; liquid solutions for use in electronic cigarettes; nicotine solutions for use in 
electronic cigarettes; liquid nicotine solutions for use in electronic cigarettes; cover cases for electronic cigarette 
devices; neck chains for electronic cigarettes; smokers' articles in the nature of cleaning swabs specifically adapted for 
electronic cigarettes; decorative covers for electronic cigarettes; smokers' articles in the nature of electric cleaners 
specially adapted for electronic cigarettes; smokers' articles in the nature of cleaning apparatus specifically adapted for 
electronic cigarettes; flavorings, other than essential oils, for use in electronic cigarettes; smokers' articles (including 
lighters for smokers).
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 35 
 

Priority claimed from 19/04/2019; Application No. : 37643276 ;China 

4435437    17/10/2019
[International Registration No. : 1511882]
BEIJING JINGDONG 360 DU E-COMMERCE LTD

Room 222, Floor 2, Building C, NO. 18, Kechuang 11 Street, Beijing Economic And Technological Development Zone Beijing China

Address for service in India/Attorney address:
L.S DAVAR & CO.,

L. S. DAVAR & CO. GLOBSYN CRYSTALS, TOWER 1, 2ND FLOOR, BLOCK EP, PLOT NO. 11 & 12, SALTLAKE, SECTOR V, 
KOLKATA 700 091. 

Proposed to be Used
IR DIVISION
Advertising; demonstration of goods; presentation of goods on communication media, for retail purposes; organizing 
fashion shows for advertisement and sales; commercial information and advice for consumers in the choice of products 
and services; providing business information via a web site; import-export agency services; sales promotion for others; 
procurement services for others [purchasing goods and services for other businesses]; provision of an online 
marketplace for buyers and sellers of goods and services; personnel management consultancy; relocation services for 
businesses; administrative processing of purchase orders; drawing up of statements of accounts; rental of vending 
machines; sponsorship search; rental of sales stands; retail services for pharmaceutical, veterinary and sanitary 
preparations and medical supplies.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 35 
 

4507687    26/11/2019
[International Registration No. : 1525168]
INSUD PHARMA, S.L.

C/ Manuel Pombo Angulo, 28, 3ª Planta E-28050 MADRID Spain

Proposed to be Used
IR DIVISION
Sales promotion for others; assistance in the management of company activities; business management consultancy; 
market study; presentation of goods on all kinds of communication media for retail sale purposes; commercial 
administration of licenses for third-party goods and services; organization of exhibitions or trade fairs for commercial or 
advertising purposes, all the aforesaid relating to pharmaceutical, veterinary and biotechnological companies, and for 
pharmaceutical, veterinary and biotechnological products; all these services excluding the fields of food or nutritional 
supplements and dietetic substances.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 35 
 

4537371    15/12/2019
[International Registration No. : 1391801]
Kasumov Timur Elshadovich

ul. Pochtovaya, 24-38 RU-357202 Mineralnye Vody Russian Federation

Proposed to be Used
IR DIVISION
Publicity agency services; rental of advertising space; computerized file management; demonstration of goods; market 
studies; business information; commercial information and advice for consumers [consumer advice shop]; business 
investigations; business research; marketing research; layout services for advertising purposes; marketing; business 
management of performing artists; business management of sports people; scriptwriting for advertising purposes; news 
clipping services; updating of advertising material; updating and maintenance of data in computer databases; 
organization of exhibitions for commercial or advertising purposes; organization of trade fairs for commercial or 
advertising purposes; design of advertising materials; data search in computer files for others; provision of commercial 
and business contact information; providing business information via a web site; provision of an on-line marketplace for 
buyers and sellers of goods and services; web indexing for commercial or advertising purposes; presentation of goods 
on communication media, for retail purposes; auctioneering; sales promotion for others; publication of publicity texts; 
radio advertising; distribution of samples; dissemination of advertising matter; registration of written communications 
and data; advertising; publicity; on-line advertising on a computer network; advertising by mail order; television 
advertising; compilation of statistics; compilation of information into computer databases; business inquiries; 
systemization of information into computer databases; advisory services for business management; telemarketing 
services; commercial administration of the licensing of the goods and services of others; administrative processing of 
purchase orders; search engine optimization for sales promotion; web site traffic optimization; pay per click advertising; 
procurement services for others [purchasing goods and services for other businesses].
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 36 
 

 

Priority claimed from 25/10/2019; Application No. : UK00003439365 ;United Kingdom 

4504849    25/11/2019
[International Registration No. : 1524642]
Monzo Bank Limited

38 Finsbury Square London EC2A 1PX United Kingdom

Proposed to be Used
IR DIVISION
Financial and monetary services; finance services; financial affairs; real estate services; investment services; banking 
services; savings services; merchant banking; international banking; electronic banking; private banking; online 
banking;provision of banking services via a website; provision of banking services via a mobile application; electronic 
banking services; electronic banking via a global computer network[internet banking]; automated banking services; 
computerised banking services; ATM banking services; card accessed banking services; computerised information 
services relating to banking and financial matters; financial banking services for the deposit of money; financial banking 
services for the withdrawal of money; banking services provided for paying bills by telephone and online; automated 
banking services relating to charge card transactions; automated banking services relating to bank card transactions; 
banking services relating to the transfer of funds from accounts;banking services in relation to the electronic transfer of 
funds; information services relating to finance, provided online from a computer database or the internet; electronic 
payment services; electronic funds transfers; electronic debit transactions; electronic cash transactions; electronic 
money transfer services; electronic fund-transfer services; electronic funds transfer by telecommunications; money 
transfer services utilising electronic cards; bank card, credit card, debit card and electronic payment card services; 
payment processing and administration services; domestic remittance services provided on-line; clearing services; rental 
of automated teller machines, rental of electronic banking terminals; trading in stocks, bonds, securities and currencies; 
financial services related to dealing in shares, bonds and currencies; currency conversion services; financial services 
relating to bonds;insurance; broking services (terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) 
of the Common Regulations); trust services; electronic commerce payment services; fundraising and financial 
sponsorship; mortgage services; financing of loans; loans (financial) against security;brokerage of carbon offsets; 
provision of charitable fundraising services in relation to carbon offsetting; brokerage of carbondioxide and other 
greenhouse gas emission credits, allowances or offsets on behalf of offset producers; trading of carbon dioxide and 
greenhouse gas emission credits, allowances or offsets of others; cryptocurrency exchange services;cryptocurrency 
trading services; financial consultation in the field of cryptocurrency; cryptocurrency issuance, saving and exchange 
services; financial transaction via blockchain;valuation services; provision of guarantees (terms too vague in the opinion 
of the International Bureau – Rule 13 (2) (b) of the Common Regulations); brokerage, procurement, 
information,consultancy and advisory services in connection with all of the aforesaid.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 36 
 

Priority claimed from 25/10/2019; Application No. : UK00003439376 ;United Kingdom 

4507703    25/11/2019
[International Registration No. : 1525796]
Monzo Bank Limited

38 Finsbury Square London EC2A 1PX United Kingdom

Proposed to be Used
IR DIVISION
Cl.36;Financial and monetary services; finance services; financial affairs; real estate services; investment services; 
banking services; savings services; merchant banking; international banking; electronic banking; private banking; online 
banking; provision of banking services via a website; provision of banking services via a mobile application; electronic 
banking services; electronic banking via a global computer network [internet banking]; automated banking services; 
computerised banking services; ATM banking services; card accessed banking services; computerised information 
services relating to banking and financial matters; financial banking services for the deposit of money; financial banking 
services for the withdrawal of money; banking services provided for paying bills by telephone and online; automated 
banking services relating to charge card transactions; automated banking services relating to bank card transactions; 
banking services relating to the transfer of funds from accounts; banking services in relation to the electronic transfer of 
funds; information services relating to finance, provided online from a computer database or the internet; electronic 
payment services; electronic funds transfers; electronic debit transactions; electronic cash transactions; electronic 
money transfer services; electronic fund-transfer services; electronic funds transfer by telecommunications; money 
transfer services utilising electronic cards; bank card, credit card, debit card and electronic payment card services; 
payment processing and administration services; domestic remittance services provided on-line; clearing services; rental 
of automated teller machines, rental of electronic banking terminals; trading in stocks, bonds, securities and currencies; 
financial services related to dealing in shares, bonds and currencies; currency conversion services; financial services 
relating to bonds; insurance; broking services (terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) 
of the Regulations); trust services; electronic commerce payment services; fundraising and financial sponsorship; 
mortgage services; financing of loans; loans (financial) against security; brokerage of carbon offsets; provision of 
charitable fundraising services in relation to carbon offsetting; brokerage of carbon dioxide and other greenhouse gas 
emission credits, allowances or offsets on behalf of offset producers; trading of carbon dioxide and greenhouse gas 
emission credits, allowances or offsets of others; cryptocurrency exchange services; cryptocurrency trading services; 
financial consultation in the field of cryptocurrency; cryptocurrency issuance, saving and exchange services; financial 

11264



transaction via blockchain; valuation services; provision of guarantees (terms too vague in the opinion of the 
International Bureau – Rule 13 (2) (b) of the Regulations); brokerage, procurement, information, consultancy and advisory 
services in connection with all of the aforesaid.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 37 
 

4534260    02/12/2019
[International Registration No. : 1534513]
Linde AG

Klosterhofstr. 1 80331 München Germany

Proposed to be Used
IR DIVISION
Assembly and installation services, repair and maintenance of chemical apparatus and installations used in industry, in 
particular industrial chemical and gas technology units and components therefor.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 39 
 

Priority claimed from 23/10/2019; Application No. : 88664941 ;United States of America 

4506445    05/12/2019
[International Registration No. : 1529502]
United Airlines, Inc.

233 S. Wacker Drive, 11th Floor Chicago IL 60606 United States of America

Proposed to be Used
IR DIVISION
Transportation of persons, property and mail by air; airline check-in services; travel ticket reservation services; 
reservation of transportation for others via a website; providing information relating to travel via a website; travel 
information; booking of tickets for travel.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 40 
 

Priority claimed from 18/03/2019; Application No. : 77193 ;Jamaica 

4449345    13/09/2019
[International Registration No. : 1515204]
Apple Inc.

One Apple Park Way Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Recycling; recycling of used computers, computer hardware and peripherals, tablet computers, smartwatches, 
smartphones, set-top boxes, media players, audio speakers, headphones, earphones, wireless routers, computer 
monitors, computer keyboards, computer mice, computer cables, computer power adapters, computer printers for 
printing documents and photos, scanners, and peripherals and accessories for the foregoing; providing a recycling 
program whereby participants are incentivized to recycle by receiving payment, credit, or services in exchange for trading 
in used computers, computer hardware and peripherals, tablet computers, smartwatches, smartphones, set-top boxes, 
media players, audio speakers, headphones, earphones, wireless routers, computer monitors, computer keyboards, 
computer mice, computer cables, computer power adapters, computer printers for printing documents and photos, 
scanners, and peripherals and accessories for the foregoing.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 40 
 

Priority claimed from 02/10/2019; Application No. : AM 12054/2019 ;Austria 

4499631    20/11/2019
[International Registration No. : 1523496]
voestalpine High Performance Metals GmbH

Donau-City-Strasse 7 A-1220 Wien Austria

Proposed to be Used
IR DIVISION
Metal processing services by preparation, processing and improvement of material surfaces by heat processing of steel; 
plasma processing and coating of steel (metal processing); metal processing, in particular mechanical processing of 
metals.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 41 
 

Priority claimed from 19/06/2019; Application No. : 88480290 ;United States of America 

4506503    18/12/2019
[International Registration No. : 1529533]
Autodesk, Inc.

111 McInnis Parkway San Rafael CA 94903 United States of America

Proposed to be Used
IR DIVISION
Providing non-downloadable online videos and publication of articles, blogs, and educational information about the future 
of manufacturing, engineering, construction, and infrastructure via a website.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 42 
 

Priority claimed from 01/05/2019; Application No. : 88411353 ;United States of America 

4433435    30/10/2019
[International Registration No. : 1513283]
ETON SOLUTIONS, L.P.

5915 Farrington Road, Suite 201 Chapel Hill NC 275179900 United States of America

Address for service in India/Agents address:
Y. J. TRIVEDI & CO.

YAGNAJYOT, OPP. KASHIRAM AGRAWAL HALL, POLYTECHNIC, AHMEDABAD 380 015

Proposed to be Used
IR DIVISION
Software as a service (SAAS) services featuring software for the management of financial affairs of ultra-high net worth 
individuals, their related entities such as partnerships, trusts, qualified plans, and corporations, and advisory firms 
serving ultra-high net worth individuals and their related entities; software as a service (SAAS) services featuring 
software for use as a comprehensive database management system including document management, client relationship 
management, general ledger and transaction processing, investment performance reporting, investment management, 
data aggregation, with integrated reconciliation and verification, utilizing a single, integrated database; hosting a website 
featuring non-downloadable software for the management of financial affairs of ultra-high net worth individuals, their 
related entities such as partnerships, trusts, qualified plans, and corporations, and advisory firms serving ultra-high net 
worth individuals and their related entities; hosting a website featuring non-downloadable software for use as a 
comprehensive database management system including document management, client relationship management, general 
ledger and transaction processing, investment performance reporting, investment management, data aggregation, with 
integrated reconciliation and verification, utilizing a single, integrated database.
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Priority claimed from 20/11/2019; Application No. : 1997224 ;Canada 

4537101    13/12/2019
[International Registration No. : 1536090]
Crohn's and Colitis Canada

600-60 St Clair Ave East Toronto M4T1N5 Canada

Proposed to be Used
IR DIVISION
Mobile application to track and monitor inflammatory bowel disease (ibd) (term considered too vague by the International 
Bureau - Rule 13 (2) (b) of the Regulations).

11272



Trade Marks Journal No: 1956 ,   13/07/2020           Class 43 
 

Priority claimed from 14/11/2019; Application No. : 40201924696Y ;Singapore 

4435422    20/12/2019
[International Registration No. : 1511863]
CAPITAL LINE UNIVERSAL PTE. LTD.

6 Temasek Boulevard, 09-05 Suntec Tower Four SINGAPORE 038986 Singapore

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS

2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Booking of hotel accommodation; agency services for booking hotel accommodation; hotel information; hotel reservation 
services; hotel services; hospitality services [provision of temporary accommodation]; providing banquet and social 
function facilities for special occasions; provision of hotel venues for business exhibitions, business fairs, conferences, 
congresses, lectures and meetings; providing hotel accommodation; arranging hotel accommodation; hotel 
accommodation reservation services; providing information, including online, about services for providing food and 
drink, and temporary accommodation; provision of information relating to hotels, holiday resorts and holiday apartments; 
provision of information relating to the availability of accommodation; provision of information relating to the booking of 
accommodation; providing online information relating to hotel reservations; providing temporary accommodation; 
arranging of temporary accommodation; rental of temporary accommodation; provision of conference, exhibition and 
meeting facilities; provision of facilities for conventions; resort hotel services; bar services; bistro services; café 
services; catering services; catering services and restaurant services for hotels, resorts and holiday apartments; cocktail 
lounge services; hospitality services [provision of food and drink]; preparation of food and beverages; provision of food 
and drink; restaurant information services; restaurant reservation services; restaurant services; snackbar services; 
takeaway food and drink services; wine bars; wine club services [provision of drink].
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 43 
 

Priority claimed from 02/10/2019; Application No. : 018131849 ;European Union 

4519377    19/12/2019
[International Registration No. : 1528492]
Gino Sorbillo Pizza Consulting srl

Via G. Ruoppolo 105 I-80128 Napoli Italy

Proposed to be Used
IR DIVISION
Providing temporary accommodation; services for providing food and drink; rental of furniture, linens, table settings, and 
equipment for the provision of food and drink; bistro services; providing food and drink in restaurants and bars; 
delicatessens [restaurants]; information and advice in relation to the preparation of meals; pizza parlors; pubs; takeaway 
services; banqueting services; bar services; bar and restaurant services; café services; restaurant services; beer bar 
services; cafeteria services; take-away food and drink services; consulting services in the field of culinary arts; 
consultancy services relating to food preparation; consultancy services relating to the providing of food; consultancy 
services relating to pizza decorating; personal chef services; wine bar services; ice cream parlour services; serving food 
and drinks; take-out restaurant services; mobile restaurant services; snack-bar services; sommelier services for the 
provision of advice relating to wine, and wine and food pairing; services for providing food; services for providing drink; 
services for the preparation of food and drink; provision of information relating to the preparation of food and drink; 
provision of information relating to restaurants; serving of alcoholic beverages; serving food and drink in restaurants and 
bars; food and drink catering.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 44 
 

 

Priority claimed from 20/05/2019; Application No. : 88438211 ;United States of America 

4499687    20/11/2019
[International Registration No. : 1523183]
Paratek Pharmaceuticals, Inc.

75 Park Plaza Boston MA 02116 United States of America

Proposed to be Used
IR DIVISION
Providing information in the fields of health, medicine, and pharmaceuticals for the treatment of infectious disease; 
medical information services, namely, providing information to physicians, healthcare professionals, and patients on the 
topics of health issues, pharmaceutical products, and health awareness in the field of infectious diseases; health care 
services, namely, providing patient access programs to provide eligible patients with streamlined access to drugs; 
dispensing of pharmaceuticals; providing cumulative medical information that enables users to enter, access, track, and 
monitor and generate health and medical information via an interactive internet website for medical professionals and 
medical patients.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 99 
 

4377790    18/09/2019
[International Registration No. : 1503047]
AMERICAN HONDA MOTOR CO., INC.

1919 Torrance Boulevard, Mailstop - HPT LA 300 Torrance CA 90501 US

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.12;Aircraft and structural parts therefor.

Cl.37;Installation, repair, replacement, and maintenance of aircraft and structural parts therefor.

Cl.41;Educational services, namely, providing in-person and online training programs for pilots and aircraft mechanics 
in the fields of aircraft piloting and aircraft maintenance and repair.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 99 
 

 

4428262    10/01/2020
[International Registration No. : 1326063]
EKWB D.O.O.

Pod lipami 18, Poslovna cona Žeje pri Komendi SI-1218 Komenda Slovenia

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part II, New Delhi 110049, India

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; magnetic data carriers, sound discs; compact discs; DVDs and other digital recording media; calculating 
machines, data processing equipment, computers; computer software; processors (central processing units); computer 
peripherals; apparatus for cooling computers, graphics cards, motherboards, processors, electronic circuits and other 
computer components, including apparatus for water cooling; sets, equipment, connections and integral spare parts for 
cooling computers, graphics cards, motherboards, processors, electronic circuits and other computer components, 
including sets, equipment, connections and integral spare parts for water cooling; water blocks; water blocks for 
computers, graphics cards, motherboards, processors, electronic circuits and other computer components; fans and 
radiators for cooling computers, graphics cards, motherboards, processors, electronic circuits and other computer 
components, including fans and radiators for water cooling; pumps and tanks for cooling computers, graphics cards, 
motherboards, processors, electronic circuits and other computer components, including pumps and tanks for water 
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cooling; computer software downloadable via computer network; computer memory devices; regulating apparatus, 
electric; measuring apparatus and instruments.

Cl.35;Advertising; business management; business administration; office functions; retail and wholesale, including 
online sales of apparatus and instruments for conducting, switching, transforming, accumulating, regulating or 
controlling electricity; retail and wholesale, including online sales of magnetic data carriers, sound discs, compact discs, 
DVDs and other digital recording media; retail and wholesale, including online sales of calculating machines, data 
processing equipment, computers, computer software, processors (central processing units), computer peripherals; retail 
and wholesale, including online sales of cooling apparatus, water cooling apparatus, sets, equipment, connections and 
integral spare parts for computers, graphics cards, motherboards, processors, electronic circuits and other computer 
components; retail and wholesale, including online sales of water blocks for computers, graphics cards, motherboards, 
processors, electronic circuits and other computer components; retail and wholesale, including online sales of fans, 
radiators, pumps and tanks for cooling computers, graphics cards, motherboards, processors, electronic circuits and 
other computer components; retail and wholesale, including online sales of computer memory devices, electric regulating 
apparatus, measuring apparatus and instruments.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; design and development of cooling apparatus for 
computers, graphics cards, motherboards, processors, electronic circuits and other computer components, including 
design and development of water cooling apparatus; maintenance of computer software; installation of computer 
software; consulting services in the field of design, development, selection, implementation and use of computer 
hardware and software systems; consulting in the field of planning and development of computer hardware.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 99 
 

4433143    05/12/2019
[International Registration No. : 1512532]
TCL Technology Group Corporation

TCL Technology Building, 17 Huifeng 3rd Road, Zhongkai High Technology Development District, Huizhou Guangdong CN

Address for service in India/Agents address:
S. MAJUMDAR & CO.

5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.7;Food preparation machines, electromechanical; juice extractors, electric; ironing machines; dishwashers; kitchen 
machines, electric; blenders, electric, for household purposes; coffee grinders, other than hand-operated; dry-cleaning 
machines; washing machines [laundry]; wringing machines for laundry; compressed air machines; compressors for 
refrigerators; door openers, electric; window openers, electric; machines and apparatus for cleaning electric; vacuum 
cleaners; curtain drawing devices electrically operated; 3D printers; vending machines; motors, electric, for refrigerators; 
household bean milk maker; electric openers for rolling doors.

Cl.9;Data processing apparatus; computers; computer peripheral devices; monitors [computer hardware]; tablet 
computers; computer hardware; USB flash drives; interactive touch screen terminals; humanoid robots with artificial 
intelligence; electronic interactive whiteboards; wearable computers; network servers; security tokens [encryption 
devices]; electronic pocket translators; encoded identification bracelets, magnetic; biometric fingerprint scanners; flash 
memory card adapters; computer software applications, downloadable; electronic agendas; pedometers; facsimile 
machines; bathroom scales; electronic notice boards; digital signs; telephone apparatus; video telephones; cellular 
phones; navigational instruments; intercoms; wearable activity trackers; computer network switches; computer network 
hubs; antennas; transponders; television apparatus; loudspeakers; cabinets for loudspeakers; horns for loudspeakers; 
megaphones; audio mixers; monitoring apparatus, other than for medical purposes; audio- and video-receivers; sound 
transmitting apparatus; sound recording apparatus; sound reproduction apparatus; camcorders; portable media players; 
electronic book readers; headsets; headphones; microphones; virtual reality headsets; security surveillance robots; 
wearable video display monitors; personal stereos; audio amplifiers; stereo tuners; audio interfaces; equalizers [audio 
apparatus]; cameras [photography]; video projectors; audiovisual teaching apparatus; surveying apparatus and 
instruments; inductors [electricity]; thermometers, not for medical purposes; hygrometers; air analysis apparatus; water 
meters; gas meters; detectors; lasers, not for medical purposes; diagnostic apparatus, not for medical purposes; optical 
apparatus and instruments; mirrors [optics]; cables, electric; wires, electric; chips [integrated circuits]; light-emitting 
diodes [LED]; switches, electric; electric plugs; video screens; touch screens; amplifiers; remote control apparatus; 
electrical adapters; power adapters; temperature sensors; climate control digital thermostats; ultrasonic sensors; heat 
regulating apparatus; apparatus and installations for the production of X-rays, not for medical purposes; theft prevention 
installations, electric; electric door bells; locks, electric; alarms; fire alarms; smoke detectors; electronic access control 
systems for interlocking doors; peepholes [magnifying lenses] for doors; eyeglasses; batteries, electric; chargers for 
electric batteries; electrostatic copying machines; mobile phones; radios; computer software applications, downloadable; 
smartwatches (data processing); smartglasses (data processing); computer application software for cellular phones; face 
recognition device; data cables; rechargeable batteries; electronic pens [visual display units]; network routers; light-
emitting diode [LED] televisions; digital signal processors; in-car telephone handset cradles; electronic advertising 
displays; apparatus for the recording, transmission, amplification and reproduction of sound; infrared detectors; 
electricity meters; couplers [data processing equipment]; electric sockets; AC/DC power supplies; converters for electric 
plugs; sensors [measurement apparatus], other than for medical use; electrical control, testing and monitoring apparatus; 

11279



electronic access control systems for interlocking doors.

Cl.11;Lamps; cooking utensils, electric; cooking apparatus and installations; grills [cooking appliances]; gas burners; 
coffee machines, electric; kettles, electric; microwave ovens [cooking apparatus]; bread-making machines; coffee 
percolators, electric; coffee roasters; refrigerators; freezers; air-conditioning installations; air-conditioning apparatus; air 
purifying apparatus and machines; drying apparatus and installations; extractor hoods for kitchens; dehumidifiers for 
household purposes; electric fans for personal use; fabric steamers; heating apparatus; heating installations; heaters for 
baths; hand drying apparatus for washrooms; toilets [water-closets]; toilet seats; water purifying apparatus and 
machines; radiators, electric; food steamers, electric; pressure cookers, electric; wine cellars, electric; laundry dryers, 
electric; humidifiers; electrical driers; electric bath heaters; water dispensers; sterilized cupboard.

11280



Trade Marks Journal No: 1956 ,   13/07/2020           Class 99 
 

4433159    17/10/2019
[International Registration No. : 1512605]
ZHONGSHAN MICHEL CHEMICAL CO., LTD

No.17, Tongle 2nd Road, Tongle Industry Park, Dongfeng Town, Zhongshan 528425 Guangdong province China

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.2;Mordants; dyes; coatings; paints; pigments; food colorant; printing ink; distempers; wood preservatives; mastic 
[natural resin].

Cl.12;Automobile tires [tyres]; cars; vehicle hydraulic system; motors for land vehicles; upholstery for vehicles; repair 
outfits for inner tubes.
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4433171    23/10/2019
[International Registration No. : 1512634]
INCYTON GmbH

Am Klopferspitz 19a Planegg DE

Address for service in India/Attorney address:
QUEST IP

122/104, SILVER OAKS APARTMENTS, DLF PH-1, GURGAON - 122 002

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus and instruments; photoelectric sensors; optical readers; laboratory robots; diagnostic 
apparatus, not for medical purposes; bioinformatics software; biochip sensors; biochips; apparatus and instruments for 
microscopy; laboratory apparatus and instruments; laboratory incubators; incubators for laboratory use; bioreactors for 
cell culture; disposable plastic bioreactors for cell culture; biological microscopes; microscopes; scientific apparatus; 
apparatus for recording images; bioreactors for laboratory use; research laboratory analyzers for measuring, testing and 
analyzing blood and other bodily fluids.

Cl.42;Scientific investigations for medical purposes; scientific research for medical purposes; scientific research 
relating to cosmetics; scientific research relating to biology; scientific research in the field of pharmacy; preparation of 
biological samples for testing and analysis in research laboratories; preparation of biological samples for analysis in 
research laboratories; preparation of biological samples for research purposes; rental of software for computers; rental of 
laboratory apparatus and instruments; rental of computer software; rental of computer programs; medical research; 
laboratory research services relating to pharmaceuticals; laboratory research in the field of chemistry; laboratory 
research in the field of cosmetics; cosmetic research; research and development services in the field of microorganisms 
and cells; research and development services in the field of biotechnology; research and development services for the 
pharmaceutical industry; research in the field of pharmaceuticals; research in the field of biotechnology; research and 
development of vaccines and medicines; design and development of testing and analysis methods; biotechnological 
research; biological laboratory services; biological research and analysis; biological research services; biological 
research; biochemical research and analysis; biochemical research services; consultancy in the field of biology; 
consultancy in the field of biochemistry; bacteriological research and analysis; bacteriological research; analysis in the 
field of molecular biology; scientific research for medical purposes in the field of cancerous diseases; research in the 
fields of chemistry and biology; research in the field of bacteriology; preparation of reports relating to technological 
research; rental of computer software and programs; pharmaceutical research services; pharmaceutical research and 
development services; medical research laboratory services; medical research services; laboratory research in the field 
of pharmaceuticals; research services in the field of proteins, antibodies, microorganisms and cells; research and 
development services in the field of antibodies; biological research laboratory services; research and development in the 
field of biochemistry; research and development in the field of biotechnology; research and development in the field of 
microorganisms and cells; research and development of vaccines; research and development services in the field of 
cytology; research and development services in the field of immunology; research and development services in the field 
of gene expression systems; research and development services in the field of chemistry; research and development 
services in the field of antibody technology; research in the field of chemistry; biological and chemical research; 
biological and chemical research services; biotechnological research; scientific research for medical purposes in the area 
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of cancerous diseases; preparation of reports relating to scientific research; providing information relating to scientific 
research in the fields of biochemistry and biotechnology; laboratory testing; analytical laboratory services; laboratory 
research and analysis; biological research and analysis services; medical and pharmacological research services; 
biochemical analysis; biochemical research; provision of information and data relating to medical and veterinary research 
and development; providing information and data relating to medical and veterinary research and development; advisory 
services relating to gene therapy research; consultancy relating to laboratory testing; consultancy in the field of 
pharmaceutical research; consultancy in the field of pharmacology; consultancy pertaining to pharmacology; 
consultancy relating to research and development in the field of therapeutics; consultancy relating to research in the field 
of pharmacogenetics; consultancy relating to pharmaceutical research and development; consultancy in the field of 
biotechnology; consultancy in the field of scientific research.
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4433206    17/12/2019
[International Registration No. : 1469783]
KT & G CORPORATION

71, Beotkkot-gil Daedeok-gu, Daejeon Republic of Korea

Address for service in India/Agents address:
INTTL ADVOCARE.

F-252, WESTERN AVENUE, SAINIK FARMS, NEW DELHI - 110 062.

Proposed to be Used
IR DIVISION
Cl.9;Adaptors for charging electronic cigarettes; chargers for electronic cigarettes; charging cases for electronic 
cigarettes; USB cables for electronic cigarettes; electric plugs; plug adaptors; USB adapters for use in charging 
electronic cigarettes.

Cl.11;Electric heaters; heating filaments, electric; apparatus for steam generating; tobacco roasters; cooling 
installations for tobacco.

Cl.34;Cigarettes; tobacco; tobacco and smokers" articles; tobacco substitutes; cigars; electronic cigarettes; electronic 
cigarette cartridges; nicotine solutions for use in electronic cigarettes;liquid nicotine solutions for use in electronic 
cigarettes;liquid solutions for use in electronic cigarettes; flavorings,other than essential oils, for use in electronic 
cigarettes;humidors; cigar cutters; ashtrays for smokers; neck chains for electronic cigarettes; atomizers for electronic 
cigarettes;smokers" articles (including lighters for smokers); sticks for cleaning and disinfecting electronic cigarettes; 
cleaning brushes for electronic cigarettes; pads for cleaning electronic cigarettes; brushes for cleaning electronic 
cigarettes; sticks for cleaning electronic cigarettes; cleaning apparatus for electronic cigarettes; cleaners for electronic 
cigarettes; cover cases for electronic cigarette devices; protective cases for electronic cigarettes; decorative covers for 
electronic cigarettes; electric cleaners for electronic cigarettes.
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4433392    20/01/2020
[International Registration No. : 1422233]
FOXY LOCKS LIMITED

The Atrium - Top Floor, 13/14 Market Place Penzance Cornwall TR18 2JB United Kingdom

Address for service in India/Attorney address:
SELVAM & SELVAM, ADVOCATES

Old No. 9, Valliammal Street, First Floor, Kilpauk, Chennai-600010, Tamil Nadu, India.

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated toilet preparations; skin, moisturising preparations and substances; non-medicated wipes; non-
medicated lotions; false eyelashes; adhesives for affixing false eyelashes, false hair and false nails; non-medicated 
preparations for use on the hair and scalp; conditioners for the hair; hair lotions, dyes, creams, gels and shampoos; hair 
bleaching and colouring preparations and substances; hair care products; hair sprays and gels; styling lotions and 
waxes.

Cl.8;Electrical hair styling products and hair styling apparatus; curling irons and tongs; electrical hair styling irons; 
electrical hair crimpers; apparatus for heat curling of hair; hair brushing apparatus utilising heated air and parts and 
accessories for all the aforesaid goods included in this class.

Cl.21;Hairbrushes; combs; sponges; cleaning cloths; cosmetic utensils; electrically heated combs; electrically heated 
hairbrushes; hot-air hairbrushes; toilet bags and cases and parts and accessories for the aforesaid goods included in this 
class.

Cl.26;Articles for the hair; hair bands and bows; hair pieces; hair extensions; plaited hair; synthetic hair; hair clips; 
false hair; wigs of hair or synthetic hair; hair accessories; hair styling and hair waving implements and appliances, being 
hair curlers and hair rollers; hair ornaments.

Cl.35;Retail and wholesale retail services connected with the sale of electrical hair styling products and hair styling 
apparatus, curling irons and tongs, electrical hair styling irons, electrical hair crimpers, apparatus for heat curling of hair, 
hair brushing apparatus utilising heated air, hairbrushes, combs, sponges, cleaning cloths, cosmetic utensils, electrically 
heated combs, electrically heated hairbrushes, hot-air hairbrushes, toilet bags and cases and parts and accessories for all 
the aforesaid; the bringing together for the benefit of others of a range of electrical hair styling products and hair styling 
apparatus, curling irons and tongs, electrical hair styling irons, electrical hair crimpers, apparatus for heat curling of hair, 
hair brushing apparatus utilising heated air, and hairbrushes, combs, sponges, cleaning cloths, cosmetic utensils, 
electrically heated combs, electrically heated hairbrushes, hot-air hairbrushes, toilet bags and cases enabling customers 
to conveniently view and purchase those goods from a mail order catalogue, by means of telecommunication or via an 
internet website specialising in the aforesaid goods; advertising, marketing and promotional services; distribution of 
advertising, marketing and promotional materials; marketing campaign services; promotion of products; advertising and 
promotion using social media platforms; product demonstration services and advisory and consultancy services in 
connection with all the aforesaid services; retail and wholesale retail services connected with the sale of non-medicated 
toilet preparations, skin, moisturising preparations and substances, non-medicated wipes, non-medicated lotions, false 
eyelashes, adhesives for affixing false eyelashes, false hair and false nails, non-medicated preparations for use on the 
hair and scalp, conditioners for the hair, hair lotions, dyes, creams, gels and shampoos, hair bleaching and colouring 
preparations and substances, hair care products, hair sprays and gels, styling lotions and waxes, articles for the hair, hair 
bands and bows, hair pieces, hair extensions, plaited hair, synthetic hair, hair clips, false hair, wigs of hair or synthetic 
hair, hair accessories, hair styling and hair waving implements and appliances, hair ornaments; the bringing together for 
the benefit of others of a range of, non-medicated toilet preparations, skin, moisturising preparations and substances, 
non-medicated wipes, non-medicated lotions, false eyelashes, adhesives for affixing false eyelashes, false hair and false 
nails, non-medicated preparations for use on the hair and scalp, conditioners for the hair, hair lotions, dyes, creams, gels 
and shampoos, hair bleaching and colouring preparations and substances, hair care products, hair sprays and gels, 
styling lotions and waxes, articles for the hair, hair bands and bows, hair pieces, hair extensions, plaited hair, synthetic 
hair, hair clips, false hair, wigs of hair or synthetic hair, hair accessories, hair styling and hair waving implements and 
appliances, hair ornaments, enabling customers to conveniently view and purchase those goods from a mail order 
catalogue, by means of telecommunication or via an internet website specialising in the aforesaid goods; advertising, 
marketing and promotional services; distribution of advertising, marketing and promotional materials; marketing 
campaign services; promotion of products; advertising and promotion using social media platforms; product demonstration 
services and advisory and consultancy services in connection with all the aforesaid services.
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4433419    05/09/2019
[International Registration No. : 1513302]
GARENA ONLINE PRIVATE LIMITED

1 FUSIONOPOLIS PLACE, 17-10 GALAXIS Singapore 138522 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Computer program for communication devices; computer software applications, downloadable; computer 
programs [downloadable software]; computer software, recorded; internet servers; computer software, namely software 
for the transmission, recording, reproduction, display, organization, management, manipulation and review of messages, 
text, images, files, audio, video and audio-visual content and other data for the facilitation of communications between 
two or multiple users via computer networks, communication networks and the global information network; computer 
software development tools; animated cartoons; electronic publications (downloadable); computer programs for use in 
tracking the status of various users of online interactive gaming services; downloadable video and audio files, namely 
digital media in the form of downloadable audio files and downloadable video files, featuring video games; electronic 
notice board; computer application software for cellular phones, namely software for use in mobile phones; video games 
software; computer software applications, downloadable, namely computer application software for mobile phones, 
handheld computers, laptop computers, tablet computers featuring software for video games; downloadable image files, 
namely downloadable images in the field of video games; electronic game software for mobile telephone; computer game 
programs for use in connection with multiplayer interactive games played over a global communication network.

Cl.41;Entertainment; entertainment information; organisation of competitions [education or entertainment]; provision of 
on-line entertainment; publication of texts, other than publicity texts; fan club services in the nature of entertainment; 
production of animated films; providing on-line videos, not downloadable; providing on-line music, not downloadable; 
game services provided online from a computer or mobile phone network, namely providing an on-line computer game for 
others over global and local area computer networks; games services provided on-line from a computer network, namely 
matching online game players with other players of similar skill levels; game services provided on-line from a computer 
network, namely tracking of users of online interactive gaming services; providing on-line electronic publications, not 
downloadable; providing on-line computer games.

Cl.42;Computer programming; computer software design; computer systems integration services; data conversion of 
computer programs and data [not physical conversion]; data encryption and decoding services; design and development 
of computer programs for mobile phones; design and development of computer software for computers; diagnosis of 
faults in computer programs; hosting of software as a service (SaaS); maintenance of computer software relating to 
computer security and prevention of computer risks; providing temporary use of on-line non-downloadable authentication 
software for communications with computers via global communication network; server hosting; technological 
consultancy; telecommunications technology consultancy; troubleshooting of computer software problems [technical 
support]; updating of computer software relating to computer security and prevention of computer risks; electronic data 
storage; information technological [IT] consultancy; off-site data back up; design and development of computer game 
software and virtual reality software; provision of online non-downloadable software (application service provider).
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Priority claimed from 09/09/2019; Application No. : 30 2019 111 713 ;Germany 

4434277    25/09/2019
[International Registration No. : 1512035]
BERKENHOFF GMBH

Berkenhoffstrasse 14 35452 Heuchelheim Germany

Address for service in India/Attorney address:
KRISHNA & SAURASTRI ASSOCIATES LLP

74/F, VENUS, WORLI SEA FACE, MUMBAI – 400018

Proposed to be Used
IR DIVISION
Cl.6;Non-electric cables and wires of common metal; bare and coated wires; wire for ropes; wire ropes; wire strands; 
soldering wire of metal; welding wire of metal; wire electrodes for welding; auxiliary material of metal for welding, namely 
filling wire; connecting wires; anchor wires; optical wires; pre-drawn wires; spring wires; welding rods; flux filled brazing 
rods; auxiliary material of copper and copper alloys for welding. 

Cl.9;Apparatus and instruments for conducting, switching, transforming, storing, regulating or controlling the 
distribution or use of electricity; electric wires; electrodes; electrical discharge machining (EDM) electrodes; wire 
electrodes for welding; wires for electrical discharge machining (EDM); electrical discharge machining (EDM) wires; wire 
electrodes; fuse wires; magnetic wires; materials for electricity mains [wires, cables]; cables and wires for 
communications technology, data technology, measuring/controlling/regulating technology, energy technology and 
entertainment electronics; fiber optic cables; optical cables; low-frequency cables; high voltage cables; trailing cables; 
bore hole cables of metal for electric purposes; coaxial cables; resistance wires.

11287



Trade Marks Journal No: 1956 ,   13/07/2020           Class 99 
 

 

4434291    04/12/2019
[International Registration No. : 1512499]
JUSHI GROUP CO., LTD.

Tongxiang Economic Development Zone, Tongxiang City, Jiaxing City 314500 Zhejiang Province China

Address for service in India/Attorney address:
ACE INDIA LEGAL CONSULTANTS LLP

F-83, Ground Floor, Green Park (Main), New Delhi – 110016

Proposed to be Used
IR DIVISION
Cl.17;Plastic fibers, other than for textile use; fiberglass heat preservation boards and flexible pipes; insulating fabrics; 
carbon fibers, other than for textile use; asbestos fibers; fiberglass fabrics for insulation; sheets of regenerated cellulose, 
other than for wrapping; insulating felt; fiberglass for insulation; adhesive bands for sealing cigarette cartons.

Cl.21;Ceramics for household purposes; toothbrushes; cleaning tow; vitreous silica fibers, not for textile use; 
fiberglass thread, other than for textile use; basins [receptacles]; drinking vessels; cosmetic utensils; fiberglass, other 
than for insulation or textile use; sprinklers.

Cl.22;Sails; canvas bags for storage; vitreous silica fibres for textile use; glass fibers for textile use; raw fibrous textile; 
raw linen [flax]; textile fibers; fibrous gaskets for ships; carbon fibers for textile use; plastic fibers for textile use.

Cl.23;Spun cotton; spun silk; thread; fiberglass thread for textile use; spun wool; rayon yarn; coir thread and yarn; 
woollen thread and yarn; cashmere, wool yarn; yarn.

Cl.24;Curtains of textile or plastic; fabrics for textile use; filtering materials of textile; painted silk fabrics; felt; towels of 
textile; quilts; fabric; fiberglass fabrics for textile use; covers [loose] for furniture.
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Priority claimed from 11/11/2019; Application No. : 018150361 ;European Union 

4434329    26/11/2019
[International Registration No. : 1513181]
GA Drilling, a. s.

Priemyselná 5 SK-917 01 Trnava Slovakia

Proposed to be Used
IR DIVISION
Cl.7;Drilling machines; fittings for drilling machines; rock drills [machines]; drilling heads [parts of machines]; drilling 
bits [parts of machines]; drilling bits for rock drilling [parts of machines]; drill chucks [parts of machines]; mine borers; 
drilling rigs, floating or non-floating; drill presses being machines; drills (electric hand -); milling machines.

Cl.37;Deep drilling; drilling of deep oil or gas wells; drilling of wells; rock drilling; drill bit sharpening; installation, 
maintenance and repair of drilling equipment; rental of drilling equipment.

Cl.42;Scientific and technological services in the field of drilling technology; research and design in the field of drilling 
technology; engineering services in the field of drilling technology; industrial analysis and research services in the field 
of drilling technology.
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Priority claimed from 25/09/2019; Application No. : 88631142 ;United States of America 

4434332    11/10/2019
[International Registration No. : 1513184]
CDW LLC

200 North Milwaukee Avenue Vernon Hills IL 60061 United States of America

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.37;Installation, maintenance and repair of electronic equipment, computer hardware and related peripheral devices; 
troubleshooting in the nature of repair of computer hardware.

Cl.38;Mobile telephone services, namely, activation and associated services, namely, assessment, planning, design, 
implementation and management of mobile device calling and data plans.

Cl.42;Information technology and telecommunications technology consultancy, namely, assessment, planning, design 
and customization of computer hardware and software; technical support services, namely, help desk and 
troubleshooting in the nature of diagnosing computer hardware and software problems; hosting services, namely, data 
center, website, e-mail, back-office infrastructure, data storage, backup, software and online applications and disaster 
recovery hosting services; network monitoring and management support; installation, maintenance, and repair of 
computer software.
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Priority claimed from 17/06/2019; Application No. : 018082330 ;European Union 

4435316    04/12/2019
[International Registration No. : 1512990]
CHT Germany GmbH

Bismarckstr. 102 72072 Tübingen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals and chemical products for use in printing in the textile industry; chemicals for use as auxiliaries in the 
textile industry, namely printing aids; chemical substances for use in the textile industry, namely processing aids for use 
in textile printing (defoamers and deaerators); chemical additives for manufacturing printing pastes for the textile 
industry; chemical substances for the textile industry, namely drying inhibitors for printing pastes; bond-promoters; 
polymer binder preparations containing fillers and metal oxides.

Cl.2;White pastes; matt colour pastes; white pigment suspensions for manufacturing white printing pastes; drying 
inhibitors for colorants, printing ink and printing colours.
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4435372    16/08/2019
[International Registration No. : 1512903]
Deroni Ltd.

86, Saedinenie Blvd. BG-6300 Haskovo Bulgaria

Proposed to be Used
IR DIVISION
Cl.29;Ajvar [preserved peppers]; peas, preserved; mushrooms, preserved; tomato juice for cooking; tomato puree; 
jellies for food; vegetables, tinned; vegetable mousses; vegetable salads; vegetable juices for cooking; vegetables, 
preserved; vegetables, cooked; vegetables, dried; olive oil for food; kimchi [fermented vegetable dish]; sauerkraut; fruit, 
stewed; gherkins; lentils, preserved; onions, preserved; hummus [chickpea paste]; aubergine paste; vegetable marrow 
paste; pectin for culinary purposes; fruit pulp; fruit chips; fruits, tinned; fruit, preserved; fruit jellies; oils for food; jams; 
ginger jam; sunflower oil for food; beans, preserved; preserved garlic; apple puree; artichokes, preserved; fruit based 
snack food; vegetable soup preparations; cranberry compote; marmalade; olives, preserved; fruit peel; fruit salads; 
frozen fruits; truffles, preserved.

Cl.30;Mustard; tomato sauce; ketchup [sauce]; couscous [semolina]; relish [condiment]; mayonnaise; noodles; 
macaroni; chow-chow [condiment]; honey; corn [milled]; corn [roasted]; rice; rice-based snack food; vinegar; pesto 
[sauce]; fruit jellies [confectionery]; fruit coulis [sauces]; soya sauce; sauces [condiments]; meat gravies; pasta sauce; 
dressings for salad; spaghetti; ribbon vermicelli; vermicelli [noodles]; beer vinegar; garden herbs, preserved 
[seasonings]; cereal preparations; capers; spices; seasonings; condiments; minced garlic [condiment]; cloves [spice]; 
noodle-based prepared meals; piccalilli.
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Priority claimed from 22/01/2019; Application No. : 30 2019 000 865 ;Germany 

4435373    16/07/2019
[International Registration No. : 1513162]
KARL STORZ SE & CO. KG

Dr. Karl-Storz-Straße 34 78532 Tuttlingen Germany

Address for service in India/Attorney address:
DE PENNING & DE PENNING

Alaknanda, 16 Nepean Sea Road, Mumbai 400036, India

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for scientific research in laboratories; teaching apparatus; training simulators; optical 
apparatus and equipment, amplifying apparatus and correctors; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating and controlling electricity; apparatus for conducting electricity; apparatus for 
recording, transmission and reproduction of data, sound and images, in particular image analysis apparatus, image 
recording apparatus; image capture and development apparatus; downloadable image files; apparatus for the 
transmission of images; apparatus for the reproduction of images, namely video cameras; multispectral fluorescence 
imaging equipment [mfis] for scientific purposes; fluorescence analyzers, other than for medical purposes; fluorescence 
microscopes, other than for medical purposes; navigation, guidance, tracking, targeting and map making devices; 
magnetic data carriers; compact discs, dvds and other digital record carriers; magnets, magnetizers and demagnetizers; 
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computer software; computers; computer programs for image processing; computer hardware; laptops [computers]; 
bags adapted for laptops; hardware for data processing; digital cameras; cameras with a linear image sensor; camera 
head; endoscopes and endoscopic devices, other than for medical purposes; industrial endoscopes, not for medical 
purposes; parts and fittings for all the aforesaid goods, included in this class.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; diagnostic apparatus for medical purposes; 
imaging diagnostic apparatus for nuclear medicine; medical imaging apparatus; multi-spectral fluorescence imaging 
equipment [mfis] for medical purposes; endoscopes; electronic endoscopes for medical purposes; flexible endoscopes 
for medical purposes; rigid medical endoscopes; endoscopic devices for medical and surgical purposes; medical 
apparatus and instruments; surgical sutures; orthopedic articles; orthopedic aids; mobility aids; prostheses and artificial 
implants.

Cl.16;Paper; cardboard; printed matter; brochures; bookbinding articles; photographs; stationery; instructional and 
teaching material (except apparatus); plastic materials for packaging; bags, pouches and goods of paper, cardboard or 
plastic for packaging, wrapping and storage purposes; packaging materials of cardboard.
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Priority claimed from 04/03/2019; Application No. : 018031185 ;European Union 

4435381    30/08/2019
[International Registration No. : 1512896]
FRAMERY OY

Patamäenkatu 7 FI-33900 Tampere Finland

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP

C-4,Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
Cl.19;Building materials, not of metal; non-metallic transportable buildings; prefabricated houses [kits], not of metal; 
building timber; mouldable wood; wood paneling; framework, not of metal, for building; building glass; safety glass; glass 
doors; stained-glass doors; door frames, not of metal; frames (non-metallic -) for glazed doors; doors, not of metal; 
window glass, other than vehicle window glass; stained-glass windows; window frames, not of metal; partitions, not of 
metal; telephone booths, not of metal; transportable indoor telephone booths, not of metal; transportable modular 
meeting rooms, not of metal; transportable modular meeting pods, not of metal.

Cl.20;Furniture; furniture units; parts of furniture (non-metallic -); fitted furniture; office furniture; door handles, not of 
metal; hinges, not of metal; furniture fittings, not of metal; indoor window shades [furniture]; interior textile window 
blinds; freestanding partitions [furniture]; movable office partitions; sliding dividers [furniture partitions] for rooms; 
furniture partitions of wood.

Cl.35;Import-export agency services; provision of an online marketplace for buyers and sellers of goods and services; 
electronic commerce services, namely, providing information about products via telecommunication networks for 
advertising and sales purposes; presentation of goods on communication media, for retail purposes; retail services in 
relation to indoor telephone booths; retail services in relation to modular meeting rooms; retail services in relation to 
transportable modular meeting pods; retail services in relation to office furniture; wholesale services in relation to indoor 
telephone booths; wholesale services in relation to modular meeting rooms; wholesale services in relation to 
transportable modular meeting pods; wholesale services relating to furniture.

Cl.37;Building construction; assembly of indoor telephone booths; assembly of modular meeting rooms; assembly of 
transportable modular meeting pods; furniture installation; installation of lighting apparatus; installation of apparatus for 
ventilating; installation of audiovisual equipment; maintenance and repair of indoor telephone booths; maintenance and 
repair of modular meeting rooms; maintenance and repair of transportable modular meeting pods; repair of furniture; 
maintenance and repair of lighting apparatus; maintenance and repair of apparatus for ventilating; maintenance and 
repair of audiovisual equipment; advisory services relating to the installation of indoor telephone booths; advisory 
services relating to the installation of modular meeting rooms and modular meeting pods; advisory services relating to 
the repair and maintenance of indoor telephone booths; advisory services relating to the repair and maintenance of 
modular meeting rooms and modular meeting pods.

Cl.43;Rental of meeting rooms; rental of transportable buildings, namely indoor telephone booths that do not contain 
communication apparatuses; rental of transportable modular meeting rooms; rental of transportable modular meeting 
pods.
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4435459    19/11/2019
[International Registration No. : 1511885]
GODOX PHOTO EQUIPMENT CO.,LTD.

1st to 4th Floor of Building 4, 1st to 4th Floor of Building 2, Yaochuan Industrial Zone, Tangwei Community, Fuhai Street, Bao'an 
District, Shenzhen 518103 Guangdong China

Address for service in India/Attorney address:
INTELLEXIP ADVOCATES

IntellexIP Advocates, DDA SFS Flat no. 59, Sector 4, Pocket-1, New Delhi-110078, India

Proposed to be Used
IR DIVISION
Cl.11;Water purification installations; lamps; lighting apparatus and installations; luminous tubes for lighting; electric 
torches / electric flashlights; germicidal lamps for purifying air; air sterilisers; air disinfection equipment; water sterilizers; 
household electric water purifier.

Cl.35;Advertising / publicity; outdoor advertising; on-line advertising on a computer network; advertising by mail order; 
presentation of goods on communication media, for retail purposes; telemarketing services; import-export agency 
services; procurement services for others [purchasing goods and services for other businesses]; administrative 
processing of purchase orders; rental of sales stands.

Cl.37;Providing construction information; construction; mining extraction; cleaning of buildings [interior]; heating 
equipment installation and repair; film projector repair and maintenance; photographic apparatus repair; clock and watch 
repair; carpentry services; disinfecting.

Cl.41;Instruction services; arranging and conducting of workshops [training]; arranging and conducting of 
symposiums; organization of competitions [education or entertainment]; organization of exhibitions for cultural or 
educational purposes; movie studio services; rental of cinematographic apparatus; recording studio services; 
photography; rental of stage scenery.
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4435795    05/11/2019
[International Registration No. : 1512137]
DORCO CO,. LTD.

(Golim-dong), 350 Kyungahnchun-Ro, Cheoin-Gu, Yongin-si, Kyunggi-do Republic of Korea

Address for service in India/Attorney address:
SELVAM & SELVAM, ADVOCATES

Old No. 9, Valliammal Street, First Floor, Kilpauk, Chennai-600010, Tamil Nadu, India.

Proposed to be Used
IR DIVISION
Cl.8;Razors; shaving cases; razor blades; electric razors; cutters; knives; scissors for kitchen use.

Cl.16;Stationery; paper cutters [office requisites]; paper knives [letter openers]; pencils; pencil sharpeners; pencil 
sharpeners, non-electric.

Cl.21;Frying pans; cooking pots; toothbrushes; shaving brushes; non-electric teapots.
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4441010    30/09/2019
[International Registration No. : 1514518]
ICHIKARA INC.

Room 531, Shintaiso Building 3-gokan, 10-12, Dogenzaka 2-chome, Shibuya-ku 150-0043 Tokyo Japan

Address for service in India/Attorney address:
DEPENNING & DEPENNING

2B, Ground Foor, Solitaire Plaza, M G Road, Gurgaon 122002

Proposed to be Used
IR DIVISION
Cl.9;Electrical cells and batteries; consumer video game programs; electronic circuits and CD-ROMs recorded with 
programs for hand-held games with liquid crystal displays; spectacles; cases for spectacles; cases for sunglasses and 
protective eyewear; sports eyewear; electronic circuits and CD-ROMs recorded with automatic performance programs for 
electronic musical instruments; pre-recorded CDs, CD-ROMs, DVDs, and flash memory cards; cases for smartphones; 
protective films adapted for smartphones; selfie sticks used as smartphone accessories; digital voice recorders; portable 
digital audio players; digital photo frames; headphones; earphones; speakers; karaoke apparatus; computer peripherals; 
computer styluses; computer mice; mousepads; bags adapted for laptops; sleeves for laptops; tablet computers; 
downloadable computer programs for smartphones and personal digital assistants; computer hardware; graphics 
processor units (GPUS); smartphones; animated cartoons; downloadable electronic publications.

Cl.14;Key chains; earrings; pierced earrings; tie pins; necklaces [jewelry]; bracelets [jewelry]; brooches [jewelry]; 
medals; lockets [jewelry]; badges of precious metal; decorative hat pins of precious metal; finger rings; pins [jewelry]; 
stopwatches; pocket watches; watch bands; clocks; watch chains; alarm clocks; wristwatches.

Cl.15;Electronic musical instruments; music synthesizers; electronic musical keyboards; musical instruments; cases 
for musical instruments; pianos; guitars; drumsticks.

Cl.16;Paper and cardboard; paper for wrapping and packaging; paper toilet rolls; coarse tissue for toiletry use; paper 
party decorations; paintings; engravings; photographs; photograph stands; stickers; stationery; posters; printed matter; 
books; general feature magazines; printed publications.

Cl.18;Backpacks [rucksacks]; carry-on bags; shoulder bags; handbags; suitcases; card cases [notecases]; key bags; 
purses; business card cases; umbrellas; vanity cases sold empty.

Cl.21;Cosmetic utensils; combs; toothbrushes; hairbrushes; clothes brushes; shoe brushes; dishware; drinking 
vessels; lunch pails; drinking steins; kitchen utensils; coin banks; soap dispensers; toilet paper holders; pill boxes [not 
for medical purposes]; glasses [receptacles].

Cl.24;Towels of textile; face towels of textile; bath towels; covers for cushions; pillowcases; sheets [textile]; bed linen; 
bed blankets; mattress covers; tapestry [wall hangings], of textile; tablecloths, not of paper; bed coverings; curtains.

Cl.25;Clothing; coats; sweaters; leggings [trousers]; rainwear; nightwear; underwear; swimming costumes; bathing 
caps; camisoles; bath robes; T-shirts; traditional Japanese clothing; aprons [clothing]; socks; gloves [clothing]; cravats; 
bandanas [neckerchiefs]; scarves; mufflers [clothing]; babies" bibs, not of paper; sleep masks; headwear; belts for 
clothing; rain boots; sandal clogs; sneakers; boots, other than boots for sports; women"s shoes; infants" shoes; 
slippers; masquerade costumes.

Cl.28;Christmas tree ornaments and decorations, except confectionery and electric Christmas tree lights; jigsaw 
puzzles; dice; board games; chess games; checkers [games]; apparatus for performing magic tricks; dominoes; playing 
cards; mah-jong; slot machines [gaming machines]; pachinkos; billiard equipment; sporting articles; bats for games; 
baseball gloves; rackets; balls for games; skis; gymnastic articles; inflatable swimming floats; skateboards; action 
figures; toys; dolls; hand-held games with liquid crystal displays; apparatus for consumer games adapted for use with an 
external display screen or monitor; arcade game machines.

Cl.30;Tea; tea beverages; coffee; coffee beverages; cocoa; confectionery; bread; sandwiches; hamburger sandwiches; 
pizzas; hot dog sandwiches; meat pies; candy; gummy candies; chewing gum; chocolate; fruit jellies [confectionery]; ice 
cream; unroasted coffee; rice; instant noodles; chips [cereal products].
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Cl.32;Beers; sparkling water; mineral water [beverages]; fruit juices; vegetable juices [beverages]; whey beverages.

Cl.35;Advertising and publicity services; dissemination of advertising via on-line communications networks; arranging 
and conducting of fairs and exhibitions for the promotion of goods; providing information concerning commercial sales 
via on-line communications networks; mediation or conclusion of agreement regarding the sale of character goods; 
business planning; employment booking services for performing artists; business management consulting; association 
services, namely, promoting the commercial and business interests of performing artists; marketing research or analysis; 
talent agency services in the nature of business management of performing artists.

Cl.38;Chat room services for social networking; telecommunication services; broadcasting services; news agency 
services; leasing of communication apparatus and instruments; transmission and distribution of data or audiovisual 
images via a global computer network or the Internet; transmission, broadcasting and reception of audio, video, still and 
moving images, text and data.

Cl.41;Language interpreter services; language translation; reference libraries of literature and documentary records; 
arranging and conducting of movies, shows, plays or musical performances; providing online videos, not downloadable; 
game services provided online from a computer network; information relating to game services provided online from a 
computer network; presentation of live show performances; direction of plays; presentation of plays; presentation of 
musical performances; arranging, conducting and organization of seminars; publishing services; editing of electronic 
publications; multimedia publishing of electronic publications; providing online electronic publications, not 
downloadable; cinema presentations; production and distribution of cinema films; production of radio or television 
programs; production of videotape film in the field of education, culture, entertainment or sports [not for movies or 
television programs and not for advertising or publicity]; directing of radio and television programs; operation of video 
and audio equipment for the production of radio and television programs; educational services; providing information 
about entertainment; entertainment services.

Cl.42;Graphic arts design; providing weather information; design and development of computer hardware; research in 
the field of computer hardware and software; hosting of digital content on the Internet; design, programming and 
maintenance of computer software; software as a service [SaaS]; design, creation and maintenance of web sites; 
technological advice relating to computers, automobiles and industrial machines; providing temporary use of web-based 
application software.

Cl.43;Hotel accommodation services; accommodation bureaux; boarding house bookings; self-service restaurant 
services; cafeteria services; providing bar services; providing restaurant services; canteen services; teahouse services; 
snack-bar services.

Cl.45;Information relating to fashion coordination services for individuals; on-line social networking services; on-line 
dating club services; fortune-telling; spiritual consultancy; licensing of intellectual property; licensing of computer 
software [legal services]; legal administration of licences.
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4442357    03/12/2019
[International Registration No. : 1514093]
ELAN HOLDINGS LIMITED

2nd Floor, St. Marys Court, Hill Street, Douglas ISLE OF MAN IM1 1EU United Kingdom

Address for service in India/Attorney address:
PARVINDER KAUR

HL ARCDE-3RD FLOOR, PLOT NO. 14, ABOVE AXIS BANK, SEC-V (MLU), DWARKA, NEW DELHI-110075.

Proposed to be Used
IR DIVISION
Cl.30;Coffee; coffee beans; coffee-based beverages; coffee-based drinks; ground coffee; instant coffee; iced coffee; 
coffee capsules; tea; tea leaves; instant tea; iced tea; tea based beverages; cocoa; chocolate based beverages; cocoa 
based beverages; cereal-based savoury snacks; rice-based savoury snacks; wheat-based savoury snacks; tapioca-based 
savoury snacks; maize-based savoury snacks; corn-based savoury snacks; baked goods; confectionery; chocolate; 
chocolate desserts; ice cream desserts; custard-based desserts; muesli desserts; flavoured and sweetened gelatine 
desserts; sugar; honey; salt; seasonings; flavourings; condiments; sauces.

Cl.43;Café services; restaurant services; preparation of food and beverages; provision of food and drink; catering; 
services for providing food and drink; temporary accommodation; information, advisory and consultancy services in 
relation to all of the aforesaid.
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4442399    22/07/2019
[International Registration No. : 1514794]
The Omidyar Group LLC

c/o Carr & Ferrell LLP 120 Constitution Dr Menlo Park CA 94025 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Provision of business advice and consultation to organizations operating in a wide range of fields including 
citizen engagement, government transparency and accountability, transformative leadership, sustainability, education, 
health, peace, advancing human freedom, advancing basic needs and in the field of providing individuals with equitable 
access to opportunities; provision of marketing and public relations advice, consultation, and services to organizations 
operating in a wide range of fields including citizen engagement, government transparency and accountability, 
transformative leadership, sustainability, education, health, peace, advancing human freedom, advancing basic needs 
and in the field of providing individuals with equitable access to opportunities.

Cl.36;Providing strategic financial advice in relation to financing of organizations, namely, financial advice in relation to 
funding organizations operating in a wide range of fields including citizen engagement, government transparency and 
accountability, transformative leadership, sustainability, education, health, peace, advancing human freedom, advancing 
basic needs and in the field of providing individuals with equitable access to opportunities; provision of financial advice 
and consultation to organizations operating in a wide range of fields including citizen engagement, government 
transparency and accountability, transformative leadership, sustainability, education, health, peace, advancing human 
freedom, advancing basic needs and in the field of providing individuals with equitable access to opportunities; provision 
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of investment guidance to organizations operating in a wide range of fields including citizen engagement, government 
transparency and accountability, transformative leadership, sustainability, education, health, peace, advancing human 
freedom, advancing basic needs and in the field of providing individuals with equitable access to opportunities.

11302



Trade Marks Journal No: 1956 ,   13/07/2020           Class 99 
 

Priority claimed from 10/04/2019; Application No. : UK00003390977 ;United Kingdom 

4443560    10/10/2019
[International Registration No. : 1514704]
HDR GLOBAL SERVICES (CANADA) LIMITED

800-885 West Georgia Street Vancouver BC V6C 3H1 Canada

Address for service in India/Attorney address:
SRIJOY DAS

102B, Beverly Park - 1, M. G. Road, Gurgaon - 122002, Haryana

Proposed to be Used
IR DIVISION
Cl.9;Computer software; application software; downloadable software for trading crypto-products and providing crypto-
currency information; authentication and authorization software; automatic banking machines; computer hardware and 
software relating to banking and currency trading; computer programs for use in trading stocks and bonds; electronic 
publications, downloadable; software for use in relation to trading, clearing and settlement and handling securities, the 
operation of stock exchanges and other financial marketplaces; software for use in relation to cryptocurrency exchange 
services.

Cl.36;Financial services; financial trading services; cryptocurrency exchange services; currency trading; international 
commodity trading and exchanges services for others; international stock exchange price quotation; international 
financial exchange and monetary services; foreign currency exchange and providing advice relating thereto; integrated 
financial clearing house services; investment fund transfer and transaction services; trading of financial derivatives; 
financial derivative and trading services relating to bitcoins; electronic transfer and/or exchange of a virtual currency for 
use by members of an on-line community via a global computer network; financial services, namely, providing electronic 
transfer and trading services for a virtual currency; electronic financial trading, namely trading in the field of digitised 
assets such as bitcoins, cryptocurrency, digital tokens, virtual currency and digital currency; exchanging money; futures 
brokerage; mutual funds; capital investment; electronic funds transfer; advisory, consultancy and information services 
relating to the aforesaid services.
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Proposed to be Used
IR DIVISION
Cl.9;Computer software; application software; downloadable software for trading crypto-products and providing crypto-
currency information; authentication and authorization software; automatic banking machines; computer hardware and 
software relating to banking and currency trading; computer programs for use in trading stocks and bonds; electronic 
publications, downloadable; software for use in relation to trading, clearing and settlement and handling securities, the 
operation of stock exchanges and other financial marketplaces; software for use in relation to cryptocurrency exchange 
services.

Cl.36;Financial services; financial trading services; cryptocurrency exchange services; currency trading; international 
commodity trading and exchanges services for others; international stock exchange price quotation; international 
financial exchange and monetary services; foreign currency exchange and providing advice relating thereto; integrated 
financial clearing house services; investment fund transfer and transaction services; trading of financial derivatives; 
financial derivative and trading services relating to bitcoins; electronic transfer and/or exchange of a virtual currency for 
use by members of an on-line community via a global computer network; financial services, namely, providing electronic 
transfer and trading services for a virtual currency; electronic financial trading, namely trading in the field of digitised 
assets such as bitcoins, cryptocurrency, digital tokens, virtual currency and digital currency; exchanging money; futures 
brokerage; mutual funds; capital investment; electronic funds transfer; advisory, consultancy and information services 
relating to the aforesaid services.
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Proposed to be Used
IR DIVISION
Cl.7;Machines, machine tools and industrial robots for processing and shaping wood, metals, glass, plastics and 
minerals; 3D printers; construction machines and robotic mechanisms (machines) for use in construction, namely 
bulldozers, diggers (machines), excavators, road construction and road paving machines; drilling machines; rock drills 
[machines]; road sweeping machines; lifting, loading and transmission machines and robotic mechanisms (machines) for 
lifting, loading and transmission purposes, namely elevators, escalators and cranes; machines and robotic mechanisms 
(machines) for use in agriculture and animal breeding; machines and robotic mechanisms (machines) for processing 
cereals, fruits, vegetables and food; machines for preparing and processing beverages; engines and motors, other than 
for land vehicles, parts and fittings therefor, namely hydraulic and pneumatic controls for engines and motors; brakes for 
machines; brake linings for engines; crankshafts; gearboxes, other than for land vehicles; cylinders for engines; pistons 
for engines; turbines, not for land vehicles; filters for engines and motors, oil, air and fuel filters for land vehicle engines; 
exhausts for land vehicle engines; exhaust manifolds for land vehicle engines; engine cylinders for land vehicles; engine 
cylinder heads for land vehicles; pistons for land vehicle engines; carburetors for land vehicles; fuel conversion 
apparatus for land vehicle engines; carburetors for land vehicle engines; fuel economizers for land vehicle engines; 
pumps for land vehicle engines; valves for land vehicle engines; starter motors for land vehicles; dynamos for land 
vehicle engines; sparking plugs for land vehicle engines; bearings (parts of machines), roller or ball bearings; machines 
for mounting and detaching tires; alternators; current generators; electric generators; power installations [generators]; 
painting machines; automatic spray guns for spraying paint; electric, hydraulic and pneumatic punching machines; 
electric, hydraulic and pneumatic guns [machine tools]; electric adhesive tape dispensers (machines); electric guns for 
compressed gas or liquid spraying machines; electric hand drills; electric hand saws; electric jigsaw machines; spiral 
drilling machines; compressed air machines; compressors (machines); vehicle washing installations; robotic 
mechanisms (machines) for color application and processing of glass, metal, wood, plastic and minerals; electric and 
gas-operated welding apparatus; electric arc welding apparatus; electric soldering apparatus; electric arc cutting 
apparatus; electrodes for welding machines; printing machines; packaging machines; filling, plugging and sealing 
machines; labelling machines, other than for office use; sorting machines; electric packing machines for plugging and 
sealing of plastics; machines for textile processing; sewing machines; industrial robots (machines) for soldering, 
welding, sewing, filling, darning and sealing; pumps for heating and cooling installations (other than parts of machines or 
engines); fuel dispensing pumps for service stations; self-regulating fuel pumps; electric kitchen machines for chopping, 
grinding, crushing, mixing and mincing foodstuff; washing machines; laundry washing machines; dishwashers; spin 
driers (not heated); electric cleaning machines for cleaning floors, carpets or floorings; vacuum cleaners and parts 
thereof; automatic vending machines; galvanizing and electroplating machines; electric door openers and closers; 
gaskets for engines and motors; parts and accessories for all aforesaid goods.

Cl.9;Measurement apparatus and equipment including those for scientific, nautical, topographic, meteorological, 
industrial and laboratory purposes; thermometers, not for medical purposes; barometers; ammeters; voltmeters; 
hygrometers; testing apparatus not for medical purposes; telescopes; periscopes; directional compasses; speed 
indicators; laboratory apparatus; microscopes; magnifying glasses; stills for laboratory experiments; binoculars; ovens 
and furnaces for laboratory experiments; apparatus for recording, transmission or reproduction of sound and/or images; 
cameras; photographic cameras; television apparatus; video recorders; CD and DVD players and recorders; MP3 players; 
computers; desktop computers; tablet computers; wearable technological devices, namely smart watches, wristbands, 
head-mounted cameras and headsets; microphones; loudspeakers; earphones; telecommunications apparatus; 
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apparatus for the reproduction of sound or images; computer peripheral devices; cell phones; covers for cell phones; 
telephone apparatus; computer printers; scanners [data processing equipment]; photocopiers; magnetic and optical data 
carriers and computer software and programs recorded thereto; downloadable and recordable electronic publications; 
encoded magnetic and optical cards; movies, TV series and video music clips recorded on magnetic optical and 
electronic media; antennas; satellite antennas; amplifiers for antennas; parts of the aforementioned goods; ticket 
dispensers; automated teller machines (ATM); electronic components used in the electronic parts of machines and 
apparatus; semi-conductors; electronic circuits; integrated circuits; chips [integrated circuits]; diodes; transistors 
[electronic]; magnetic heads for electronic apparatus; electronic locks; photocells; remote control apparatus for opening 
and closing doors; optical sensors; counters and quantity indicators for measuring the quantity of consumption; 
automatic time switches; clothing for protection against accidents, irradiation and fire; safety vests and life-saving 
apparatus and equipment; eyeglasses; sunglasses; optical lenses; cases for eyeglasses, sunglasses and optical lenses; 
parts and components of aforesaid goods; apparatus and instruments for conducting, transforming, accumulating or 
regulating of electricity; electric plugs; junction boxes [electricity]; electric switches; circuit breakers; fuses; lighting 
ballasts; battery starter cables; electrical circuit boards; electric resistances; electric sockets; transformers [electricity]; 
electrical adapters; battery chargers; electric door bells; electric and electronic cables; batteries; electric accumulators; 
solar panels for production of electricity; alarms and anti-theft alarms, other than for vehicles; electric alarm bells; 
signaling apparatus and instruments; luminous or mechanical signs for traffic use; fire extinguishing apparatus; fire 
engines; fire hose and fire hose nozzles; radar apparatus; sonars; night vision apparatus and instruments; decorative 
magnets; metronomes; parts and accessories for all the aforesaid goods.

Cl.11;Lighting installations; lights for vehicles and interior-exterior spaces; heating apparatus for solid, liquid or 
gaseous fuels or electricity; central heating boilers; boilers for heating installations; radiators [heating]; heat exchangers, 
not parts of machines; stoves; kitchen stoves; solar thermal collectors [heating]; steam, gas and fog generators, other 
than parts of machines; steam boilers, other than parts of machines; acetylene generators, other than parts of machines; 
oxygen generators, other than parts of machines; nitrogen generators; installations for air-conditioning and ventilating; 
cooling installations and freezers; electric and gas-powered devices installations and apparatus for cooking, drying and 
boiling, namely cookers, electric cooking pots, electric water heaters, barbecues; electric laundry driers; hair driers and 
hand drying apparatus; sanitary installations; taps [faucets]; shower installations; toilets [water-closets]; shower and 
bathing cubicles; bath tubs; toilet seats; sinks; wash-hand basins [parts of sanitary installations]; washers for water taps; 
valves [taps] being parts for sanitary installations; water softening apparatus; water purification apparatus; water 
purification installations; waste water purification installations; electric bed warmers and electric blankets, not for medical 
use; electric pillow warmers; electric or non-electric foot warmers; hot water bottles; electrically heated socks; filters for 
aquariums and aquarium filtration apparatus; industrial type installations for cooking, drying and cooling purposes 
consisting of heating boiler components and/or fans, involving the use of pipes, flow-sensors, o-rings, gaskets, joints, 
propellers, and springs; pasteurizers and sterilizers; parts and accessories for all aforesaid goods and services.

Cl.12;Motors for land vehicles; motorcycles; mopeds; engines and motors for land vehicles; couplings for land 
vehicles; transmission belts and transmission chains for land vehicles; gear boxes for land vehicles; brakes for land 
vehicles; brake discs and brake linings for land vehicles; vehicle chassis; automobile bonnets; vehicle suspension 
springs; shock absorbers for automobiles; steering wheels for vehicles; rims for vehicle wheels; bicycles and their 
bodies; handlebars and mudguards for bicycles; vehicle bodies; tipping bodies for trucks; trailers for tractors; frigorific 
bodies for land vehicles; trailer hitches for vehicles; vehicle seats; head-rests for vehicle seats; safety seats for children, 
for vehicles; seat covers for vehicles; vehicle covers (shaped); sun-blinds adapted for vehicles; indicators for indicating 
direction of vehicles [other than lamps] and operating levers for indicators for indicating direction of vehicles; windscreen 
wipers and wiper arms for vehicles; inner and outer tires for vehicle wheels; tubeless tires; tire-fixing sets comprised of 
tire patches and tire valves for vehicles; windows for vehicles; safety windows for vehicles; rearview mirrors and wing 
mirrors for vehicles; anti-skid chains for vehicle tires; luggage carriers for vehicles; bicycle and ski carriers for cars; 
saddles for bicycles or motorcycles; air pumps for inflating vehicle tires; anti-theft alarms for vehicles; horns for vehicles; 
safety belts for vehicle seats; air bags (safety devices for automobiles); baby carriages; wheelchairs; pushchairs; 
wheelbarrows; shopping carts; single or multi-wheeled wheelbarrows; shopping trolleys; grocery carts; handling carts; 
rail vehicles, namely locomotives, trains, trams; telpher railways [cable cars], cable cars, chairlifts; vehicles for 
locomotion by water and their parts, other than their motors and engines; vehicles for locomotion by air and their parts, 
other than their motors and engines; parts and accessories for all the aforesaid goods.

Cl.40;Custom assembling of the following goods for others: machines, machine tools and industrial robots for 
processing and shaping wood, metals, glass, plastics and minerals, 3D printers, construction machines and robotic 
mechanisms (machines) for use in construction, namely bulldozers, diggers (machines), excavators, road construction 
and road paving machines, drilling machines, rock drills [machines], road sweeping machines, lifting, loading and 
transmission machines and robotic mechanisms (machines) for lifting, loading and transmission purposes, namely 
elevators, escalators and cranes, machines and robotic mechanisms (machines) for use in agriculture and animal 
breeding, machines and robotic mechanisms (machines) for processing cereals, fruits, vegetables and food, machines for 
preparing and processing beverages, engines and motors, other than for land vehicles, parts and fittings therefor, namely 
hydraulic and pneumatic controls for engines and motors, brakes for machines, brake linings for engines, crankshafts, 
gearboxes, other than for land vehicles, cylinders for engines, pistons for engines, turbines, not for land vehicles, filters 
for engines and motors, oil, air and fuel filters for land vehicle engines, exhausts for land vehicle engines, exhaust 
manifolds for land vehicle engines, engine cylinders for land vehicles, engine cylinder heads for land vehicles, pistons for 
land vehicle engines, carburetors for land vehicles, fuel conversion apparatus for land vehicle engines, carburetors for 
land vehicle engines, fuel economizers for land vehicle engines, pumps for land vehicle engines, valves for land vehicle 
engines, starter motors for land vehicles, dynamos for land vehicle engines, sparking plugs for land vehicle engines, 
bearings (parts of machines), roller or ball bearings, machines for mounting and detaching tires, alternators, current 
generators, electric generators, power installations [generators], painting machines, automatic spray guns for spraying 
paint, electric, hydraulic and pneumatic punching machines, electric, hydraulic and pneumatic guns [machine tools], 
electric adhesive tape dispensers (machines), electric guns for compressed gas or liquid spraying machines, electric 
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hand drills, electric hand saws, electric jigsaw machines, spiral drilling machines, compressed air machines, 
compressors (machines), vehicle washing installations, robotic mechanisms (machines) for color application and 
processing of glass, metal, wood, plastic and minerals, electric and gas-operated welding apparatus, electric arc welding 
apparatus, electric soldering apparatus, electric arc cutting apparatus, electrodes for welding machines, printing 
machines, packaging machines, filling, plugging and sealing machines, labelling machines, other than for office use, 
sorting machines, electric packing machines for plugging and sealing of plastics, machines for textile processing, sewing 
machines, industrial robots (machines) for soldering, welding, sewing, filling, darning and sealing, pumps other than 
parts of machines or engines, fuel dispensing pumps for service stations, self-regulating fuel pumps, electric kitchen 
machines for chopping, grinding, crushing, mixing and mincing foodstuff, washing machines, laundry washing machines, 
dishwashers, spin driers (not heated), electric cleaning machines for cleaning floors, carpets or floorings, vacuum 
cleaners and parts thereof, automatic vending machines, galvanizing and electroplating machines, electric door openers 
and closers, gaskets for engines and motors, parts and accessories for all aforesaid goods, measurement apparatus and 
equipment including those for scientific, nautical, topographic, meteorological, industrial and laboratory purposes, 
thermometers, not for medical purposes, barometers, ammeters, voltmeters, hygrometers, testing apparatus not for 
medical purposes, telescopes, periscopes, directional compasses, speed indicators, laboratory apparatus, microscopes, 
magnifying glasses, stills for laboratory experiments, binoculars, ovens and furnaces for laboratory experiments, 
apparatus for recording, transmission or reproduction of sound and/or images, cameras, photographic cameras, 
television apparatus, video recorders, CD and DVD players and recorders, MP3 players, computers, desktop computers, 
tablet computers, wearable technological devices, namely smart watches, wristbands, head-mounted cameras and 
headsets, microphones, loudspeakers, earphones, telecommunications apparatus, apparatus for the reproduction of 
sound or images, computer peripheral devices, cell phones, covers for cell phones, telephone apparatus, computer 
printers, scanners [data processing equipment], photocopiers, magnetic and optical data carriers and computer software 
and programs recorded thereto, downloadable and recordable electronic publications, encoded magnetic and optical 
cards, movies, TV series and video music clips recorded on magnetic optical and electronic media, antennas, satellite 
antennas, amplifiers for antennas, parts of the aforementioned goods, ticket dispensers, automated teller machines 
(ATM), electronic components used in the electronic parts of machines and apparatus, semi-conductors, electronic 
circuits, integrated circuits, chips [integrated circuits], diodes, transistors [electronic], magnetic heads for electronic 
apparatus, electronic locks, photocells, remote control apparatus for opening and closing doors, optical sensors, 
counters and quantity indicators for measuring the quantity of consumption, automatic time switches, clothing for 
protection against accidents, irradiation and fire, safety vests and life-saving apparatus and equipment, eyeglasses, 
sunglasses, optical lenses, cases for eyeglasses, sunglasses and optical lenses, parts and components of aforesaid 
goods, apparatus and instruments for conducting, transforming, accumulating or regulating of electricity, electric plugs, 
junction boxes [electricity], electric switches, circuit breakers, fuses, lighting ballasts, battery starter cables, electrical 
circuit boards, electric resistances, electric sockets, transformers [electricity], electrical adapters, battery chargers, 
electric door bells, electric and electronic cables, batteries, electric accumulators, solar panels for production of 
electricity, alarms and anti-theft alarms, other than for vehicles, electric alarm bells, signaling apparatus and instruments, 
luminous or mechanical signs for traffic use, fire extinguishing apparatus, fire engines, fire hose and fire hose nozzles, 
radar apparatus, sonars, night vision apparatus and instruments, decorative magnets, metronomes, parts and 
accessories for all the aforesaid goods, lighting installations, lights for vehicles and interior-exterior spaces, heating 
apparatus for solid, liquid or gaseous fuels or electricity, central heating boilers, boilers for heating installations, radiators 
[heating], heat exchangers, not parts of machines, stoves, kitchen stoves, solar thermal collectors [heating], steam, gas 
and fog generators, other than parts of machines, steam boilers, other than parts of machines, acetylene generators, 
other than parts of machines, oxygen generators, other than parts of machines, nitrogen generators, installations for air-
conditioning and ventilating, cooling installations and freezers, electric and gas-powered devices installations and 
apparatus for cooking, drying and boiling, namely cookers, electric cooking pots, electric water heaters, barbecues, 
electric laundry driers, hair driers and hand drying apparatus, sanitary installations, taps [faucets], shower installations, 
toilets [water-closets], shower and bathing cubicles, bath tubs, toilet seats, sinks, wash-hand basins [parts of sanitary 
installations], washers for water taps, valves [taps] being parts for sanitary installations, water softening apparatus, water 
purification apparatus, water purification installations, waste water purification installations, electric bed warmers and 
electric blankets, not for medical use, electric pillow warmers, electric or non-electric foot warmers, hot water bottles, 
electrically heated socks, filters for aquariums and aquarium filtration apparatus, industrial type installations for cooking, 
drying and cooling purposes consisting of heating boiler components and/or fans, involving the use of pipes, flow-
sensors, o-rings, gaskets, joints, propellers, and springs, pasteurizers and sterilizers, parts and accessories for all 
aforesaid goods and services, motors for land vehicles, motorcycles, mopeds, engines and motors for land vehicles, 
couplings for land vehicles, transmission belts and transmission chains for land vehicles, gear boxes for land vehicles, 
brakes for land vehicles, brake discs and brake linings for land vehicles, vehicle chassis, automobile bonnets, vehicle 
suspension springs, shock absorbers for automobiles, steering wheels for vehicles, rims for vehicle wheels, bicycles and 
their bodies, handlebars and mudguards for bicycles, vehicle bodies, tipping bodies for trucks, trailers for tractors, 
frigorific bodies for land vehicles, trailer hitches for vehicles, vehicle seats, head-rests for vehicle seats, safety seats for 
children, for vehicles, seat covers for vehicles, vehicle covers (shaped), sun-blinds adapted for vehicles, indicators for 
indicating direction of vehicles [other than lamps] and operating levers for indicators for indicating direction of vehicles, 
windscreen wipers and wiper arms for vehicles, inner and outer tires for vehicle wheels, tubeless tires, tire-fixing sets 
comprised of tire patches and tire valves for vehicles, windows for vehicles, safety windows for vehicles, rearview mirrors 
and wing mirrors for vehicles, anti-skid chains for vehicle tires, luggage carriers for vehicles, bicycle and ski carriers for 
cars, saddles for bicycles or motorcycles, air pumps for inflating vehicle tires, anti-theft alarms for vehicles, horns for 
vehicles, safety belts for vehicle seats, air bags (safety devices for automobiles), baby carriages, wheelchairs, pushchairs, 
wheelbarrows, shopping carts, single or multi-wheeled wheelbarrows, shopping trolleys, grocery carts, handling carts, 
rail vehicles, namely locomotives, trains, trams, telpher railways [cable cars], cable cars, chairlifts, vehicles for 
locomotion by water and their parts, other than their motors and engines, vehicles for locomotion by air and their parts, 
other than their motors and engines, parts and accessories for all the aforesaid goods; custom manufacture of molds for 
use in industry; custom assembling of materials for others; custom manufacture of molded components; processing of 
unprocessed artificial resin and plastic products for others; material treatment, namely injection molding and mold 
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making.

Cl.42;Research and development services for others; development of industrial machinery for others; consultancy 
services in the field of technological development for others; engineering services; research and development services 
relating to injection molding technology; technical consultancy relating to injection molding technology; engineering 
services relating to injection molding machines; technical consultancy in the planning, development, construction, 
fabrication and application of plastic products and of fabrication devices therefor; chemistry services; technical 
consultancy relating to plastics technology.
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Proposed to be Used
IR DIVISION
Cl.7;Machines, machine tools and industrial robots for processing and shaping wood, metals, glass, plastics and 
minerals; 3D printers; construction machines and robotic mechanisms (machines) for use in construction, namely 
bulldozers, diggers (machines), excavators, road construction and road paving machines; drilling machines; rock drills 
[machines]; road sweeping machines; lifting, loading and transmission machines and robotic mechanisms (machines) for 
lifting, loading and transmission purposes, namely elevators, escalators and cranes; machines and robotic mechanisms 
(machines) for use in agriculture and animal breeding; machines and robotic mechanisms (machines) for processing 
cereals, fruits, vegetables and food; machines for preparing and processing beverages; engines and motors, other than 
for land vehicles, parts and fittings therefor, namely hydraulic and pneumatic controls for engines and motors; brakes for 
machines; brake linings for engines; crankshafts; gearboxes, other than for land vehicles; cylinders for engines; pistons 
for engines; turbines, not for land vehicles; filters for engines and motors, oil, air and fuel filters for land vehicle engines; 
exhausts for land vehicle engines; exhaust manifolds for land vehicle engines; engine cylinders for land vehicles; engine 
cylinder heads for land vehicles; pistons for land vehicle engines; carburetors for land vehicles; fuel conversion 
apparatus for land vehicle engines; carburetors for land vehicle engines; fuel economizers for land vehicle engines; 
pumps for land vehicle engines; valves for land vehicle engines; starter motors for land vehicles; dynamos for land 
vehicle engines; sparking plugs for land vehicle engines; bearings (parts of machines), roller or ball bearings; machines 
for mounting and detaching tires; alternators; current generators; electric generators; power installations [generators]; 
painting machines; automatic spray guns for spraying paint; electric, hydraulic and pneumatic punching machines; 
electric, hydraulic and pneumatic guns [machine tools]; electric adhesive tape dispensers (machines); electric guns for 
compressed gas or liquid spraying machines; electric hand drills; electric hand saws; electric jigsaw machines; spiral 
drilling machines; compressed air machines; compressors (machines); vehicle washing installations; robotic 
mechanisms (machines) for color application and processing of glass, metal, wood, plastic and minerals; electric and 
gas-operated welding apparatus; electric arc welding apparatus; electric soldering apparatus; electric arc cutting 
apparatus; electrodes for welding machines; printing machines; packaging machines; filling, plugging and sealing 
machines; labelling machines, other than for office use; sorting machines; electric packing machines for plugging and 
sealing of plastics; machines for textile processing; sewing machines; industrial robots (machines) for soldering, 
welding, sewing, filling, darning and sealing; pumps for heating and cooling installations (other than parts of machines or 
engines); fuel dispensing pumps for service stations; self-regulating fuel pumps; electric kitchen machines for chopping, 
grinding, crushing, mixing and mincing foodstuff; washing machines; laundry washing machines; dishwashers; spin 
driers (not heated); electric cleaning machines for cleaning floors, carpets or floorings; vacuum cleaners and parts 
thereof; automatic vending machines; galvanizing and electroplating machines; electric door openers and closers; 
gaskets for engines and motors; parts and accessories for all aforesaid goods.

Cl.9;Measurement apparatus and equipment including those for scientific, nautical, topographic, meteorological, 
industrial and laboratory purposes; thermometers, not for medical purposes; barometers; ammeters; voltmeters; 
hygrometers; testing apparatus not for medical purposes; telescopes; periscopes; directional compasses; speed 
indicators; laboratory apparatus; microscopes; magnifying glasses; stills for laboratory experiments; binoculars; ovens 
and furnaces for laboratory experiments; apparatus for recording, transmission or reproduction of sound and/or images; 
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cameras; photographic cameras; television apparatus; video recorders; CD and DVD players and recorders; MP3 players; 
computers; desktop computers; tablet computers; wearable technological devices, namely smart watches, wristbands, 
head-mounted cameras and headsets; microphones; loudspeakers; earphones; telecommunications apparatus; 
apparatus for the reproduction of sound or images; computer peripheral devices; cell phones; covers for cell phones; 
telephone apparatus; computer printers; scanners [data processing equipment]; photocopiers; magnetic and optical data 
carriers and computer software and programs recorded thereto; downloadable and recordable electronic publications; 
encoded magnetic and optical cards; movies, TV series and video music clips recorded on magnetic optical and 
electronic media; antennas; satellite antennas; amplifiers for antennas; parts of the aforementioned goods; ticket 
dispensers; automated teller machines (ATM); electronic components used in the electronic parts of machines and 
apparatus; semi-conductors; electronic circuits; integrated circuits; chips [integrated circuits]; diodes; transistors 
[electronic]; magnetic heads for electronic apparatus; electronic locks; photocells; remote control apparatus for opening 
and closing doors; optical sensors; counters and quantity indicators for measuring the quantity of consumption; 
automatic time switches; clothing for protection against accidents, irradiation and fire; safety vests and life-saving 
apparatus and equipment; eyeglasses; sunglasses; optical lenses; cases for eyeglasses, sunglasses and optical lenses; 
parts and components of aforesaid goods; apparatus and instruments for conducting, transforming, accumulating or 
regulating of electricity; electric plugs; junction boxes [electricity]; electric switches; circuit breakers; fuses; lighting 
ballasts; battery starter cables; electrical circuit boards; electric resistances; electric sockets; transformers [electricity]; 
electrical adapters; battery chargers; electric door bells; electric and electronic cables; batteries; electric accumulators; 
solar panels for production of electricity; alarms and anti-theft alarms, other than for vehicles; electric alarm bells; 
signaling apparatus and instruments; luminous or mechanical signs for traffic use; fire extinguishing apparatus; fire 
engines; fire hose and fire hose nozzles; radar apparatus; sonars; night vision apparatus and instruments; decorative 
magnets; metronomes; parts and accessories for all the aforesaid goods.

Cl.11;Lighting installations; lights for vehicles and interior-exterior spaces; heating apparatus for solid, liquid or 
gaseous fuels or electricity; central heating boilers; boilers for heating installations; radiators [heating]; heat exchangers, 
not parts of machines; stoves; kitchen stoves; solar thermal collectors [heating]; steam, gas and fog generators, other 
than parts of machines; steam boilers, other than parts of machines; acetylene generators, other than parts of machines; 
oxygen generators, other than parts of machines; nitrogen generators; installations for air-conditioning and ventilating; 
cooling installations and freezers; electric and gas-powered devices installations and apparatus for cooking, drying and 
boiling, namely cookers, electric cooking pots, electric water heaters, barbecues; electric laundry driers; hair driers and 
hand drying apparatus; sanitary installations; taps [faucets]; shower installations; toilets [water-closets]; shower and 
bathing cubicles; bath tubs; toilet seats; sinks; wash-hand basins [parts of sanitary installations]; washers for water taps; 
valves [taps] being parts for sanitary installations; water softening apparatus; water purification apparatus; water 
purification installations; waste water purification installations; electric bed warmers and electric blankets, not for medical 
use; electric pillow warmers; electric or non-electric foot warmers; hot water bottles; electrically heated socks; filters for 
aquariums and aquarium filtration apparatus; industrial type installations for cooking, drying and cooling purposes 
consisting of heating boiler components and/or fans, involving the use of pipes, flow-sensors, o-rings, gaskets, joints, 
propellers, and springs; pasteurizers and sterilizers; parts and accessories for all aforesaid goods and services.

Cl.12;Motors for land vehicles; motorcycles; mopeds; engines and motors for land vehicles; couplings for land 
vehicles; transmission belts and transmission chains for land vehicles; gear boxes for land vehicles; brakes for land 
vehicles; brake discs and brake linings for land vehicles; vehicle chassis; automobile bonnets; vehicle suspension 
springs; shock absorbers for automobiles; steering wheels for vehicles; rims for vehicle wheels; bicycles and their 
bodies; handlebars and mudguards for bicycles; vehicle bodies; tipping bodies for trucks; trailers for tractors; frigorific 
bodies for land vehicles; trailer hitches for vehicles; vehicle seats; head-rests for vehicle seats; safety seats for children, 
for vehicles; seat covers for vehicles; vehicle covers (shaped); sun-blinds adapted for vehicles; indicators for indicating 
direction of vehicles [other than lamps] and operating levers for indicators for indicating direction of vehicles; windscreen 
wipers and wiper arms for vehicles; inner and outer tires for vehicle wheels; tubeless tires; tire-fixing sets comprised of 
tire patches and tire valves for vehicles; windows for vehicles; safety windows for vehicles; rearview mirrors and wing 
mirrors for vehicles; anti-skid chains for vehicle tires; luggage carriers for vehicles; bicycle and ski carriers for cars; 
saddles for bicycles or motorcycles; air pumps for inflating vehicle tires; anti-theft alarms for vehicles; horns for vehicles; 
safety belts for vehicle seats; air bags (safety devices for automobiles); baby carriages; wheelchairs; pushchairs; 
wheelbarrows; shopping carts; single or multi-wheeled wheelbarrows; shopping trolleys; grocery carts; handling carts; 
rail vehicles, namely locomotives, trains, trams; telpher railways [cable cars], cable cars, chairlifts; vehicles for 
locomotion by water and their parts, other than their motors and engines; vehicles for locomotion by air and their parts, 
other than their motors and engines; parts and accessories for all the aforesaid goods.

Cl.40;Custom assembling of the following goods for others: machines, machine tools and industrial robots for 
processing and shaping wood, metals, glass, plastics and minerals, 3D printers, construction machines and robotic 
mechanisms (machines) for use in construction, namely bulldozers, diggers (machines), excavators, road construction 
and road paving machines, drilling machines, rock drills [machines], road sweeping machines, lifting, loading and 
transmission machines and robotic mechanisms (machines) for lifting, loading and transmission purposes, namely 
elevators, escalators and cranes, machines and robotic mechanisms (machines) for use in agriculture and animal 
breeding, machines and robotic mechanisms (machines) for processing cereals, fruits, vegetables and food, machines for 
preparing and processing beverages, engines and motors, other than for land vehicles, parts and fittings therefor, namely 
hydraulic and pneumatic controls for engines and motors, brakes for machines, brake linings for engines, crankshafts, 
gearboxes, other than for land vehicles, cylinders for engines, pistons for engines, turbines, not for land vehicles, filters 
for engines and motors, oil, air and fuel filters for land vehicle engines, exhausts for land vehicle engines, exhaust 
manifolds for land vehicle engines, engine cylinders for land vehicles, engine cylinder heads for land vehicles, pistons for 
land vehicle engines, carburetors for land vehicles, fuel conversion apparatus for land vehicle engines, carburetors for 
land vehicle engines, fuel economizers for land vehicle engines, pumps for land vehicle engines, valves for land vehicle 
engines, starter motors for land vehicles, dynamos for land vehicle engines, sparking plugs for land vehicle engines, 
bearings (parts of machines), roller or ball bearings, machines for mounting and detaching tires, alternators, current 
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generators, electric generators, power installations [generators], painting machines, automatic spray guns for spraying 
paint, electric, hydraulic and pneumatic punching machines, electric, hydraulic and pneumatic guns [machine tools], 
electric adhesive tape dispensers (machines), electric guns for compressed gas or liquid spraying machines, electric 
hand drills, electric hand saws, electric jigsaw machines, spiral drilling machines, compressed air machines, 
compressors (machines), vehicle washing installations, robotic mechanisms (machines) for color application and 
processing of glass, metal, wood, plastic and minerals, electric and gas-operated welding apparatus, electric arc welding 
apparatus, electric soldering apparatus, electric arc cutting apparatus, electrodes for welding machines, printing 
machines, packaging machines, filling, plugging and sealing machines, labelling machines, other than for office use, 
sorting machines, electric packing machines for plugging and sealing of plastics, machines for textile processing, sewing 
machines, industrial robots (machines) for soldering, welding, sewing, filling, darning and sealing, pumps other than 
parts of machines or engines, fuel dispensing pumps for service stations, self-regulating fuel pumps, electric kitchen 
machines for chopping, grinding, crushing, mixing and mincing foodstuff, washing machines, laundry washing machines, 
dishwashers, spin driers (not heated), electric cleaning machines for cleaning floors, carpets or floorings, vacuum 
cleaners and parts thereof, automatic vending machines, galvanizing and electroplating machines, electric door openers 
and closers, gaskets for engines and motors, parts and accessories for all aforesaid goods, measurement apparatus and 
equipment including those for scientific, nautical, topographic, meteorological, industrial and laboratory purposes, 
thermometers, not for medical purposes, barometers, ammeters, voltmeters, hygrometers, testing apparatus not for 
medical purposes, telescopes, periscopes, directional compasses, speed indicators, laboratory apparatus, microscopes, 
magnifying glasses, stills for laboratory experiments, binoculars, ovens and furnaces for laboratory experiments, 
apparatus for recording, transmission or reproduction of sound and/or images, cameras, photographic cameras, 
television apparatus, video recorders, cd and dvd players and recorders, mp3 players, computers, desktop computers, 
tablet computers, wearable technological devices, namely smart watches, wristbands, head-mounted cameras and 
headsets, microphones, loudspeakers, earphones, telecommunications apparatus, apparatus for the reproduction of 
sound or images, computer peripheral devices, cell phones, covers for cell phones, telephone apparatus, computer 
printers, scanners [data processing equipment], photocopiers, magnetic and optical data carriers and computer software 
and programs recorded thereto, downloadable and recordable electronic publications, encoded magnetic and optical 
cards, movies, tv series and video music clips recorded on magnetic optical and electronic media, antennas, satellite 
antennas, amplifiers for antennas, parts of the aforementioned goods, ticket dispensers, automated teller machines (atm), 
electronic components used in the electronic parts of machines and apparatus, semi-conductors, electronic circuits, 
integrated circuits, chips [integrated circuits], diodes, transistors [electronic], magnetic heads for electronic apparatus, 
electronic locks, photocells, remote control apparatus for opening and closing doors, optical sensors, counters and 
quantity indicators for measuring the quantity of consumption, automatic time switches, clothing for protection against 
accidents, irradiation and fire, safety vests and life-saving apparatus and equipment, eyeglasses, sunglasses, optical 
lenses, cases for eyeglasses, sunglasses and optical lenses, parts and components of aforesaid goods, apparatus and 
instruments for conducting, transforming, accumulating or regulating of electricity, electric plugs, junction boxes 
[electricity], electric switches, circuit breakers, fuses, lighting ballasts, battery starter cables, electrical circuit boards, 
electric resistances, electric sockets, transformers [electricity], electrical adapters, battery chargers, electric door bells, 
electric and electronic cables, batteries, electric accumulators, solar panels for production of electricity, alarms and anti-
theft alarms, other than for vehicles, electric alarm bells, signaling apparatus and instruments, luminous or mechanical 
signs for traffic use, fire extinguishing apparatus, fire engines, fire hose and fire hose nozzles, radar apparatus, sonars, 
night vision apparatus and instruments, decorative magnets, metronomes, parts and accessories for all the aforesaid 
goods, lighting installations, lights for vehicles and interior-exterior spaces, heating apparatus for solid, liquid or gaseous 
fuels or electricity, central heating boilers, boilers for heating installations, radiators [heating], heat exchangers, not parts 
of machines, stoves, kitchen stoves, solar thermal collectors [heating], steam, gas and fog generators, other than parts of 
machines, steam boilers, other than parts of machines, acetylene generators, other than parts of machines, oxygen 
generators, other than parts of machines, nitrogen generators, installations for air-conditioning and ventilating, cooling 
installations and freezers, electric and gas-powered devices installations and apparatus for cooking, drying and boiling, 
namely cookers, electric cooking pots, electric water heaters, barbecues, electric laundry driers, hair driers and hand 
drying apparatus, sanitary installations, taps [faucets], shower installations, toilets [water-closets], shower and bathing 
cubicles, bath tubs, toilet seats, sinks, wash-hand basins [parts of sanitary installations], washers for water taps, valves 
[taps] being parts for sanitary installations, water softening apparatus, water purification apparatus, water purification 
installations, waste water purification installations, electric bed warmers and electric blankets, not for medical use, 
electric pillow warmers, electric or non-electric foot warmers, hot water bottles, electrically heated socks, filters for 
aquariums and aquarium filtration apparatus, industrial type installations for cooking, drying and cooling purposes 
consisting of heating boiler components and/or fans, involving the use of pipes, flow-sensors, o-rings, gaskets, joints, 
propellers, and springs, pasteurizers and sterilizers, parts and accessories for all aforesaid goods and services, motors 
for land vehicles, motorcycles, mopeds, engines and motors for land vehicles, couplings for land vehicles, transmission 
belts and transmission chains for land vehicles, gear boxes for land vehicles, brakes for land vehicles, brake discs and 
brake linings for land vehicles, vehicle chassis, automobile bonnets, vehicle suspension springs, shock absorbers for 
automobiles, steering wheels for vehicles, rims for vehicle wheels, bicycles and their bodies, handlebars and mudguards 
for bicycles, vehicle bodies, tipping bodies for trucks, trailers for tractors, frigorific bodies for land vehicles, trailer 
hitches for vehicles, vehicle seats, head-rests for vehicle seats, safety seats for children, for vehicles, seat covers for 
vehicles, vehicle covers (shaped), sun-blinds adapted for vehicles, indicators for indicating direction of vehicles [other 
than lamps] and operating levers for indicators for indicating direction of vehicles, windscreen wipers and wiper arms for 
vehicles, inner and outer tires for vehicle wheels, tubeless tires, tire-fixing sets comprised of tire patches and tire valves 
for vehicles, windows for vehicles, safety windows for vehicles, rearview mirrors and wing mirrors for vehicles, anti-skid 
chains for vehicle tires, luggage carriers for vehicles, bicycle and ski carriers for cars, saddles for bicycles or 
motorcycles, air pumps for inflating vehicle tires, anti-theft alarms for vehicles, horns for vehicles, safety belts for vehicle 
seats, air bags (safety devices for automobiles), baby carriages, wheelchairs, pushchairs, wheelbarrows, shopping carts, 
single or multi-wheeled wheelbarrows, shopping trolleys, grocery carts, handling carts, rail vehicles, namely locomotives, 
trains, trams, telpher railways [cable cars], cable cars, chairlifts, vehicles for locomotion by water and their parts, other 
than their motors and engines, vehicles for locomotion by air and their parts, other than their motors and engines, parts 
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and accessories for all the aforesaid goods; custom manufacture of molds for use in industry; custom assembling of 
materials for others; custom manufacture of molded components; processing of unprocessed artificial resin and plastic 
products for others; material treatment, namely injection molding and mold making.

Cl.42;Research and development services for others; development of industrial machinery for others; consultancy 
services in the field of technological development for others; engineering services; research and development services 
relating to injection molding technology; technical consultancy relating to injection molding technology; engineering 
services relating to injection molding machines; technical consultancy in the planning, development, construction, 
fabrication and application of plastic products and of fabrication devices therefor; chemistry services; technical 
consultancy relating to plastics technology.
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4452446    17/12/2019
[International Registration No. : 1514928]
Siete Bucks Ventures LLC

205 West 19th St., 8F New York NY 10011 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Clothing, namely, t-shirts; shirts; sleeveless shirts; tank tops; jackets; coats; scarves; belts; ties being clothing; 
pants; shorts; sweaters; vests; underwear; lingerie; sweatshirts; hoodies; headwear, namely, hats, caps being hats, 
visors and bandanas; footwear; socks; sweatsuits; athletic apparel, namely, shirts, pants, shorts, jackets, footwear, hats 
and caps being hats.

Cl.32;Beer, ale and porter; malt liquor; non-alcoholic fruit juice beverages; non-alcoholic beverages, namely, fruit juice; 
syrups for beverages; non-alcoholic cocktail mixes; soft drinks, namely, sodas and flavored waters; drinking water.

Cl.33;Alcoholic beverages, except beer; spirits and liqueurs; distilled blue agave liquor, vodka, whiskey, gin, brandy, 
rum; wine; prepared alcoholic cocktails; alcoholic cocktail mixes and syrups.
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4492001    18/12/2019
[International Registration No. : 1521481]
YIWU HANHAO SANITARY WARES CO., LTD.

F4-19087 Yiwu International Trade City, Futian Street, Yiwu City Zhejiang China

Proposed to be Used
IR DIVISION
Cl.6;Metal water pipes; valves of metal, other than parts of machines, including those made from alloy steel and 
titanium; nozzles of metal; steel pipes; metal joints for pipes; jets of metal; metal water-pipe valves; metal elbows for 
pipes; pipes of metal, for central heating installations; metal pipes.

Cl.11;Faucets; floor drains; mixer taps for water pipes; pipe water valves for water heating installations; pipe nozzle for 
water heating installations; pipes [parts of sanitary installations]; hand drying apparatus for washrooms; toilets; bath 
installations; flushing tanks; wash-hand bowls [parts of sanitary installations]; showers.
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4492152    09/12/2019
[International Registration No. : 1520735]
Ryavkin Sergey Yurievich

Vainera str., d. 21, kv. 51 RU-620014 Ekaterinburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.10;Physiotherapy apparatus; vibromassage apparatus; sphygmomanometers; massage apparatus.

Cl.35;Demonstration of goods, including goods for medical purposes; presentation of goods, including goods for 
medical purposes, on communication media, for retail purposes; retail or wholesale services for apparatus for medical 
purposes; promotion of goods, including goods for medical purposes, for others, including by retail or wholesale 
services for goods, by stores, shopping centers, pharmacies, by wholesale warehouses, through mail order catalogues 
and the Internet; publication of publicity texts; distribution of samples; dissemination of advertising matter; advertising, 
including advertising of goods for medical purposes; bringing together, for the benefit of others, of a variety of goods, 
enabling customers to conveniently view and purchase those goods, including by retail stores, wholesale outlets, 
pharmacies, by wholesale warehouses, through mail order catalogues and the Internet; administrative processing of 
purchase orders.
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Priority claimed from 16/05/2019; Application No. : 2019-069625 ;Japan 

4492583    15/11/2019
[International Registration No. : 1520799]
FUJITSU CONNECTED TECHNOLOGIES LIMITED

10-1, Chuorinkan 7-chome, Yamato-shi Kanagawa Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer software, recorded; computer software applications, downloadable; smartphones; computer hardware; 
telecommunication machines and apparatus; parts and accessories for telecommunication machines and apparatus; 
computer programs, recorded; computer programs, downloadable; electronic machines, apparatus and their parts; 
electronic publications, downloadable; downloadable graphics for mobile phones; downloadable music files; portable 
radio communication machines and apparatus; radio communication machines and apparatus; measuring devices, 
electric; precision measuring apparatus; measuring apparatus; electronic pocket translators; batteries and cells; chargers 
for electric batteries; monitoring apparatus, other than for medical purposes.

Cl.10;Medical apparatus and instruments; massage apparatus; massage apparatus for medical purposes; heart rate 
monitoring apparatus; body rehabilitation apparatus for medical purposes; diagnostic apparatus for medical purposes; 
arterial blood pressure measuring apparatus; cholesterol meters; glucose meters; body fat monitors.

Cl.35;Online advertising on a computer network; compilation of information into computer databases; updating and 
maintenance of data in computer databases; advertising; rental of billboards [advertising boards]; marketing; provision of 
an online marketplace for buyers and sellers of goods and services; retail services or wholesale services for electrical 
machinery and apparatuses; providing business information via a web site; commercial information and advice for 
consumers in the choice of products and services; provision of commercial and business contact information; 
commercial information agency services; providing information concerning commercial sales; business management 
analysis or business consultancy; marketing research or analysis; professional business consultancy; business 
management and organization consultancy; computerized health data management; intermediary services relating to 
provision of consumer information; provision of consumer information on online databases for the sale of goods, and 
consultancy services related thereto.

Cl.36;Electronic funds transfer; credit bureau services; financial information; providing financial information via a web 
site; debt advisory services; financial research; financial analysis; conducting cashless payment transactions; issuance 
of credit cards; processing of debit card payments; consigned collection of payment for goods; insurance brokerage; 
insurance information; real estate management; real estate agency services; art appraisal.

Cl.37;Repair or maintenance of telecommunication machines and apparatus; repair or maintenance of electronic 
machines and apparatus; telecommunication wiring; installation, maintenance and repair of computer hardware; office 
machines and equipment installation, maintenance and repair; repair or maintenance of optical machines and apparatus; 
repair or maintenance of medical apparatus and instruments; repair or maintenance of consumer electric appliances.

Cl.38;Communications by computer terminals; rental of telecommunication equipment including telephones and 
facsimile apparatus; rental of message sending apparatus; providing internet chatrooms; providing online forums; 
message sending; mobile telephone communication; telecommunications routing and junction services.

Cl.41;Providing online electronic publications, not downloadable; game services provided online from a computer 
network; providing online videos, not downloadable; providing online music, not downloadable; arranging, conducting 
and organization of seminars; arranging and conducting of seminars; teaching; educational services; instruction 
services; arranging and conducting of workshops [training]; entertainment services; entertainment information; online 
publication of electronic books and journals; language interpreter services; translation.

Cl.42;Software as a service [SaaS]; computer software consultancy; rental of computer software; installation of 
computer software; information technology [IT] consultancy; electronic data storage; recovery of computer data; 
providing information on computer technology and programming via a web site; internet security consultancy; computer 
security consultancy; monitoring of computer systems by remote access; computer system design; computer system 
analysis; technological advice relating to computers, automobiles and industrial machines; research and development of 
new products for others; calibration [measuring]; rental of pocket-sized computer hardware for use in language 
translation; industrial design.
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Cl.45;Online social networking services; online fortune-telling services; assisting in the locating of persons, goods or 
animals for security, safety or guidance purposes by providing dynamic location information on online map via the 
Internet; providing an analysis of dynamic location information of persons, goods and animals using communication 
terminals, for security, safety or guidance purposes; rental of surveillance apparatus for analyzing dynamic location 
information of persons, goods or animals; monitoring of burglar and security alarms.
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Priority claimed from 28/11/2019; Application No. : 018158389 ;European Union 

4492791    29/11/2019
[International Registration No. : 1520475]
SALVINELLI S.R.L.

Via Repubblica 28 I-25065 Lumezzane, frazione Pieve (BS) Italy

Proposed to be Used
IR DIVISION
Cl.8;Hand tools and implements (hand-operated); cutlery; cutting and grinding instruments.

Cl.21;Tableware, other than knives, forks and spoons; containers and receptacles for household or kitchen use.
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Priority claimed from 01/08/2019; Application No. : 40084682 ;China 

4493827    15/11/2019
[International Registration No. : 1524045]
Dora Technology Co., Ltd.

Room 3-216A, Floor 2 of No. 1 Building, No. 35 Courtyard, Shangdi East Road, Haidian District Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications, downloadable; computer programs, downloadable; eyeglasses; computer screen saver 
software, recorded or downloadable; computer game software downloadable via a global computer network and wireless 
devices; USB chargers; earphones; downloadable software applications for mobile phones; computer software, recorded.

Cl.21;Kitchen utensils; cups; paper cups; ceramics for household purposes; coffee services [tableware]; coffee 
services of ceramic; demitasse sets comprised of cups and saucers; dishwashing brushes; crystal [glassware]; thermal 
insulated containers for food or beverages.

Cl.30;Artificial coffee; vegetal preparations for use as coffee substitutes; coffee; coffee-based beverages; sugar; 
chocolate; honey; pastries; spaghetti; ice cream.
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Priority claimed from 29/03/2019; Application No. : 018042638 ;European Union 

4493829    23/09/2019
[International Registration No. : 1524452]
ChromoGenics AB

Ullforsgatan 15 SE-752 28 Uppsala Sweden

Proposed to be Used
IR DIVISION
Cl.9;Photosensitive glass; glass containing electrically conductive materials [smart glasses]; optical glasses; optical 
glass filters.

Cl.19;Window glass; thermoplastic materials used as building materials for glazing; glass panels; tiles of glass; heat 
reflecting glass for construction; light regulating glass for construction; insulating glass for construction.
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Priority claimed from 04/11/2019; Application No. : 018147137 ;European Union 

4494033    19/11/2019
[International Registration No. : 1521301]
Bird Control Group B.V.

Molengraaffsingel 12 NL-2629 JD Delft Netherlands

Proposed to be Used
IR DIVISION
Cl.7;Machines and tools for deterring, repelling and catching pests, including birds; machine tools and driven tools; 
engines, except for land vehicles; couplings and transmission components, except for land vehicles; agricultural 
instruments, other than hand-operated hand tools; fertilizer spreaders [agricultural implements pulled by a tractor]; 
gasifiers; pesticide spraying instruments [machines]; parts of tractor-towed agricultural implements, namely, spraying 
tools for crops; injectors [machines]; laser cutting torches; laser welding apparatus; agricultural, horticultural and 
forestry machines and apparatus; spreading machines; machines and tools for preventing plant diseases and for 
spreading fertilizers, other than manually operated; robots and robot arms for industrial purposes; robotic mechanisms.

Cl.9;Electronic control apparatus, computers, computer software and computer peripheral devices for laser pens, laser 
floodlights and laser lighting for deterring, repelling and catching pests, including birds; laser sighting devices, laser 
pens, optical detectors, optical sensors, alarms, measuring apparatus, detection apparatus, central processing units, 
processors, detectors, observation instruments, optical lenses, precision measuring apparatus and remote control 
apparatus for use with and to support laser pens, laser floodlights and laser lighting for deterring, repelling and catching 
pests, including birds; control devices for use with laser pens, laser floodlights and laser lighting; electric and electronic 
regulating apparatus and instruments for distributing laser light, used for deterring, repelling and catching pests, 
including birds; laser pointers.

Cl.11;Lighting and heating apparatus and installations; strobe lights [light effects]; LED-lighting; floodlights; laser light 
projector; flashlights; lighting for security purposes; lighting reflectors; spotlight lights; LED-lighting; electric lights; laser 
flashlights; lights with lasers; laser illumination; laser floodlights.

Cl.37;Pest control relating to birds; removing birds from residential and commercial buildings with the aid of laser 
lighting; building construction, repair, installation services, maintenance and servicing of electronic control apparatus, 
computers, computer peripheral devices, laser sighting devices, laser pens, optical detectors, optical sensors, alarms, 
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measuring apparatus, detection apparatus, central processing units, processors, detectors, observation instruments, 
optical lenses, precision measuring apparatus and remote-controlled apparatus for use in deterring, repelling and 
catching pests, including birds.

Cl.44;Pest control in agriculture; vermin exterminating for agriculture, aquaculture, horticulture and forestry; pest 
control services for agriculture, horticulture and forestry; advisory and consultancy services relating to weed, pest and 
vermin control in agriculture, horticulture and forestry; vermin exterminating for agriculture, horticulture or forestry, and 
providing information relating thereto; providing information relating to vermin exterminating for agriculture, horticulture 
or forestry; destruction of parasites for agriculture, horticulture and forestry; pest control services for agriculture, 
aquaculture, horticulture and forestry; provision of information relating to deterring, repelling and catching birds.
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Priority claimed from 14/06/2019; Application No. : 2019728365 ;Russian Federation 

4494042    10/12/2019
[International Registration No. : 1520939]
Joint-Stock Company "Tion Smart microclimate"

Inzhenernaya street, 20, office 112 RU-630090 Novosibirsk Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Air analysis apparatus; holograms; optical discs; electronic notice boards; interfaces for computers; electronic 
agendas; mouse pads; compact discs [read-only memory]; magnetic data media; optical data media; computer software; 
computer hardware; measuring apparatus; meteorological instruments; observation instruments; precision measuring 
apparatus; computer software applications, downloadable; computer programs, recorded; computer game software, 
downloadable; computer programs, downloadable; computer operating programs, recorded; electronic publications, 
downloadable; printed circuits; data processing apparatus; USB flash drives.

Cl.11;Disinfectant apparatus; air deodorising apparatus; ionization apparatus for the treatment of air or water; fans [air-
conditioning]; fans [parts of air-conditioning installations]; air reheaters; extractor hoods for kitchens; heating apparatus; 
ventilation hoods; ventilation hoods for laboratories; germicidal lamps for purifying air; fan heaters; hot air bath fittings; 
bath fittings; deodorising apparatus, not for personal use; heating plates; air purifying apparatus and machines; cooling 
appliances and installations; sanitary apparatus and installations; hot air apparatus; air sterilisers; air filtering 
installations; ventilation [air-conditioning] installations and apparatus; air cooling apparatus; filters for air conditioning.
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Cl.42;Computer system analysis; chemical analysis; recovery of computer database; graphic arts design; conducting 
technical project studies; geological surveys; engineering; installation of computer software, installation of database 
software; meteorological information; geological research; research in the field of environmental protection; research and 
development of new products for others; consultancy in the design and development of computer hardware; consultancy 
and advice in the design and development of computer software, consultancy relating to computer database programs; 
information technology [IT] consultancy; updating of computer software, updating of computer database software; 
monitoring of computer systems to detect breakdowns; monitoring of computer systems by remote access; geological 
estimation; maintenance of computer software, maintenance of computer database software; software as a service 
[SaaS]; conversion of data or documents from physical to electronic media; providing search engines for the internet; 
conversion of computer programs and data, other than physical conversion; computer system design; urban planning; 
provision of scientific information, advice and consultancy in relation to carbon offsetting; rental of web servers; rental of 
computer software, rental of computer database software; geological exploration; hosting web sites on the Internet; 
duplication of computer programs; design and development of computer hardware, software and databases; development 
of electronic databases; creating and designing website-based indexes of information for others [information technology 
services]; creating and maintaining web sites for others; computer programming; copying of computer programs; 
computer technology consultancy; scientific laboratory services; weather forecasting; cartography services; electronic 
data storage.
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Priority claimed from 26/09/2019; Application No. : 2019-126068 ;Japan 

4494433    25/12/2019
[International Registration No. : 1520472]
DENSO CORPORATION

1-1 Showa-cho, Kariya-city Aichi-pref. 448-8661 Japan

Proposed to be Used
IR DIVISION
Cl.9;Fire alarms; gas leak alarm systems; anti-theft warning apparatus; measuring or testing machines and instruments; 
electric or magnetic meters and testers; telecommunication machines and apparatus; electronic machines, apparatus and 
their parts; alarm systems automatically reporting to surveillants upon receipt of signals from various sensors; devices 
acquiring information relating to telecommunication environment upon receipt of signals from various sensors; on-
vehicle equipment with telecommunication function; computer software for telecommunication management; computer 
software for telecommunication services; computer software for on-vehicle equipment with telecommunication function; 
computer software for telecommunication machines and apparatus; computer software; computer programs; personal 
digital assistants; downloadable music files; downloadable image files; compact discs [audio-video]; audio and video 
recordings; electronic publications; navigation apparatus for vehicles [on-board computers].

Cl.35;Business management analysis or business consultancy; business management services; marketing research or 
analysis; provision of information concerning commercial sales; business management of hotels for others; import-
export agency services; clerical services; compilation and systemization of information into computer databases; 
commercial information and advice for consumers in the choice of products and services; market research of products, 
and evaluation and analysis of results thereof; conducting of auction sales; auction services.

Cl.36;Agencies for collecting gas or electric power utility payments; consigned collection of payment for goods; life 
insurance brokerage; life insurance underwriting services; agencies for non-life insurance; claim adjustment for non-life 
insurance; non-life insurance underwriting; insurance premium rate computing; appraisal of used automobiles; advisory 
services relating to tax planning; tax payment processing services; appraisal of automobiles with telecommunication 
apparatus or on-vehicle equipment with telecommunication function based on status of use; appraisal of drivers of 
automobiles with telecommunication apparatus or on-vehicle equipment with telecommunication function based on 
status of use; payment processing services; brokerage or insurance agency services of contracts relating to 
telecommunication.

Cl.37;Repair or maintenance of telecommunication machines and apparatus; repair or maintenance of electronic 
machines, apparatus and their parts; repair or maintenance of fire alarms; repair or maintenance of gas leak alarm 
systems; repair or maintenance of anti-theft warning apparatus; repair or maintenance of measuring and testing machines 
and instruments; repair or maintenance of electric or magnetic meters and testers; repair or maintenance of alarm 
systems automatically reporting to surveillants upon receipt of signals from various sensors; repair or maintenance of 
devices acquiring information relating to telecommunication environment upon receipt of signals from various sensors; 
repair or maintenance of on-vehicle equipment with telecommunication function; repair or maintenance of personal digital 
assistants; repair of maintenance of navigation apparatus for vehicles [on-board computers].

Cl.38;Telecommunication, other than broadcasting; broadcasting; leasing of telecommunication equipment, including 
telephones and facsimile apparatus; telecommunication via communication apparatus or on-vehicle equipment with 
telecommunication function; rental of telecommunication apparatus or on-vehicle equipment with telecommunication 
function; information about telecommunication; mobile virtual network telecommunication and providing information 
relating thereto; providing information on connecting telecommunication lines at importation and exportation.

Cl.39;Car transport; provision of road and traffic information; vessel transport; air freight shipping services; providing 
information on operation management and location of vehicles by telecommunication; providing information on location 
of telecommunication machines/apparatus, on-vehicle equipment with telecommunication function or parts and 
accessories therefor by telecommunication; providing information on location of vehicles, ships, airplanes or products 
with telecommunication function by GNSS (global navigation satellite system); providing information on location of 
human, goods and animals via communication terminals.

Cl.40;Custom assembling of telecommunication machines and apparatus; custom assembling of electronic machines, 
apparatus and their parts; custom assembling of computer peripherals; custom assembling of SIM cards.
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Cl.42;Designing of machines, apparatus, instruments [including their parts] or systems composed of such machines, 
apparatus and instruments; computer programming; designing, other than for advertising purposes; technological advice 
relating to computers, automobiles and industrial machines; research on building construction or city planning; testing or 
research on prevention of pollution; testing or research on electricity; testing or research on civil engineering; testing or 
research on machines, apparatus and instruments; rental of measuring apparatus; rental of computers; providing 
computer programs on data networks; design of telecommunication apparatus or on-vehicle equipment with 
telecommunication function; computer programming for telecommunication apparatus or on-vehicle equipment with 
telecommunication function; programming of computer software for telecommunication services; programming of 
computer software for telecommunication management; programming of computer software; technological advice 
relating to telecommunication apparatus or on-vehicle equipment with telecommunication function; technical advice 
relating to computer software for telecommunication services; technical advice relating to computer software for 
telecommunication management; testing or research on telecommunication; testing or research on telecommunication 
apparatus or on-vehicle equipment with telecommunication function; rental of measuring apparatus relating to 
telecommunication environment; rental of on-vehicle measuring apparatus relating to communication environment; 
providing computer programs for communication apparatus or on-vehicle equipment with telecommunication function; 
providing computer software for telecommunication service; providing computer software for telecommunication 
management; providing computer software; cloud computing; programming of telecommunication network system; 
monitoring of telecommunication network system; monitoring of computer systems by remote access.

Cl.45;Security guarding for facilities; personal body guarding; emergency report in an emergency and support of 
emergency activities; reporting or contacting service mainly for safety confirmation at the occurrence of a disaster; stolen 
vehicle tracking; providing disaster information; security guard services, namely, unauthorized access detection 
services; security guard services, namely, communication interrupting services at the occurrence of unauthorized 
access; remote-controlled locking of stolen vehicles by means of communication network; remote-controlled locking of 
vehicles with outstanding loan by means of communication network.
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Priority claimed from 28/10/2019; Application No. : 018143883 ;European Union 

4494437    18/11/2019
[International Registration No. : 1523630]
Ebury Partners UK Limited

Third Floor 80 - 100 Victoria Street, Cardinal Place London SW1E 5JL United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Intelligent gateways for communication; computer software platforms; computer software for authentication of 
information; downloadable publications; electronic publications; computer software, computer programmes, including for 
use in relation to an electronic trading platform allowing users to perform trade matching, trade securities, trade 
structured financial products, trade currencies and financial instruments online; utility, security and cryptography 
software; databases; data storage devices and media; mobile apps; recorded content; media content; parts and fittings 
for the aforesaid goods.

Cl.35;Business consulting services; business assistance; provision of trade, business, economic and statistical 
information; business research services; compilation, analysis and dissemination of business information relating to 
money, exchange rates, money transfer, cash transfers, payments and financial markets; commercial research; 
commercial information; business assistance, management and administration services; business consultancy services; 
business analysis, research and information services; tax and taxation planning services; collection and systemisation of 
business data; data processing; consultancy, information and advisory services relating to all the aforesaid services.

Cl.36;Insurance; financial affairs; monetary affairs; financial services; financial brokerage services; currency trading, 
dealing and exchange services; investment services; asset management services; pension services; derivatives trading 
services; financial services relating to trading of securities and commodities; financial research, analysis, management, 
consultation, authentication, calculation, execution, trade matching, credit and risk evaluation; identifying and providing 
investment opportunities for investors; financial risk management; price risk management; calculation of investment 
costs; execution of trades on behalf of third parties; money exchange and money transfer services; electronic fund 
transfer services; foreign exchange services, payment services, issuing of negotiable instruments and tokens of value; 
credit, debit and charge card services; pre-paid card services; automated payment services; issue and redemption of 
tokens and vouchers; provision of an electronic trading platform allowing users to trade securities, currencies, and 
financial instruments; capital management services; banking services; arranging of funds; investment advice; financing 
services; investment and portfolio management services; fund management; customs brokerage; customs bonding; 
arranging the collection, payment and return of customs duties; debt factoring; provision of financial information; 
financial investment services; financial services relating to exchange and transfer of money and currency and transfer of 
funds; financial services relating to pre-paid credit, debit and charge cards, travellers cheques and negotiable financial 
instruments; consultancy, information and advisory services, including back-up and helpline services, to all the aforesaid 
services, including such services provided on-line from a computer database or via the Internet; consultancy, information 
and advisory services relating to all the aforesaid services.
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4494472    13/12/2019
[International Registration No. : 1524728]
TBM Co., Ltd.

2-7-17-6F Ginza, Chuo-ku Tokyo 104-0061 Japan

Proposed to be Used
IR DIVISION
Cl.16;Containers of paper, for packaging; food wrapping plastic film for household purposes; garbage bags of paper for 
household purposes; garbage bags of plastics for household purposes; hygienic hand towels of paper; towels of paper; 
table napkins of paper; hand towels of paper; handkerchiefs of paper; non-pulp-based synthetic paper consisting 
principally of calcium carbonate and polyolefin resin; non-pulp-based synthetic paper consisting principally of inorganic 
filler and thermoplastic resin; paper and cardboard; business card paper [semi-finished]; stationery; printed matter.

Cl.17;Electrical insulating materials; plastic fibers, other than for textile use; chemical fiber, not for textile use; plastic 
sheeting for agricultural purposes; semi-processed plastics containing more than 50 % calcium carbonate and consisting 
principally of polyolefin resin, including those in sheet form; plastic semi-worked products consisting principally of 
calcium carbonate and polyolefin resin; semi-processed plastics containing more than 50 % inorganic filler and 
consisting principally of thermoplastic resin, including those in sheet form; plastic semi-worked products consisting 
principally of inorganic filler and thermoplastic resin; plastic semi-worked products.

Cl.20;Plastic inserts for use as container liners; loading pallets, not of metal; valves of plastics, not including machine 
elements; plastic storage tanks; reservoirs, not of metal nor of masonry; metal-substitute plastic fasteners; pulleys of 
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plastics for blinds; plastic casters; door stops of plastic; washers of plastic; plastic clips for sealing bags; curtain fittings; 
nails, wedges, nuts, screws, tacks, bolts, rivets and casters, not of metal; washers, not of metal, not of rubber or 
vulcanized fiber; plastic key cards, not encoded and not magnetic; plastic keys; locks, non-electric, not of metal; 
packaging containers of plastic; industrial packaging containers of wood, bamboo or plastics; plastic storage containers 
for commercial or industrial use; plastic nameplates; nameplates and door nameplates, not of metal; hand-held flat fans; 
hand-held folding fans; tool boxes, not of metal; water tanks of plastic; water tanks for household purposes, not of metal 
or masonry; furniture; statues of plastic; works of art of plastic; indoor window blinds [shade] [furniture]; blinds of reed, 
rattan or bamboo [sudare]; bead curtains for decoration; window shades; advertising balloons; upright signboards of 
wood or plastics; grave markers of plastic; ritual equipment.
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4494502    27/11/2019
[International Registration No. : 1522849]
Glaxo Group Limited

980 Great West Road Brentford Middlesex TW8 9GS United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Electrical and computer software; testing apparatus for diagnostic purposes [other than medical]; apps for use in 
connection with medical devices; electronic monitoring devices; electric measuring apparatus; computer monitors; 
software applications (apps) delivered online or as downloadable applications; software and/or software applications 
(apps) for medical and/or surgical applications; data collecting systems for medical purposes.

Cl.10;Surgical, medical, dental apparatus and instruments; orthopaedic articles; suture materials; therapeutic and 
assistive devices adapted for the disabled; massage apparatus; apparatus, devices and articles for nursing infants, 
diagnostic apparatus for medical purposes; patches for medical use, electromagnetic therapy devices; infrared therapy 
devices; ultra-sound therapy devices; laser therapy devices.
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Priority claimed from 24/06/2019; Application No. : 302019000042927 ;Italy 

4496663    19/12/2019
[International Registration No. : 1520519]
DONATELLO S.R.L.

Via Canada 3/a-12 I-63821 Porto Sant'Elpidio (FM) Italy

Proposed to be Used
IR DIVISION
Cl.18;Walking sticks; bags; handbags; pocket wallets; suitcases; rucksacks; purses; raw and semi-finished leather; 
imitation leather; animal skins and hides; parasols; animal collars; covers for animals; saddlery; travelling trunks; 
travelling sets [leatherware].

Cl.25;Waistbands [parts of clothing]; footwear; half-boots; sandals; clothing; shoes; headwear.
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Priority claimed from 02/12/2019; Application No. : 4603970 ;France 

4497478    03/12/2019
[International Registration No. : 1521213]
S-DOUBLE CORPORATION

825 East Gutierrez Street, c/o SHAWN STUSSY Santa Barbara CA 93103 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching scientific apparatus and instruments; apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or 
reproduction of sound or images; magnetic data carriers; phonograph records or optical discs; floppy disks; compact 
discs; coin operated mechanisms for vending machines; mechanisms for coin-operated apparatus; cash registers, 
calculating machines, data processing equipment and computers; fire-extinguishing apparatus; computer game 
programs; computer software, recorded; computer peripheral devices; batteries, electric; detectors; wires, electric; 
relays, electric; diving suits, gloves for divers and divers' masks; clothing and gloves for protection against accidents, 
irradiation and fire; protective helmets; protection devices for personal use against accidents; safety tarpaulins; 
spectacles (optics); optical goods; spectacle cases; diagnostic apparatus, not for medical purposes; integrated circuit 
cards (smart cards); registered cards, encoded; apparatus for coding and decoding sounds and images; audiovisual 
players; scanners; portable telephones; telephone apparatus, their cases, their peripheral devices, their telephone 
receivers, telephone microphones; dictating machines; electronic agendas; electric battery chargers; solar battery; 
printers; scales; pedometers; lasers instruments for measuring; sextants; alarms; aerials; cameras; loudspeakers; video 
game cartridges; electric loss indicators; satellite navigational and localization apparatus; chains for spectacles; 
animated cartoons.

Cl.14;Jewelry, jewelry articles; precious stones; horological and chronometric instruments; precious metals and their 
alloys; coins; works of art of precious metal; jewelry cases (caskets); boxes of precious metal; watch cases, watch bands, 
watch springs or watch glasses; fancy key rings; statues of precious metal; figurines of precious metal; cases and 
presentation cases for horological instruments; medals.
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Cl.18;Leather and imitation leather; animal skins; trunks and suitcases; umbrellas, parasols and walking sticks; whips, 
harness and saddlery; shoulder belts (straps) of leather; school satchels, handbags, backpacks, bags (envelopes, 
pouches) for packaging, trunks and suitcases, satchels of leather or imitation leather, travelling bags and luggage, boxes 
of leather or imitation leather; attache cases; cosmetic cases sold empty; document suitcases; travelling sets of leather or 
imitation leather, briefcases of leather or imitation leather, key cases of leather or imitation leather; toiletry and make-up 
bags sold empty; wallets; purses for coins, not in precious metal; briefcases; card holders.

Cl.25;Clothing; belts; braces for clothing (suspenders); footwear, except orthopedic footwear; soles for footwear; 
heels; headwear.
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4497515    27/12/2019
[International Registration No. : 1520569]
CANON KABUSHIKI KAISHA

30-2, Shimomaruko 3-chome, Ohta-ku Tokyo 146-8501 Japan

Proposed to be Used
IR DIVISION
Cl.9;Digital cameras; digital video cameras; computer software for social networking; computer software for producing, 
editing, and processing image files; computer software for analysing image files; computer software for uploading and 
downloading image files; computer programs for setting up digital camera; downloadable image files.

Cl.41;Providing of information in the field of photography; educational services in the field of photography; 
organisation, arranging and conducting of photo contest; organisation, arranging and conducting of workshops and 
seminars in relation to photography; providing online image data, not downloadable; providing online electronic 
publications, not downloadable, in relation to photography.

Cl.42;Providing computer programs on data networks; providing computer programs for digital camera on data 
networks.

Cl.45;Online social networking services; online social networking services in the field of photography provided via a 
website.
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Priority claimed from 20/12/2019; Application No. : 17000/2019 ;Switzerland 

4497659    27/12/2019
[International Registration No. : 1521365]
Bachem Holding AG

Hauptstrasse 144 CH-4416 Bubendorf Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry and science; chemical preparations for scientific use; chemical preparations for use 
in industry; industrial chemicals; reagents for research purposes; reagents for scientific use; reagents for chemical 
analyses; chemical preparations for scientific use, other than for medical or veterinary use; chemical reagents, other than 
for medical or veterinary use; chemicals for industry; chemical reagents for scientific use; peptides for use in industry 
and science; proteins for use in industry and science; oligonucleotides for use in industry and science; small molecules 
for use in industry and science; oligopeptides for industrial use; proteins for industrial use; proteins for use in 
manufacture; amino acids for industrial use; amino acids for scientific use; peptide substrates for scientific use; chemical 
preparations for use in the manufacture of cosmetics; peptides for use in the manufacture of cosmetics; proteins for use 
in the manufacture of cosmetics; oligonucleotides for use in the manufacture of cosmetics; small molecules for use in the 
manufacture of cosmetics; chemical preparations for use in the production of medicines; chemical preparations for use in 
the manufacture of pharmaceuticals; peptides for use in the manufacture of pharmaceuticals; proteins for use in the 
manufacture of pharmaceuticals; oligonucleotides for use in the manufacture of pharmaceuticals; small molecules for use 
in the manufacture of pharmaceuticals; chemical reagents for use in genetic research; chemicals for use in 
biotechnological manufacturing processes; chemicals for use in biotechnological product development; active chemical 
ingredients for use in the manufacture of pharmaceuticals; active chemical ingredients for use in the manufacture of anti-
cancer drugs; active chemical ingredients for use in the manufacture of anti-diabetes drugs; active chemical ingredients 
for use in the manufacture of drugs against metabolic diseases; active chemical ingredients for use in the manufacture of 
drugs for wound healing; active chemical ingredients for use in the manufacture of drugs against genetic diseases; active 
chemical ingredients for use in the manufacture of drugs against neurological diseases; amides for use in manufacture; 
chemical additives for use in manufacture; chemical additives for use in the manufacture of cosmetics; chemical 
additives for use in the manufacture of medicines; chemical additives for use in the manufacture of pharmaceuticals; 
diagnostic preparations for scientific or research use; diagnostic preparations, other than for medical or veterinary use; 
diagnostic reagents for scientific or research use; diagnostic reagents, other than for medical or veterinary use; biological 
preparations for use in industry and science; biological preparations, other than for medical or veterinary use; adjuvants, 
other than for medical or veterinary purposes; biochemical catalysts; biochemical precursors for scientific use; 
biochemical preparations for scientific use; biochemicals for in vitro and in vivo scientific use; emollients for industrial 
use; emollients for use in the manufacture of cosmetics; emollients for use in the manufacture of pharmaceuticals; 
enzyme stabilizers; enzyme substrates; phosphoproteins.

Cl.5;Chemical reagents for medical or veterinary use; reagents for medical use; chemical preparations for medical use; 
peptides for medical use; proteins for medical use; oligonucleotides for medical use; small molecules for medical use; 
amino acids for medical use; chemical preparations for pharmaceutical use; peptides for pharmaceutical use; synthetic 
peptides for pharmaceutical use; proteins for pharmaceutical use; oligonucleotides for pharmaceutical use; small 
molecules for pharmaceutical use; chemical preparations for veterinary use; peptides for veterinary use; proteins for 
veterinary use; oligonucleotides for veterinary use; small molecules for veterinary use; amino acids for veterinary use; 
pharmaceutical preparations; pharmaceutical preparations containing amino acids; pharmaceutical substances; chemico-
pharmaceutical preparations; diagnostic preparations for medical use; diagnostic preparations for veterinary use; 
pharmaceutical and biological preparations for diagnostic purposes; diagnostic test reagents for medical or veterinary 
use; peptides for diagnostic purposes; proteins for diagnostic purposes; oligonucleotides for diagnostic purposes; small 
molecules for diagnostic purposes; diagnostic kits comprising diagnostic agents, preparations and substances for 
medical use; chemical preparations for the diagnosis of pregnancy; biochemical preparations for medical or veterinary 
use; biological and chemical reagents for medical or veterinary use; biological preparations for diagnostic purposes; 
biological preparations for medical use; biological preparations for veterinary use; preparations against metabolic 
diseases; preparations for wound healing; preparations against genetic diseases; preparations against neurologic 
diseases; biological reagents for medical use; biological reagents for veterinary use; adjuvants for medical use; adjuvants 
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for veterinary use; antibacterial preparations; anti-cancer preparations; antitumor drugs; biopharmaceuticals for the 
treatment of cancer; biotechnological preparations for medical use; anti-cancer preparations; anti-diabetic preparations; 
chemotherapeutics; clinical diagnostic reagents; cosmeceuticals for therapeutic or medical use; dermatological 
preparations; diagnostic biomarker reagents for medical use; dietary supplements with a cosmetic effect; dietetic 
substances adapted for medical use; dietetic substances adapted for veterinary use; drug delivery agents; injectable 
solutions for medical use; in vitro diagnostic preparations for medical use; medical diagnostic reagents and assays for 
testing of body fluids; nucleic acid sequences for medical and veterinary use; reagents for use in medical genetic testing; 
reagents for use in veterinary genetic testing.

Cl.40;Custom manufacturing; custom manufacture of pharmaceuticals; custom manufacture of biopharmaceuticals; 
custom manufacturing of peptides; custom manufacturing of proteins; custom manufacturing of oligonucleotides; 
custom manufacturing of small molecules; processing of materials; processing of chemicals; processing of chemical 
reagents; processing of peptides; processing of proteins; processing of oligonucleotides; processing of small molecules; 
processing of medicinal materials; processing of biopharmaceutical materials for others; refining services; treatment of 
materials; treatment of biopharmaceutical materials; treatment of materials upon request for third parties; treatment of 
materials for third parties.

Cl.42;Scientific research; chemical research; chemistry services; chemical engineering; product research and 
development; research and development of new products for others; industrial research, development and testing; 
research and development services in the field of chemistry; research and development in the field of peptides; research 
and development in the field of proteins; research and development in the field of oligonucleotides; research and 
development in the field of small molecules; research and development services for the pharmaceutical industry; 
research and development services in the field of pharmaceutical preparations; research and development services in the 
field of biochemistry; research and development services in the field of cosmetics; research and development services in 
the field of diagnostic preparations; research and development services in the field of gene expression systems; research 
in the fields of chemistry and biology; development of methods of manufacture; development of analytic methods; 
scientific laboratory services; chemical and biological laboratory services; scientific and industrial analysis and research 
services; laboratory research and analysis; chemical analysis; industrial analysis; analytical laboratory services; 
chemical, biochemical, biological and bacteriological research and analysis; analysis in the field of molecular biology; 
computer-aided scientific research, testing and analysis services; conducting of scientific studies; preparation of reports 
relating to scientific research; providing information about industrial analysis and research services; quality control; 
product testing; evaluation of chemical analyses; evaluation of chemical syntheses; evaluation of product development; 
advisory services relating to material testing; consultancy in the field of biochemistry; consultancy in the field of 
chemistry; consultancy in the field of scientific and industrial research; consultancy relating to laboratory testing; 
consulting services in the field of recombinant DNA technology.
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Priority claimed from 12/12/2019; Application No. : 40201926822U ;Singapore 

4497712    13/12/2019
[International Registration No. : 1521840]
HEART OF DARKNESS PTE. LTD.

80 ROBINSON ROAD, 02-00 Singapore 068898 Singapore

Proposed to be Used
IR DIVISION
Cl.25;Caps being headwear; clothing; footwear; headwear; jackets [clothing]; shirts; socks; sweaters; pullovers; 
jumpers [pullovers]; tee-shirts.

Cl.32;Beer-based cocktails; beer wort; cider, non-alcoholic; craft beers; cocktails, non-alcoholic; malt beer; beer; 
ginger ale; ginger beer; non-alcoholic beverages.

Cl.43;Café services; food and drink catering; snack-bar services; providing food and drink; preparation of food and 
beverages; restaurants; restaurant services; serving food and drink in restaurants and bars; takeaway food and drink 
services; bar services.
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Priority claimed from 16/05/2019; Application No. : 88432950 ;United States of America 

4497773    04/11/2019
[International Registration No. : 1522625]
Viking River Cruises (Bermuda) Ltd

Clarendon House, 2 Church Street Hamilton HM 11

Proposed to be Used
IR DIVISION
Cl.39;Transport of passengers and of goods; cruise ship services; travel agency services, namely making reservations 
and bookings for transportation of passengers and goods; travel tour operating services, namely, providing transport for 
guided and sightseeing tours; arranging of cruises; reservation services for transportation; cruise and cruise ship 
reservation services; providing transport for excursions; provision of information and advice relating to all the aforesaid 
services; all of the foregoing related to cruise ship and travel services for leisure, recreation, tourism, holiday, and 
vacation travel; arranging of excursions, namely, conducting guided outdoor expeditions.

Cl.41;Arranging, organizing and hosting social entertainment events; entertainment and education services in the 
nature of live dance and musical performances; entertainment information; entertainment services, namely, organizing 
and conducting parties, contests, stage shows, nightclub shows, variety and comedy shows, and theatrical productions 
and musicals; entertainment services, namely casino and gaming services; educational services, namely, conducting 
lectures and seminars in the fields of music, theatre, and film; video arcade services; libraries; in-cabin interactive 
television programming; health club services, namely, providing instruction, classes, and equipment in the field of 
physical exercise; organizing and hosting cultural and arts events; organization of exhibitions for cultural or educational 
purposes; organizing and conducting guided tours of museums, galleries, historical and cultural sites, wineries, art 
exhibits, bars, restaurants, farms, concert halls, farmer's markets, residential homes, festivals, parks, landmarks and local 
attractions and businesses.

Cl.43;Services for providing food and drink; providing temporary accommodations; hotel services; restaurant services; 
travel agency services, namely, making reservations and bookings for hotels, restaurants and temporary 
accommodations; reservation and booking services for hotels, restaurants and temporary accommodations; consultancy 
and advisory services relating to all the aforesaid.
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4497873    20/12/2019
[International Registration No. : 1521518]
SHENZHEN MEIXIXI CATERING MANAGEMENT CO., LTD.

Rm. 602 C, Fl. 6, Bldg. B, Space Science and Technology Square, Yuehai Street (Junction Of Haide Three Street North And Houhaibin 
Road East), Nanshan District, Shenzhen City Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.30;Tea; iced tea; tea-based beverages; beverages with tea base; chocolate beverages with milk; sugar; ice cream; 
aromatic preparations for food; puddings; frozen yogurt [confectionery ices]; tea-based milk tea.

Cl.32;Beer; fruit juices; essences for making beverages; non-alcoholic beverages flavored with tea; fruit nectars, non-
alcoholic; smoothies; aerated water [soda water]; fruit-based beverages; syrups for beverages.

11339



Trade Marks Journal No: 1956 ,   13/07/2020           Class 99 
 

4497877    22/11/2019
[International Registration No. : 1521527]
HUAWEI TECHNOLOGIES CO., LTD.

ADMINISTRATION BUILDING HUAWEI TECHNOLOGIES CO., LTD. BANTIAN, LONGGANG DISTRICT 518129 SHENZHEN 
China

Proposed to be Used
IR DIVISION
Cl.35;Advertising; publicity; business management assistance; market studies; import-export agency services; online 
advertising on a computer communication network; sales promotion for others; provision of an online marketplace for 
buyers and sellers of goods and services; personnel management consultancy; relocation services for businesses; 
compilation of information into computer databases; systemization of information into computer databases; updating and 
maintenance of data in computer databases; accounting; rental of vending machines; sponsorship search; rental of sales 
stands; retail services for pharmaceutical, veterinary and sanitary preparations and medical supplies.

Cl.36;Insurance information; capital investment; financial management; electronic funds transfer; art appraisal; real 
estate management; financial customs brokerage services; charitable fund raising; surety services; trusteeship; lending 
against security.

Cl.38;News agency services; message sending; communications by cellular phones; communications by computer 
terminals; computer aided transmission of messages and images; transmission of electronic mail; teleconferencing 
services; providing user access to a global computer network (service providers); providing internet chatrooms; 
providing online forums; providing access to databases; streaming of data.

Cl.41;Educational services; instruction services; arranging and conducting of conferences; arranging and conducting 
of symposiums; mobile library services; online publication of electronic books and journals; providing online electronic 
publications, not downloadable; providing online music, not downloadable; providing online videos, not downloadable; 
distribution of video tapes; translation; entertainment services; health club services (health and fitness training); toy 
rental; games equipment rental; conducting guided tours; zoological garden services; modelling for artists; organization 
of lotteries; rental of indoor aquaria; booking of seats for shows; ticket agency services (entertainment); providing films, 
not downloadable, via video-on-demand services; providing television programs, not downloadable, via video-on-demand 
services; game services provided on-line from a computer network.

Cl.42;Quality control; land surveying; technical project studies; chemistry services; biological research; meteorological 
information; material testing; packaging design; design of interior decor; dress designing; computer software design; 
maintenance of computer software; data conversion of computer programs and data (not physical conversion); off-site 
data backup; electronic data storage; data encryption services; platform as a service (PaaS); software as a service (SaaS); 
unlocking of mobile phones; authenticating works of art; graphic arts design; assessment of intangible assets, namely, 
building and structural inspection services [engineering, quality assessment, and surveying services].
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Priority claimed from 16/07/2019; Application No. : 302019000050154 ;Italy 

4497887    18/11/2019
[International Registration No. : 1521600]
LORO PIANA S.p.A.

Corso Rolandi, 10 I-13017 QUARONA (VC) Italy

Proposed to be Used
IR DIVISION
Cl.24;Textiles and textile goods; textile fabrics for clothing and household furnishings; woven or knitted fabrics; non-
woven textile fabrics; apparel fabrics; bed covers; table covers; travelling rugs [lap robes]; bed covers; curtains of textile 
or plastic; linens; cushion covers; quilts; bed linen; bed sheets; hooded towels; towels of textile; face towels; guest 
towels; beach towels; table linen; textile napkins; placemats; labels of textile; boxes of textile; upholstery fabrics; traced 
cloth for embroidery; fabric for footwear; linings [textile]; lingerie fabric; woven fabrics for furniture; wall hangings of 
textile; table linen; table mats; fabrics for textile use; sofa covers.

Cl.25;Clothing for men, women, and children; pyjamas; lounging robes; nighties; layettes [clothing]; robes; briefs; 
robes; bathrobes; bathing drawers; swimming costumes; sweaters; waistcoats; knitwear (clothing); shirts; short-sleeve 
shirts; ready-to-wear clothing; underwear; slips [underclothing]; tee-shirts; trousers shorts; bermuda shorts; jackets 
[clothing]; gowns; clothing for men and women; ladies' suits; uniforms; mantles; coats; blousons; rainproof clothing; 
topcoats; parkas; pea coats; skirts; boots; half-boots; men's, women's and children's shoes; beach shoes; casual shoes; 
sandals; bath sandals; mules; hats; berets; bonnets; gloves [clothing]; sashes for wear; shoulder scarves; neckties; bow 
tie; waist belts; money belts (clothing); foulards [clothing articles]; beach wraps; shawls; stockings; socks; tights; 
clothing of leather and of imitations of leather; stoles of fur; pelisses.
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Priority claimed from 27/06/2019; Application No. : 734475 ;Switzerland 

4498768    13/12/2019
[International Registration No. : 1521926]
AO Technology AG

Grabenstrasse 15, CH-7000 Chur Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Data processing and computer equipment; data banks (software); software (recorded programs); data analysis 
software; computer programs for research, collection, management, storage and analysis of data; data processing 
apparatus; integrated circuits containing programs for processing audio, video or computer data; recorded or 
downloaded sounds, images or data; electronic equipment for computer-assisted surgery; computer software to assist in 
surgery.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopedic 
articles; suture material; therapeutic and functional apparatus adapted for disabled people; sterilizing trays for 
instruments and implants; x-ray photographs for medical diagnosis; surgical apparatus and instruments controlled by 
electronic computer; electronic equipment for use in scientific and medical research.

Cl.16;Printed matter; periodicals; bulletins; journals (magazines); reviews; books; newspapers; magazines; 
photographs.

Cl.35;Collection of data in a computer database; compilation and systematization of data in data banks; compilation of 
information into computer databases; data processing service by computer; systematization of data in a central file.

Cl.41;Education; training; organization of educational classes; personalized coaching as a training service; 
personalized coaching as an educational service; practical training (demonstration); provision of online training; 
organization and conducting of non-virtual educational forums; training services provided online in the form of forums 
(chat rooms); online education services in the nature of discussion forums (chat rooms); publication and editing of 
printed matter; publication of educational materials; publication of texts (other than advertising texts); providing online 
non-downloadable publications; rental of printed publications; production and rental of educational and instructional 
materials; preparation and hosting of seminars, congresses, conferences and symposiums; arranging and conducting of 
exhibitions for educational and training purposes.

Cl.42;Scientific research for medical purposes; medical research and development; clinical trials; scientific laboratory 
services; scientific analysis services; development of data processing programs; rental of computer hardware and 
software; design and development of electronic databases.
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Cl.44;Medical laboratory services; medical evaluation services; medical analyses; hospital services; medical treatment 
services.
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Priority claimed from 20/11/2019; Application No. : 2019/115377 ;Turkey 

4498904    18/12/2019
[International Registration No. : 1526142]
ASRY TEKSTIL SANAYI VE TICARET LIMITED SIRKETI

Firuzköy Mahallesi, Aziz Caddesi, No.24, B Blok Avcilar - Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.18;Unworked or semi-worked leather and animal skins, imitations of leather, stout leather, leather used for linings; 
goods made of leather, imitations of leather or other materials, designed for carrying items, included in this class; bags, 
wallets, boxes and trunks made of leather or stout leather; keycases, trunks [luggage], suitcases; umbrellas; parasols; 
sun umbrellas; walking sticks; whips; harness; saddlery; stirrups; straps of leather (saddlery).

Cl.25;Clothing, including underwear and outerclothing, other than special purpose protective clothing; socks, mufflers 
[clothing], shawls, bandanas, scarves, belts [clothing]; footwear, shoes, slippers, sandals; headgear, hats, caps with 
visors, berets, caps [headwear], skull caps.
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Priority claimed from 29/09/2019; Application No. : 41384088 ;China 

4498914    18/12/2019
[International Registration No. : 1526225]
Mainzel Sanitary Ware Co., LTD

No.1 of Shanhai 3rd Road, High-tech Zone, Rizhao City 276800 Shandong Province China

Proposed to be Used
IR DIVISION
Cl.6;Alloys of common metal; pipes of metal; buildings of metal; steel wire; cable joints of metal, non-electric; bolts of 
metal; fittings of metal for windows; hardware of metal, small; locks of metal, other than electric; machine belt fasteners 
of metal; packaging containers of metal; signboards of metal; rods of metal for welding; works of art of common metal.

Cl.11;Lighting apparatus and installations; germicidal lamps for purifying air; lanterns for lighting; air cooling 
apparatus; electric hair drier; heating apparatus; heating installations; watering installations, automatic; solar water 
heaters; water purifying apparatus and machines; radiators, electric.

Cl.19;Works of art of stone, concrete or marble; building timber; materials for making and coating roads; concrete 
building elements; refractory construction materials, not of metal; roofing and bituminous roofing waterproof membranes; 
building materials, not of metal; luminous paving blocks; buildings, not of metal; building glass; coatings [building 
materials].
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4499515    20/12/2019
[International Registration No. : 1526241]
Wuhan Douyu Network Technology Co., Ltd

11/F, NO. B1, 4.1 Phase of the software industry, Software park east road No.1, Wuhandonghu development district, Wuhan city 430014 
Hubei province China

Proposed to be Used
IR DIVISION
Cl.9;Data processing apparatus; computer programs, recorded; computer peripheral devices; pocket calculators; 
cameras [photography]; cellular phones; computer game programs; electronic publications, downloadable; computer 
program downloadable software; mouse pads; computer game software; video screens; mobile power (rechargeable 
battery); counters; downloadable image files; counterfeit coin detectors; ernie; audio- and video-receivers; animated 
cartoons; electronic display board.

Cl.35;Advertising; rental of advertising time on communication media; commercial intermediation services; sales 
promotion for others; search engine optimization for sales promotion; book-keeping; rental of advertising space; 
presentation of goods on communication media, for retail purposes; business management consultancy; business 
management for freelance service providers; web site traffic optimization; sponsorship search; online advertising on a 
computer network; pay per click advertising; provision of an online marketplace for buyers and sellers of goods and 
services; relocation services for businesses; web indexing for commercial or advertising purposes; retail or wholesale 
services for pharmaceutical, veterinary and sanitary preparations and medical supplies.

Cl.36;Providing financial information via a web site; insurance underwriting; art appraisal; trusteeship; online real-time 
currency trading; monetary operation; brokerage; charitable fund raising; lending against security; financial services; real 
estate agency services; surety services; capital investment.

Cl.38;Television broadcasting; providing telecommunications connections to a global computer network; 
videoconferencing services; video-on-demand transmission; subcription television broadcasting; message sending; 
providing user access to global computer networks; providing online forums; internet broadcasting services; providing 
on-line chat rooms for social networking; transmission of electronic mail; providing internet chat rooms; streaming of 
data; virtual chatrooms established via text messaging.

Cl.41;Organization of lotteries; training courses in strategic planning relating to advertising, promotion, marketing and 
business; conducting guided tours; provide play place for children; video game amusement service; subtitling for movie; 
video tape film production; providing training in the field of design; the scene comedy show; arranging training courses in 
educational institutions; publication of documents in the field of training, science, public law and social affairs; arranging 
and conducting of conferences; production of shows; providing on-line music, not downloadable; game services 
provided on-line [from a computer network]; games equipment rental; organization of competitions [education or 
entertainment]; club services [entertainment or education]; entertainment services; health club services [health and 
fitness training]; toy rental; arranging and conducting of in-person educational forums; providing on-line videos, not 
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downloadable; providing amusement arcade services; animal training.

Cl.42;Technological research; quality assessment; biological research; industrial design; dress designing; consultancy 
in the design and development of computer hardware; authenticating works of art; design and develop multimedia 
products; surveying; meteorological information; toy design; computer software design; providing information on 
computer technology and programming via a web site; intangible asset evaluation; develop products for others; 
chemistry services; material testing; design of interior decor; providing search engines for the internet; cloud computing; 
graphic arts design.

Cl.45;Detective agency services; dating services; online social networking services; personal wardrobe styling 
consultancy; patent licensing [legal services]; escorting in society [chaperoning]; adoption agency services; licensing of 
intellectual property; licensing of trademarks [legal services]; funerary undertaking; planning and arranging of wedding 
ceremonies; licensing of computer software [legal services]; license for registered design [legal services].
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Priority claimed from 19/08/2019; Application No. : 40443942 ;China 

4499586    16/12/2019
[International Registration No. : 1522508]
HUAWEI TECHNOLOGIES CO., LTD.

Administration Building Huawei Technologies Co., Ltd., Bantian, Longgang District Shenzhen China

Proposed to be Used
IR DIVISION
Cl.9;Earphones; virtual reality headsets; digital video recorder for vehicles; set-top boxes; loudspeakers; portable 
media players; sound transmitting apparatus; camcorders; cameras (photography); computer keyboards; mouse 
(computer peripheral); pedometers; monitoring apparatus, other than for medical purposes; video monitors; connected 
bracelets (measuring instruments); computer programs, recorded; computer software applications, downloadable; optical 
lenses; switchboards; transmitters of electronic signals; transmitting sets (telecommunication); gas testing instruments; 
scales; black boxes (data recorders); interactive touch screen terminals; humanoid robots with artificial intelligence; 
electronic sheet music, downloadable; electric sockets; intercoms; digital door locks; alarm central units; sensors; 
downloadable emoticons for mobile phones; computer operating programs, recorded; liquid crystal displays (LCD) with 
large screens; electronic diaries; liquid crystal displays (LCD); electronic pens; video image printers; portable digital 
electronic scales; holders for mobile phones; wrist-mounted smartphones; television apparatus for vehicles; computer 
styluses; computer programs, downloadable; computer software, recorded; touch screen pens; 3D spectacles; computer 
programs (downloadable software); audio interfaces; electric and electronic effects units for musical instruments; 
equalizers (audio apparatus); digital weather stations; biochips; infrared detectors; electronic key fobs being remote 
control apparatus; smart rings; smartglasses; smartwatches; smartphones; wearable activity trackers; digital photo 
frames; microphones; computer hardware; computer memories; integrated circuit cards (smart cards); transponders; 
human face recognition devices; stored program controlled telephone switching apparatus; radios; air analysis 
apparatus; materials for electricity mains (wires, cables); video screens; integrated circuits; security tokens (encryption 
devices); fingerprint identifier; electronic chips; cabinets for loudspeakers; network communication apparatus; modems; 
electric batteries; chargers for electric batteries; mobile power source (rechargeable batteries); tablet computers; flat 
panel displays; flexible flat panel displays for computers; laptop computers; notebook computers; bags adapted for 
laptops; headphones; thermal imaging cameras; bathroom scales; scales with body mass analyzers; personal digital 
assistants (PDAs); computer software platforms, recorded or downloadable; thin client computers; hand-held electronic 
dictionaries; computer screen saver software, recorded or downloadable; downloadable graphics for mobile phones; 
wearable computers; telecommunication apparatus in the form of jewellery; selfie sticks for mobile phones; security 
surveillance robots; wearable video display monitors; selfie lenses; television apparatus; laboratory robots; teaching 
robots; USB data lines or data cables; USB data lines or data cables for mobile phones; downloadable mobile phone 
software applications; touch screens; electric plugs.

Cl.42;Computer systems integration services; design and development of computer software; installation and 
maintenance of computer software; providing computer software design for others; rental of web servers; advisory 
services in the field of development and quality improvement of software; writing and updating of computer software; 
testing services of website usability; electronic storage services for archiving electronic data; development of software 
for securities of network operating system; computer programming consultancy; programming of multimedia devices; 
installation, maintenance and repair of computer software; computer hardware design; telecommunications technology 
consultancy; product safety testing services; scientific research and development; design of telecommunications 
apparatus and parts; design and development of multimedia products; computer programming; computer software 
design; computer system design; conversion of data or documents from physical to electronic media; creating and 
maintaining web sites for others; data conversion of computer programs and data (not physical conversion); computer 
software consultancy; information technology (IT) consultancy; electronic data storage; providing information on 
computer technology and programming via a web site; consultancy in the design and development of computer 
hardware; software as a service [SaaS]; cloud computing; computer technology consultancy; software development in 
the framework of software publishing; platform as a service [PaaS]; database design and development; writing of data 
processing programs; updating and maintenance of computer software; computer aided graphic design; creating, 
designing and maintaining web sites; design and development of wireless computer networks; data conversion of 
electronic information; design and development of virtual reality software; developing of driver and operating system 
software; research and development of computer software; database development services; maintenance and updating of  
computer software.
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Priority claimed from 09/07/2019; Application No. : 01398799 ;Benelux 

4499606    09/10/2019
[International Registration No. : 1523134]
PURATOS

Industrialaan 25 B-1702 Groot-Bijgaarden

Proposed to be Used
IR DIVISION
Cl.29;Preserved, dried and cooked fruits and vegetables; processed fruits, fungi and vegetables (including nuts and 
pulses); processed fruits; processed vegetables; arrangements of processed fruit and vegetables; processed nuts; 
candied nuts; fruit jellies, jams; fruit fillings; fruit-based fillings for pies; fruit-based spreads; fruit pastes and compotes; 
vegetable based spreads; vegetable based fillings; dairy products and dairy substitutes; eggs, milk and milk products; 
edible oils and fats; margarine; dairy-based spreads and fillings; nut-based spreads and fillings; cream and whipped 
cream; chantilly cream; artificial cream; cream fillings; artificial cream fillings; raisins; candied fruits; buttercream fillings.

Cl.30;Flour and preparations made from cereals; farinaceous foods; bread, pastry and confectionery; pastries, cakes, 
tarts and biscuits (cookies); puff pastry; dough mixes and bread-making agents in powder and paste form; mixes for 
pastry and cakes; bread mixes; yeast; yeast powder; starch for food; baking soda and baking-powder; sugars and 
fondants; caramels; natural sweeteners; aromatic preparations for food; sweet glazes and fillings; frosting and mirror 
icing; icing mixes; candy decorations for cakes; edible decorations for cakes; edible ices; bavarian creams and bavarois 
powders; custards and custard powders; custard-based fillings; pastry creams; chocolate creams; flans; almond pastes; 
fruit jellies; coffee, tea and cocoa; cocoa-based products; chocolate; chocolate products; chocolate chunks; chocolate 
decorations for cakes; chocolate-based fillings; chocolate fillings for bakery products; fruit sauces.
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4499664    26/12/2019
[International Registration No. : 1526339]
Fuzhou Shengyixing International Trading Co., Ltd.

04 Duplex Commercial Room, Floor 1, Building C-SY7 , Block C, Block 52 Minjiang Century City, East of Linpu Road, Gaishan Town, 
Cangshan District, Fuzhou City 510000 Fujian Province China

Proposed to be Used
IR DIVISION
Cl.18;Pelts; travelling trunks; backpacks; pocket wallets; handbags; travelling bags; key cases; umbrellas; 
alpenstocks; clothing for pets.

Cl.25;Clothing; children's clothing; layettes [clothing]; bathing trunks; swimsuits; raincoats; footwear; hats; hosiery; 
gloves [clothing]; neck scarves [mufflers]; girdles.
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4499720    28/10/2019
[International Registration No. : 1522570]
SHANDONG CREATEK TECHNOLOGY CO., LTD.

Room 508, No.7617 Airport Road, Hi-Tech District, Ji’Nan 250014 Shandong Province China

Proposed to be Used
IR DIVISION
Cl.7;Clutches, other than for land vehicles; automobile oil pump; pistons for engines; engines, other than for land 
vehicles; triangle belts for conveyors of rubber; automobile motor piston; pumps [parts of machines, engines or motors]; 
engine bearings for vehicles; valves [parts of machines]; filters being parts of machines or engines.

Cl.12;Engines for land vehicles; clutches for land vehicles; upholstery for vehicles; automobiles; bodies for vehicles; 
vehicle chassis; automobile tires; transmissions, for land vehicles; vehicles for locomotion by land, air, water or rail; 
electric vehicles.
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4499803    25/06/2018
[International Registration No. : 1222349]
YELKENCI TEKSTIL SANAYI VE TICARET LIMITED SIRKETI

E5 Karayolu Üzeri Sanayi Ve Depolama Alani 5000 Sok. No:44 Selimpasa Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins, hides; trunks and travelling bags; umbrellas and parasols; walking sticks; whips, harness and saddlery.

Cl.25;Clothing, footwear, headgear.

Cl.35;Advertising; business management; business administration; office functions; the bringing together, for the 
benefit of others, of leather and imitations of leather, and goods made of these materials and not included in other 
classes, animal skins, hides, trunks and travelling bags, umbrellas and parasols, walking sticks, whips, harness and 
saddlery, clothing, footwear, headgear (excluding the transport thereof), enabling customers to conveniently view and 
purchase those goods; all of the aforementioned services may be provided by retail stores, wholesale outlets, through 
mail order catalogues or by means of electronic media, for example, through websites or television shopping 
programmes.
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Priority claimed from 19/09/2019; Application No. : 30 2019 112 290 ;Germany 

4499869    02/12/2019
[International Registration No. : 1526546]
LFD WälzIager GmbH

Giselherstr. 9 44319 Dortmund Germany

Proposed to be Used
IR DIVISION
Cl.7;Bearings (machine parts), especially ball bearings, anti-friction bearings, roller bearings, bearing units, spherical 
plain bearings, self-lubricating bearings, housings and parts of the aforesaid goods (included in this class); bearings 
(parts of motors and engines); parts of machines, especially joints, rod ends, joint forks and parts of the aforesaid goods 
(included in this class); parts of machines, especially shafts, axles, spindles and parts thereof (included in this class); 
parts of machines, namely linear bushings and sliding bushings; shaft couplings (parts of machines); shafts for motors; 
crank shafts; shaft sealings (included in this class); connecting rods for machines, motors or engines; universal joints 
(cardan joints); needle cages (parts of machines); sleeve free-wheels (parts of machines); bearing rings (parts of 
machines); journals (parts of machines); bearing brackets for machines; welding plates for bearing brackets (parts of 
machines); fitted machine parts of metal, namely fixations and mounting fixtures for the fixation and mounting of rod 
ends, joints, spherical plain bearings, hydraulic cylinders, connecting rods, tie rods and struts; welding ends for lower 
linkages (parts of machines); axle mountings (parts of machines); check valves (parts of machines); security components 
for hydraulic systems (parts of machines), namely hydraulic cylinders, parts of hydraulic cylinders, namely threaded 
nipples for hydraulic cylinders and cylinder bottoms, pipe-break protection devices for mounting on hydraulic cylinders, 
namely lock valves; rollers (included in this class); machine couplings and transmission components (other than for land 
vehicles) and parts thereof (included in this class); drive mechanisms for machines, motors and engines; gear boxes 
other than for land vehicles.

Cl.12;Axle bearings and parts thereof for vehicles and apparatus for locomotion by land, air or water, other than parts 
of motors and engines; spherical plain bearings and parts thereof for vehicles and apparatus for locomotion by land, air 
or water, other than parts of motors and engines; universal joints and connecting rod ends and parts thereof for vehicles 
and apparatus for locomotion by land, air or water, other than parts of motors and engines; gear boxes and parts thereof 
for vehicles and apparatus for locomotion by land, air or water; couplings and transmission components for land vehicles 
and parts of the aforesaid goods (included in this class); power transmissions for land vehicles and parts of the aforesaid 
goods (included in this class); cardan shafts and transmission shafts for land vehicles and parts of the aforesaid goods 
(included in this class); cardan shaft couplings for the transmission of power between a tractor and agricultural 
implements; coupling devices for the connecting of tractors to agricultural implements and parts of the aforesaid goods, 
especially lower linkages, upper linkages and lifting struts for lower linkages or for upper linkages; lifting gear and 
suspensions for tractors; parts of lifting gear and suspensions for tractors (included in this class); release forks; wheel 
hubs, axles and steering shafts for land vehicles and parts of the aforesaid goods (included in this class); fixations and 
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mounting fixtures of metal (parts of vehicles and apparatus for locomotion by land, air or water) for the fixation and 
mounting of rod ends, joints, spherical plain bearings, hydraulic cylinders, connecting rods, tie rods and struts.

Cl.42;Technological consultancy, especially in the field of bearing technology; engineering services; computer 
programming; electronic data storage; surveying; technical research; construction drafting; material testing; conducting 
technical project studies; quality control.
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Priority claimed from 10/07/2019; Application No. : 4566399 ;France 

4500337    04/11/2019
[International Registration No. : 1521638]
CREDIT INDUSTRIEL ET COMMERCIAL

6 avenue de Provence F-75009 PARIS France

Proposed to be Used
IR DIVISION
Cl.35;Advertising; commercial business management; commercial administration; import and export assistance and 
advisory services; sales promotion for others; import-export agencies; office functions; dissemination of advertising 
material (leaflets, prospectuses, printed matter, samples); newspaper subscription services (for third parties); arranging 
subscriptions to telecommunication services for others; business management and organization consultancy; business 
management consultancy; accounting; document reproduction; employment agencies; computer file management; 
organization and conducting of trade shows or exhibitions whether professional or not, for non-commercial or advertising 
purposes; online advertising on a computer network; rental of advertising time on all communication media; publication 
of advertising texts; rental of advertising space; dissemination of advertisements; public relations; commercial business 
expertise; conducting business research; business information; commercial business appraisals; business inquiries; 
market studies, research and analysis; commercial analysis of markets; tax preparation; economic forecasting; book-
keeping; drawing up of statements of accounts; business management assistance; business auditing; company 
consulting regarding organization and management of their business; commercial and industrial company management 
assistance; data processing (including signals and information), namely input, compilation and systemization of data; 
data and information processing by computers or by telecommunication apparatus and instruments, namely inputting, 
collecting and systematizing data; rental of vending machines.

Cl.36;Financial affairs; banking affairs; monetary affairs; budgetary affairs; real estate affairs; brokerage regarding real 
property; banking services; insurance services; insurance information; insurance brokerage; provident funds; issuing of 
travelers' checks or credit cards; credit card or debit card services; credit services, real-estate credit services, lease-
purchase financing services; lending against security; lending (financial services); collateral loans; real estate appraisals; 
real property management; financial sponsorship; financing services; financial analysis; raising or investing capital; 
mutual funds; financial estimates and appraisals (insurance, banking, real estate); fiscal valuations; fiscal expert services; 
fund and capital investments; exchange operations; financial clearing; financial operations; monetary operations; stock 
exchange brokerage; actuarial services; financial information; financial management; asset management; issuance of 
securities; savings services; trusteeship; asset management; home banking services; remote banking services; collective 
investment services for securities; all these services which may also be provided online or in non-real time from data 
processing systems, computer databases, or computer or telematic networks including the Internet and the global 
communication network; real estate appraisal; stock exchange simulation; stock exchange quotations; check verification; 
electronic funds transfer; services for deposits of valuables; safe deposit services; mutual funds; open-ended investment 
company services; consultation, advice and information regarding financial, monetary, banking and insurance matters; 
preparation of financial and budgetary reports; assistance to companies and individuals in the financial and budgetary 
field; financial transactions; financial auditing; savings credit; surety (guarantee); foreign exchange agencies, namely 
agency services regarding currency exchange; portfolio management (management service); debt collection services; 
real estate agencies (sale and rental of assets and buildings); building management; automated banking services; 
banking transactions by telephone, via the Internet; on-line banking services; financial services provided online from a 
computer database, a computer network, a global network or the Internet (including websites); banking, financial and 
insurance information and advice provided online from a computer database, computer network, global network or the 
Internet (including websites); consulting services of a bank account via telematic, computer, telephone and television, 
satellite and the Internet; financial consulting to companies in the management of their business; lease-purchase 
financing; stock market services; debt collection services; account verification (banking services).
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4500352    05/12/2019
[International Registration No. : 1522578]
Limited Liability Company "TPGK"

Aptekarsky pereulok - 4, building 3, floor 2, room II, cabinet 3 RU-105005 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.1;Auxiliary fluids for use with abrasives; power steering fluid; brake fluid; transmission fluid; adhesives for 
billposting; leather glues; adhesives for wall tiles; adhesives for wallpaper; glue for industrial purposes; cement for 
mending broken articles; gums [adhesives] for industrial purposes; birdlime; isinglass, other than for stationery, 
household or alimentary purposes; gluten [glue], other than for stationery or household purposes; starch paste 
[adhesive], other than for stationery or household purposes; anti-boil preparations for engine coolants.

Cl.2;Toner cartridges, filled, for printers and photocopiers; ink cartridges, filled, for printers and photocopiers.

Cl.3;Shoe polish; canned pressurized air for cleaning and dusting purposes; deodorants for human beings or for 
animals; non-slipping liquids for floors; windshield cleaning liquids; non-medicated toiletry preparations; perfumery; 
shoe cream; polishing creams; soap; deodorant soap; cakes of toilet soap; almond soap; cosmetic kits; dentifrices; 
pumice stone; shaving preparations; cosmetic preparations for baths; starch glaze for laundry purposes; furbishing 
preparations; fabric softeners for laundry use; laundry bleach; dry-cleaning preparations; cleaning preparations; cleaning 
preparations, including for cleaning office equipment, photo devices and video devices, optics; preparations for 
unblocking drain pipes; laundry preparations; color-brightening chemicals for household purposes [laundry]; stain 
removers; scouring solutions; baby wipes impregnated with cleaning preparations; tissues impregnated with cosmetic 
lotions; tissues impregnated with cleaning products, including for cleaning office equipment, photo devices and video 
devices, optics; pre-moistened towelettes impregnated with a detergent for cleaning; laundry blueing; bath salts, not for 
medical purposes; cosmetic preparations for skin care; detergents, other than for use in manufacturing operations and 
for medical purposes; cleansers for intimate personal hygiene purposes, non medicated; douching preparations for 
personal sanitary or deodorant purposes [toiletries]; toiletry preparations; cloths impregnated with a detergent for 
cleaning; shampoos; dry shampoos.

Cl.5;Gauze for dressings; surgical dressings; dressings, medical; tissues impregnated with pharmaceutical lotions; 
antiseptic gel for hand hygiene.

Cl.6;Packaging containers of metal; locks of metal, other than electric; box fasteners of metal; latches of metal; door 
bells of metal, non-electric; bronzes [works of art]; works of art of common metal; hardware of metal, small; baskets of 
metal; clothes hooks; ladders of metal; door openers; runners of metal for sliding doors; door handles of metal; door 
scrapers; statues of common metal; figurines of common metal; stops of metal; towel dispensers, fixed, of metal; foils of 
metal for wrapping and packaging; hinges of metal; safety cashboxes; window casement bolts; metal boxes.

Cl.7;Bobbins for weaving looms; reels [parts of machines]; vacuum cleaner bags; suction nozzles for vacuum cleaners; 
vacuum cleaner attachments for disseminating perfumes and disinfectants; glue guns, electric; guns [tools using 
explosives].

Cl.8;Table forks; weeding forks [hand tools]; agricultural forks [hand tools]; rakes [hand tools]; hand tools, hand-
operated; cutting tools [hand tools]; blades [hand tools]; plane irons; razor blades; blades for planes; spoons; table 
knives, forks and spoons of plastic; table knives, forks and spoons for babies; shovels [hand tools]; hammers [hand 
tools]; knives; cleavers; cheese slicers, non-electric; fruit segmenters; egg slicers, non-electric; pizza cutters, non-
electric; scaling knives; hobby knives [scalpels]; fruit corers; molding irons; ceramic knives; can openers, non-electric; 
farriers' knives; budding knives; hunting knives; penknives; grafting tools [hand tools]; braiders [hand tools]; box cutters; 
bill-hooks; paring knives; scissors; border shears; shears; pruning shears; shearers [hand instruments]; screwdrivers, 
non-electric; saws [hand tools]; fruit pickers [hand tools]; table cutlery [knives, forks and spoons]; insecticide sprayers 
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[hand tools]; knife handles; silver plate [knives, forks and spoons]; hoop cutters [hand tools]; choppers [knives].

Cl.9;Batteries for electronic cigarettes; accumulators, electric; accumulators, electric, for vehicles; battery jars; anode 
batteries; galvanic batteries; batteries for lighting; solar batteries; solar panels for the production of electricity; batteries, 
electric; electronic interactive whiteboards; electronic notice boards; measuring instruments; uninterruptible electrical 
power supplies; calculating machines; pocket calculators; toner cartridges, unfilled, for printers and photocopiers; ink 
cartridges, unfilled, for printers and photocopiers; coils, electric; battery boxes; logs [measuring instruments]; lasers, not 
for medical purposes; rulers [measuring instruments]; money counting and sorting machines; rules [measuring 
instruments]; limiters [electricity]; respirators for filtering air; grids for batteries; electrical extension cords; battery 
chargers; chargers for electric batteries; surge protectors; filters for respiratory masks; digital photo frames; DVD 
players; telephone apparatus; facsimile machines; magnetic tape units for computers; computer memory devices; 
camcorders; video cassettes; video telephones; hands-free kits for telephones; dictating machines; floppy disks; sound 
recording discs; disks, magnetic; optical discs; disk drives for computers; juke boxes for computers; interfaces for 
computers; electronic pens [visual display units]; video game cartridges; computer keyboards; electronic agendas; 
mouse pads; compact discs [audio-video]; computers; laptop computers; notebook computers; mouse [computer 
peripheral]; portable media players; microphones; modems; monitors [computer hardware]; headphones; computer 
software, recorded; audio- and video-receivers; printers for use with computers; computer game software; computer 
programs, downloadable; electronic publications, downloadable; scanners [data processing equipment]; personal 
stereos; cordless telephones; computer peripheral devices; USB flash drives.

Cl.10;Surgical shoe covers; gloves for massage; gloves for medical purposes; surgical drapes; sterile sheets, surgical; 
incontinence sheets.

Cl.11;Light bulbs; light bulbs, electric; lamp globes; nail lamps; germicidal lamps for purifying air; light bulbs for 
directional signals for vehicles; laboratory lamps; ultraviolet ray lamps, not for medical purposes; electric lamps; 
filaments for electric lamps; heating filaments, electric; lamp reflectors; lamp mantles; sockets for electric lights; lighting 
apparatus and installations; lighting apparatus for vehicles; light-emitting diodes [LED] lighting apparatus; anti-glare 
devices for vehicles [lamp fittings]; lamp chimneys; lamps; ceiling lights; standard lamps; lights for automobiles; bicycle 
lights; motorcycle lights; lights for vehicles; electric torches; head torches; lanterns for lighting; candle lanterns; street 
lamps; household faucets.

Cl.16;Fountain pens; aquarelles; document laminators for office use; mimeograph apparatus and machines; atlases; 
posters; banners of paper; paper bows, other than haberdashery or hair decorations; name badges [office requisites]; 
table linen of paper; baggage claim check tags of paper; announcement cards [stationery]; drawing pads; pads 
[stationery]; pamphlets; booklets; waxed paper; paper for medical examination tables; paper for recording machines; 
paper for radiograms; papers for painting and calligraphy; electrocardiograph paper; drawer liners of paper, perfumed or 
not; wood pulp paper; writing paper; rice paper; luminous paper; newsletters; signboards of paper or cardboard; sewing 
patterns; bunting of paper; newspapers; terrestrial globes; pencil leads; document holders [stationery]; chalk holders; 
page holders; memorandum boards [office requisites]; blackboards; writing slates; correcting fluids for documents; 
money clips; tags for index cards; clips for name badge holders [office requisites]; bookmarkers; gums [adhesives] for 
stationery or household purposes; pencils; pencil lead holders; correcting pencils; transfers [decalcomanias]; cardboard; 
files [office requisites]; geographical maps; trading cards, other than for games; catalogues; spools for inking ribbons; 
covers of paper for flower pots; writing brushes; glue for stationery or household purposes; gluten [glue] for stationery or 
household purposes; boxes of paper or cardboard; paper ribbons, other than haberdashery or hair decorations; barcode 
ribbons; file trays [office requisites]; adhesives [glues] for stationery or household purposes; plastic bags for pet waste 
disposal; bibs of paper; bibs, sleeved, of paper; folders for papers; passport holders; paper bags for use in the 
sterilization of medical instruments; bags for microwave cooking; loose-leaf binders; document file racks; towels of 
paper; desk mats; letter trays; trays for sorting and counting money; coasters of paper; adhesive tape dispensers [office 
requisites]; hand labelling appliances; lithographic works of art; prospectuses; index dividers; file sorters [office 
requisites]; printed timetables; photograph mounts; ledgers [books]; paper cutters [office requisites]; correcting pens; 
paper wipes for cleaning; tablecloths of paper; dental tray covers of paper; face towels of paper; table napkins of paper; 
place mats of paper; tablemats of paper; paper-clips; erasing products; writing board erasers; bottle wrappers of paper or 
cardboard; expanding files of paper; stencils; address stamps; stamps [seals]; albums; forms, printed; note books; 
wristbands for the retention of writing instruments; paper sheets [stationery]; carbon paper; copying paper [stationery]; 
parchment paper; toilet paper; wrapping paper; filter paper; paper; modelling wax, not for dental purposes; pencil 
holders; holders for cheque books; holders for stamps [seals]; advertisement boards of paper or cardboard; punches 
[office requisites]; pen clips; printed publications; paper shredders for office use; drawing instruments; calendars; tracing 
patterns; charcoal pencils; wood pulp board [stationery]; index cards [stationery]; paintbrushes; painters' brushes; starch 
paste [adhesive] for stationery or household purposes; printing blocks; manifolds [stationery]; drawing pins; envelopes 
[stationery]; paint boxes for use in schools; correcting fluids [office requisites]; stencils [stationery]; French curves; 
paper tapes; typewriter ribbons; adhesive bands for stationery or household purposes; correcting tapes [office 
requisites]; inking ribbons; drawing rulers; absorbent sheets of paper or plastic for foodstuff packaging; viscose sheets 
for wrapping; sheets of reclaimed cellulose for wrapping; plastic bubble packs for wrapping or packaging; paint trays; 
graphic prints; modelling materials; teaching materials [except apparatus]; sealing compounds for stationery purposes; 
bookbinding material; filtering materials of paper; addressing machines; pencil sharpening machines, electric or non-
electric; bookbinding apparatus and machines [office equipment]; typewriters, electric or non-electric; paper creasers 
[office requisites]; franking machines for office use; writing chalk; tailors' chalk; marking chalk; bags [envelopes, 
pouches] of paper or plastics, for packaging; garbage bags of paper or of plastics; painters' easels; hand-rests for 
painters; writing cases [stationery]; printing sets, portable [office requisites]; stickers [stationery]; finger-stalls [office 
requisites]; cords for bookbinding; paper knives; covers [stationery]; musical greeting cards; greeting cards; conical 
paper bags; palettes for painters; ink sticks; papier mâché; pastels [crayons]; pen cases; office perforators; pens [office 
requisites]; drawing pens; seals [stamps]; clipboards; handkerchiefs of paper; plastic film for wrapping; bookends; stamp 
stands; stands for pens and pencils; photograph stands; inking pads; stamp pads; paperweights; writing cases [sets]; 
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office requisites, except furniture; writing materials; writing instruments; drawing materials; school supplies [stationery]; 
printed matter; rubber erasers; elastic bands for offices; marking pens [stationery]; tissues of paper for removing make-
up; paper clasps; document files [stationery]; scrapers [erasers] for offices; staples for offices; stationery; pencil 
sharpeners, electric or non-electric; transparencies [stationery]; stencil plates; cardboard tubes; moisteners [office 
requisites]; chart pointers, non-electronic; sealing machines for offices; apparatus for mounting photographs; stapling 
presses [office requisites]; silver paper; molds for modelling clays [artists' materials]; canvas for painting; artists' 
watercolor saucers; ink; shields [paper seals]; prints [engravings]; labels, not of textile.

Cl.17;Asbestos paper; paper for electrical capacitors; insulating paper; plastic fibers, other than for textile use; carbon 
fibers, other than for textile use; vulcanized fiber; dielectrics [insulators]; lute; insulators; rings of rubber; water-tight 
rings; insulating paints; insulating varnish; latex [rubber]; insulating tapes; duct tapes; adhesive bands, other than 
stationery and not for medical or household purposes; self-adhesive tapes, other than stationery and not for medical or 
household purposes; sheets of regenerated cellulose, other than for wrapping; insulating oils; insulating oil for 
transformers; reinforcing materials, not of metal, for pipes; weatherstripping compositions; caulking materials; brake 
lining materials, partly processed; compositions to prevent the radiation of heat; soundproofing materials; insulating 
materials; rubber material for recapping tires; non-conducting materials for retaining heat; boiler composition to prevent 
the radiation of heat; packing [cushioning, stuffing] materials of rubber or plastics; sealant compounds for joints; filtering 
materials of semi-processed foams of plastic; filtering materials of semi-processed films of plastic; bags [envelopes, 
pouches] of rubber, for packaging; insulating gloves; plastic substances, semi-processed; insulating plaster; plastic 
sheeting for agricultural purposes; plastic film, other than for wrapping; anti-dazzle films for windows [tinted films]; 
gaskets; junctions, not of metal, for pipes; substances for insulating buildings against moisture; chemical compositions 
for repairing leaks; waterproof packings; rubber seals for jars; fittings, not of metal, for flexible pipes; fittings, not of 
metal, for rigid pipes; foils of metal for insulating.

Cl.18;Pocket wallets; credit card cases [wallets]; business card cases; chamois leather, other than for cleaning 
purposes; umbrellas; parasols; card cases [notecases]; cases of leather or leatherboard; valves of leather; umbrella 
rings; hat boxes of leather; boxes of leather or leatherboard; purses; chain mesh purses; bags [envelopes, pouches] of 
leather, for packaging; travelling sets [leatherware]; vanity cases, not fitted; clothing for pets; covers for animals; 
trimmings of leather for furniture; collars for animals; hiking sticks; conference folders; music cases; shoulder belts 
[straps] of leather; briefcases; haversacks; leather straps; straps of leather [saddlery]; chin straps, of leather; umbrella 
handles; walking stick handles; suitcase handles; grips for holding shopping bags; rucksacks; net bags for shopping; 
bags; handbags; beach bags; compression cubes adapted for luggage; bags for sports; bags for campers; shopping 
bags; wheeled shopping bags; school satchels; pouch baby carriers; travelling trunks; walking sticks; umbrella sticks; 
key cases; suitcases; trunks [luggage]; motorized suitcases; suitcases with wheels; valises; attaché cases; umbrella 
covers.

Cl.20;Picture frame brackets; pulleys of plastics for blinds; identification bracelets, not of metal; fans for personal use, 
non-electric; work benches; coat hangers; valet stands; coatstands; shoulder poles [yokes]; display stands; jewelry 
organizer displays; showcases [furniture]; signboards of wood or plastics; covers for clothing [wardrobe]; pegs [pins], 
not of metal; divans; birdhouses; keyboards for hanging keys; display boards; indoor window blinds of paper; indoor 
window blinds of woven wood; indoor window blinds [furniture]; indoor window blinds of textile; curtain tie-backs; locks, 
other than electric, not of metal; bead curtains for decoration; mirrors [looking glasses]; hand-held mirrors [toilet 
mirrors]; scratching posts for cats; wickerwork; hampers [baskets] for the transport of items; cabinet work; curtain rods; 
index cabinets [furniture]; reels of wood for yarn, silk, cord; mats for infant playpens; curtain rings; split rings, not of 
metal, for keys; chests of drawers; console tables; containers, not of metal [storage, transport]; floating containers, not of 
metal; lecterns; bakers' bread baskets; baskets, not of metal; Moses baskets; bottle casings of wood; tool boxes, not of 
metal, empty; armchairs; beds; cots for babies; sash fasteners, not of metal, for windows; hooks, not of metal, for clothes 
rails; curtain hooks; clothes hooks, not of metal; bag hangers, not of metal; nesting boxes for household pets; beds for 
household pets; ladders of wood or plastics; playpens for babies; mannequins; mattresses; air mattresses, not for 
medical purposes; camping mattresses; sleeping mats; furniture of metal; inflatable furniture; office furniture; school 
furniture; curtain rails; runners, not of metal, for sliding doors; door stops, not of metal or rubber; window stops, not of 
metal or rubber; bed bases; furniture partitions of wood; trays, not of metal; magazine racks; book rests [furniture]; 
flower-pot pedestals; trestles [furniture]; plastic ramps for use with vehicles; pet cushions; pillows; cushions; head 
support cushions for babies; anti-roll cushions for babies; air cushions, not for medical purposes; air pillows, not for 
medical purposes; head positioning pillows for babies; library shelves; shelves for file cabinets; furniture shelves; 
shelves for storage; racks [furniture]; towel stands [furniture]; hat stands; bedding, except linen; corks for bottles; sealing 
caps, not of metal; towel dispensers, fixed, not of metal; picture frames; curtain rollers; door handles, not of metal; knobs, 
not of metal; bath seats for babies; seats of metal; benches [furniture]; sofas; bungs, not of metal; shelving units; 
umbrella stands; carts for computers [furniture]; dressing tables; washstands [furniture]; tables; step stools, not of metal; 
steps [ladders], not of metal; high chairs for babies; shower chairs; chairs [seats]; chests, not of metal; placards of wood 
or plastics; stools; trolleys [furniture]; decorations of plastic for foodstuffs; door fasteners, not of metal; window 
fasteners, not of metal; winding spools, not of metal, non-mechanical, for flexible hoses; bed fittings, not of metal; 
furniture fittings, not of metal; garment covers [storage]; chaise longues; filing cabinets; medicine cabinets; plate racks; 
meat safes; bookcases; wardrobes; bamboo curtains; labels of plastic; lockers; chests for toys; tool chests, not of metal, 
empty; boxes of wood or plastic; letter boxes, not of metal or masonry; bottle racks; round door handles of porcelain.

Cl.21;Mop wringer buckets; towel rails and rings; clothing stretchers; carpet beaters [hand instruments]; signboards of 
porcelain or glass; heads for electric toothbrushes; large-toothed combs for the hair; combs for animals; sponges for 
household purposes; make-up sponges; tea bag rests; soap dispensers; toilet paper dispensers; plug-in diffusers for 
mosquito repellents; aromatic oil diffusers, other than reed diffusers; strainers for household purposes; kitchen 
containers; glass jars [carboys]; heat-insulated containers; glass flasks [containers]; cleaning instruments, hand-
operated; make-up brushes; baking mats; ladles for serving wine; hot pots, not electrically heated; glass bulbs 
[receptacles]; napkin rings; bread baskets for household purposes; waste paper baskets; baskets for household 
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purposes; reusable silicone food covers; cheese-dish covers; butter dish covers; pot lids; fly traps; insect traps; basting 
spoons [cooking utensils]; mixing spoons [kitchen utensils]; ice cream scoops; spatulas for kitchen use; lint removers, 
electric or non-electric; cooking pot sets; fitted picnic baskets, including dishes; sprinklers; syringes for watering flowers 
and plants; cold packs for chilling food and beverages; chopsticks; car washing mitts; animal grooming gloves; gloves 
for household purposes; oven mitts; polishing gloves; plates for diffusing aromatic oil; dripping pans; trays of paper, for 
household purposes; lazy susans; bottle openers, electric and non-electric; potholders; powder compacts; perfume 
vaporizers; powder puffs; dusting apparatus, non-electric; place mats, not of paper or textile; drinking glasses; glasses 
[receptacles]; cups of paper or plastic; graters for kitchen use; drinking straws; polishing cloths; cloths for cleaning; 
cloth for washing floors; dusting cloths [rags]; furniture dusters; aerosol dispensers, not for medical purposes; wax-
polishing appliances, non-electric, for shoes; water apparatus for cleaning teeth and gums; electric devices for attracting 
and killing insects; watering devices; mop wringers; corkscrews, electric and non-electric; boxes for dispensing paper 
towels; window-boxes; boxes of glass; china ornaments; dishes; paper plates; saucers; mugs; sandwich boxes; busts of 
porcelain, ceramic or glass; vases; waffle irons, non-electric; coolers [ice pails]; towel rails; funnels; flower pots; 
decanters; abrasive sponges for scrubbing the skin; toilet sponges; sponge holders; toothpick holders; soap holders; 
holders for flowers and plants [flower arranging]; shaving brush stands; toilet paper holders; thermally insulated 
containers for food; frying pans; chamois leather for cleaning; toothpicks; ceramics for household purposes; majolica; 
works of art of porcelain, ceramic or glass; brushes; stew-pans; covers, not of paper, for flower pots; shaving brushes; 
bread baskets; earthenware saucepans; coffee percolators, non-electric; coffeepots, non-electric; coffee grinders, hand-
operated; beer mugs; dish covers; pitchers; portable ice chests, non-electric, for food and beverages; scoops [tableware]; 
butter dishes; noodle machines, hand-operated; polishing apparatus and machines, for household purposes, non-
electric; pepper mills, hand-operated; brooms; isothermic bags; confectioners' decorating bags [pastry bags]; bowls; 
saucepan scourers of metal; soap boxes; toilet cases; cookie [biscuit] cutters; pastry cutters; cocktail stirrers; pepper 
pots; gardening gloves; trays for household purposes; candelabra [candlesticks]; trivets [table utensils]; coasters, not of 
paper or textile; knife rests for the table; flat-iron stands; egg cups; abrasive pads for kitchen purposes; pottery; 
tableware, other than knives, forks and spoons; crystal [glassware]; cosmetic utensils; toilet utensils; spice sets; 
apparatus for wax-polishing, non-electric; bottle openers; glove stretchers; clothes-pegs; combs; shoe horns; salad 
bowls; sugar bowls; beaters, non-electric; services [dishes]; coffee services; liqueur sets; tea services; tea strainers; 
siphon bottles for carbonated water; pressure cookers; fruit presses, non-electric, for household purposes; salt cellars; 
drinking vessels; vessels of metal for making ices and iced drinks; refrigerating bottles; glasses; statues of porcelain, 
terra-cotta or glass; figurines [statuettes] of porcelain, terra-cotta or glass; soup bowls; drying racks for laundry; table 
plates; disposable table plates; graters [household utensils]; insulating flasks; urns; utensils for household purposes; 
kitchen utensils; coffee filters, non-electric; coffee filters; drinking flasks; deep fryers, non-electric; bread bins; teapots; 
kettles, non-electric; cups; mops; cocktail shakers; corkscrews; dishwashing brushes; brushes for cleaning tanks and 
containers; toothbrushes; toothbrushes, electric; carpet sweepers; brushes for footwear; dustbins.

Cl.24;Banners of textile or plastic; bed linen; table linen, not of paper; cot bumpers [bed linen]; sleeping bag liners; 
table runners, not of paper; shower curtains of textile or plastic; curtains of textile or plastic; net curtains; baby buntings; 
furniture coverings of textile; fabrics for textile use; non-woven textile fabrics; plastic material [substitute for fabrics]; 
textile material; tablemats of textile; sleeping bags; sleeping bags for babies; pillowcases; mattress covers; bed blankets; 
blankets for household pets; handkerchiefs of textile; picnic blankets; travelling rugs [lap robes]; coasters of textile; 
curtain holders of textile material; bed covers; bed covers of paper; furniture coverings of plastic; towels of textile; cloth; 
hemp cloth; gummed cloth, other than for stationery purposes; door curtains; sheets [textile]; eiderdowns [down 
coverlets]; bath mitts; glass cloths [towels]; cloths for removing make-up; face towels of textile; place mats of textile; 
table napkins of textile; oilcloth for use as tablecloths; tablecloths, not of paper; tick [linen]; fabric; linen cloth; hemp 
fabric; knitted fabric; cotton fabrics; woollen cloth; haircloth [sackcloth]; tulle; flannel [fabric]; trellis [cloth]; covers for 
cushions; fitted toilet lid covers of fabric; covers [loose] for furniture; pillow shams; silk [cloth]; labels of textile.

Cl.25;Overshoes; berets; breeches for wear; trousers; mittens; galoshes; neckties; leggings [leg warmers]; sports 
jerseys; hosiery; kimonos; tights; combinations [clothing]; one-piece coveralls; suits; bathing suits; beach clothes; 
leotards; jackets [clothing]; fishing vests; leggings [trousers]; sports singlets; fingerless gloves; socks; footwear; 
clothing; outerclothing; ready-made clothing; motorists' clothing; cyclists' clothing; clothing of imitations of leather; 
clothing of leather; waterproof clothing; work overalls; uniforms; overcoats; parkas; gloves [clothing]; pajamas; bathing 
trunks; dresses; ready-made linings [parts of clothing]; braces for clothing [suspenders]; half-boots; lace boots; belts 
[clothing]; non-slipping devices for footwear; shirts; sandals; boots; sweaters; inner soles; bath slippers; knitwear 
[clothing]; underpants; shoes; headwear; aprons [clothing]; tee-shirts; dressing gowns; tips for footwear; stockings; 
shawls; paper hats [clothing]; bathing caps; sashes for wear; hats; pelisses; skirts.

Cl.26;Fringes; mica spangles; shoe eyelets; brooches [clothing accessories]; hat pins, other than jewellery; pins, other 
than jewelry; wreaths of artificial flowers; artificial Christmas wreaths; false hair; artificial garlands; artificial Christmas 
garlands; artificial Christmas garlands incorporating lights; bobby pins; hair barrettes; heat adhesive patches for 
repairing textile articles; needles; embroidery needles; binding needles; sewing needles; darning needles; embroidery; 
decorative articles for the hair; heat adhesive patches for decoration of textile articles [haberdashery]; edgings for 
clothing; braids; bobbins for retaining embroidery floss or wool [not parts of machines]; sewing boxes; hooks 
[haberdashery]; ribbons for the hair; ribbons and bows, not of paper, for gift wrapping; prize ribbons; sewing kits; needle-
threaders; wigs; eyelets for clothing; hair bands; shoulder pads for clothing; pin cushions; needle cushions; top-knots 
[pompoms]; hair curlers, electric and non-electric, other than hand implements; buckles [clothing accessories]; artificial 
plants, other than Christmas trees; knitting needles; shoe trimmings; trimmings for clothing; hat trimmings; needle cases; 
artificial flowers.
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Priority claimed from 20/05/2019; Application No. : 88437997 ;United States of America 

4500365    15/11/2019
[International Registration No. : 1523708]
C2Sense, Inc.

501 Massachusetts Avenue Cambridge MA 02139 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Encoded tags and labels used in the field of passive labeling for product authentication; encoded tags and labels 
consisting of combinations of molecules and materials with multiple physical or spectroscopic properties for use in the 
field of passive labeling for track and trace applications; encoded tags and labels consisting of combinations of 
molecules and materials for use in the field of passive labeling for supply chain management; encoded tags and labels 
consisting of combinations of molecules and materials for use in the field of passive labeling for environmental 
monitoring; encoded tags and labels consisting of combinations of molecules and materials for use in the field of passive 
labeling for shelf-life monitoring; gas-based detection system comprised of gas sensors for measuring gas concentration, 
optical detectors, wireless and wired controllers, and downloadable software for use in monitoring the system; 
downloadable computer software application for product authentication and supply chain management.

Cl.40;Treatment of items, namely, affixing or embedding product authentication or tracking security devices and 
materials in a wide variety of products; gas-based tagging, namely, embedding product authentication and tracking 
devices in products to protect against counterfeiting, tampering, and diversion.

Cl.42;Gas-based product authentication in the field of food and pharmaceuticals; gas-based tracking and locating, 
namely, providing temporary use of online non-downloadable software for inventory management using passive gas-
based or optical labeling technologies; gas-based environmental monitoring, namely, air quality monitoring; gas-based 
shelf-life monitoring, namely, providing an online non-downloadable computer platform which monitors inventory using 
passive labeling; providing a website featuring technology for product authentication and supply chain management; pill 
or tablet-level product authentication, namely, authenticating pharmaceuticals and supplements.
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4500413    25/06/2018
[International Registration No. : 1223206]
YELKENCI HAZIR GIYIM SANAYI VE TICARET ANONIM SIRKETI

E5 Karayolu Üzeri Sanayi Ve Depolama Alani 5000 Sok. No:44/1, Selimpasa, Silivri ISTANBUL Turkey

Proposed to be Used
IR DIVISION
Cl.24;Woven or non-woven fabrics, home textiles (including flags, signal flags, handkerchief).

Cl.25;Clothing, footwear, headgear.

Cl.35;Advertising; business management; business administration; office functions; the bringing together for the 
benefit of others of a variety of goods enabling customers to conveniently view and purchase those goods, namely 
"woven or non-woven fabrics, home textiles (including flags, signal flags, handkerchief), clothing, footwear, headgear" 
enabling customers to conveniently view and purchase those goods, the mentioned services can be provided by retail, 
wholesale, electronic media, catalogues and other similar methods.
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Priority claimed from 26/07/2019; Application No. : AM 11437/2019 ;Austria 

4503661    05/12/2019
[International Registration No. : 1521731]
LFH Enterprises GmbH

Franz Haas-Straße 1 A-2100 Leobendorf Austria

Proposed to be Used
IR DIVISION
Cl.7;Food and beverage processing and preparation machines and apparatus, in particular for baked goods and 
pastries, for commercial and industrial purposes, including mixing machines, kneading machines, moulding machines, 
agitators, cutters [machines].

Cl.9;Automatic dosage apparatus.

Cl.11;Refrigerators and refrigerating apparatus for baked goods, pastries and confectionery; bakers' ovens; 
commercial ovens for baking food, in particular baked goods, pastries and confectionery; bread baking machines.

Cl.37;Machinery installation, maintenance and repair for the bread, pastry and confectionery industry.

Cl.42;Engineering services in the field of commercial and industrial manufacture of products in the baking, bread, bun, 
pastry and confectionery industry; consultancy and information in relation to the aforesaid services, included in this 
class.
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Priority claimed from 15/11/2019; Application No. : 4020190176401 ;Republic of Korea 

4503752    29/11/2019
[International Registration No. : 1523179]
Rev-Med, Inc.

301 Sangdaewondong JoongilEines Platz 464 Dunchondaero Jungwongu Seongnamsi Gyeonggido Republic of Korea

Proposed to be Used
IR DIVISION
Cl.10;Apparatus for blood tests [for medical use]; apparatus for blood analysis [for medical use]; apparatus for blood 
monitoring [for medical use]; filters for blood and blood components; apparatus for the regeneration of stem cells for 
medical purposes; cell culture instruments for medical use; cell testing apparatus; devices for measuring blood sugar; 
sphygmomanometers; capillary tubes for blood; apparatus for taking blood; medical instruments; electric massage 
apparatus for household use; apparatus, devices and articles for nursing infants; buccal tubes; triangular bandages 
[supportive]; clothing especially for operating rooms; masks for medical purposes; gloves for medical purposes; 
contraceptive apparatus.

Cl.42;Research and development of medical apparatus and instruments for others; research and development of new 
products; pharmaceutical research and development; blood testing services for medical studies/treatment/diagnosis; 
blood analysis services; analysis and research for blood; stem cell research services; cell separation technology 
services; development of medical devices; computer-aided testing services for remote data management of medical 
diagnostic instruments.

11363



Trade Marks Journal No: 1956 ,   13/07/2020           Class 99 
 

4503762    04/12/2019
[International Registration No. : 1523219]
BAOJI YONGSHENGTAI TITANIUM INDUSTRY CO., LTD.

No.302, Baotai Road, High Tech Zone, 721013 Baoji City, Shaanxi Province China

Proposed to be Used
IR DIVISION
Cl.6;Titanium; aluminium; zinc; titanium iron; ingots of common metal; common metals, unwrought or semi-wrought; 
anti-friction metal; alloys of common metal; nickel; copper.

Cl.40;Metal melting services; metal treating; metal tempering; refining services; metal casting; laminate processing; 
material treatment information; the iron processing; abrasive polishing of metal surfaces; custom assembling of materials 
for others.
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4503842    25/11/2019
[International Registration No. : 1523673]
Beijing Tianze Electric Power Equipment Co., Ltd.

Room 1801, East 18th Floor, Building 1, No. 100 Balizhuang Xili, Chaoyang District Beijing China

Proposed to be Used
IR DIVISION
Cl.7;Generator [group]; hydraulic pump; metalworking machines; bending machines; punching machines; hydraulic 
hand-held tools; manual hydraulic press; cutting machine [machine]; hydraulic press; capstans; threading machine.

Cl.8;Hand tools [hand-operated]; wrench [hand tools]; puncher [hand tool]; cutting tools [hand tools]; drill [hand tool]; 
lifting jacks [hand-operated]; perforation tools [hand tools]; fly press.

Cl.9;Plugs, sockets and other contacts [electric connections]; connections for electric lines; contacts, electric; 
connectors [electricity]; couplings, electric; clothing for protection against accidents, irradiation and fire; protection 
devices for personal use against accidents; protective helmets; railway traffic safety appliances; chargers for electric 
batteries; batteries, electric; range finders; measuring instruments; automation control systems for power plants; 
industrial remote controls for electrical equipments; galvanometers; measuring devices, electric; thermometers, not for 
medical purposes; measuring apparatus; junction sleeves for electric cables; electro-dynamic apparatus for the remote 
control of railway points; cables, electric; regulating apparatus, electric; distribution boxes [electricity]; distribution 
consoles [electricity]; solenoid valves [electromagnetic switches]; sensor; high and low voltage switch board; electrical 
ducts; computer printer.

Cl.12;Vehicle tires; cars for cable transport installations; trailer [vehicle]; hydraulic system for vehicles; land vehicle 
hooks; trailer hitches for vehicles; wheel non-slip device; air pump [vehicle accessories]; vehicle axle; cars.
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Cl.16;Inking ribbons for computer printers; spools for inking ribbons; prints [engravings]; engraving plates; 
hectographs; printers' blankets, not of textile.

Cl.17;Non-metallic pipe sleeve; plastic pipe; flexible hoses, not of metal; insulation materials; insulating gloves; 
insulating paints, insulators for cables; insulating oils; insulating glass fiber; waterproof packings.

Cl.35;Advertising; market research; organization of exhibitions for commercial or advertising purposes; commercial 
administration of the licensing of the goods and services of others; import-export agency services; marketing; personnel 
management consultancy; relocation services for businesses; compilation of information into computer databases; book-
keeping.

Cl.37;Machinery installation, maintenance and repair; repair information; electric appliance installation and repair; 
repair of power lines; rustproofing; office machines and equipment installation, maintenance and repair; rebuilding 
engines that have been worn or partially destroyed; explosion-proof alarm system installation and repair; factory 
construction; building.
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Priority claimed from 05/06/2019; Application No. : 88459977 ;United States of America 

4503850    05/12/2019
[International Registration No. : 1523713]
Amazon Technologies, Inc.

410 Terry Avenue North Seattle WA 98109 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications, namely, downloadable electronic publications in the nature of books, magazines and 
periodicals in the field of fiction and non-fiction; audio books in the field of fiction and non-fiction; publications 
downloaded in electronic form from the Internet in the nature of books, magazines and periodicals in the field of fiction 
and non-fiction; downloadable software for use in publishing; books and publications recorded on disc, tape and 
electronic form in the field of fiction and non-fiction.

Cl.16;Fiction and non-fiction books on a variety of topics; printed books, namely, a series of fiction and non-fiction 
books on a variety of topics.

Cl.41;Publishing of printed matter and books; online electronic publishing of books, audio books and periodicals; 
providing information in the field of publishing; entertainment services, namely, providing information and commentary in 
the fields of authors, books, literary works and recommendations as to the same; publishing of reviews of literary works 
and audio books; providing entertainment, cultural and educational services via a web site, namely providing online 
ratings, reviews and recommendations on literary works, books, audio books and printed matter; publishing of electronic 
publications, audio books, literary works, and electronic books; online electronic publishing of books and periodicals.
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Priority claimed from 17/05/2019; Application No. : UK00003400325 ;United Kingdom 

4503892    18/11/2019
[International Registration No. : 1522732]
De Beers UK Limited

20 Carlton House Terrace London SW1Y 5AN United Kingdom

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys; jewellery and imitation jewellery; precious and semi-precious stones.

Cl.35;Supply chain management services including the compilation of information and systemization of information all 
in the field of precious metals and their alloys, jewellery and imitation jewellery, precious and semi-precious stones; 
computerized business information services by way of a digital register all in the field of precious metals and their alloys, 
jewellery and imitation jewellery, precious and semi-precious stones; sales promotion for others, business management 
assistance all in the field of precious metals and their alloys, jewellery and imitation jewellery, precious and semi-precious 
stones.

Cl.42;Research, design and development of computer hardware and software for supply chain management all in the 
field of the authentication, grading, identification, observation, measuring, testing, checking, analysis, inspection, 
inscription and certification of diamonds, jewellery, precious and semi-precious stones; design and development of 
computer hardware and software for supply chain management all in the field of the authentication, grading, 
identification, observation, measuring, testing, checking, analysis, inspection, inscription and certification of diamonds, 
jewellery, precious and semi-precious stones; gemmological services, namely, the authentication, grading, identification, 
observation, measuring, testing, checking, analysis, inspection, inscription and certification of diamonds, jewellery, 
precious and semi-precious stones.
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Priority claimed from 16/05/2019; Application No. : 88433572 ;United States of America 

4503933    14/11/2019
[International Registration No. : 1523448]
Appdiff, Inc.

100 340 Brannan Street San Francisco CA 94107 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for troubleshooting, quality control testing, analyzing, and comparing other computer programs 
and electronic files; Computer software utilizing artificial intelligence and data analytics for troubleshooting, quality 
control testing, analyzing, and comparing other computer programs and electronic files; Computer software for testing, 
troubleshooting, and interacting with other software user interfaces, form fields, and functionalities.

Cl.42;Providing temporary use of on-line non-downloadable software for troubleshooting, quality control testing, 
analyzing, and comparing other computer programs and electronic files; Providing temporary use of on-line non-
downloadable software utilizing artificial intelligence and data analytics for troubleshooting, quality control testing, 
analyzing, and comparing other computer programs and electronic files; Providing temporary use of on-line non-
downloadable software for testing, troubleshooting, and interacting with other software user interfaces, form fields, and 
functionalities; Software as a service (SaaS) services featuring software for troubleshooting, quality control testing, 
analyzing, and comparing other computer programs and electronic files; Computer services, namely, creating computer 
network- based indexes of information for and conducting searches of computer programs and electronic files on a global 
computer network for others; Testing of computer software.
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4503949    11/11/2019
[International Registration No. : 1524006]
BIGES GÜVENLI HAYAT TEKNOLOJILERI ELEKTRONIK ANONIM SIRKETI

Halide Edip Adivar Mah., Darülaceze Cad. No: 18, Sisli Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.9;Measurement apparatus and equipment including those for scientific, nautical, topographic, meteorologic, 
industrial and laboratory purposes, thermometers, not for medical purposes, barometers, ammeters, voltmeters, 
hygrometers, testing apparatus not for medical purposes, telescopes, periscopes, directional compasses, speed 
indicators, laboratory apparatus, microscopes, magnifying glasses, stills for laboratory experiments, binoculars, ovens 
and furnaces for laboratory experiments, apparatus for recording, transmission or reproduction of sound or images, 
cameras, photographic cameras, television apparatus, video recorders, CD and DVD players and recorders, MP3 players, 
computers, desktop computers, tablet computers, wearable technological devices, namely, smartwatches, smart 
wristbands and head-mounted cameras; microphones, loudspeakers, earphones, telecommunications apparatus, 
apparatus for the reproduction of sound or images, computer peripheral devices, cell phones, covers for cell phones, 
telephone apparatus, computer printers, scanners [data processing equipment], photocopiers, magnetic and optical data 
carriers and computer software and programmes recorded thereto, downloadable and recordable electronic publications, 
encoded magnetic and optic cards, movies, TV series and video music clips recorded on magnetic, optical and electronic 
media, antennas, satellite antennas, amplifiers for antennas, parts of the aforementioned goods, ticket dispensers, 
automatic teller machines (ATM), electronic components used in the electronic parts of machines and apparatus, semi-
conductors, electronic circuits, integrated circuits, chips [integrated circuits], diodes, transistors [electronic], magnetic 
heads for electronic apparatus, electronic locks, photocells, remote control apparatus for opening and closing doors, 
optical sensors, counters and quantity indicators for measuring the quantity of consumption, automatic time switches, 
clothing for protection against accidents, irradiation and fire, safety vests and life-saving apparatus and equipment, 
eyeglasses, sunglasses, optical lenses and cases, containers, parts and components thereof, apparatus and instruments 
for conducting, transforming, accumulating or controlling electricity, electric plugs, junction boxes [electricity], electric 
switches, circuit breakers, fuses, lighting ballasts, battery starter cables, electrical circuit boards, electric resistances, 
electric sockets, transformers [electricity], electrical adapters, battery chargers, electric door bells, electric and electronic 
cables, batteries, electric accumulators, solar panels for production of electricity, alarms and anti-theft alarms, other than 
for vehicles, electric bells, signalling apparatus and instruments, luminous or mechanical signs for traffic use, fire 
extinguishing apparatus, fire engines, fire hose and fire hose nozzles, radar apparatus, sonars, night vision apparatus and 
instruments, decorative magnets, metronomes.

Cl.42;Scientific and industrial analysis and research services; engineering; engineering and architectural design 
services; testing services for the certification of quality and standards, computer services, namely, computer 
programming, computer virus protection services, computer system design, creating, maintaining and updating websites 
for others, computer software design, updating and rental of computer software, providing search engines for the 
internet, hosting websites, consultancy in the design and development of computer hardware, rental of computer 
hardware, industrial design services, other than engineering, computer and architectural design; graphic arts designing, 
authenticating works of art.
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4504488    20/12/2019
[International Registration No. : 1523615]
Shenzhen Meixixi Catering Management Co., Ltd.

Rm. 602 C, Fl. 6, Bldg. B, Space Science and Technology Square, Yuehai Street (Junction Of Haide Three Street North And Houhaibin 
Road East) Nanshan District China

Proposed to be Used
IR DIVISION
Cl.30;Chocolate beverages with milk; tea; tea-based beverages; iced tea; coffee beverages with milk; pasta; ice cream; 
seasonings; fruit coulis [sauces]; aromatic preparations for food; milk tea, other than milk predominating.

Cl.32;Beer; bean-based beverages; fruit juices; waters [beverages]; non-alcoholic fruit extracts; kvass [non-alcoholic 
beverage]; smoothies; non-alcoholic beverages flavored with tea; soft drinks; energy drinks; non-alcoholic beverages 
flavored with coffee; non-alcoholic fruit juice beverages; non-alcoholic beverages; plant beverage; preparations for 
making beverages.
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Priority claimed from 08/05/2019; Application No. : 88421554 ;United States of America 

4504555    05/11/2019
[International Registration No. : 1524093]
PONY AI INC.

P.O. BOX 32311, SUITE 4-210, GOVERNORS SQUARE, 23 LIMETREE BAY AVE. KY1-1209 CAYMAN ISLANDS

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer hardware for communicating audio, video and data between computers via a global 
computer network, wide-area computer networks, and peer-to-peer computer network; computer software for vehicle 
navigation; computer software for operating an autonomous vehicle; computer software for vehicle fleet management; 
computer software for coordinating, scheduling, booking, and dispatching vehicles for passenger and freight transport; 
computer software for managing freight transportation by truck and autonomous vehicles; navigation apparatus for 
vehicles; navigational instruments, namely, GPS navigation devices and satellite-aided navigation systems; steering 
apparatus for vehicles, namely, simulators for the steering and controlling of vehicles; radar apparatus; laser device for 
sensing distance to objects; laser object detectors for use on vehicles; lidar (light detection and ranging apparatus); 
vehicle infrared, acceleration, proximity, and velocity sensors; sensors for determining position, velocity, direction, and 
acceleration; downloadable mobile applications for coordinating transportation services; downloadable mobile 
applications for coordinating, scheduling, booking, and dispatching vehicles for passenger and freight transport and 
delivery services; computer software and hardware for vehicle fleet launching, coordination, calibrating, direction, and 
management; cameras; cameras for use with vehicles; transmitters of electronic signals; radios for vehicles; radio 
transmitters and receivers; global positioning system (GPS); simulators for driving or control of vehicles; vehicle drive 
training simulators; control units for regulating start-up electrical motors; apparatus for testing vehicle brakes; vehicle 
video recorder; mobile applications for booking taxis.

Cl.12;Land vehicles; automobiles; trucks; freight land vehicles; mass transit land vehicles; autonomous cars; 
autonomous land vehicles; driverless cars; electric vehicles, namely, electric cars and electric motorcycles; electrically-
powered motor scooters; anti-theft devices and alarms for vehicles; motor vehicle alarm systems; steering units for land 
vehicles and parts thereof; drones; plastic parts for vehicles, namely, automotive exterior and interior plastic extruded 
decorative and protective trim; metal parts for vehicles, namely, automotive exterior and interior metal decorative and 
protective trim; strollers.

Cl.35;Advertising and marketing services; market research by means of a computer database; compilation and 
systemization of information into computer databases; updating and maintaining data in computer databases; car auction 
services; business risk management services; business information management; online advertising services through 
computer communications networks.

Cl.39;Transportation services, namely, providing shuttle services by vehicle; transportation services, namely, making 
reservations and bookings for transportation; transportation of passengers by vehicle; transportation services, namely, 
providing temporary use of vehicles; transportation services, namely, providing travel by autonomous vehicles; car rental 
services; transport reservation services; freighting services; freight transportation by trucks and autonomous vehicles; 
transportation of passengers and freight by land vehicle; providing a website featuring information regarding 
autonomous car transportation services and scheduling transportation services; leasing of vehicles; transportation 
services, namely, coordinating the pickup and drop-off of passengers at designated or directed locations; motor vehicle 
sharing services, namely, providing temporary use of motor vehicles; providing taxi booking services via mobile 
applications; tracking, locating and monitoring of vehicles for commercial purposes; transportation services, namely, 
tracking of fleet vehicles for commercial purposes.

Cl.42;Providing online non-downloadable software services for transportation services, namely, coordinating, booking, 
and dispatching autonomous vehicles for transportation purposes; research and development into autonomous vehicles; 
research, design, and development of computer hardware and software for use with vehicle on-board computers for 
monitoring and controlling motor vehicle operation; research, design, and development of computer hardware and 
software for vehicle coordination, navigation, calibrating, direction, and management; installation, updating and 
maintenance of computer software for use with vehicle on-board computers for monitoring and controlling motor vehicle 
operation; research, design, and development of sensors and for structural parts thereof (Terms linguistically incorrect in 
the opinion of the International Bureau – Rule 13 (2) (b) of the Common Regulations); software as a service (SaaS) 
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services featuring computer software for use as an application programming interface (API); advanced product research, 
design, and development in the field of artificial intelligence; mapping services; computer security consultancy; vehicle 
roadworthiness testing; conversion of data or documents from physical to electronic media; recording data for others on 
optical, digital and magnetic media for electronic storage; consulting services in the field of cloud computing; cloud 
computing featuring software for use in operating autonomous vehicles.

Cl.45;Monitoring of security alarm systems; dating services; online social networking services in the field of 
autonomous vehicles; internet-based social introduction service; computer software licensing; licensing of intellectual 
property; licensing of software for management of intellectual property; legal administration of licenses; granting of 
software licenses; stolen vehicle recovery services; stolen vehicle tracking; emergency roadside assistance services, 
namely, opening of locks; lost property services in the nature of tracking, locating, monitoring and returning services for 
recovering lost personal possessions, namely, lost property return; rental of security apparatus.
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4504577    16/12/2019
[International Registration No. : 1524821]
General Incorporated Association Marine Eco-Label Japan Council

1-9-13, Akasaka, Minato-ku Tokyo 107-0052 Japan

Proposed to be Used
IR DIVISION
Cl.14;Natural pearls; coral [jewellery].

Cl.20;Coral; mother-of-pearl, unworked or semi-worked.

Cl.29;Seafood, not live; processed seafood products; pre-cooked curry stew, stew and soup mixes; dried flakes of laver 
for sprinkling on rice in hot water (ochazuke-nori); furi-kake [dried flakes of fish, meat, vegetables or seaweed]; side-dish 
made of fermented soybean [name-mono]; protein foodstuffs for human consumption.

Cl.30;Tea; confectionery; bread; seasonings [other than spices]; spices; ice cream mixes; sherbet mixes; processed 
grains; jiaozi [stuffed dumplings]; sandwiches; chinese steamed dumplings; sushi; fried balls of batter mix with small 
pieces of octopus [takoyaki]; steamed buns stuffed with minced meat (niku-manjuh); hamburgers [sandwiches]; pizzas; 
boxed lunches consisting of rice, with added meat, fish or vegetables; hot dog sandwiches; meat pies; ravioli.

Cl.31;Fishing baits; edible aquatic animals, live; edible seaweeds; protein foodstuffs for animal consumption; animal 
foodstuffs.
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4504598    30/12/2019
[International Registration No. : 1524839]
Trusted Health Products, Inc.

Ste. 110, 1910 Garden Springs Dr. Lexington KY 40504 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Body oil; breath freshening preparations containing spearmint leaf oil for personal hygiene; breath freshening 
preparations containing almond oil for personal hygiene; breath freshening preparations containing peppermint leaf oil 
for personal hygiene; breath freshening preparations for personal hygiene; breath freshening sprays; essential oils for 
personal use; essential oils for teeth and gum care; face oils; hair oils; natural essential oils; oils for hair conditioning; 
non-medicated preparations for the care of skin, hair and scalp; non-medicated skin care preparations; non-medicated 
teeth and gum care preparations; non-medicated skin care preparations.

Cl.21;Toothbrushes; manual toothbrushes.
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Priority claimed from 23/12/2019; Application No. : 018171597 ;European Union 

4504662    24/12/2019
[International Registration No. : 1524029]
STEVANATO GROUP S.P.A.

Via Molinella, 17 I-35017 Piombino Dese (PD) Italy

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for manufacturing of glass; glass-working machines; machines for use in assembly, 
packaging and systems for the serialisation of pharmaceutical preparations; machines for filling packaging containers, in 
particular for filling blister packs, ampoules, pouches and capsules; filling machines, in particular filling machines for 
bottles, ampoules, pouches and capsules; bottle filling machines, in particular machines for filling capsules; label printing 
machines; rollers being components of packaging lines [machines]; automated assembly machines.

Cl.9;Electronic apparatus for testing the sterility of pharmaceuticals and injectable solutions; electronic apparatus for 
testing the sterility of medical equipment; scientific inspecting, measuring and monitoring apparatus and instruments; 
laboratory test tubes; glassware for use in a laboratory; optical apparatus and instruments; computer software; 
measuring, counting, alignment and calibrating instruments; portable electronic devices used to remind patients of their 
medication; dosimeters; laboratory trays; hollow glass containers for laboratory use.

Cl.10;Glass containers for medical and pharmaceutical purposes, namely, ampoules, bottles, vials and cartridges, all 
products above sold empty, in sterile and non-sterile condition; syringes sold empty in sterile and non-sterile condition; 
flasks for parenteral nutrition; flasks for medical use; dropper bottles for medical purposes; sprayers for medical 
purposes; suction bottles for medical use; dropper bottles for administering medication; medical syringes; injection 
syringes; haemoperfusion cartridges; feeding bottle receptacles; feeding bottle receptacles; droppers for medical 
purposes; droppers for administering medication, sold empty; trays for holding surgical instruments; measuring spoons 
for administering medicine; spoons for administering medicine; non-spill medicine spoons for infants; intravenous 
feeding bottles; medicinal bottle stoppers; breast milk storage bottles; medical tubing for administering drugs; injection 
device for pharmaceuticals; dropping pipettes for medical purposes; containers of glass or plastic for pharmaceutical, 
parapharmaceutical or medical use, in particular vials for injectables, bottles for medicines, bottles for reagents, vials for 
infusions, containers for aerosols, vials, ampoules, cartridges, syringes, pill containers; glass tubes for pharmaceutical or 
medical use; diagnostic, examination, and monitoring equipment, in particular blood testing apparatus; blood glucose 
monitoring apparatus; sphygmomanometers; medical apparatus for measuring the oxygen content of blood; medical 
apparatus and instruments, in particular inhalers, injectors for medical purposes, jet injectors for medical use; pen 
injectors, autoinjectors for the administration of pharmaceutical preparations, tablet dispensers; surgical instruments; 
applicators for pharmaceutical preparations; applicators for medications; apparatus for administering pharmaceuticals; 
apparatus for drug administration; automatic medical apparatus for dosing humans by injection; disposable hypodermic 
syringes for medical use; disposable needles for hypodermic syringes; disposable syringes; hypodermic injectors; 
hypodermic injection apparatus; hypodermic needles; hypodermic needles for injection; hypodermic syringes; 
hypodermic syringes for injections for medical purposes; hypodermic syringes for use in administering injection 
substances; injection needles for medical use; injectors for medical purposes; jet injectors for medical use; medical 
apparatus and instruments; medical apparatus for introducing pharmaceutical preparations into the human body; medical 
syringe needles; medication injectors; needles for medical purposes; push syringes for medical use; syringes in the 
nature of pens; transcutaneous dispensing devices; wearable transcutaneous dispensing devices; electronic analyzers 
for medical purposes; physical analyzers for medical use; electronic monitoring instruments for medical use; detecting 
instruments for medical use; temperature sensing apparatus for medical use; diagnostic apparatus for medical purposes; 
apparatus for carrying-out diagnostic tests for medical purposes; lung function test apparatus for medical use; radio 
cardiographic apparatus for medical purposes; sensor apparatus for medical use in diagnosis; electronic apparatus for 
medical purposes; measuring devices for medical use; temperature sensors for medical use; precision sensors for 
medical use; sensor apparatus for medical use in monitoring the vital signs of patients; medical imaging apparatus; 
electric instruments for medical purposes; detectors for medical applications; electrodes for picking up biological 
parameters; electrodes for picking up electrophysiological parameters; ultrasonic sensors for medical use; oxygen 
sensors for medical use; infusion, transfusion and inhalation systems; dosing systems and administering devices for 
medical purposes; lancing aids and lancets for medical purposes; medical diagnostic systems; medical instruments for 
implants; pens, auto-injectors and micro-pumps for medical purposes; trays for holding medical instruments; basins for 
medical purposes; medical specimen cups; fluid collection containers for medical use.
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Cl.16;Blister packs for packaging; packaging materials; packing cardboard; wrapping paper; plastic materials for 
packaging; containers of paper for packaging purposes; lining papers for packaging; wrapping materials made of paper; 
bags made of plastics for packaging; bags made of plastics for packaging; packaging materials made of cardboard; 
packaging materials made of cardboard; plastic film for packaging; sheets for wrapping made of plastic material; sheets 
for wrapping made of paper; bags made of paper for packaging; industrial packaging containers of paper; waterproofing 
film (plastic -) for packaging; adhesive plastic film for packaging; packaging materials made of recycled paper.

Cl.20;Container closures of plastic; plastic medication containers for commercial use; containers, not of metal 
[storage, transport]; plastic trays [containers] used in food packaging; transparent food trays (non-metallic -) for 
commercial use; bottle closures, not of metal; closures for containers, non-metallic; plastic medication containers for 
commercial use; corks for bottles; plastic stoppers for bottles; screwcaps and caps of plastic for the closure of 
containers; sealing caps, not of metal; closures of plastics for containers for detecting tampering; child resistant security 
closures (non-metallic -) for containers; packaging containers of plastic; packaging containers of plastic; plastic 
medication containers for commercial use; plastics components for packaging containers; trays, not of metal; receptacles 
of plastic for storing goods for transportation.

Cl.21;Unworked or semi-worked glass (except glass used in building); industrial packaging glass containers for 
medical and pharmaceutical substances; cruets; cruet stands; glass vials [receptacles]; flasks; flasks of plastic; empty 
spray bottles; glass cartridges for medication, empty; pill boxes for personal use; pill boxes [not for medical purposes]; 
personal dispensers for pills or capsules for domestic use; droppers sold empty for cosmetic purposes; glasses 
[receptacles]; bottles; perfume bottles; glass flasks [containers]; plastic bottles; drip preventers for bottles; glass 
stoppers for bottles; bottles for pharmaceuticals sold empty; apothecary jars; dispensers for liquids for use with bottles; 
basins [bowls]; plastic bowls [basins]; meal trays; glass pots.

Cl.42;Scientific research and development in the fields of pharmaceuticals and pharmaceutical packaging; packaging 
design; design, maintenance, development and updating of computer software; development of industrial machines, in 
particular packing machines; certification [quality control]; engineering services, technical inspection services, 
pharmaceutical inspection, technical monitoring and inspection, science and technology services and design services 
related thereto, design and development of computer hardware and software, industrial design, packaging design; 
laboratory services for analytical testing; engineering consultancy relating to testing; testing, authentication and quality 
control; testing services for the certification of quality or standards; testing, analysis and evaluation of the goods and 
services of others for the purpose of certification; design and testing of new products; testing the functionality of 
apparatus and instruments; product testing; product quality testing; material testing; product safety testing; development 
of measuring and testing methods; inspection of pharmaceuticals; testing of pharmaceuticals; testing of chemicals; 
research and testing services in the fields of bacteriology and virology; design services; design and development of 
testing and analysis methods; design services relating to process systems for the biotechnology industry; 
pharmaceutical products development.
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Priority claimed from 16/05/2019; Application No. : 88433557 ;United States of America 

4504791    14/11/2019
[International Registration No. : 1523994]
Appdiff, Inc.

100 340 Brannan Street San Francisco CA 94107 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for troubleshooting, quality control testing, analyzing, and comparing other computer programs 
and electronic files; Computer software utilizing artificial intelligence and data analytics for troubleshooting, quality 
control testing, analyzing, and comparing other computer programs and electronic files; Computer software for testing, 
troubleshooting, and interacting with other software user interfaces, form fields, and functionalities.

Cl.42;Providing temporary use of on-line non-downloadable software for troubleshooting, quality control testing, 
analyzing, and comparing other computer programs and electronic files; Providing temporary use of on-line non-
downloadable software utilizing artificial intelligence and data analytics for troubleshooting, quality control testing, 
analyzing, and comparing other computer programs and electronic files; Providing temporary use of on-line non-
downloadable software for testing, troubleshooting, and interacting with other software user interfaces, form fields, and 
functionalities; Software as a service (SaaS) services featuring software for troubleshooting, quality control testing, 
analyzing, and comparing other computer programs and electronic files; Computer services, namely, creating computer 
network-based indexes for (terms too vague in the opinion of the International Bureau - Rule 13 (2) (b) of the Common 
Regulation) and conducting searches of computer programs and electronic files on a global computer network for others; 
Testing of computer software.
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4504799    18/12/2019
[International Registration No. : 1523801]
Bob Jane Integrity Insurance Pty Ltd

Unit 2, 60 Keilor Park Drive Keilor East VIC 3033 Australia

Proposed to be Used
IR DIVISION
Cl.36;Insurance; advisory services relating to insurance; advisory services relating to insurance claims; appraisals for 
insurance purposes; brokerage of insurance; brokerage advisory services relating to insurance; insurance agency 
services; estimates for insurance purposes; financial evaluation (insurance); insurance claim assessments; insurance 
claims adjustment services; insurance consultancy; research in relation to insurance claims including in respect of 
insurance documentation, product disclosures, and related matters; insurance risk management; vehicle insurance 
services; processing of insurance claims; providing information, including online, about insurance; vehicle damage 
evaluation.

Cl.37;Advisory services relating to vehicle repair and maintenance.

Cl.41;Education and training services; conducting of seminars and lectures; arranging and conducting of workshops 
(training); conducting workshops (training); technical training.

Cl.42;Vehicle roadworthiness testing; testing, analysis and evaluation services relating to the application of industry 
standards; testing, analysis and evaluation services relating to the application of commercial standards; provision of 
information relating to vehicle verification (mileage and condition).

Cl.45;Legal services; legal advocacy services; legal advice; legal information services; legal investigation services; 
legal document preparation services.
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4504807    14/11/2019
[International Registration No. : 1524542]
EDX INC.

141 Portland Street, 9th Floor Cambridge MA 02139 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Association services, namely, promoting the interests of universities, academic institutions, non-profit 
institutions, non-governmental organizations (NGOs), and corporations, by means of providing a strategic alliance and 
consortium of members in the fields of education and on-line education; promoting the services of others via a global 
computer network; promoting collaboration within the educational and research institution communities to achieve 
advances in the field of education, global access to on-line education, and global access to higher education; promoting 
the exchange of information and resources within the education, research, and business communities to achieve 
advances in the field of education, global access to on-line education, and global access to higher education; business 
consultation services in the fields of education, on-line education, and electronic media; promoting the goods and 
services of others by providing a website featuring links to the educational services of others; advertising services, 
namely, promoting and marketing the goods and services of others in the fields of education and electronic media; 
marketing consulting services; providing assistance with business management and planning in the fields of education, 
on-line education, and electronic media.

Cl.41;Educational services, namely, providing education programs and courses of instruction at the post-secondary, 
graduate, professional, executive, and continuing education levels; educational services, namely, providing on-line 
education programs and courses of instruction at the post- secondary, graduate, professional, executive, and continuing 
education levels; educational services, namely, conducting distance learning instruction at the post-secondary, graduate, 
professional, executive, and continuing education levels; educational services, namely, providing training in the fields of 
education, distance learning, on-line education, curriculum development, and electronic media; teaching and training in 
business, industry, and information technology related to on-line education; providing guidance and information in the 
fields of distance learning, education, and on-line education programs via an interactive website; providing information 
about education; providing information in the fields of education, distance learning, on-line education, curriculum 
development, computer education, and on-line education via electronic media; providing educational information related 
to education, development, and research collaborations with academic institutions in the fields of education and on- line 
education; providing educational information related to education, development, and research collaborations with 
industry and business sponsors in the fields of education and on-line education; providing educational information 
related to educational advancement and career growth for participating learners; providing educational information 
related to the global accessibility and advancement of higher education and on-line education; providing conferences and 
programs in the field of education; providing non-downloadable publications in the nature of articles and research papers 
in the fields of education, on-line education, curriculum development, distance learning, and higher education via a 
website; providing on-line publications in the nature of articles and research papers in the fields of education, on-line 
education, curriculum development, distance learning, and higher education; educational services, namely, conducting 
conferences, presentations, programs, workshops, classes, courses, seminars, and educational demonstrations in the 
fields of education and on-line education; providing information about education via webcasts; production of podcasts in 
the field of education; arranging and conducting of in-person educational forums in the fields of education, on-line 
education, distance learning, and curriculum development.
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Priority claimed from 23/06/2019; Application No. : 317897 ;Israel 

4504818    17/12/2019
[International Registration No. : 1524505]
NEXAR LTD

58 Harakevet Street 6777016 Tel Aviv - Yafo Israel

Proposed to be Used
IR DIVISION
Cl.9;Smartphones, cameras, inertial measuring units, radar, lidar and other sensors located in or on motor vehicles; 
software and hardware located in moving vehicles for processing data generated by smartphones, cameras, inertial 
measuring units, radar, lidar and other sensors located in or on the motor vehicles; software and hardware located in 
motor vehicles for digitizing and recognizing objects on streets, roads and highways, including traffic congestion, 
infrastructure defects, road hazards, collisions, construction, other vehicles, road marks, road signs, traffic lights, 
available parking spots, parking violations, vehicle advertising signs and other objects; software and hardware for 
collecting, processing, aggregating and distributing data generated by remote sensors, including data generated by 
smartphones, cameras, inertial measuring units, radar, lidar and other sensors located in or on motor vehicles; software 
and hardware for motor vehicle dashboard camera applications for smartphones and other computing devices; software 
and hardware for high-definition mapping; software and hardware for street-view image databases.

Cl.35;Collection, processing and aggregation of data generated by sensors, including data generated by smartphones, 
cameras, inertial measuring units, radar, lidar and other sensors located in or on motor vehicles for business and 
commercial purposes related to control, monitoring and navigation of vehicles, map creation and maintenance, traffic 
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management, congestion management, curbside management, road infrastructure management, road asset management, 
pedestrian management, urban planning, road safety management and real estate appraisal.

Cl.38;Transmission of information inferred from data generated by sensors, including data generated by smartphones, 
cameras, inertial measuring units, radar, lidar and other sensors located in or on motor vehicles.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 99 
 

Priority claimed from 21/05/2019; Application No. : 30 2019 106 596 ;Germany 

4504846    14/11/2019
[International Registration No. : 1524656]
Roboyo Holding GmbH

Laufertorgraben 2 90489 Nürnberg DE

Proposed to be Used
IR DIVISION
Cl.9;Software; computer software; industrial automation software; robotic process automation [RPA] software; process 
controlling software; artificial intelligence software.

Cl.41;Organisation, conducting and arranging of training courses in the field of software; organisation, conducting and 
arranging of training courses in the field of robotic process automation.

Cl.42;Design and development of software; development of data processing programs; computer technology 
consultancy; software consultancy; updating and maintenance of software; research and development in the field of 
computer software, robotic process automation [RPA] software, process controlling software, artificial intelligence 
software; technological services relating to computers; hosting platforms on the internet; information technology 
services related to robotics; design and development of process controlling software; platforms for artificial intelligence 
as software as a service [SaaS]; providing artificial intelligence computer programs on data networks; scientific and 
technological services and research and development relating thereto; industrial analysis and research; hosting of e-
commerce platforms on the internet.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 99 
 

Priority claimed from 11/07/2019; Application No. : 302019000048678 ;Italy 

4504874    12/11/2019
[International Registration No. : 1524722]
ROSSI S.P.A.

Via Emilia Ovest, 915/A MODENA Italy

Proposed to be Used
IR DIVISION
Cl.7;Gear reducers [parts of machines]; parallel and right angle shaft gear reducers [parts of machines]; worm gear 
reducers [parts of machines]; planetary gear reducers [parts of machines]; coaxial gear reducers [parts of machines]; 
shaft mounted gear reducers [parts of machines]; gear motors [parts of machines]; parallel and right angle shaft gear 
motors [parts of machines]; worm gear motors [parts of machines]; planetary gear motors [parts of machines]; coaxial 
gear motors [parts of machines]; bevel gearboxes [parts of machines]; servo gear motors [parts of machines]; servo gear 
reducers [parts of machines]; servo motors [parts of machines]; electric motors, other than for land vehicles; engines, 
other than for land vehicles; alternators; gears, other than for land vehicles; transmissions, other than for land vehicles; 
parking brakes [parts of machines]; brake systems [parts of machines]; machine tools, power-operated tools; motors and 
engines, except for land vehicles; machine coupling and transmission components, except for land vehicles; agricultural 
implements, other than hand-operated hand tools; incubators for eggs; automatic vending machines.

Cl.12;Gear reducers [parts of land vehicles]; parallel and right angle shaft gear reducers [parts of land vehicles]; worm 
gear reducers [parts of land vehicles]; planetary gear reducers [parts of land vehicles]; coaxial gear reducers [parts of 
land vehicles]; shaft mounted gear reducers [parts of land vehicles]; gear motors [parts of land vehicles]; parallel and 
right angle shaft gear motors [parts of land vehicles]; worm gear motors [parts of land vehicles]; planetary gear motors 
[parts of land vehicles]; coaxial gear motors [parts of land vehicles]; bevel gearboxes [parts of land vehicles]; servo gear 
motors [parts of land vehicles]; servo gear reducers [parts of land vehicles]; servo motors [parts of land vehicles]; electric 
motors for land vehicles; motors for land vehicles; gearing for land vehicles; transmissions, for land vehicles; parking 
brakes [parts of land vehicles]; brake systems for land vehicles; vehicles; apparatus for locomotion by land, air or water.
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Priority claimed from 25/09/2019; Application No. : 320736 ;Israel 

4504972    12/11/2019
[International Registration No. : 1524952]
Arilou Information Security Technologies Ltd.

Ramat Gan Israel

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer programs, recorded; computer operating programs, recorded; computer software, recorded; 
computer programs, downloadable; computer software applications, downloadable; data processing apparatus; 
protection devices for personal use against accidents; security tokens [encryption devices]; all the aforesaid services 
provided in the fields of automotive and transportation industries.

Cl.42;Cloud computing; computer programming; computer software design; computer system analysis; computer 
system design; computer software consultancy; computer virus protection services; computer technology consultancy; 
computer security consultancy; data security consultancy; data encryption services; information technology [IT] 
consultancy; installation of computer software; maintenance of computer software; monitoring of computer systems for 
detecting unauthorized access or data breach; research in the field of communications technology; telecommunications 
technology consultancy; updating of computer software; duplication of computer programs; consultancy in the design 
and development of computer hardware; rental of computer software; all the aforesaid services provided in the fields of 
automotive and transportation industries.

Cl.45;Licensing of intellectual property.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 99 
 

 

Priority claimed from 26/07/2019; Application No. : 4571164 ;France 

4505020    10/12/2019
[International Registration No. : 1524971]
ASMODEE GROUP

Quartier Villaroy, 18 rue Jacqueline Auriol F-78280 GUYANCOURT France

Proposed to be Used
IR DIVISION
Cl.9;Electronic or mobile apparatus for draws; computers, micro-computers; code readers for credit and similar cards 
for games, lotteries, games of chance, gambling games, betting or pools; game capture terminals; interactive points for 
games, betting, lottery or pools; software; software downloadable from or distributed via the Internet; computer programs 
for recorded games, portable game programs with liquid crystal displays; software for games, gambling games, lotteries, 
games of chance, betting or pools; video game cartridges; memory cards for video games; power adapters for hand-held 
games with liquid crystal displays; electronic and digital apparatus for games, gambling games, lotteries or games of 
chance; electronic publications and information provided on-line from databases or the Internet (downloadable); 
electronic publications provided by electronic mail.

Cl.16;Paper, cardboard, cardboard articles; bags, sachets and sheets for packaging made of paper; printing products 
(printed matter); newsletters (printed matter), tickets, scratch cards (printed), receipts (printed) for gambling games, 
games of chance, lotteries; journals, newspapers, magazines; subscription cards (non-magnetic); bookbinding articles, 
photographs, printing blocks; stationery, adhesives (glues) for stationery, artists' material, paint brushes, typewriters and 
office requisites (other than furniture), instructional or teaching material (except apparatus); bags, sachets and sheets for 
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packaging made of plastic; printing type; school supplies; pencil and stationery sets, cases and boxes, slate, paper 
cutters, pens, pencils, mechanical pencils, erasers, pad (stationery), envelopes, binders, day planners, text book, folder 
with flaps, albums, books, illustrated books, youth activity books, almanacs, brochures, notebooks, coloring books, 
catalogs, calendars, posters, geographical maps, newspapers, journals (periodicals), magazines; sealing machines, 
adhesive bands for stationery or household use; wrapping paper, paper or cardboard signs.

Cl.28;Games, board games, games of chance, lotteries, gambling games, pooling, games of skill, knowledge games; 
puzzles, playing cards; electronic games other than those designed to be used only with television receivers and/or 
computers; controllers and joysticks for video game machines; balls and balloons; toys, dolls, figurines (toys), teddy 
bears and other plush toys, building blocks (toys); gymnastic and sporting articles (excluding clothing, footwear and 
mats); apparatus for games designed to be used with an independent display screen or monitor.

Cl.41;Entertainment; organization of competitions in the field of education or entertainment, games (entertainment); 
organization and supply of games, leisure and entertainment; lotteries, organizing of lotteries, gambling games, games of 
chance, raffles, draws, betting and pools; game services provided online (via a computer network); gambling services; 
entertainment in the nature of an amusement park; amusement park and theme park services; production of information 
programs, radio and television entertainment, audiovisual and multimedia programs; film production; dubbing services; 
sound effect services; organization of shows (impresario services); show production; videotape editing; scriptwriting 
services; editing and publishing of texts (other than advertising texts), illustrations, books, journals, newspapers, 
periodicals, magazines, publications of all types and in all forms (other than for advertising purposes) including electronic 
and digital publications (other than advertising) of audio and/or video media, multimedia carriers (interactive discs, audio-
digital compact discs with read-only memory), multimedia programs, games and in particular television games, 
audiovisual games and games on CDs and audio-digital compact discs, on magnetic media; organizing of exhibitions for 
cultural and educational purposes; photography and photographic reporting; production of music; teaching and training 
and educational services.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 99 
 

Priority claimed from 06/06/2019; Application No. : 30 2019 013 613 ;Germany 

4506271    04/12/2019
[International Registration No. : 1525551]
DAIMLER AG

Mercedesstraße 120 70372 Stuttgart Germany

Proposed to be Used
IR DIVISION
Cl.12;Leather upholstery for vehicle seats; leather upholstery for vehicles.

Cl.18;Leather, unworked or semi-worked for use in vehicles.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 99 
 

Priority claimed from 08/05/2019; Application No. : 88421564 ;United States of America 

4506479    05/11/2019
[International Registration No. : 1525952]
PONY AI INC.

P.O. BOX 32311, SUITE 4-210, GOVERNORS SQUARE, 23 LIMETREE BAY AVE. CAYMAN ISLANDS KY1-1209

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer hardware for communicating audio, video and data between computers via a global 
computer network, wide-area computer networks, and peer-to-peer computer network; computer software for vehicle 
navigation; computer software for operating an autonomous vehicle; computer software for vehicle fleet management; 
computer software for coordinating, scheduling, booking, and dispatching vehicles for passenger and freight transport; 
computer software for managing freight transportation by truck and autonomous vehicles; navigation apparatus for 
vehicles; navigational instruments, namely, GPS navigation devices and satellite-aided navigation systems; steering 
apparatus for vehicles, namely, simulators for the steering and controlling of vehicles; radar apparatus; laser device for 
sensing distance to objects; laser object detectors for use on vehicles; lidar (light detection and ranging apparatus); 
vehicle infrared, acceleration, proximity, and velocity sensors; sensors for determining position, velocity, direction, and 
acceleration; downloadable mobile applications for coordinating transportation services; downloadable mobile 
applications for coordinating, scheduling, booking, and dispatching vehicles for passenger and freight transport and 
delivery services; computer software and hardware for vehicle fleet launching, coordination, calibrating, direction, and 
management; cameras; cameras for use with vehicles; transmitters of electronic signals; radios for vehicles; radio 
transmitters and receivers; global positioning system (GPS); simulators for driving or control of vehicles; vehicle drive 
training simulators; control units for regulating start-up electrical motors; apparatus for testing vehicle brakes; vehicle 
video recorder; mobile applications for booking taxis.

Cl.12;Land vehicles; automobiles; trucks; freight land vehicles; mass transit land vehicles; autonomous cars; 
autonomous land vehicles; driverless cars; electric vehicles, namely, electric cars and electric motorcycles; electrically-
powered motor scooters; anti-theft devices and alarms for vehicles; motor vehicle alarm systems; steering units for land 
vehicles and parts thereof; drones; plastic parts for vehicles, namely, automotive exterior and interior plastic extruded 
decorative and protective trim; metal parts for vehicles, namely, automotive exterior and interior metal decorative and 
protective trim; strollers.

Cl.35;Advertising and marketing services; market research by means of a computer database; compilation and 
systemization of information into computer databases; updating and maintaining data in computer databases; car auction 
services; business risk management services; business information management; online advertising services through 
computer communications networks.

Cl.39;Transportation services, namely, providing shuttle services by vehicle; transportation services, namely, making 
reservations and bookings for transportation; transportation of passengers by vehicle; transportation services, namely, 
providing temporary use of vehicles; transportation services, namely, providing travel by autonomous vehicles; car rental 
services; transport reservation services; freighting services; freight transportation by trucks and autonomous vehicles; 
transportation of passengers and freight by land vehicle; providing a website featuring information regarding 
autonomous car transportation services and scheduling transportation services (terms too vague in the opinion of the 
International Bureau - Rule 13 (2) (b) of the Common Regulations); leasing of vehicles; transportation services, namely, 
coordinating the pickup and drop-off of passengers at designated or directed locations; motor vehicle sharing services, 
namely, providing temporary use of motor vehicles; providing taxi booking services via mobile applications; tracking, 
locating and monitoring of vehicles for commercial purposes; transportation services, namely, tracking of fleet vehicles 
for commercial purposes.

Cl.42;Providing online non-downloadable software services for transportation services, namely, coordinating, booking, 
and dispatching autonomous vehicles for transportation purposes; research and development into autonomous vehicles; 
research, design, and development of computer hardware and software for use with vehicle on-board computers for 
monitoring and controlling motor vehicle operation; research, design, and development of computer hardware and 
software for vehicle coordination, navigation, calibrating, direction, and management; installation, updating and 
maintenance of computer software for use with vehicle on-board computers for monitoring and controlling motor vehicle 
operation; research, design, and development of sensors and for structural parts thereof; software as a service (SaaS) 
services featuring computer software for use as an application programming interface (API); advanced product research, 
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design, and development in the field of artificial intelligence; mapping services; computer security consultancy; vehicle 
roadworthiness testing; conversion of data or documents from physical to electronic media; recording data for others on 
optical, digital and magnetic media for electronic storage (terms too vague in the opinion of the International Bureau - 
Rule 13 (2) (b) of the Common Regulations); consulting services in the field of cloud computing; cloud computing 
featuring software for use in operating autonomous vehicles.

Cl.45;Monitoring of security alarm systems; dating services; online social networking services in the field of 
autonomous vehicles; internet-based social introduction service; computer software licensing; licensing of intellectual 
property; licensing of software for management of intellectual property; legal administration of licenses; granting of 
software licenses; stolen vehicle recovery services; stolen vehicle tracking; emergency roadside assistance services, 
namely, opening of locks; lost property services in the nature of tracking, locating, monitoring and returning services for 
recovering lost personal possessions, namely, lost property return; rental of security apparatus.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 99 
 

4506541    18/12/2019
[International Registration No. : 1528580]
Offensive Security Limited

One Capital Place Gorge Town

Proposed to be Used
IR DIVISION
Cl.9;Software for use in education, training, and certification in the field of penetration of computer systems and 
networks; computer operating system software for use in penetration testing and auditing of computer systems and 
networks; computer operating system software for use in education, training, and certification in the field of penetration 
testing and auditing of computer systems and networks; computer operating system for use in penetration testing and 
auditing of computer systems and networks; computer operating system for use in education, training, and certification in 
the field of penetration testing and auditing of computer systems and networks; software for network infrastructure 
analysis that may be downloaded from a global computer network; downloadable electronic publications in the nature of 
manuals, articles, and videos in the field of penetration testing, information security, network security, and computer 
security.

Cl.41;Educational and training services, namely, arranging and conducting educational and training seminars, 
conferences, courses, tutorials, and workshops in the field of electronic information security and digital forensics; 
educational examination services for obtaining professional certification, credentialing, and qualification in the field of 
electronic information security and digital forensics; providing education consultancy, information and advice relating to 
obtaining professional certification, credentialing, training and qualification in the field of electronic information security 
and digital forensics; providing non-downloadable electronic publications, namely instructional and educational manuals, 
articles and videos featuring information relating to penetration testing, information security, network security and 
computer security; providing courses of instruction to businessmen relating to computer networking security, wireless 
security, and physical security; educational and training services, namely, arranging and conducting educational and 
training seminars, conferences, courses, tutorials, and workshops in the field of electronic information security and 
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digital forensics; educational examination services for obtaining professional certification, credentialing, and qualification 
in the field of electronic information security and digital forensics; open-access publishing services, namely, publication 
of electronic articles and tutorials, and providing online videos, not downloadable; providing online non-downloadable 
electronic publications in the nature of articles in the field of penetration testing, information security, network security, 
and computer security via a website; providing on-line publications in the nature of e-books in the field of penetration 
testing, information security, network security, and computer security; publication of books; publication of documents in 
the field of penetration testing, information security, network security, and computer security; publication of manuals; 
provision of on-line videos, not downloadable; providing online non-downloadable electronic publications in the field of 
penetration testing, information security, network security and computer security via a website; providing entertainment 
information in the fields of penetration testing, information security, network security, and computer security via a 
website; providing educational information in the academic field of penetration testing, information security, network 
security, and computer security for the purpose of academic study; computer education training; vocational education in 
the fields of penetration testing, information security, network security, and computer security; providing education in the 
field of penetration testing, information security, network security, and computer security rendered through 
correspondence courses; production and distribution of videos in the field of penetration testing, information security, 
network security, and computer security education; education services, namely, providing on-line non-downloadable 
video in the field of penetration testing, information security, network security, and computer security; education 
services, namely, providing tutorial sessions in the field of penetration testing, information security, network security, and 
computer security; computer education training services; providing training information in the field of electronic 
information security and digital forensics.

11392
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Priority claimed from 08/05/2019; Application No. : 88421553 ;United States of America 

4506558    05/11/2019
[International Registration No. : 1525966]
PONY AI INC.

P.O. BOX 32311, SUITE 4-210, GOVERNORS SQUARE, 23 LIMETREE BAY AVE. CAYMAN ISLANDS KY1-1209

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer hardware for communicating audio, video and data between computers via a global 
computer network, wide-area computer networks, and peer-to-peer computer network; computer software for vehicle 
navigation; computer software for operating an autonomous vehicle; computer software for vehicle fleet management; 
computer software for coordinating, scheduling, booking, and dispatching vehicles for passenger and freight transport; 
computer software for managing freight transportation by truck and autonomous vehicles; navigation apparatus for 
vehicles; navigational instruments, namely, GPS navigation devices and satellite-aided navigation systems; steering 
apparatus for vehicles, namely, simulators for the steering and controlling of vehicles; radar apparatus; laser device for 
sensing distance to objects; laser object detectors for use on vehicles; lidar (light detection and ranging apparatus); 
vehicle infrared, acceleration, proximity, and velocity sensors; sensors for determining position, velocity, direction, and 
acceleration; downloadable mobile applications for coordinating transportation services; downloadable mobile 
applications for coordinating, scheduling, booking, and dispatching vehicles for passenger and freight transport and 
delivery services; computer software and hardware for vehicle fleet launching, coordination, calibrating, direction, and 
management; cameras; cameras for use with vehicles; transmitters of electronic signals; radios for vehicles; radio 
transmitters and receivers; global positioning system (GPS); simulators for driving or control of vehicles; vehicle drive 
training simulators; control units for regulating start-up electrical motors; apparatus for testing vehicle brakes; vehicle 
video recorder; mobile applications for booking taxis.

Cl.12;Land vehicles; automobiles; trucks; freight land vehicles; mass transit land vehicles; autonomous cars; 
autonomous land vehicles; driverless cars; electric vehicles, namely, electric cars and electric motorcycles; electrically-
powered motor scooters; anti-theft devices and alarms for vehicles; motor vehicle alarm systems; steering units for land 
vehicles and parts thereof; drones; plastic parts for vehicles, namely, automotive exterior and interior plastic extruded 
decorative and protective trim; metal parts for vehicles, namely, automotive exterior and interior metal decorative and 
protective trim; strollers.

Cl.35;Advertising and marketing services; market research by means of a computer database; compilation and 
systemization of information into computer databases; updating and maintaining data in computer databases; car auction 
services; business risk management services; business information management; online advertising services through 
computer communications networks.

Cl.39;Transportation services, namely, providing shuttle services by vehicle; transportation services, namely, making 
reservations and bookings for transportation; transportation of passengers by vehicle; transportation services, namely, 
providing temporary use of vehicles; transportation services, namely, providing travel by autonomous vehicles; car rental 
services; transport reservation services; freighting services; freight transportation by trucks and autonomous vehicles; 
transportation of passengers and freight by land vehicle; providing a website featuring information regarding 
autonomous car transportation services and scheduling transportation services (terms too vague in the opinion of the 
International Bureau - Rule 13 (2) (b) of the Common Regulations); leasing of vehicles; transportation services, namely, 
coordinating the pickup and drop-off of passengers at designated or directed locations; motor vehicle sharing services, 
namely, providing temporary use of motor vehicles; providing taxi booking services via mobile applications; tracking, 
locating and monitoring of vehicles for commercial purposes; transportation services, namely, tracking of fleet vehicles 
for commercial purposes.

Cl.42;Providing online non-downloadable software services for transportation services, namely, coordinating, booking, 
and dispatching autonomous vehicles for transportation purposes; research and development into autonomous vehicles; 
research, design, and development of computer hardware and software for use with vehicle on-board computers for 
monitoring and controlling motor vehicle operation; research, design, and development of computer hardware and 
software for vehicle coordination, navigation, calibrating, direction, and management; installation, updating and 
maintenance of computer software for use with vehicle on-board computers for monitoring and controlling motor vehicle 
operation; research, design, and development of sensors and for structural parts thereof; software as a service (SaaS) 
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services featuring computer software for use as an application programming interface (API); advanced product research, 
design, and development in the field of artificial intelligence; mapping services; computer security consultancy; vehicle 
roadworthiness testing; conversion of data or documents from physical to electronic media; recording data for others on 
optical, digital and magnetic media for electronic storage (terms too vague in the opinion of the International Bureau - 
Rule 13 (2) (b) of the Common Regulations); consulting services in the field of cloud computing; cloud computing 
featuring software for use in operating autonomous vehicles.

Cl.45;Monitoring of security alarm systems; dating services; online social networking services in the field of 
autonomous vehicles; internet-based social introduction service; computer software licensing; licensing of intellectual 
property; licensing of software for management of intellectual property; legal administration of licenses; granting of 
software licenses; stolen vehicle recovery services; stolen vehicle tracking; emergency roadside assistance services, 
namely, opening of locks; lost property services in the nature of tracking, locating, monitoring and returning services for 
recovering lost personal possessions, namely, lost property return; rental of security apparatus.
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Priority claimed from 07/06/2019; Application No. : 201907875 ;Norway 

4506571    05/12/2019
[International Registration No. : 1525863]
Zacco Norway AS

Haakon VII's gate 2 N-0161 OSLO Norway

Proposed to be Used
IR DIVISION
Cl.2;Paints; anti fouling paint for ships.

Cl.3;Cleaning, washing and polishing preparations for ships; blasting abrasives for mechanical surface treatment, in 
particular mineral blasting abrasives and sandblasting abrasives; brighteners.

Cl.7;Robot cleaners for the underwater hull of ships; mechanical cleaning apparatus, and installations consisting 
thereof, in particular brushing machines, ship hulls polishing apparatus, cleaning machines for hard surfaces as well as 
brushes and scouring pads for these machines; apparatus for cleaning the underwater hull of ships, mechanically 
operated apparatus for cleaning ships; electric suction apparatus for industrial purposes; ships washing installations; 
mechanical apparatus for removing barnacles, fouling and weed from ships; hydraulic controls for machines; parts of the 
aforesaid goods, in particular brushes, hoses, cleaner filters; mechanical hose reels; motor-powered mowing implements 
and mowing machines; mechanical high-pressure water jet apparatus for cleaning, removing and treating surfaces and 
for cutting; pneumatic, hydraulic, electric or manually driven handling machines, conveyors, feed mechanisms and robots 
for guiding apparatus for cleaning the underwater hull of ships.

Cl.9;Wireless transmitters and receivers; data storage media; mobile data communications apparatus; electric 
controllers; radio remote controls; time switches; electric connection cables; extension cords; batteries (electric); 
rechargeable electric batteries; chargers for electric batteries; electric irrigation control apparatus, readers for the 
contactless reading of markings, in particular bar code readers and RFID (Radio Frequency Identification) readers; 
measuring apparatus; dosimeters; data processing equipment and computers; navigation instruments and electronical 
position instruments; computer software (stored); computer software (downloadable); application software; GPS-
receivers; navigational apparatus for operating of robots.

Cl.12;Vehicles; carrier vehicles for motor-powered apparatus for cleaning the underwater hull of ships; transport 
trolleys, in particular for cleaning material and cleaning apparatus.

Cl.37;Assembling of machine plant (installation work); maintenance and repair of apparatus for cleaning the underwater 
hull of ships and of handling machines, positioning devices, robots for guiding cleaning machines; cleaning, servicing 
and maintenance of ships.

Cl.42;Computer programming consultancy; technical planning of machines installations for cleaning the underwater 
hull of ships; technical testing of cleaning apparatus and installations; technical testing of material treatment installations 
and machines and surface treatment installations and machines; computer programming; quality assurance by carrying 
out quality checks.
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Priority claimed from 18/06/2019; Application No. : 018083580 ;European Union 

4506613    06/12/2019
[International Registration No. : 1525122]
Eppendorf AG

Barkhausenweg 1 22339 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Fermenters; bioreactors; bioreactors for bioproduction; bioreactors for research use; bioreactor for cell culturing; 
bioreactors for microbial fermentation; bioreactors for stem cells; bioreactors for laboratory use; autoclavable bioreactors 
of glass; single-use bioreactors; bioprocess control systems; fermentation systems; bioreactor systems consisting of 
sensors, pumps, stirring drives, temperature control units, heating sleeves, cooling units, gassing components, 
containers and integrated process control for batch, fed-batch, continuous and cyclic culture and the perfusion of 
bacterial microorganisms, cell cultures, stem cells, insect cells and other microorganisms for laboratory, pharmaceutical, 
chemical, biotechnology, technical, commercial and industrial purposes; laboratory apparatus, devices and equipment for 
biotech and bioreactor installations; measuring, monitoring, inspecting and control instruments in the field of bioprocess 
technology; hardware and software for measuring and regulating installations and equipment for bioprocesses; stirrers 
for laboratory apparatus for biotech installations and stirrers as parts of laboratory containers in biotech and bioreactor 
installations; controllers for bioprocess management; cell density monitoring apparatus for biotech and bioreactor 
apparatus; pressure sensor apparatus for biotech and bioreactor installations; optical probes for biotech and bioreactor 
installations; optical probes to measure dissolved oxygen in aqueous media; sensors for measuring dissolved oxygen; 
sensors for measuring electrical conductivity, ph sensors for biotech and bioreactor apparatus, in particular ph sensors 
for liquid media; sensors for measuring temperature; external expansion boxes for laboratory containers in biotech and 
bioreactor installations for the purpose of taking on additional functions; sensors for measuring volume levels in the 
bioreactor or other containers; software for operational, control and measuring apparatus for operating, measuring, 
controlling, monitoring and inspecting bioprocesses; software for capturing bioprocess data; software with integrated 
user account control for protecting access rights; software for calibrating sensors and pumps; software for 
parameterising process values, control methods and cascade controls; safety software for preventing damage to data or 
samples; software for configuring of a bioprocess.

Cl.10;Instruments for medical purposes, namely cultivation of animal cells or stem cells; bioreactors and fermenters, in 
particular with plastic containers, filters of plastic and apparatus for sterile connector apparatus of plastic in the form of 
single-use apparatus for the pharmaceutical and biotechnological industry, namely for medical purposes; apparatus and 
instruments for use in cell cultures consisting of animal cells or stem cells for medical, diagnostic or therapeutic 
purposes; apparatus for growing cell cultures from animal cells or stem cells for medical and diagnostic purposes.
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4506637    04/12/2019
[International Registration No. : 1525047]
VEROO GmbH

IZ NÖ-Süd, Straße 14, Objekt 15 A-2355 Wiener Neudorf Austria

Proposed to be Used
IR DIVISION
Cl.9;Scientific research and laboratory apparatus, educational apparatus and simulators; apparatus, instruments and 
cables for electricity; recorded content; magnets, magnetizers and demagnetizers; measuring, detecting and monitoring 
instruments, indicators and controllers; navigation, guidance, tracking, targeting and map making devices; optical 
devices, enhancers and correctors; diving equipment; scientific and laboratory devices for treatment using electricity.

Cl.35;Business analysis, research and information services; business assistance, management and administrative 
services; advertising, marketing and promotional services; administrative processing of computerized purchase orders; 
administrative processing and organising of mail order services; foreign trade information and consultation; provision of 
information concerning commercial sales; outsourcing services in the nature of arranging procurement of goods for 
others; automatic re-ordering service for business; consultancy services relating to the procurement of goods and 
services; advisory services relating to commercial transactions; advisory services relating to the purchase of goods on 
behalf of others; advisory services relating to the purchase of goods on behalf of business; consultancy relating to 
costing of sales orders; advisory and consultancy services relating to the procurement of goods for others; consulting in 
sales techniques and sales programmes; provision of an online marketplace for buyers and sellers of goods and 
services; provision of online financial services comparisons; purchasing of goods and services for other businesses; 
computerized on-line ordering services; coupon procurement services for others; electronic order processing; bidding 
quotation; goods or services price quotations; providing consumer information relating to goods and services; 
commercial information and advice for consumers [consumer advice shop]; business administration services for 
processing sales made on the internet; commercial administration of the licensing of the goods and services of others; 
online ordering services; arranging of presentations for business purposes; price analysis services; price comparison 
services; business intermediary and advisory services in the field of selling products and rendering services; arranging of 
contracts, for others, for the providing of services; procurement of contracts for the purchase and sale of goods and 
services; arranging of contracts for the purchase and sale of goods and services, for others; administrative processing of 
purchase orders within the framework of services provided by mail-order companies.

Cl.38;Telecommunication services; provision and rental of telecommunications facilities and equipment.

11397



Cl.39;Vehicle parking and storage; transport; rental services related to transportation and storage; packaging and 
storage of goods; distribution by pipeline and cable; parking and vehicle storage, mooring.

Cl.42;Design services; information technology [IT] consultancy services; testing, authentication and quality control; 
scientific and technology services.
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Priority claimed from 10/07/2019; Application No. : 018092837 ;European Union 

4506646    23/12/2019
[International Registration No. : 1526005]
Pintsch GmbH

Hünxer Str. 149 46537 Dinslaken Germany

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; motors and engines (except for land vehicles); gear motors other than for land vehicles; 
powertrains, and generic machine parts; transporting machines; electric propulsion mechanisms for machines; drives, 
including electric drives, in particular for barriers, doors and parts therefor, platform screen doors and railway points; 
control mechanisms for machines, for engines and motors; control apparatus and electric motors for drives; mechanical 
conveyor belts and belts for conveyors, rope winches, and conveying machines, in particular all the aforesaid for 
shunting equipment and automatic train washing installations; emergency power supply units for tunnel safety lighting; 
parts and fittings for the aforesaid goods in this class.

Cl.9;Optical, monitoring, measuring, signalling, checking (supervision), life-saving and teaching apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic data media; digital 
recording media; data processing equipment; data-processing equipment and computers; computer software; 
visualisation, control and diagnosis software, in particular for rail transport infrastructure equipment and for platform 
screen door systems; controllers (regulators); network management control apparatus; microprocessor controls; 
communications transmitters and receivers; data communications apparatus; software for web applications and web 
servers; file servers; network access server hardware; electrotechnical equipment and apparatus, instruments and 
components, included in this class; display, measuring, counting, recording, monitoring, testing, control, regulating and 
commutation apparatus, and software for controlling transport systems, in particular rail transport systems, and being 
parts for or for controlling shunting equipment and automatic train washing installations, train positioning systems and 
train information systems; railway traffic safety appliances; electronic and electric equipment, instruments, apparatus and 
modules for controlling, securing and automating rail transport; apparatus for railway signalling technology and 
installations composed thereof, in particular installations for line and safety technology, level crossing technology and 
signal box technology; signals, luminous or mechanical; acoustic, optical and mechanical signal transmitters; railway 
signalling installations, including apparatus for the manual and train-induced operation thereof; electrotechnical and 
electromechanical components, included in this class, in particular plug-in connectors, switches, apparatus for 
commutation, relays, sensors and contact sensors, in particular for rail transport infrastructure equipment, platform 
screen door systems and signalling installations; double wheel sensors, in particular for rail transport; energy supply 
installations, battery chargers, uninterruptible power supply apparatus and energy distributing apparatus for stationary 
use, in particular for level crossing technology, platform screen door systems, signalling installations, tunnel safety 
lighting and signal box technology; chargers for electric batteries; apparatus and equipment for collecting, processing 
and displaying data and information, in particular in the field of railway traffic; platform screen door systems (safety 
equipment) consisting of platform screen doors, partitions, drives for platform screen doors, electrotechnical and 
electromechanical components, energy supply installations, battery chargers, uninterruptable power supply apparatus 
and energy distribution apparatus, apparatus and equipment for collecting, processing and displaying data and 
information, speed, direction and position detecting and display apparatus for rail vehicles, electric, electronic, computer-
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based and processor-based controls and control systems for platform doors, apparatus for detecting and monitoring the 
opening and closing states and operations of rail vehicle doors, emergency opening devices for doors, devices for 
visualising and/or monitoring system states; apparatus for detecting and monitoring the opening and closing states and 
operations of rail vehicle doors; detectors and indicators of the speed, direction and position of rail vehicles; electric, 
electronic, computer-based and processor-based controllers and control systems, and visualising and/or monitoring 
equipment, in particular for system conditions and states, in particular for platform screen door systems, for rail transport 
infrastructure equipment, for point heating installations and for control engineering and safety technology, in particular 
the aforesaid including level crossing technology and signal box technology; snow warning devices; temperature 
regulating apparatus (temperature control apparatus); remote controllers for point heating installations; computer 
software for the remote control and remote diagnosis of point heating systems; remote monitoring apparatus; electricity 
generating apparatus utilising solar power, namely solar cells, solar battery chargers, solar modules; software for 
process control and process visualisation in tunnels; network communications apparatus; digital and analogue recording 
media; automatic control apparatus; electronic control systems for process flows for rail transport, in particular in 
marshalling yards and at level crossings; computer software for centralised and decentralised route control in shunting 
equipment; control engineering apparatus; parts and fittings for the aforesaid goods in this class.

Cl.11;Apparatus for lighting, heating, cooling and ventilating; point heating systems; electric, gas-operated or 
geothermally operated point heating apparatus and installations; turnkey point heating installations; lighting apparatus; 
lighting installations, in particular track lighting installations; lighting installations for tunnel safety; LED lighting 
installations; parts and fittings for the aforesaid goods in this class.

Cl.19;Doors and sliding doors, not of metal, and doors of glass; platform screen doors, not of metal; partitions, not of 
metal; partitions, doors and sliding doors, not of metal, for platform screen door systems, in particular automatically 
operated doors, doors with an emergency opening function; parts and accessories for all the aforesaid goods, included in 
this class.

Cl.37;Building, assembly, maintenance and repair, refurbishment, modernisation and installation relating to control 
engineering and safety technology installations, in particular the aforesaid including level crossing technology and signal 
box technology, relating to point heating, track lighting and tunnel safety lighting systems, including for control 
engineering and remote control technology, relating to control apparatus for network management, and relating to 
platform screen door systems and individual parts for all the aforesaid.

Cl.42;Technological services and research and design relating thereto; industrial analysis and research services; 
technical consultancy, in particular relating to platform screen door systems and relating to control engineering and 
safety technology, in particular the aforesaid including level crossing technology and signal box technology; design and 
development of computer hardware and software; project planning and construction drafting for control engineering and 
safety technology installations, in particular the aforesaid including level crossing technology and signal box technology, 
and for platform screen door systems; development and feasibility studies relating to platform screen door systems and 
relating to control engineering and safety technology installations, in particular the aforesaid including level crossing 
technology and signal box technology; taking measurements in lighting laboratories; planning of point heating, track 
lighting and tunnel safety lighting systems, including for control engineering and remote control technology, of control 
apparatus for network management, and of electrotechnical and communications engineering installations in the rail 
transport technology sector.
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4507257    08/07/2019
[International Registration No. : 1524962]
BAIDU ONLINE NETWORK TECHNOLOGY (BEIJING) CO., LTD.

3/F Baidu campus, No.10, Shangdi 10th street, Haidian district Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Mobile phone bracket; car phone bracket; television apparatus; TV remote control; navigation apparatus for 
vehicles [on-board computers]; car video recorder; driving recorder; car audio equipment; selfie single-legged rack for 
smartphones or cameras; smart glasses (data processing); smartwatch (data processing); virtual reality headsets; 
wearable activity trackers; remote control apparatus; humanoid robots with artificial intelligence; virtual reality game 
software; face recognition equipment; watch smartphone (term considered linguistically incorrect by the International 
Bureau - rule 13 (2) (b) of the Common Regulations); downloadable mobile app software; downloadable graphics for 
mobile phones; wearable video display monitors; wearable computers; computer software platforms, recorded or 
downloadable; security surveillance robots; teaching robots; learning machine (term considered linguistically incorrect 
by the International Bureau - rule 13 (2) (b) of the Common Regulations); story machine (term considered linguistically 
incorrect by the International Bureau - rule 13 (2) (b) of the Common Regulations); smart TV; digital door lock; set-top box; 
home used remote controller; connected bracelets [measuring instruments]; car televisions; thermostats; cellular 
phones; food analysis apparatus; electrical connector receptacle; smartphones; cabinets for loudspeakers; rings (data 
processing) (term considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); 
diagnostic equipment for testing food.

Cl.42;Computer software design; updating of computer software; consultancy in the design and development of 
computer hardware; creating and maintaining web sites for others; computer virus protection services; providing search 
engines for the internet; software as a service [SaaS]; cloud computing; Internet security consultancy; computer system 
design.
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4507319    16/12/2019
[International Registration No. : 1524443]
Yongkang Longyun Tools Co., Ltd

Lu Village, Huajie Town, Yongkang City Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.7;Agricultural machines; welding machines, electric; saws [machines]; cutting machines; electric hammers; hand-
held tools, other than hand-operated; machines and apparatus for polishing [electric]; electric screwdrivers.

Cl.8;Abrading instruments [hand instruments]; wrenches [hand tools]; hollowing bits [parts of hand tools]; pincers; 
awls; cutting tools [hand tools]; agricultural implements, hand-operated; harpoons.

Cl.9;Measuring instruments; surveying instruments; detectors; meters; measuring devices, electric; measuring 
apparatus; measures; gauges; protection devices for personal use against accidents; distance measuring apparatus.
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Priority claimed from 07/05/2019; Application No. : 38013608 ;China 

4507359    02/11/2019
[International Registration No. : 1525642]
Liaocheng Haojiayi Biological Dairy Co., Ltd.

East of North Taiping Road, Economic Development Zone, Gaotang County, Liaocheng City 252800 Shandong Province China

Proposed to be Used
IR DIVISION
Cl.29;Poultry, not live; isinglass for food; yogurt; oils for food; albumen for culinary purposes; sausage casings, 
natural or artificial; vegetables, preserved; dried edible fungi; fruits, tinned; eggs; milk beverages, milk predominating; 
nuts, prepared; fruit and vegetable based snack food; fruit jellies.

Cl.32;Beer; soft drinks; water beverages; non-alcoholic fruit juice beverages; fruit-based lacto-fermented drinks; plant-
based drinks; vegetable juices [beverages]; milk tea [non-milk-based]; non-alcoholic preparations for making beverages; 
protein-enriched sports beverages.
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4507405    25/10/2019
[International Registration No. : 1525040]
Sharefun Studio

Room 233-234, Building 17-2, No. 40, Guangzhi Street, Haizhu District, Guangzhou City, Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.9;Animated cartoons; computer programs [downloadable software]; recorded computer game programs; personal 
computers; mobile power source in the form of rechargeable batteries; earphones; mobile phone cases; selfie sticks 
[hand-held monopods]; videotapes recorded with animated cartoons; mouse pads.

Cl.25;Jackets [clothing]; clothing; raincoats; footwear; caps being headwear; hosiery; gloves [clothing]; turbans; sleep 
masks; tee-shirts.

Cl.28;Games; apparatus for games; amusement machines, automatic and coin-operated; toys; toys for pets; scale 
model kits [toys]; body-building apparatus; skateboards; in-line roller skates; grip bands for rackets.

Cl.41;Educational services; organization of cosplay entertainment events; television entertainment; production of radio 
and television programmes; layout services, other than for advertising purposes; providing amusement arcade services; 
game services provided online from a computer network; entertainment services; providing audio or video studio 
services; production of music.
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4507425    10/12/2019
[International Registration No. : 1525846]
March Networks Corporation

200-303 Terry Fox Dr Kanata ON K2K 3J1 Canada

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely, application software for use in the capture, processing, compression, transmission, 
communication, viewing, searching, monitoring, managing, analyzing, authenticating, filtering, re-purposing, editing, 
annotating, copying, printing, packaging, exporting, reporting, broadcasting, distribution and storage of audio, video and 
related data input; computer software, namely, application software for the installation, configuration, customization, 
programming, deployment, organization, operation, control, management, monitoring, administration and maintenance of 
video recorders, cameras, video and audio storage and conversion equipment and video surveillance equipment; 
computer software development tools for the creation of audio and video software applications, and integration of 
surveillance video into software applications; computer software, namely, application software for integration and 
synchronization of surveillance video and audio with related data; computer software, namely, video analytics software 
for extraction of information video data, analysis of video data, detection and identification of objects of interest, 
detection and tracking of object behavior, detection of camera displacement or obstruction, storage of metadata results, 
notification and delivery results, and compilation of reports for security or business intelligence; computer software, 
namely, application software for use in digital media distribution and management; application software for use in the 
management and display of digital images, video, advertising and information; computer software, namely, video-based 
software intelligence tools for use in the capture, processing, compression, transmission, communication, viewing, 
searching, monitoring, managing packaging, exporting, reporting, broadcasting, distribution and storage of surveillance 
audio, surveillance video and related data input; computer software, namely, business intelligence software integration 
and synchronization of bank machine, point of sale, transaction, global position system, and vehicle sensor data with 
related video and audio and for integration and synchronization of surveillance video and audio with related data, in the 
field of business; computer hardware; video event recorders, digital video event recorders, network video event 
recorders, IP video event recorders, all for security and facilities management purposes; hard disk drives; computer input 
devices; IP video servers; video encoders; cameras; IP cameras; microphones; antennas, namely, wireless transmitters 
for use with video surveillance equipment and electronic security systems; electronic sensors, namely, smoke detectors, 
temperature sensors, infrared sensors, pollutant sensors, image sensors, occupancy sensors, motion sensors, light 
sensors, pressure sensors and impact sensors, namely, accelerometer sensors; global positioning system (GPS) 
modules, GPS receivers that can be integrated into surveillance systems, status indicator modules, namely, indicator light 
units for video surveillance equipment and video surveillance systems; video tagging modules, namely, video 
surveillance equipment control devices for making video feed segments for download and for tagging specified 
information and data appearing in video; computer peripherals related to the foregoing, including computer peripherals 
for use in the real-time capture, processing, compression, transmission, communication, viewing, searching, filtering, re-
purposing, editing, annotating, copying, printing, packaging, exporting, reporting, broadcasting, distribution and storage 
of audio, video and related data input, and for use in digital media distribution and management; computer accessories, 
namely, electronic control panels, keyboards, keypads, computer touch screen user interfaces, computer joysticks, 
computer mice, scanners, computer monitors, computer printers, computer audio speakers and computer electronic 
indicator panels; computer software for logistics, namely, for wireless RFID tracking system which utilizes RFID beacon 
devices, namely, RFID beacons and RFID beacon transmitters and RFID wireless tracking readers to send, receive, store 
and re-transmit data via wireless connection; computer software for automatic vehicle location systems; electronic, 
digital and led computer display devices for use in connection with automated vehicle location systems, namely, hand-
held displays, tabletop and wall-mounted displays, and bus shelter and building displays.

Cl.37;Installation, repair, maintenance, and troubleshooting in the nature of maintenance and repair, of computer 
hardware, cameras, video recorders, video and audio storage equipment, conversion and delivery equipment, namely, 
video and audio signal processors for the conversion of video and audio signals, video and audio transmitters, video 
surveillance equipment and video systems.
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Cl.38;Delivery of surveillance audio, video, and related data by electronic transmission; providing user access to video 
transmission, storage and management infrastructure, namely, providing access to cameras, computer components, 
namely, digital video recorders, cameras, computer input devices and computer peripherals, all for use in the real-time 
capture, processing, compression, transmission, communication, viewing, searching, filtering, re-purposing, editing, 
broadcasting and storage of audio, video and related data input, and computer software, namely, video management 
software.

Cl.41;Education and training services, namely, providing live classroom training and online training in the field of the 
use and operation of video surveillance equipment and electronic security systems.

Cl.42;Technical support, namely, onsite and remote troubleshooting in the nature of diagnosing problems with, and 
diagnostic monitoring to ensure proper functioning of, computer software, computer hardware, cameras, video recorders, 
video and audio storage equipment, conversion and delivery equipment, namely, video and audio transmitters and video 
and audio signal processors for the conversion of video and audio signals, video surveillance equipment, video systems 
and electronic security systems; software as a service (SaaS) for video management; software as a service (SaaS) 
featuring software for image analysis, identification, processing, conversion, cropping, resizing and enhancement; 
software as a service (SaaS) featuring software for video streaming and for high-speed formatting and processing of 
audio and video streams; software as a service (SaaS) featuring software for deploying live and on-demand video content; 
software as a service (SaaS) featuring software for provisioning and dynamically scaling video processing, delivery, and 
storage services; software as a service (SaaS) featuring software used to process, convert, transcode, encode, decode, 
encrypt, decrypt, distribute and manipulate digital video, image and audio files.

Cl.45;Monitoring of security video systems for security purposes.
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Priority claimed from 08/05/2019; Application No. : 88421558 ;United States of America 

4507440    05/11/2019
[International Registration No. : 1525897]
PONY AI INC.

P.O. BOX 32311, SUITE 4-210, GOVERNORS SQUARE, 23 LIMETREE BAY AVE. CAYMAN ISLANDS KY1-1209

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer hardware for communicating audio, video and data between computers via a global 
computer network, wide-area computer networks, and peer-to-peer computer network; computer software for vehicle 
navigation; computer software for operating an autonomous vehicle; computer software for vehicle fleet management; 
computer software for coordinating, scheduling, booking, and dispatching vehicles for passenger and freight transport; 
computer software for managing freight transportation by truck and autonomous vehicles; navigation apparatus for 
vehicles; navigational instruments, namely, GPS navigation devices and satellite-aided navigation systems; steering 
apparatus for vehicles, namely, simulators for the steering and controlling of vehicles; radar apparatus; laser device for 
sensing distance to objects; laser object detectors for use on vehicles; lidar (light detection and ranging apparatus); 
vehicle infrared, acceleration, proximity, and velocity sensors; sensors for determining position, velocity, direction, and 
acceleration; downloadable mobile applications for coordinating transportation services; downloadable mobile 
applications for coordinating, scheduling, booking, and dispatching vehicles for passenger and freight transport and 
delivery services; computer software and hardware for vehicle fleet launching, coordination, calibrating, direction, and 
management; cameras; cameras for use with vehicles; transmitters of electronic signals; radios for vehicles; radio 
transmitters and receivers; global positioning system (GPS); simulators for driving or control of vehicles; vehicle drive 
training simulators; control units for regulating start-up electrical motors; apparatus for testing vehicle brakes; vehicle 
video recorder; mobile applications for booking taxis.

Cl.12;Land vehicles; automobiles; trucks; freight land vehicles; mass transit land vehicles; autonomous cars; 
autonomous land vehicles; driverless cars; electric vehicles, namely, electric cars and electric motorcycles; electrically-
powered motor scooters; anti-theft devices and alarms for vehicles; motor vehicle alarm systems; steering units for land 
vehicles and parts thereof; drones; plastic parts for vehicles, namely, automotive exterior and interior plastic extruded 
decorative and protective trim; metal parts for vehicles, namely, automotive exterior and interior metal decorative and 
protective trim; strollers.

Cl.35;Advertising and marketing services; market research by means of a computer database; compilation and 
systemization of information into computer databases; updating and maintaining data in computer databases; car auction 
services; business risk management services; business information management; online advertising services through 
computer communications networks.

Cl.39;Transportation services, namely, providing shuttle services by vehicle; transportation services, namely, making 
reservations and bookings for transportation; transportation of passengers by vehicle; transportation services, namely, 
providing temporary use of vehicles; transportation services, namely, providing travel by autonomous vehicles; car rental 
services; transport reservation services; freighting services; freight transportation by trucks and autonomous vehicles; 
transportation of passengers and freight by land vehicle; providing a website featuring information regarding 
autonomous car transportation services and scheduling transportation services (terms too vague in the opinion of the 
International Bureau - Rule 13 (2) (b) of the Common Regulations); leasing of vehicles; transportation services, namely, 
coordinating the pickup and drop-off of passengers at designated or directed locations; motor vehicle sharing services, 
namely, providing temporary use of motor vehicles; providing taxi booking services via mobile applications; tracking, 
locating and monitoring of vehicles for commercial purposes; transportation services, namely, tracking of fleet vehicles 
for commercial purposes.

Cl.42;Providing online non-downloadable software services for transportation services, namely, coordinating, booking, 
and dispatching autonomous vehicles for transportation purposes; research and development into autonomous vehicles; 
research, design, and development of computer hardware and software for use with vehicle on-board computers for 
monitoring and controlling motor vehicle operation; research, design, and development of computer hardware and 
software for vehicle coordination, navigation, calibrating, direction, and management; installation, updating and 
maintenance of computer software for use with vehicle on-board computers for monitoring and controlling motor vehicle 
operation; research, design, and development of sensors and for structural parts thereof; software as a service (SaaS) 
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services featuring computer software for use as an application programming interface (API); advanced product research, 
design, and development in the field of artificial intelligence; mapping services; computer security consultancy; vehicle 
roadworthiness testing; conversion of data or documents from physical to electronic media; recording data for others on 
optical, digital and magnetic media for electronic storage (terms too vague in the opinion of the International Bureau - 
Rule 13 (2) (b) of the Common Regulations); consulting services in the field of cloud computing; cloud computing 
featuring software for use in operating autonomous vehicles.

Cl.45;Monitoring of security alarm systems; dating services; online social networking services in the field of 
autonomous vehicles; internet-based social introduction service; computer software licensing; licensing of intellectual 
property; licensing of software for management of intellectual property; legal administration of licenses; granting of 
software licenses; stolen vehicle recovery services; stolen vehicle tracking; emergency roadside assistance services, 
namely, opening of locks; lost property services in the nature of tracking, locating, monitoring and returning services for 
recovering lost personal possessions, namely, lost property return; rental of security apparatus.
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Priority claimed from 13/05/2019; Application No. : 018063949 ;European Union 

4507442    13/11/2019
[International Registration No. : 1525930]
umlaut AG

Am Kraftversorgungsturm 3 52070 Aachen Germany

Proposed to be Used
IR DIVISION
Cl.9;Surveying apparatus and instruments; audiovisual receivers; film recording apparatus; liquid crystal displays; flat 
panel display screens; television tuners; video phones; electro-optical instruments for use in inspection and 
measurement of industrial components; weighing apparatus and instruments; teaching robots; radio transmitters; radio 
transceivers; photographic cameras; scientific measuring instruments, namely, conductivity meters; apparatus and 
instruments for physics, namely, accelerometers, ammeters, gravimeters, mobile radio measuring devices; electrical 
controlling devices; apparatus and instruments for conveying, distributing, transforming, storing, regulating or 
controlling electric current; cables, electric; electronic navigational and positioning apparatus and instruments; air traffic 
control radio equipment; antenna parameter measuring apparatus; multimedia projectors; in-flight testing equipment; 
electronic testing equipment, namely, telecommunication line integrity testing apparatus; electronic and optical 
communications instruments and components, namely, communication link testers for testing communication links; 
emergency led signalling flares; rescue laser signalling flares; data processing apparatus; electrical adapters; plug-in 
connectors; electrical plugs; telecommunications transmitters; telecommunication base stations; mobile telephones; 
devices for wireless radio transmission; wireless communication devices for voice, data or image transmission; 
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apparatus for recording, transmission, processing and reproduction of sound, images or data; radio signal tuners; 
switches, electric; hands-free kits for telephones; video telephones; transmitting and receiving apparatus for radio 
broadcasting; sound and picture recording apparatus; transmitting and receiving apparatus for television broadcasting; 
apparatus for recording, transmission and reproduction of images; computers; electronic components for computers; 
downloadable software for processing images, graphics and text; computer operating programs, recorded; downloadable 
computer software for measuring devices in respect to vehicles; recorded computer software for measuring devices in 
respect to vehicles; downloadable computer software for process analysis; recorded computer software for process 
analysis; downloadable computer software for data analysis; recorded computer software for data analysis; blank digital 
storage media; compact discs [read-only memory] featuring music, video, sound and data; prerecorded exercise DVDs; 
prerecorded USB flash drives featuring music, video, sound and data; subscribed identity module (SIM) cards for cellular 
telephones; batteries; batteries, electric, for vehicles; accumulators, electric; chargers for electric batteries; emergency 
warning lights; testing apparatus not for medical purposes, namely for testing mobile communication networks, 
automotive systems, entertainment systems; megaphones; life jackets; life-saving rafts; life saving apparatus and 
equipment, namely, life rafts, life jackets; fire extinguishers; fire-extinguishing systems; recorded computer operating 
software; downloadable computer software for database management.

Cl.35;Business consultancy and advisory services; business strategy development services; business management 
consulting; business management and organization consultancy; business project management; project studies for 
businesses; business organisation consulting; business management; business administration; professional business 
consulting; business acquisitions consultation; advisory services relating to data processing; consultancy and advisory 
services in the field of business strategy; advisory services relating to business planning; consultancy services regarding 
business strategies; advisory services relating to market research; business management and enterprise organization 
consultancy; consultancy services regarding business strategies; consultancy in relation to technological aspects of 
public relations communications strategies; office functions; arranging and conducting of exhibitions for business 
purposes; updating and maintenance of data in computer databases; data processing verification; data search in 
computer files for others; outsourcing services [business assistance]; data compilation for others; all of the aforesaid 
services in the field of technology and none of the aforesaid services in the field of graphic design; retail services in 
relation to data recorded electronically from the Internet; retail services in relation to data recorded electronically; retail 
services in relation to recorded content; retail services in relation to cooling pads for first aid purposes; retail services in 
relation to first-aid boxes, filled; retail services in relation to transmitters for use in emergency communications; retail 
services in relation to non-electrical distress beacons; retail services in relation to emergency light bars for vehicles; 
retail services in relation to engines and motors for model vehicles, aircraft and boats; retail services in relation to 
actuating mechanisms for operating aircraft flaps; retail services in relation to actuating mechanisms for operating 
aircraft flaps; retail services in relation to computers for managing control devices for aircraft; retail services in relation to 
aircraft landing guidance apparatus; retail services in relation to brake linings for aircraft landing gear; retail services in 
relation to inner tubes [for aircraft wheel tires]; retail services in relation to tires for aircraft landing gear wheels; retail 
services in relation to compensating cylinders for the braking systems of airborne vehicles; retail services in relation to 
geared electric motors for aircraft; retail services in relation to fuel for aircraft/ships; retail services in relation to power 
transmission couplings for aircraft; retail services in relation to fuselages [aircraft parts]; retail services in relation to 
landing gear [aircraft parts]; retail services in relation to cranks [parts of machines]; retail services in relation to 
differential gear mechanisms for air vehicles; retail services in relation to spline shank bits [parts of gearing for aircraft]; 
retail services in relation to buoyancy bags adapted for use with aircraft; retail services in relation to aeronautical 
engines; retail services in relation to lighting installations for air vehicles; retail services in relation to structural parts for 
aircraft; retail services in relation to running lights for aircraft; retail services in relation to hoods for aircraft; retail 
services in relation to brakes for aircraft; retail services in relation to starting couplings for air vehicles; retail services in 
relation to aerofoils for air vehicles; retail services in relation to drive chains for driving aircraft; retail services in relation 
to wheels for aircraft; retail services in relation to spoilers for air vehicles; retail services in relation to propellers for air 
vehicles; retail services in relation to glass panels for aircraft; retail services in relation to insulation for aircraft; retail 
services in relation to bodies for aircraft; retail services in relation to alarm systems for aircraft; retail services in relation 
to power transmissions for aircraft; retail services in relation to power transmissions for aircraft; retail services in relation 
to fuel tanks for aircraft; retail services in relation to aviation drive trains; retail services in relation to alternating current 
motors for airborne vehicles; retail services in relation to differential gear mechanisms for air vehicles; retail services in 
relation to articulated transmissions for aircraft; retail services in relation to blades for aircraft turbines; retail services in 
relation to monocoque structures for aircraft; retail services in relation to tyres for aircraft; retail services in relation to 
tyres for aircraft; retail services in relation to camshafts for air vehicles; retail services in relation to combustion engines 
for aircraft; retail services in relation to gearing for air vehicles; retail services in relation to gas turbine engines for air 
vehicles; retail services in relation to aircraft landing wheels; retail services in relation to transmission shafts for air 
vehicles; retail services in relation to transmissions for air vehicles; retail services in relation to aircraft; wholesale 
services in relation to data recorded electronically from the Internet; wholesale services in relation to data recorded 
electronically; wholesale services in relation to recorded content; wholesale services in relation to cooling pads for first 
aid purposes; wholesale services in relation to first-aid boxes, filled; wholesale services in relation to transmitters for use 
in emergency communications; wholesale services in relation to non-electrical distress beacons; wholesale services in 
relation to emergency light bars for vehicles; wholesale services in relation to engines and motors for model vehicles, 
aircraft and boats; wholesale services in relation to actuating mechanisms for operating aircraft flaps; wholesale services 
in relation to actuating mechanisms for operating aircraft flaps; wholesale services in relation to computers for managing 
control devices for aircraft; wholesale services in relation to aircraft landing guidance apparatus; wholesale services in 
relation to brake linings for aircraft landing gear; wholesale services in relation to inner tubes [for aircraft wheel tires]; 
wholesale services in relation to tires for aircraft landing gear wheels; wholesale services in relation to compensating 
cylinders for the braking systems of airborne vehicles; wholesale services in relation to geared electric motors for 
aircraft; wholesale services in relation to fuel for aircraft/ships; wholesale services in relation to power transmission 
couplings for aircraft; wholesale services in relation to fuselages [aircraft parts]; wholesale services in relation to landing 
gear [aircraft parts]; wholesale services in relation to cranks [parts of machines]; wholesale services in relation to 
differential gear mechanisms for air vehicles; wholesale services in relation to spline shank bits [parts of gearing for 
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aircraft]; wholesale services in relation to buoyancy bags adapted for use with aircraft; wholesale services in relation to 
aeronautical engines; wholesale services in relation to lighting installations for air vehicles; wholesale services in relation 
to structural parts for aircraft; wholesale services in relation to running lights for aircraft; wholesale services in relation to 
hoods for aircraft; wholesale services in relation to brakes for aircraft; wholesale services in relation to starting couplings 
for air vehicles; wholesale services in relation to aerofoils for air vehicles; wholesale services in relation to drive chains 
for driving aircraft; wholesale services in relation to wheels for aircraft; wholesale services in relation to spoilers for air 
vehicles; wholesale services in relation to propellers for air vehicles; wholesale services in relation to glass panels for 
aircraft; wholesale services in relation to insulation for aircraft; wholesale services in relation to bodies for aircraft; 
wholesale services in relation to alarm systems for aircraft; wholesale services in relation to power transmissions for 
aircraft; wholesale services in relation to power transmissions for aircraft; wholesale services in relation to fuel tanks for 
aircraft; wholesale services in relation to aviation drive trains; wholesale services in relation to alternating current motors 
for airborne vehicles; wholesale services in relation to differential gear mechanisms for air vehicles; wholesale services in 
relation to articulated transmissions for aircraft; wholesale services in relation to blades for aircraft turbines; wholesale 
services in relation to monocoque structures for aircraft; wholesale services in relation to tyres for aircraft; wholesale 
services in relation to camshafts for air vehicles; wholesale services in relation to combustion engines for aircraft; 
wholesale services in relation to gearing for air vehicles; wholesale services in relation to gas turbine engines for air 
vehicles; wholesale services in relation to aircraft landing wheels; wholesale services in relation to transmission shafts 
for air vehicles; wholesale services in relation to transmissions for air vehicles; wholesale services in relation to aircraft; 
none of the aforesaid services being in the fields of corporate identity, corporate design, visual communication.

Cl.38;Telecommunication services; consultancy in the field of telecommunications; Internet communication; 
communications by cellular phones; data transmission; data communication by electronic means; data broadcasting 
services; electronic communications for data transmission, all of the aforesaid services in the field of technology and 
none of the aforesaid services in the field of graphic design; none of the aforesaid services being in the fields of 
corporate identity, corporate design, visual communication.

Cl.42;Scientific and technological services; industrial research; engineering consultancy services; preparation of data 
processing programmes; engineering services; process monitoring for quality assurance; scientific research; technical 
testing services; development and testing of software; quality control; engineering testing; quality audits; quality control; 
surveying; technological planning services; technical project planning; technical measuring; research, development, 
design and upgrading of computer software; design and development of computer hardware; research and development 
for others; computer software consultancy; engineering testing; development of testing methods; new products (testing 
of -); testing, analysis and evaluation of the goods and services of others for the purpose of certification; certification 
[quality control]; engineering project management services; development of systems for the transmission of data; design 
and development of operating system software; development of computer database software; safety technological testing 
services; computer programming services for electronic data security; design and development of Internet security 
programs; consultancy and information services relating to information technology architecture and infrastructure; cloud 
computing; consulting in the field of cloud computing networks and applications; computerised analysis of data; 
technical data analysis, all of the aforesaid services being technological services and none of the aforesaid services in 
the field of graphic design; none of the aforesaid services being in the fields of corporate identity, corporate design, 
visual communication.
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Priority claimed from 03/06/2019; Application No. : 88457910 ;United States of America 

4507551    26/11/2019
[International Registration No. : 1525980]
Beckman Coulter, Inc.

250 South Kraemer Blvd Brea CA 92821 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Providing training in the use of laboratory equipment and diagnostic instruments.

Cl.42;Scientific and research services; scientific and research laboratory services, namely, service and support of 
laboratory equipment and software; advisory services in the field of product development and quality improvement of 
scientific and research laboratory equipment and diagnostic instruments and medical laboratory equipment and medical 
diagnostic instruments.

Cl.44;Hospital and medical services; medical laboratory services, namely, medical analysis services for diagnostic and 
treatment purposes provided by medical laboratories.
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4507558    29/11/2019
[International Registration No. : 1525896]
American Taekwondo Association, Inc.

1800 Riverfront Dr Little Rock AR 72202 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Martial arts training equipment and martial arts sporting goods, namely, mouth guards and mouth pieces.

Cl.10;Martial arts training equipment and sporting goods, namely, ankle supports.

Cl.25;Martial arts uniforms; gis [martial arts uniforms]; martial arts belts; T-shirts; sweatshirts; hoodies; polo-style 
shirts; tank tops; knit and woven tops; blouses; pants; shorts; skirts; jeans; jackets; caps; beanies; hats; bandanas; 
boxer shorts; underwear; sleepwear and pajamas; loungewear; outerwear, namely, jackets, fleece jackets and outer 
shirts, gloves, and scarves; socks and hosiery; ties; wrist bands; head bands; footwear, namely, shoes and athletic 
footwear; belts; robes; warm-up suits.

Cl.28;Martial arts training equipment and sporting goods, namely, nunchucks, korean short sticks (bahng mahng ee), 
staffs, ssahng nat being in the nature of training sticks, punching gloves, boxing gloves, combat gloves, kickboxing 
gloves, kick bags, punching bags, kicking targets, coaching mitts, target pads, speed bags, hand punch pillows, punch 
bolsters, punching balls, riot pads, chest protectors, foot protectors, abdomen protectors, forearm protectors, shin 
protectors, instep protectors, elbow protectors, wrist-guards and knee-guards, groin guards, protective cups, protective 
gloves, hand wraps, ankle protectors, and fist protectors; weapons bags for sporting weapons used in martial arts 
training; martial arts training equipment and martial arts sporting goods worn on the body for training, namely, arm and 
leg punching guards, forearm blockers, body slammer shields, and forearm kick shields.
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Priority claimed from 08/05/2019; Application No. : 88421568 ;United States of America 

4507573    05/11/2019
[International Registration No. : 1526032]
PONY AI INC.

P.O. BOX 32311, SUITE 4-210, GOVERNORS SQUARE, 23 LIMETREE BAY AVE. CAYMAN ISLANDS KY1-1209

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer hardware for communicating audio, video and data between computers via a global 
computer network, wide-area computer networks, and peer-to-peer computer network; computer software for vehicle 
navigation; computer software for operating an autonomous vehicle; computer software for vehicle fleet management; 
computer software for coordinating, scheduling, booking, and dispatching vehicles for passenger and freight transport; 
computer software for managing freight transportation by truck and autonomous vehicles; navigation apparatus for 
vehicles; navigational instruments, namely, GPS navigation devices and satellite-aided navigation systems; steering 
apparatus for vehicles, namely, simulators for the steering and controlling of vehicles; radar apparatus; laser device for 
sensing distance to objects; laser object detectors for use on vehicles; lidar (light detection and ranging apparatus); 
vehicle infrared, acceleration, proximity, and velocity sensors; sensors for determining position, velocity, direction, and 
acceleration; downloadable mobile applications for coordinating transportation services; downloadable mobile 
applications for coordinating, scheduling, booking, and dispatching vehicles for passenger and freight transport and 
delivery services; computer software and hardware for vehicle fleet launching, coordination, calibrating, direction, and 
management; cameras; cameras for use with vehicles; transmitters of electronic signals; radios for vehicles; radio 
transmitters and receivers; global positioning system (GPS); simulators for driving or control of vehicles; vehicle drive 
training simulators; control units for regulating start-up electrical motors; apparatus for testing vehicle brakes; vehicle 
video recorder; mobile applications for booking taxis.

Cl.12;Land vehicles; automobiles; trucks; freight land vehicles; mass transit land vehicles; autonomous cars; 
autonomous land vehicles; driverless cars; electric vehicles, namely, electric cars and electric motorcycles; electrically-
powered motor scooters; anti-theft devices and alarms for vehicles; motor vehicle alarm systems; steering units for land 
vehicles and parts thereof; drones; plastic parts for vehicles, namely, automotive exterior and interior plastic extruded 
decorative and protective trim; metal parts for vehicles, namely, automotive exterior and interior metal decorative and 
protective trim; strollers.

Cl.35;Advertising and marketing services; market research by means of a computer database; compilation and 
systemization of information into computer databases; updating and maintaining data in computer databases; car auction 
services; business risk management services; business information management; online advertising services through 
computer communications networks.

Cl.39;Transportation services, namely, providing shuttle services by vehicle; transportation services, namely, making 
reservations and bookings for transportation; transportation of passengers by vehicle; transportation services, namely, 
providing temporary use of vehicles; transportation services, namely, providing travel by autonomous vehicles; car rental 
services; transport reservation services; freighting services; freight transportation by trucks and autonomous vehicles; 
transportation of passengers and freight by land vehicle; providing a website featuring information regarding 
autonomous car transportation services and scheduling transportation services (terms too vague in the opinion of the 
International Bureau - Rule 13 (2) (b) of the Common Regulations); leasing of vehicles; transportation services, namely, 
coordinating the pickup and drop-off of passengers at designated or directed locations; motor vehicle sharing services, 
namely, providing temporary use of motor vehicles; providing taxi booking services via mobile applications; tracking, 
locating and monitoring of vehicles for commercial purposes; transportation services, namely, tracking of fleet vehicles 
for commercial purposes.

Cl.42;Providing online non-downloadable software services for transportation services, namely, coordinating, booking, 
and dispatching autonomous vehicles for transportation purposes; research and development into autonomous vehicles; 
research, design, and development of computer hardware and software for use with vehicle on-board computers for 
monitoring and controlling motor vehicle operation; research, design, and development of computer hardware and 
software for vehicle coordination, navigation, calibrating, direction, and management; installation, updating and 
maintenance of computer software for use with vehicle on-board computers for monitoring and controlling motor vehicle 
operation; research, design, and development of sensors and for structural parts thereof; software as a service (SaaS) 
services featuring computer software for use as an application programming interface (API); advanced product research, 
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design, and development in the field of artificial intelligence; mapping services; computer security consultancy; vehicle 
roadworthiness testing; conversion of data or documents from physical to electronic media; recording data for others on 
optical, digital and magnetic media for electronic storage (terms too vague in the opinion of the International Bureau - 
Rule 13 (2) (b) of the Common Regulations); consulting services in the field of cloud computing; cloud computing 
featuring software for use in operating autonomous vehicles.

Cl.45;Monitoring of security alarm systems; dating services; online social networking services in the field of 
autonomous vehicles; internet-based social introduction service; computer software licensing; licensing of intellectual 
property; licensing of software for management of intellectual property; legal administration of licenses; granting of 
software licenses; stolen vehicle recovery services; stolen vehicle tracking; emergency roadside assistance services, 
namely, opening of locks; lost property services in the nature of tracking, locating, monitoring and returning services for 
recovering lost personal possessions, namely, lost property return; rental of security apparatus.
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Trade Marks Journal No: 1956 ,   13/07/2020           Class 99 
 

Priority claimed from 21/10/2019; Application No. : 2019/102003 ;Turkey 

4507596    11/11/2019
[International Registration No. : 1525331]
BIGES GÜVENLI HAYAT TEKNOLOJILERI ELEKTRONIK ANONIM SIRKETI

Halide Edip Adivar Mah., Darülaceze Cad. No: 18, Sisli Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.9;Measurement apparatus and equipment including those for scientific, nautical, topographic, meteorologic, 
industrial and laboratory purposes, thermometers, not for medical purposes, barometers, ammeters, voltmeters, 
hygrometers, testing apparatus not for medical purposes, telescopes, periscopes, directional compasses, speed 
indicators, laboratory apparatus, microscopes, magnifying glasses, stills for laboratory experiments, binoculars, ovens 
and furnaces for laboratory experiments, apparatus for recording, transmission or reproduction of sound or images, 
cameras, photographic cameras, television apparatus, video recorders, CD and DVD players and recorders, MP3 players, 
computers, desktop computers, tablet computers, wearable technological devices, namely, smartwatches, smart 
wristbands and head-mounted cameras; microphones, loudspeakers, earphones, telecommunications apparatus, 
apparatus for the reproduction of sound or images, computer peripheral devices, cell phones, covers for cell phones, 
telephone apparatus, computer printers, scanners [data processing equipment], photocopiers, magnetic and optical data 
carriers and computer software and programmes recorded thereto, downloadable and recorded electronic publications, 
encoded magnetic and optic cards, movies; TV series and video music clips recorded on magnetic, optical and electronic 
media, antennas, satellite antennas, amplifiers for antennas, parts of the aforementioned goods, ticket dispensers, 
automatic teller machines (ATM), electronic components used in the electronic parts of machines and apparatus, semi-
conductors, electronic circuits, integrated circuits, chips [integrated circuits], diodes, transistors [electronic], magnetic 
heads for electronic apparatus, electronic locks, photocells, remote control apparatus for opening and closing doors, 
optical sensors, counters and quantity indicators for measuring the quantity of consumption, automatic time switches, 
clothing for protection against accidents, irradiation and fire, safety vests and life-saving apparatus and equipment, 
eyeglasses, sunglasses, optical lenses and cases, containers, parts and components thereof, apparatus and instruments 
for conducting, transforming, accumulating or controlling electricity, electric plugs, junction boxes [electricity], electric 
switches, circuit breakers, fuses, lighting ballasts, battery starter cables, electrical circuit boards, electric resistances, 
electric sockets, transformers [electricity], electrical adapters, battery chargers, electric door bells, electric and electronic 
cables, batteries, electric accumulators, solar panels for production of electricity, alarms and anti-theft alarms, other than 
for vehicles, electric bells, signalling apparatus and instruments, luminous or mechanical signs for traffic use, fire 
extinguishing apparatus, fire engines, fire hose and fire hose nozzles, radar apparatus, sonars, night vision apparatus and 
instruments, decorative magnets, metronomes.

Cl.42;Scientific and industrial analysis and research services; engineering; engineering and architectural design 
services; testing services for the certification of quality and standards, computer services, namely, computer 
programming, computer virus protection services, computer system design, creating, maintaining and updating websites 
for others, computer software design, updating and rental of computer software, providing search engines for the 
Internet, hosting websites, consultancy in the design and development of computer hardware, rental of computer 
hardware, industrial design services, other than engineering, computer and architectural design; graphic arts designing, 
authenticating works of art.
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Priority claimed from 29/07/2019; Application No. : 88546016 ;United States of America 

4507612    13/11/2019
[International Registration No. : 1525392]
Croceum LLC

32 East 1st Street New York NY 10003 United States of America

Proposed to be Used
IR DIVISION
Cl.11;Electric cooking apparatus for domestic use, namely, rice cake makers, rice cookers, rice warmers, pots, 
griddles, electromagnetic cooking hot plates, food steamers.

Cl.21;Utensils and containers for household and kitchen use, namely, tongs, spoons and spatulas; rice cookers for use 
in microwave ovens; rice cooking pots and lids; crockery, namely, pots, dishes, drinking cups and saucers, bowls, lids, 
serving bowls and trays; pot cleaning brushes; oven mitts; thermal insulated containers for food or beverage, pots, lids, 
non-electric kettles, skillets, manual mixers, and containers for household or kitchen use not of precious metal.
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Priority claimed from 08/05/2019; Application No. : 88421551 ;United States of America 

4507654    05/11/2019
[International Registration No. : 1525478]
PONY AI INC.

P.O. BOX 32311, SUITE 4-210, GOVERNORS SQUARE, 23 LIMETREE BAY AVE. CAYMAN ISLANDS KY1-1209

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer hardware for communicating audio, video and data between computers via a global 
computer network, wide-area computer networks, and peer-to-peer computer network; computer software for vehicle 
navigation; computer software for operating an autonomous vehicle; computer software for vehicle fleet management; 
computer software for coordinating, scheduling, booking, and dispatching vehicles for passenger and freight transport; 
computer software for managing freight transportation by truck and autonomous vehicles; navigation apparatus for 
vehicles; navigational instruments, namely, GPS navigation devices and satellite-aided navigation systems; steering 
apparatus for vehicles, namely, simulators for the steering and controlling of vehicles; radar apparatus; laser device for 
sensing distance to objects; laser object detectors for use on vehicles; lidar (light detection and ranging apparatus); 
vehicle infrared, acceleration, proximity, and velocity sensors; sensors for determining position, velocity, direction, and 
acceleration; downloadable mobile applications for coordinating transportation services; downloadable mobile 
applications for coordinating, scheduling, booking, and dispatching vehicles for passenger and freight transport and 
delivery services; computer software and hardware for vehicle fleet launching, coordination, calibrating, direction, and 
management; cameras; cameras for use with vehicles; transmitters of electronic signals; radios for vehicles; radio 
transmitters and receivers; global positioning system (GPS); simulators for driving or control of vehicles; vehicle drive 
training simulators; control units for regulating start-up electrical motors; apparatus for testing vehicle brakes; vehicle 
video recorder; mobile applications for booking taxis.

Cl.12;Land vehicles; automobiles; trucks; freight land vehicles; mass transit land vehicles; autonomous cars; 
autonomous land vehicles; driverless cars; electric vehicles, namely, electric cars and electric motorcycles; electrically-
powered motor scooters; anti-theft devices and alarms for vehicles; motor vehicle alarm systems; steering units for land 
vehicles and parts thereof; drones; plastic parts for vehicles, namely, automotive exterior and interior plastic extruded 
decorative and protective trim; metal parts for vehicles, namely, automotive exterior and interior metal decorative and 
protective trim; strollers.

Cl.35;Advertising and marketing services; market research by means of a computer database; compilation and 
systemization of information into computer databases; updating and maintaining data in computer databases; car auction 
services; business risk management services; business information management; online advertising services through 
computer communications networks.

Cl.39;Transportation services, namely, providing shuttle services by vehicle; transportation services, namely, making 
reservations and bookings for transportation; transportation of passengers by vehicle; transportation services, namely, 
providing temporary use of vehicles; transportation services, namely, providing travel by autonomous vehicles; car rental 
services; transport reservation services; freighting services; freight transportation by trucks and autonomous vehicles; 
transportation of passengers and freight by land vehicle; providing a website featuring information regarding 
autonomous car transportation services and scheduling transportation services (terms too vague in the opinion of the 
International Bureau - Rule 13 (2) (b) of the Common Regulations); leasing of vehicles; transportation services, namely, 
coordinating the pickup and drop-off of passengers at designated or directed locations; motor vehicle sharing services, 
namely, providing temporary use of motor vehicles; providing taxi booking services via mobile applications; tracking, 
locating and monitoring of vehicles for commercial purposes; transportation services, namely, tracking of fleet vehicles 
for commercial purposes.

Cl.42;Providing online non-downloadable software services for transportation services, namely, coordinating, booking, 
and dispatching autonomous vehicles for transportation purposes; research and development into autonomous vehicles; 
research, design, and development of computer hardware and software for use with vehicle on-board computers for 
monitoring and controlling motor vehicle operation; research, design, and development of computer hardware and 
software for vehicle coordination, navigation, calibrating, direction, and management; installation, updating and 
maintenance of computer software for use with vehicle on-board computers for monitoring and controlling motor vehicle 
operation; research, design, and development of sensors and for structural parts thereof; software as a service (SaaS) 
services featuring computer software for use as an application programming interface (API); advanced product research, 
design, and development in the field of artificial intelligence; mapping services; computer security consultancy; vehicle 
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roadworthiness testing; conversion of data or documents from physical to electronic media; recording data for others on 
optical, digital and magnetic media for electronic storage (terms too vague in the opinion of the International Bureau - 
Rule 13 (2) (b) of the Common Regulations); consulting services in the field of cloud computing; cloud computing 
featuring software for use in operating autonomous vehicles.

Cl.45;Monitoring of security alarm systems; dating services; online social networking services in the field of 
autonomous vehicles; internet-based social introduction service; computer software licensing; licensing of intellectual 
property; licensing of software for management of intellectual property; legal administration of licenses; granting of 
software licenses; stolen vehicle recovery services; stolen vehicle tracking; emergency roadside assistance services, 
namely, opening of locks; lost property services in the nature of tracking, locating, monitoring and returning services for 
recovering lost personal possessions, namely, lost property return; rental of security apparatus.
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Priority claimed from 05/12/2019; Application No. : 30 2019 115 854 ;Germany 

4507689    05/12/2019
[International Registration No. : 1525519]
Knorr-Bremse Aktiengesellschaft

Moosacher Straße 80 80809 München Germany

Proposed to be Used
IR DIVISION
Cl.7;Compressors; pumps; pneumatic, electronic, hydraulic controls for motors.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, 
controlling, life-saving and teaching apparatus and instruments; physical, electric, electronic measuring, signalling, 
checking (supervision), control, regulating, and monitoring equipment and apparatus; mechanically and/or pneumatically 
and/or hydraulically and/or electromechanically and/or electromagnetically and/or electrically and/or electronically-
operated, controlled and controlling measuring, signalling, checking (supervision), controlling, regulating, conveying, 
recording, amplifying and monitoring equipment and apparatus; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating and controlling of electricity; electric apparatus for commutation; material testing 
instruments and machines; lifesaving apparatus and equipment; switches, electric; high-frequency apparatus; 
telecommunications equipment; data processing apparatus; data communications apparatus; telematic apparatus; 
telematic terminal apparatus; computer hardware; peripherals adapted for use with computers; software; software for 
electronic driving assistance systems; computer programs [downloadable software]; computer programs, recorded; 
automatic vehicle speed control apparatus; adaptive speed control (ACC) (software based on sensors); smart vehicle 
steering (software based on sensors); smart hydraulic steering (software based on sensors); lane departure warning 
systems (software based on sensors); side wind compensation systems (software based on sensors); simulators and 
computer programs for the steering and control of vehicles; databases recorded on computer media; all of the 
aforementioned goods for commercial and rail vehicles, railway stations and railway lines; parts and accessories for all of 
the aforementioned goods, as far as included in this class.

Cl.11;Heating, ventilating, air-conditioning apparatus and lighting installations, air treatment apparatus; all of the 
aforementioned goods for commercial and rail vehicles; parts and accessories for all of the aforementioned goods, as far 
as included in this class.

Cl.12;Commercial and rail vehicles for long-distance and local distance transport as well as for passenger and freight 
transport; brakes, brake systems and their parts for vehicles; exhaust brakes; compressed air systems; compressed air 
tanks; compressed air supply systems; compressed air systems for controlling brakes, clutches, and/or transmissions; 
pneumatic suspension systems in vehicles; levelling installations for level control, level setting and/or lift axle control, as 
vehicle parts for commercial and rail vehicles; steering units for land vehicles; transmissions, transmission control units, 
transmission components, for land vehicles; clutch and clutch actuating units for land vehicles; drive gears for land 
vehicles and vehicle parts; powertrains, including motors and engines, for land vehicles; motors, electric, for land 
vehicles; vehicle wheels; axles and axle bearings; pedal systems; dampers, torsional vibration dampers, each as vehicle 
parts; entrance systems as parts of door systems for vehicles; door systems; control systems for doors, platform screen 
doors; traction controls; bogies for railway wagons and rail-bound vehicles; sanding devices, as parts adapted to rail-
bound vehicles; windscreen wiper and washer systems; all of the aforementioned goods for commercial and rail vehicles; 
parts and accessories for all of the aforementioned goods, as far as included in this class.
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Priority claimed from 07/06/2019; Application No. : 302019107518 ;Germany 

4507691    15/11/2019
[International Registration No. : 1525187]
W. Gessmann Gesellschaft mit beschränkter Haftung

Eppinger Str. 221 74211 Leingarten Germany

Proposed to be Used
IR DIVISION
Cl.7;Industrial robots, robots for materials handling, robotic mechanisms for lifting and conveying; lifting and elevating 
apparatus; conveyors and conveyor belts.

Cl.9;Control devices, in particular electronic controls; electrical and electronic components, in particular electrical 
switching devices, electrical and electronic switches; peripheral devices adapted to computers and other intelligent 
devices, in particular joysticks for computers, interactive screens; computer systems for automated vehicle control; 
autonomous driving control systems for vehicles; software, in particular for the operation of electrical switching devices 
and for the operation of unmanned conveyor vehicles; lighting control devices.

Cl.11;Lighting and light reflectors for vehicles, in particular vehicle lighting systems, vehicle headlamps, vehicle 
reflectors, vehicle brake lights, light bulbs for directional signals for vehicles, LED lights for vehicles.

Cl.12;Vehicles and conveyances; unmanned conveying vehicles; apparatus for locomotion by land, air or by water; 
control stands [parts of water, rail and land vehicles]; joysticks for vehicles.

Cl.42;Software design and development; software consultancy; hosting services, software as a service [SaaS] and 
software rental; engineering services, namely development of control systems for machinery and vehicles; development 
of control elements, in particular control and switching devices for vehicles, ships, aircraft and machinery.

11421



Trade Marks Journal No: 1956 ,   13/07/2020           Class 99 
 

4507698    24/12/2019
[International Registration No. : 1525353]
Fimotion Hong Kong Limited

Harcourt Road, Suite 1004, 10th Fl., Bank of America Tower 12 Central Hong Kong China

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, unprocessed artificial resins, unprocessed plastics; fire extinguishing compositions; 
fire-resistant silicones, fire-resistant adhesives and high temperature adhesives, not included in other classes.

Cl.17;Fire resistant and fire preventive material, namely composite materials to resist and prevent fire in the form of 
boards, sheets, pipes and shells; fire resistant and fire preventive material for high-temperature insulation, namely in 
particular materials in the form of loose fibres, felt or boards and webs or modules in the form of pressed mineral or 
ceramic; fire resistant and fire preventive materials for fire doors of wood and metal or other materials; fire resistant and 
fire preventive cements; fire resistant and fire preventive materials for joining glassware; intumescent or endothermic 
cements.

Cl.19;Building components and building panels, not of metal, for the manufacture of cladding of ceilings, walls, floors 
and doors with fire-resistant or fire-preventive properties, including with intumescent or endothermic properties; 
mouldings (building materials) with fire-resistant properties, including in combination with casings of metal, prefabricated 
components with fire-resistant properties, ceiling sections and wall sections with fire resistant properties; fire resistant 
conduits, smoke-extraction conduits, cable ducts and feed- through ducts with fire-resistant properties, mortar and 
plaster with fire-resistant properties; light building blocks with fire-resistant properties; fire doors and civil engineering 
structures of glass, in particular for fire safety, doors, frames of wood and metal, walls and windows, profiles, props, 
mouldings, consoles, pipes, frames of wood or plastic.
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Priority claimed from 24/05/2019; Application No. : UK00003402010 ;United Kingdom 

4507709    22/11/2019
[International Registration No. : 1525795]
Ifeyinwa Rita Kanu

10 Harlaw March BALERNO, Midlothian EH14 7BJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Microbial innoculants; microbes; enzymes; enzymes for use in anaerobic digesters; chemicals for industrial use; 
fertilisers; organic digestate; soil additives (fertilising).

Cl.7;Apparatus for the treatment of food waste for household use in the nature of food waste disposal units: apparatus 
for the treatment of wastewater for use in domestic activities other than drinking; apparatus for decomposition of food 
waste; apparatus for processing and/or disposal of food waste in the nature of masticators and compressors, and 
apparatus for processing and/or disposal of food waste by converting food waste to biodegradable chemicals; electricity 
generators; apparatus for generating electricity by means of processing food waste; printing machines; 3D printers; 
digital printing machines for industrial purposes, industrial vacuum machines for use in manufacture; moulding 
machines; moulding presses.

Cl.9;Printers for computers; electric circuits; electric transformers; electric rectifiers; electric accumulators; electric 
thermostats; batteries; bioreactors; computer software for anaerobic digesters, apparatus for decomposition of food 
waste and apparatus for the treatment of water; computer software for machines to convert the output of anaerobically 
treated food waste or wastewater to useful products.

Cl.11;Apparatus for water supply and sanitary purposes; waste water treatment apparatus; waste food treatment 
apparatus; combined heat and power systems; sanitary installations, water purification tanks.

Cl.40;Electricity generation; biological treatment of waste; waste processing and/or disposal; food waste and water 
processing; rental of machines and apparatus for processing food waste and water.

Cl.42;Scientific and technical research and development services.
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Priority claimed from 14/05/2019; Application No. : 316745 ;Israel 

4507720    12/11/2019
[International Registration No. : 1525428]
Ripples Ltd

14 Hamefalsim Street 4951422 Petah Tikva Israel

Proposed to be Used
IR DIVISION
Cl.7;Electromechanical food preparation machines and equipment; electromechanical beverage preparation machines 
and equipment; electromechanical food processing machines and equipment; electromechanical beverage processing 
machines and equipment; electromechanical food decoration machines and equipment; electromechanical beverage 
decoration machines and equipment; food and drinks preparation appliances, namely, digital printers, 3D printers, inkjet 
printers and laser printers used in the food and beverage industry.

Cl.9;Printers, digital printers, inkjet printers and structural parts for foregoing printers; photocopiers; replicating 
apparatus; digital scanners and 3D scanners; software applications used to order food and beverages online; computer 
software applications used in the control and operation of 3D scanners, 3D printers, coffee machines, beverage 
machines; software applications used to capture and send and receive digital images and text to digital printers, 3D 
printers, inkjet printers and laser printers, mobile phones and computers; software applications used in the food and 
beverage industry for sharing digital images and text on social media sites; virtual and augmented reality software; 
software for printing artwork, photographs or other designs on food or beverages; software applications for use in the 
field of printing, image downloading, image editing; printers for use on food and drinks.
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Cl.11;Apparatus for heating, steam generating, cooking, cooling; coffee machines; electric percolators for making 
coffee; apparatus for keeping hot drinks warm; appliances for heating beverages; electric water heaters for preparing 
beverages; apparatus for refrigerating beverages; apparatus for dispensing chilled beverages.
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4507739    28/11/2019
[International Registration No. : 1525205]
SHIJIAZHUANG ENLIO SPORTS GOODS CO., LTD

Fangda Science Park 10-409, No. 266 Tianshan Street, High-Tech District, Shijiazhuang City Hebei Province China

Proposed to be Used
IR DIVISION
Cl.19;Wooden flooring; concrete building elements; tile floorings, not of metal; tiles, not of metal, for building; 
refractory construction materials, not of metal; roofing and bituminous roofing waterproof membranes; building materials, 
not of metal; structure of glass fiber reinforced plastics for construction; rubber flooring; buildings, not of metal.

Cl.28;Games; toys; chess or any board game; nets for sports; balls for games; badminton racket; body-building 
apparatus; machines for physical exercises; swimming pools [play articles]; protective paddings [parts of sports suits].

11426



Trade Marks Journal No: 1956 ,   13/07/2020           Class 99 
 

 

Priority claimed from 10/07/2019; Application No. : 018092828 ;European Union 

4507840    23/12/2019
[International Registration No. : 1526547]
Pintsch GmbH

Hünxer Str. 149 46537 Dinslaken Germany

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; motors and engines (except for land vehicles); gear motors other than for land vehicles; 
powertrains, and generic machine parts; transporting machines; electric propulsion mechanisms for machines; drives, 
including electric drives, in particular for barriers, doors and parts therefor, platform screen doors and railway points; 
control mechanisms for machines, for engines and motors; control apparatus and electric motors for drives; mechanical 
conveyor belts and belts for conveyors, rope winches, and conveying machines, in particular all the aforesaid for 
shunting equipment and automatic train washing installations; emergency power supply units for tunnel safety lighting; 
parts and fittings for the aforesaid goods in this class.

Cl.9;Optical, monitoring, measuring, signalling, checking (supervision), life-saving and teaching apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic data media; digital 
recording media; data processing equipment; data-processing equipment and computers; computer software; 
visualisation, control and diagnosis software, in particular for rail transport infrastructure equipment and for platform 
screen door systems; controllers (regulators); network management control apparatus; microprocessor controls; 
communications transmitters and receivers; data communications apparatus; software for web applications and web 
servers; file servers; network access server hardware; electrotechnical equipment and apparatus, instruments and 
components, included in this class; display, measuring, counting, recording, monitoring, testing, control, regulating and 
commutation apparatus, and software for controlling transport systems, in particular rail transport systems, and being 
parts for or for controlling shunting equipment and automatic train washing installations, train positioning systems and 
train information systems; railway traffic safety appliances; electronic and electric equipment, instruments, apparatus and 
modules for controlling, securing and automating rail transport; apparatus for railway signalling technology and 
installations composed thereof, in particular installations for line and safety technology, level crossing technology and 
signal box technology; signals, luminous or mechanical; acoustic, optical and mechanical signal transmitters; railway 
signalling installations, including apparatus for the manual and train-induced operation thereof; electrotechnical and 
electromechanical components, included in this class, in particular plug-in connectors, switches, apparatus for 
commutation, relays, sensors and contact sensors, in particular for rail transport infrastructure equipment, platform 
screen door systems and signalling installations; double wheel sensors, in particular for rail transport; energy supply 
installations, battery chargers, uninterruptible power supply apparatus and energy distributing apparatus for stationary 
use, in particular for level crossing technology, platform screen door systems, signalling installations, tunnel safety 
lighting and signal box technology; chargers for electric batteries; apparatus and equipment for collecting, processing 
and displaying data and information, in particular in the field of railway traffic; platform screen door systems (safety 
equipment) consisting of platform screen doors, partitions, drives for platform screen doors, electrotechnical and 
electromechanical components, energy supply installations, battery chargers, uninterruptable power supply apparatus 
and energy distribution apparatus, apparatus and equipment for collecting, processing and displaying data and 
information, speed, direction and position detecting and display apparatus for rail vehicles, electric, electronic, computer-
based and processor-based controls and control systems for platform doors, apparatus for detecting and monitoring the 
opening and closing states and operations of rail vehicle doors, emergency opening devices for doors, devices for 
visualising and/or monitoring system states; apparatus for detecting and monitoring the opening and closing states and 
operations of rail vehicle doors; detectors and indicators of the speed, direction and position of rail vehicles; electric, 
electronic, computerbased and processor-based controllers and control systems, and visualising and/or monitoring 
equipment, in particular for system conditions and states, in particular for platform screen door systems, for rail transport 
infrastructure equipment, for point heating installations and for control engineering and safety technology, in particular 
the aforesaid including level crossing technology and signal box technology; snow warning devices; temperature 
regulating apparatus (temperature control apparatus); remote controllers for point heating installations; computer 
software for the remote control and remote diagnosis of point heating systems; remote monitoring apparatus; electricity 
generating apparatus utilising solar power, namely solar cells, solar battery chargers, solar modules; software for 
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process control and process visualisation in tunnels; network communications apparatus; digital and analogue recording 
media; automatic control apparatus; electronic control systems for process flows for rail transport, in particular in 
marshalling yards and at level crossings; computer software for centralised and decentralised route control in shunting 
equipment; control engineering apparatus; parts and fittings for the aforesaid goods in this class.

Cl.11;Apparatus for lighting, heating, cooling and ventilating; point heating systems; electric, gas-operated or 
geothermally operated point heating apparatus and installations; turnkey point heating installations; lighting apparatus; 
lighting installations, in particular track lighting installations; lighting installations for tunnel safety; LED lighting 
installations; parts and fittings for the aforesaid goods in this class.

Cl.19;Doors and sliding doors, not of metal, and doors of glass; platform screen doors, not of metal; partitions, not of 
metal; partitions, doors and sliding doors, not of metal, for platform screen door systems, in particular automatically 
operated doors, doors with an emergency opening function; parts and accessories for all the aforesaid goods, included in 
this class.

Cl.37;Building, assembly, maintenance and repair, refurbishment, modernisation and installation relating to control 
engineering and safety technology installations, in particular the aforesaid including level crossing technology and signal 
box technology, relating to point heating, track lighting and tunnel safety lighting systems, including for control 
engineering and remote control technology, relating to control apparatus for network management, and relating to 
platform screen door systems and individual parts for all the aforesaid.

Cl.42;Technological services and research and design relating thereto; industrial analysis and research services; 
technical consultancy, in particular relating to platform screen door systems and relating to control engineering and 
safety technology, in particular the aforesaid including level crossing technology and signal box technology; design and 
development of computer hardware and software; project planning and construction drafting for control engineering and 
safety technology installations, in particular the aforesaid including level crossing technology and signal box technology, 
and for platform screen door systems; development and feasibility studies relating to platform screen door systems and 
relating to control engineering and safety technology installations, in particular the aforesaid including level crossing 
technology and signal box technology; taking measurements in lighting laboratories; planning of point heating, track 
lighting and tunnel safety lighting systems, including for control engineering and remote control technology, of control 
apparatus for network management, and of electrotechnical and communications engineering installations in the rail 
transport technology sector.
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4507863    20/12/2019
[International Registration No. : 1526193]
Shenzhen Meixixi Catering Management Co., Ltd.

Rm. 602 C, Fl. 6, Bldg. B, Space Science and Technology Square, Yuehai Street (Junction Of Haide Three Street North And Houhaibin 
Road East) Nanshan District China

Proposed to be Used
IR DIVISION
Cl.30;Milk tea, other than milk predominating.

Cl.32;Beer; fruit juices; essences for making beverages; non-alcoholic beverages flavored with tea; fruit nectars, non-
alcoholic; smoothies; soda pops; fruit-based beverages; syrups for beverages.
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Priority claimed from 08/05/2019; Application No. : 88421562 ;United States of America 

4511214    05/11/2019
[International Registration No. : 1526978]
PONY AI INC.

P.O. BOX 32311, SUITE 4-210, GOVERNORS SQUARE, 23 LIMETREE BAY AVE. CAYMAN ISLANDS KY1-1209

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer hardware for communicating audio, video and data between computers via a global 
computer network, wide-area computer networks, and peer-to-peer computer network; computer software for vehicle 
navigation; computer software for operating an autonomous vehicle; computer software for vehicle fleet management; 
computer software for coordinating, scheduling, booking, and dispatching vehicles for passenger and freight transport; 
computer software for managing freight transportation by truck and autonomous vehicles; navigation apparatus for 
vehicles; navigational instruments, namely, GPS navigation devices and satellite-aided navigation systems; steering 
apparatus for vehicles, namely, simulators for the steering and controlling of vehicles; radar apparatus; laser device for 
sensing distance to objects; laser object detectors for use on vehicles; lidar (light detection and ranging apparatus); 
vehicle infrared, acceleration, proximity, and velocity sensors; sensors for determining position, velocity, direction, and 
acceleration; downloadable mobile applications for coordinating transportation services; downloadable mobile 
applications for coordinating, scheduling, booking, and dispatching vehicles for passenger and freight transport and 
delivery services; computer software and hardware for vehicle fleet launching, coordination, calibrating, direction, and 
management; cameras; cameras for use with vehicles; transmitters of electronic signals; radios for vehicles; radio 
transmitters and receivers; global positioning system (GPS); simulators for driving or control of vehicles; vehicle drive 
training simulators; control units for regulating start-up electrical motors; apparatus for testing vehicle brakes; vehicle 
video recorder; mobile applications for booking taxis.

Cl.12;Land vehicles; automobiles; trucks; freight land vehicles; mass transit land vehicles; autonomous cars; 
autonomous land vehicles; driverless cars; electric vehicles, namely, electric cars and electric motorcycles; electrically-
powered motor scooters; anti-theft devices and alarms for vehicles; motor vehicle alarm systems; steering units for land 
vehicles and parts thereof; drones; plastic parts for vehicles, namely, automotive exterior and interior plastic extruded 
decorative and protective trim; metal parts for vehicles, namely, automotive exterior and interior metal decorative and 
protective trim; strollers.

Cl.35;Advertising and marketing services; market research by means of a computer database; compilation and 
systemization of information into computer databases; updating and maintaining data in computer databases; car auction 
services; business risk management services; business information management; online advertising services through 
computer communications networks.

Cl.39;Transportation services, namely, providing shuttle services by vehicle; transportation services, namely, making 
reservations and bookings for transportation; transportation of passengers by vehicle; transportation services, namely, 
providing temporary use of vehicles; transportation services, namely, providing travel by autonomous vehicles; car rental 
services; transport reservation services; freighting services; freight transportation by trucks and autonomous vehicles; 
transportation of passengers and freight by land vehicle; providing information regarding autonomous car transportation 
services and scheduling transportation services via a website; leasing of vehicles; transportation services, namely, 
coordinating the pickup and drop-off of passengers at designated or directed locations; motor vehicle sharing services, 
namely, providing temporary use of motor vehicles; providing taxi booking services via mobile applications; tracking, 
locating and monitoring of vehicles for commercial purposes; transportation services, namely, tracking of fleet vehicles 
for commercial purposes.

Cl.42;Providing online non-downloadable software services for transportation services, namely, coordinating, booking, 
and dispatching autonomous vehicles for transportation purposes; research and development into autonomous vehicles; 
research, design, and development of computer hardware and software for use with vehicle on-board computers for 
monitoring and controlling motor vehicle operation; research, design, and development of computer hardware and 
software for vehicle coordination, navigation, calibrating, direction, and management; installation, updating and 
maintenance of computer software for use with vehicle on-board computers for monitoring and controlling motor vehicle 
operation; research, design, and development of sensors and structural parts therefor; software as a service (SaaS) 
services featuring computer software for use as an application programming interface (API); advanced product research, 
design, and development in the field of artificial intelligence; mapping services; computer security consultancy; vehicle 
roadworthiness testing; conversion of data or documents from physical to electronic media; electronic data storage for 
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others on optical, digital and magnetic media; consulting services in the field of cloud computing; cloud computing 
featuring software for use in operating autonomous vehicles.

Cl.45;Monitoring of security alarm systems; dating services; online social networking services in the field of 
autonomous vehicles; internet-based social introduction service; computer software licensing; licensing of intellectual 
property; licensing of software for management of intellectual property; legal administration of licenses; granting of 
software licenses; stolen vehicle recovery services; stolen vehicle tracking; emergency roadside assistance services, 
namely, opening of locks; lost property services in the nature of tracking, locating, monitoring and returning services for 
recovering lost personal possessions, namely, lost property return; rental of security apparatus.
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Priority claimed from 12/06/2019; Application No. : 88470750 ;United States of America 

4511283    09/12/2019
[International Registration No. : 1526488]
Arthur J. Gallagher & Co.

2850 Golf Road Rolling Meadows IL 60008 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business consulting services in the field of insurance risk management; business risk assessment and 
management services, namely, evaluating a client's exposure to risk, developing strategies to reduce or eliminate risk, 
and implementing and monitoring effectiveness of risk management strategy; insurance administration services in the 
fields of property, casualty and business risk insurance; insurance administration.

Cl.36;Insurance brokerage services in the fields of property, casualty and business risk insurance; insurance advisory 
services; financial risk assessment and management services, namely, evaluating a client's exposure to risk, developing 
strategies to reduce or eliminate risk, and implementing and monitoring effectiveness of risk management strategy.

Cl.41;Educational services, namely, providing online, customizable, training programs that teach best practices for 
reducing the risk of employee injury and illness caused by accidents, natural hazards, mechanical hazards, hazardous 
substances, and personal interactions; providing on-line non-downloadable publications in the nature of guidelines for 
human resources departments in the field of reduction of financial loss through employee safety training programs; 
educational services, namely, online insurance training programs accessed via a global computer information network.

Cl.42;Providing temporary use of non-downloadable software for insurance risk analysis for insurance brokers and 
companies via a website.
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Priority claimed from 13/02/2019; Application No. : 018022507 ;European Union 

4511306    08/07/2019
[International Registration No. : 1526480]
Up42 GmbH

Rahel-Hirsch-Straße 10 10557 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software related to the development and use of geospatial data applications; computer software for 
storing, retrieving, analyzing, sharing and displaying geospatial data.

Cl.38;Providing on-line access to geospatial data; providing access to an on-line market-place for geospatial 
applications.

Cl.42;Hosting of software related to geospatial data applications as a service; hosting development platforms on the 
internet for the development of geospatial applications; hosting of an interactive web site that allows access to geospatial 
information from a variety of data sources; hosting platforms on the internet featuring technology that gives users the 
ability to view, analyze, and synthesize geospatial data, weather data traffic data and data and imagery from other 
sources; platform as a service (PaaS) featuring computer software for creating, managing, and deploying cloud 
computing infrastructure services for processing of geospatial data; cloud computing services featuring software for use 
in the analysis of geospatial data.
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Priority claimed from 03/07/2019; Application No. : UK00003411419 ;United Kingdom 

4511555    20/12/2019
[International Registration No. : 1527337]
Bumble Holding Limited

The Broadgate Tower, Third Floor, 20 Primrose Street LONDON EC2A 2RS United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated cosmetics and toiletry preparations; non-medicated skin care preparations; multifunctional 
cosmetics; natural cosmetics; organic cosmetics; sun blocking preparations; cosmetics for personal use; non-medicated 
dentifrices; perfumery, essential oils; bleaching preparations for cosmetic purposes; cleaning, polishing, scouring and 
abrasive preparations; toiletries; shaving preparations; after-shave creams; eau de Cologne; lotions; milks; cosmetic 
creams; face and body creams; face serums; hand and body creams and lotions; facial toner; moisturising body lotion; 
anti-aging cream; under eye correctors; under-eye enhancers; make-up primers; contour make-up sticks; facial 
concealer; balms for cosmetic purposes; balms other than for medical purposes; beauty and personal care preparations; 
beauty masks; face masks; cosmetic facial masks; sun bronzers; body sprays; body mists; body wash; bubble bath; bath 
foams; bath oils; bath gel; bath milks; bath bombs; bath melts; bath petals; bath salts; bath pearls; cleaning gels; 
cosmetics; decorative cosmetics; cover sticks; foundation make-up; cream foundation; liquid foundation; cosmetic 
powders; loose face powder; face dusting powders; pressed face powder; eau de toilette; blusher; eye liner; eye pencil; 
eye shadow; eyebrow cosmetics; eyebrow pencil; eyelash tint; pomades for cosmetic purposes; lip cosmetics; lip gloss; 
lip balm; lip liner; lip pencil; lip stains [cosmetics]; lipstick; lipstick cases; mascara; make-up remover; make-up removing 
gels; skin cleansers; wipes, tissues and cloths impregnated with a skin cleanser; make-up removing lotions; make-up 
removing milks; make-up removing preparations; make-up pads of cotton wool; cotton wool balls for cosmetic use; 
cotton buds for cosmetic purposes; body scrubs; sun care preparations; sun protectors for lips; sunblock lotions; 
sunscreen; self tanning creams [cosmetic]; self tanning lotions [cosmetic]; shower gels; soaps; exfoliating body scrub; 
face and body glitter; shampoos; hair conditioners; hair masks; hairspray; hair chalks; hair colouring; hair dyes; hair 
highlighting spray; dry shampoo; hair wax; hair mousse; hair oil; hair removing cream; perfumes; breath fresheners; 
hand wash; removable tattoos for cosmetic purposes; henna [cosmetic dye]; body deodorants; substances for laundry 
use; abrasives; abrasive boards for use on fingernails; nail varnishes; artificial fingernails; nail adhesives; nail tips; nail 
hardeners; nail strengtheners; nail art pens; nail art stickers; nail glitter; nail polish removers; cuticle oils; cuticle creams; 
cuticle conditioners; artificial eyelashes; teeth whitening strips; room fragrances; air fragrance reed diffusers; parts and 
fittings for all the aforementioned goods.

Cl.4;Industrial oils and greases, wax; lubricants; dust absorbing, wetting and binding compositions; fuels and 
illuminants; candles and wicks for lighting; candles; parts and fittings for all the aforementioned goods.

Cl.5;Pharmaceuticals, medical and veterinary preparations; sanitary preparations for medical purposes; substances 
adapted for medical or veterinary use; plasters, materials for dressings; medicated lotions and creams, antiseptic creams, 
nappy-rash creams, preparations for the care of sunburn; material for stopping teeth, dental wax; disinfectants; 
fungicides, herbicides; personal sexual lubricants; sexual stimulant gels; sanitary preparations and articles; hand 
sanitizers; parts and fittings for all the aforementioned goods; none of the aforesaid being products which contain 
ingredients derived from bees.

Cl.8;Hand tools and implements, hand-operated; cutlery; razors; electronic crimping irons for the hair; electric hair 
braiders; electric curling irons; curling tongs; electric hair straighteners; electric irons for styling hair; electric hair 
trimmers; electric hair clippers; electric hair cutters; manicure sets; cuticle nippers; cuticle tweezers; cuticle scissors; 
cuticle pushers; emery boards; emery files; nail scissors; nail clippers; nail buffers; nippers; hair-removing tweezers; hair 
cutting scissors; scissors for kitchen use; parts and fittings for all the aforementioned goods.

Cl.9;Computer software; computer software and computer games (including software and games downloadable from 
the internet); software for social introduction; software for social networking; software for dating; software for business 
networking; software for personal and social networking, personal and social introduction, professional introductions, 
career development, recruitment, networking, business advice, advocacy, dating, relationships, beauty, fitness, health, 
mentoring, culture, education, arts, activism, self-improvement, the humanities, personal empowerment, empowerment of 
individuals, gender issues, environmental studies, global issues, connecting volunteers to volunteering opportunities, 
accessing information regarding providers of social and charitable services, charitable activities and charitable 
fundraising programs, enabling users to make charitable gifts or donations; computer application software for mobile 
phones for personal and social networking, personal and social introduction, professional introductions, career 
development, recruitment, networking, business advice, advocacy, dating, relationships, beauty, fitness, health, 
mentoring, culture, education, arts, activism, self-improvement, the humanities, personal empowerment, empowerment of 
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individuals, gender issues, environmental studies, global issues, connecting volunteers to volunteering opportunities, 
accessing information regarding providers of social and charitable services, charitable activities and charitable 
fundraising programs, enabling users to make charitable gifts or donations; geolocation software; computer game 
software; computer game software playable via a social networking, business networking, social introduction, or dating 
applications; computer software for use as an application programming interface (API) to allow access to online services 
for competitions; computer software for use as an application programming interface (API) to allow access to online 
services for personal and social networking, personal and social introduction, professional introductions, career 
development, recruitment, networking, business advice, advocacy, dating, relationships, beauty, fitness, health, 
mentoring, culture, education, arts, activism, self-improvement, the humanities, personal empowerment, empowerment of 
individuals, gender issues, environmental studies, global issues, connecting volunteers to volunteering opportunities, 
accessing information regarding providers of social and charitable services, charitable activities and charitable 
fundraising programs, enabling users to make charitable gifts or donations; software and software applications to enable 
transmission, access, organization, and management of text messaging, instant messaging, web links, locations and 
images via the Internet and other communications networks; computer software to enable uploading, downloading, 
accessing, posting, displaying, streaming, linking, sharing or otherwise providing electronic media or information via 
computer and communication networks; downloadable software in the field of personal and social networking, personal 
and social introduction, professional introductions, career development, recruitment, networking, business advice, 
advocacy, dating, relationships, beauty, fitness, health, mentoring, culture, education, arts, activism, self-improvement, 
the humanities, personal empowerment, empowerment of individuals, gender issues, environmental studies, global 
issues, connecting volunteers to volunteering opportunities, accessing information regarding providers of social and 
charitable services, charitable activities and charitable fundraising programs, enabling users to make charitable gifts or 
donations; downloadable software in the nature of a mobile application personal and social networking, personal and 
social introduction, professional introductions, career development, recruitment, networking, business advice, advocacy, 
dating, relationships, beauty, fitness, health, mentoring, culture, education, arts, activism, self-improvement, the 
humanities, personal empowerment, empowerment of individuals, gender issues, environmental studies, global issues, 
connecting volunteers to volunteering opportunities, accessing information regarding providers of social and charitable 
services, charitable activities and charitable fundraising programs, enabling users to make charitable gifts or donations; 
software for location-based personal and social networking, personal and social introduction, professional introductions, 
career development, recruitment, networking, business advice, advocacy, dating, relationships, beauty, fitness, health, 
mentoring, culture, education, arts, activism, self-improvement, the humanities, personal empowerment, empowerment of 
individuals, gender issues, environmental studies, global issues, connecting volunteers to volunteering opportunities, 
accessing information regarding providers of social and charitable services, charitable activities and charitable 
fundraising programs, enabling users to make charitable gifts or donations; downloadable electronic publications; 
databases; apparatus for recording, transmission or reproduction of sound or images; audio apparatus; magnetic data 
carriers, recording discs; film, sound and video recordings; tapes, cassettes, vinyl records, records [sound recordings] 
and other analogue recording media; compact discs, DVDs and other digital recording media; digital recordings; music 
and digital podcasts (downloadable); telephone ringtones (downloadable); publications (downloadable); sunglasses; 
eyewear; eyewear cases; eyewear pouches; cases for contact lenses; pedometers; wearable activity trackers; scales; 
electronic scales; bathroom scales; electronic signal transmitters; electronic tablets; mobile telephones; cameras; 
disposable cameras; carrying cases for mobile telephones; covers for smartphones; cases for cameras, binoculars and 
computers; protective cases for e-book readers; memory sticks; electronic publications; mobile phone accessories; 
phone charging kits (plug, cable, power pack); grips, stands and mounts for handheld electronic devices including mobile 
phones, tablets, sound players, video players, cameras, e-readers; protective mobile phone cases; adaptors; cases for 
computer tablet; laptop cases; laptop sleeves; selfie sticks; headphones; earphone cases; portable power packs; speaker 
cases; mouse mats; computer mouse; karaoke machines; microphones; headsets; virtual reality headsets; wrist rests for 
use with computers; tape measures; rulers; magnets; eyeglass lanyards; cardboard CD/DVD sleeves; parts and fittings 
for all the aforementioned goods.

Cl.11;Apparatus and installations for lighting, heating, cooling, steam generating, cooking, drying, ventilating, water 
supply and sanitary purposes; tanning apparatus [sun beds]; ultraviolet ray lamps, not for medical purposes; nail lamps; 
curling lamps; electric fans for personal use; electric heating fans; flaming torches; hair dryers; electric hair dryers; travel 
hair dryers; hand held battery operated fans; USB-powered desktop fans; steam facial apparatus [saunas]; steam baths, 
saunas and spas; foot spas; hot water bottles; lamps; lamp shades; book lights; bicycle reflectors; decorative lighting; 
string lights for festive decoration; strings of coloured lights for decorative purposes; glow sticks; fabric steamers; food 
steamers, electric; food dehydrators, electric; fruit roasters; filters for drinking water; air deodorising apparatus; air 
cooling apparatus; air dryers; beverage cooling apparatus; bed warmers; bicycle lights; toasters; lanterns; Chinese 
lanterns; chocolate fountains, electric; coffee machines, electric; cooking utensils, electric; curing lamps, not for medical 
purposes; sterilisers; steam sterilisers; ice-cream making machines; kettles, electric; oil burners; electronic candles; 
electric flashlights; tortilla presses, electric; waffle irons, electric; electric appliances for making yoghurt; water fountains; 
parts and fittings for all the aforementioned goods.

Cl.14;Precious metals and their alloys; jewellery; precious and semi-precious stones; paste jewellery [costume 
jewellery]; pins [jewellery]; shoe jewellery; rings; earrings; necklaces; chokers; pendants; bracelets; charity bracelets; 
bangles; badges of precious metal; pin badges; brooches; lapel pins; tie clips; tie bars; cuff links; cuff bracelets; charms; 
clocks; watch bands; watches; wristwatches with pedometer feature; jewellery boxes; key rings, key fobs; charms for key 
chains; charms for key rings; decorative key rings; key chain tags; key chains for use as jewellery; key holders; leather 
key rings; horological and chronometric apparatus and instruments; statues, trophies, medals and awards in precious 
metals; parts and fittings for the aforementioned goods.

Cl.16;Printed matter and printed publications; posters, books, magazines, leaflets, brochures, journals and event 
programmes; flyers; stickers; stationery; articles for packaging, wrapping and storage of paper, cardboard or plastics; 
adhesive packaging tapes; gift boxes; gift bags; gift packaging; disposable paper products, namely die cut paper shapes, 
bibs, handkerchiefs, coasters, doilies, napkins and paper table linen; stencils; nail stencils; scented paper drawer liners; 
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tissues; face tissues of paper; pens; vouchers; photographs; artists' materials; paint brushes; instructional and teaching 
material (except apparatus); plastic materials for packaging (not included in other classes); absorbent sheets of paper or 
plastic for foodstuff packaging; adhesive bands for stationery or household purposes; adhesive tape dispensers [office 
requisites]; adhesive tapes for stationery or household purposes; adhesives [glues] for stationery or household 
purposes; advertisement boards of paper or cardboard; paper boxes; cardboard boxes; display boxes of cardboard; 
cardboard packaging; cardboard packaging boxes in collapsible form; polythene films for wrapping or packaging; 
packaging boxes of paper; airtight packaging of paper; airtight packaging of cardboard; containers of card for packaging; 
containers of cardboard for packaging; lining papers for wrapping; cellulose acetate film for wrapping; albums; almanacs; 
announcement cards [stationery]; bags (conical paper -); bags [envelopes, pouches] of paper or plastics, for packaging; 
bags for microwave cooking; balls for ball-point pens; bibs of paper; bags for packaging made of biodegradable plastic; 
bags for packaging made of biodegradable paper; packaging materials made from mineral-based paper substitutes; 
blackboards; blotters; bookends; booklets; bookmarkers; books; bottle envelopes of cardboard or paper; bottle wrappers 
of cardboard or paper; boxes of cardboard or paper; bubble packs (plastic -) for wrapping or packaging; calendars; 
canvas for painting; cardboard; cardboard articles, namely albums, boxes, archive boxes, tubes, mailing tubes, business 
card books, files, folders, suspension files, pocket files, flap wallets, portfolio wallets, slip file, gusset files, box files, lever 
arch files, magazine file, ring binders, dividers, paper sorter, repositional note, page markers, envelopes, labels, string 
tags, business cards, filing modules, desktop collection tray, year planners, bookmarks; cardboard tubes; cards; cases 
for stamps [seals]; catalogues; charcoal pencils; chart pointers, non-electronic; clipboards; clips for offices; coasters of 
paper; coffee filters (paper -); comic books; compasses for drawing; copying paper [stationery]; correcting fluids [office 
requisites]; correcting ink [heliography]; correcting tapes [office requisites]; covers [stationery]; credit card imprinters, 
non-electric; decalcomanias; document files [stationery]; document holders [stationery]; drawer liners of paper, perfumed 
or not; drawing boards; drawing instruments; drawing materials; drawing pads; drawing pens; drawing sets; elastic 
bands for offices; embroidery designs [patterns]; engraving plates; engravings; envelopes [stationery]; erasing products; 
erasing shields; etching needles; etchings; face towels of paper; files [office requisites]; filter paper; filtering materials 
[paper]; flags of paper; paper banners; flower-pot covers of paper; folders for papers; folders [stationery]; forms, printed; 
fountain pens; garbage bags of paper or of plastics; graphic prints; greeting cards; gummed tape [stationery]; 
handkerchiefs of paper; handwriting specimens for copying; hat boxes of cardboard; holders for checkbooks [cheque 
books]; holders for stamps [seals]; humidity control sheets of paper or plastic for foodstuff packaging; index cards 
[stationery]; indexes; indian inks; ink; ink sticks; ink stones [ink reservoirs]; inking pads; inkstands; inkwells; labels, not 
of textile; ledgers [books]; letter trays; letters [type]; lithographic works of art; lithographs; loose-leaf binders; luminous 
paper; manifolds [stationery]; marking pens [stationery]; mats for beer glasses; modelling clay; modelling materials; 
modelling paste; modelling wax, not for dental purposes; molds for modelling clays [artists' materials]; money clips; 
musical greeting cards; napkins of paper for removing make-up; newsletters; newspapers; nibs; note books; office 
perforators; office requisites, except furniture; packaging material made of starches; packing paper; pads [stationery]; 
paint boxes [articles for use in school]; paint trays; painters' easels; paintings [pictures], framed or unframed; palettes for 
painters; pamphlets; pantographs [drawing instruments]; paper; paper bows; paper clasps; paper-clips; paper knives 
[cutters]; office requisites; paper ribbons; paper sheets [stationery]; paperweights; parchment paper; passport holders; 
passport covers; pastels [crayons]; patterns for dressmaking; patterns for making clothes; pen cases; pen clips; pen 
wipers; pencil holders; pencil lead holders; pencil leads; pencil sharpeners, electric or non-electric; pencil sharpening 
machines, electric or non-electric; pencils; penholders; pens [office requisites]; periodicals; photo-engravings; 
photograph stands; photographs [printed]; pictures; placards of paper or cardboard; place mats of paper; plastic film for 
wrapping; portraits; postcards; printed publications; prints [engravings]; table linen of paper; table napkins of paper; 
tablecloths of paper; tablemats of paper; writing cases [sets]; writing cases [stationery]; writing chalk; writing 
instruments; writing materials; writing or drawing books; writing pads; writing paper; parts and fittings for all the 
aforementioned goods.

Cl.18;Luggage and carrying bags; umbrellas and parasols; walking sticks; whips, harness and saddlery; animal 
leashes; animal collars; purses; coin purses; wallets; travel pass holders; handbags; luggage tags; suitcases; rucksacks; 
backpacks; sports bags; school bags; shopping bags; tote bags; canvas bags; fashion bags; holdalls; weekend bags; 
wash bags; umbrella bags; bum bags; foldaway bags; make up bags; cosmetic cases; cosmetic pouches; grooming 
organizers for travel; handbag organizers; flight bags; garment bags; key pouches; leather pouches; leather bags; tool 
pouches sold empty; swim bags; shoe bags; pyjama bags; beach bags; trunks and travelling bags; vanity cases sold 
empty; parts and fittings for all the aforementioned goods.

Cl.20;Furniture, mirrors, picture frames; containers, not of metal, for storage; unworked or semi-worked bone, horn, 
whalebone or mother-of-pearl; shells; meerschaum; yellow amber; action figures made of plastic and wood; miniature 
figurines; figurines, model figures, models, ornaments made of wood; statues of wood, wax, plaster or plastic; figurines 
[statuettes] of wood, wax, plaster or plastic; clothes hangers; pillows and cushions; animal housing and beds; hand held 
folding fans; non-metal hook purse hangers; cardboard recycling bins; sleeping mats; parts and fittings for all the 
aforementioned goods.

Cl.21;Household or kitchen utensils and containers; cookware and tableware, except forks, knives and spoons; combs 
and sponges; wide tooth combs for hair; electric hair combs; brushes (except paint brushes); hair brushes; electric hair 
brushes; brush-making materials; make-up brushes; cosmetics brushes; powder compacts; powder puffs; articles for 
cleaning purposes; steelwool; unworked or semi-worked glass (except glass used in building); glassware, porcelain and 
earthenware not included in other classes; dishes [household utensils]; money boxes; lunch boxes; bento boxes; snack 
boxes; cupcake baking cases; cupcake moulds; carafes; decanters; serving trays; egg cups; oven mitts; ironing board 
covers; drinking vessels; cups; mugs; beer mugs; tankards; jugs; cruet sets; spice sets; picnic baskets (fitted-) including 
dishes; bottle openers; cork screws; travel mugs; ice cube trays; ice buckets; plastic champagne flutes; insulating sleeve 
holders for beverage cups, bottles, cans; shakers; cocktail shakers; cocktail stirrers; drinking straws; painted glassware; 
crockery; cutlery rests; cutlery trays; chopsticks; coasters, not of paper and other than table linen; teapots; tea strainers; 
cake stands; paper drinking straws; cup sleeves of cardboard; fragrant oil burners; aromatic oil diffusers, other than reed 
diffusers; soap dispensers; loofahs; jars; bottles; flasks; apothecary jars; vases; containers for flowers; flower and plant 
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baskets; candlesticks; candelabra [candlesticks]; figurines [statuettes] of porcelain, ceramic, earthenware or glass; 
baskets for domestic use; wastepaper baskets; porcelain articles for decorative purposes; coin banks (piggy banks); 
parts and fittings for all the aforementioned goods.

Cl.24;Goods made from textiles and substitutes for textiles; household linen; bed and table covers; flags, banners, 
bunting; coasters; linen; pyjama cases; blankets; picnic blankets; sleeping bags; towels; curtains; shower curtain; wall 
hangings; hot water bottle covers of textile; printed fabrics; quilts, quilt covers; bed spreads, bed sheets; pillow cases; 
handkerchiefs made of textile; textile articles sold as part of needlecraft kits; wall plaques of textile; baby blankets; baby 
buntings; parts and fittings for the aforementioned goods.

Cl.25;Clothing, footwear, headgear; clothing, namely, sweaters and sweatshirt, shirts, polo shirts, blouses, shell tops, 
T-shirts, tank tops, crop tops, camisoles, vests, tunics, cardigans, clothing wraps, trousers, pants, chinos, shorts, skorts, 
jeans, leggings, jeggings, joggers, tracksuits, loungewear, dresses, jumpsuits, playsuits, dungarees, skirts, outer 
clothing, namely, gilets, capes, jackets, quilted jackets, suit jackets, blazers, kimonos, jumpers, knitwear, hoodies 
[clothing] coats, parkas, ponchos, snoods, hand muffs, aprons, jerseys, underwear, underclothing, pyjamas, nightwear, 
dressing gowns, bath robes, bodysuits, hosiery, shapewear, corsets, nighties, underpants, cuffs; beach clothes, namely, 
swimming caps, swim wear, bikinis, tankinis, swimming trunks, swim suits; suspenders, suspender belts; waterproof 
clothing, namely, waterproof jackets and waterproof pants; footwear; headwear namely, hats, caps, bandanas, beanies, 
ear muffs, fascinator hats, headbands, headscarves, visors; wristbands [clothing]; sweat bands; parts and fittings for all 
the aforementioned goods.

Cl.26;Lace and embroidery, ribbons and braid; buttons; hooks and eyes; pins and needles; artificial flowers; hair 
decorations; false hair; artificial fruit; badges for wear, not of precious metal; barrettes [hair-slides]; beads other than for 
making jewelry; birds' feathers [clothing accessories]; bobbins for retaining embroidery floss or wool [not parts of 
machines]; bodkins; boxes for needles; brassards; brooches [clothing accessories]; collar supports; competitors' 
numbers; darning lasts; decoration of textile articles (heat adhesive patches for -) [haberdashery]; expanding bands for 
holding sleeves; false beards; false moustaches; feathers [clothing accessories]; hair coloring caps; hair curlers, other 
than hand implements; hair curling papers; hair curling pins; hair extensions; hair grips [slides]; hair nets; hair 
ornaments; hair bows; hair pins; claw clips [hair accessories]; snap clips [hair accessories]; hair twisters [hair 
accessories]; hair scrunchies; hair bands; elasticated hair bands; foam hair rollers; hat ornaments, not of precious metal; 
belt clasps; belt buckles; heat adhesive patches for repairing textile articles; needle cases; needle cushions; numerals for 
marking linen; ostrich feathers [clothing accessories]; pin cushions; plaited hair; sewing boxes; sewing thimbles; shoe 
ornaments, not of precious metal; shoe laces; shoulder pads for clothing; spangles for clothing; top-knots [pompoms]; 
toupees; trouser clips for cyclists; wigs; lanyards (cords) for wear; lanyards for keys; parts and fittings for all the 
aforementioned goods.

Cl.28;Games, toys and playthings; video game apparatus; gymnastic and sporting articles; decorations for Christmas 
trees; play balloons; game balls; baseball gloves; bats for games; bells and other decorations for Christmas trees; roller 
skates; in line skates; toy flying saucers and other flying discs; clubs for games; above ground wading pools; exercise 
weights; dumbbells; exercise bands; yoga straps; gym balls; hand grip strengtheners; playing cards and card games; 
apparatus for playing electronic game; balloons; balls for games; balls for play; battery operated toys; battery operated 
remote controlled toy vehicles; bats for ball games; beach balls; board games; costumes masks; toy craft model kits; 
developmental toys; educational playthings; interactive gaming chairs for video games; gaming keypads; hand-held units 
for playing electronic games; electronic learning toys; soft toys; inflatable swimming pools; jigsaw puzzles; cube puzzles; 
kites; musical toys and games; toy figures; model toys; party favours; party games; stuffed toy animals; dart mats; 
barrels for darts; holders for darts; cardboard raffle tickets; water globes; parts and fittings for all the aforementioned 
goods.

Cl.29;Meat, fish, poultry and game; meat extracts; vegetarian sausages; vegetarian charcuterie; preserved, frozen, 
dried and cooked fruits and vegetables; ready prepared meals made primarily of meat, fish or vegetables; jellies, jams, 
compotes; eggs; milk and milk products; oils and fats for food; jerky.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastries and confectionery; chocolate; edible ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, 
sauces [condiments]; spices; ice [frozen water]; sweets (non-medicated); ice creams, sorbets; frozen lollies; frozen 
yoghurt; frozen yoghurt cakes; cake mixes; biscuits; edible cake decorations; candy mints; honey; kombucha tea.

Cl.31;Raw and unprocessed agricultural, aquacultural, horticultural and forestry products; raw and unprocessed grains 
and seeds; fresh fruits and vegetables, fresh herbs; natural plants and flowers; bulbs, seedlings and seeds for planting; 
live animals; foodstuffs and beverages for animals; malt.

Cl.32;Beers; honey beer; mineral waters; aerated waters; non-alcoholic beverages; fruit beverages and fruit juices; 
nutritional drinks, namely, mixed fruit juices, vegetable juices; energy drinks; syrups for making beverages; preparations 
for making beverages; beverages containing vitamins; powders for the preparation of beverages; parts and fittings for all 
the aforementioned goods.

Cl.33;Alcoholic beverages (except beers); wine; cider; pre-mixed alcoholic beverages, other than beer-based; alcoholic 
essences; alcoholic extracts; anise [liqueur]; anisette [liqueur]; aperitifs; arak [arrack]; bitters; brandy; cider; cocktails; 
curacao; digesters [liqueurs and spirits]; distilled beverages; fruit (alcoholic beverages containing -); fruit extracts, 
alcoholic; gin; kirsch; liqueurs; mead [hydromel]; peppermint liqueurs; perry; piquette; rice alcohol; rum; sake; spirits 
[beverages]; vodka; whisky; wine, spirits, liquors; honey wine; parts and fittings for all the aforementioned goods.

Cl.35;Advertising, marketing and promotional services; business advice and consultancy; business management 
services; business management provided on-line from a computer database or the internet; business introductions, 
business networking services; online business introductions and online business networking services; location-based 
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business introductions and location-based business networking services; business introductions and business 
networking services provided via a software application for portable electronic devices; market research services; 
compilation of advertisements for use as web pages on the internet; provision of space on websites for advertising goods 
and services; provision of advertising space in mobile applications for advertising goods and services; business 
administration services; business administration services for the processing of sales made on the internet; organisation, 
operation and supervision of loyalty and incentive schemes; opinion polling; writing of publicity texts; search engine 
optimisation; database management; collection of data; electronic data processing; compilation of data in computer 
databases; providing business information in the field of social media; providing marketing consulting in the field of 
social media; advertising and marketing services provided by means of social media; advertising services to promote 
public awareness of social and economic issues; advertising services to promote public awareness in the field of social 
welfare; developing and coordinating volunteer projects for charitable organisations; charitable services, namely 
organising and conducting volunteer programmes and community service projects; charitable services, namely the 
recruitment, organisation and deployment of volunteers; charitable services, namely business management and 
administration; wholesale and retail services relating to the sale of non-medicated cosmetics and toiletry preparations, 
non-medicated skin care preparations, multifunctional cosmetics, natural cosmetics, organic cosmetics, sun blocking 
preparations, cosmetics for personal use, non-medicated dentifrices, perfumery, essential oils, bleaching preparations for 
cosmetic purposes, cleaning, polishing, scouring and abrasive preparations, toiletries, shaving preparations, after-shave 
creams, eau de cologne, lotions, milks, creams, face and body creams, face serums, hand and body creams and lotions, 
facial toner, moisturising body lotion, anti-aging cream, under eye correctors, under-eye enhancers, make-up primers, 
contour make-up sticks, facial concealer, balms, balms other than for medical purposes, beauty and personal care 
preparations, beauty masks, face masks, cosmetic facial masks, sun bronzers, body sprays, body mists, body wash, 
bubble bath, bath foams, bath oils, bath gel, bath milks, bath bombs, bath melts, bath petals, bath salts, bath pearls, 
cleaning gels, cosmetics, decorative cosmetics, cover sticks, foundation make-up, cream foundation, liquid foundation, 
powders, loose face powder, face dusting powders, pressed face powder, eau de toilette, blusher, eye liner, eye pencil, 
eye shadow, eyebrow cosmetics, eyebrow pencil, eyelash tint, pomades for cosmetic purposes, lip cosmetics, lip gloss, 
lip balm, lip liner, lip pencil, lip stains [cosmetics], lipstick, lipstick cases, mascara, make-up remover, make-up removing 
gels, skin cleansers, wipes, tissues and cloths impregnated with a skin cleanser, make-up removing lotions, make-up 
removing milks, make-up removing preparations, make-up pads of cotton wool, cotton wool balls for cosmetic use, cotton 
buds for cosmetic purposes, scrubs, sun care preparations, sun protectors for lips, sunblock lotions, sunscreen, self 
tanning creams [cosmetic], self tanning lotions [cosmetic], shower gels, soaps, exfoliating body scrub, face and body 
glitter, shampoos, hair conditioners, hair masks, hairspray, hair chalks, hair colouring, hair dyes, hair highlighting spray, 
dry shampoo, hair wax, hair mousse, hair oil, hair removing cream, perfumes, breath fresheners, hand wash, hand 
sanitizers, removable tattoos for cosmetic purposes, henna [cosmetic dye], body deodorants, substances for laundry use, 
abrasives, abrasive boards for use on fingernails, nail varnishes, artificial fingernails, nail adhesives, nail tips, nail 
hardeners, nail strengtheners, nail art pens, nail art stickers, nail glitter, nail polish removers, cuticle oils, cuticle creams, 
cuticle conditioners, artificial eyelashes, room fragrances, air fragrance reed diffusers, industrial oils and greases, wax, 
lubricants, dust absorbing, wetting and binding compositions, fuels and illuminants, candles and wicks for lighting, 
candles, hand tools and implements, hand-operated, cutlery, razors, electronic crimping irons for the hair, electric hair 
braiders, electric curling irons, curling tongs, electric hair straighteners, electric irons for styling hair, electric hair 
trimmers, electric hair clippers, electric hair cutters, manicure sets, cuticle nippers, cuticle tweezers, cuticle scissors, 
cuticle pushers, emery boards, emery files, nail scissors, nail clippers, nail buffers, nippers, hair-removing tweezers, hair 
cutting scissors, scissors for kitchen use, computer software, computer software and computer games (including 
software and games downloadable from the internet), software for social introduction, software for social networking, 
software for dating, software for business networking, software for personal and social networking, personal and social 
introduction, professional introductions, career development, recruitment, networking, business advice, advocacy, 
dating, relationships, beauty, fitness, health, mentoring, culture, education, arts, activism, self-improvement, the 
humanities, personal empowerment, empowerment of individuals, gender issues, environmental studies, global issues, 
connecting volunteers to volunteering opportunities, accessing information regarding providers of social and charitable 
services, charitable activities and charitable fundraising programs, enabling users to make charitable gifts or donations, 
computer application software for mobile phones for personal and social networking, personal and social introduction, 
professional introductions, career development, recruitment, networking, business advice, advocacy, dating, 
relationships, beauty, fitness, health, mentoring, culture, education, arts, activism, self-improvement, the humanities, 
personal empowerment, empowerment of individuals, gender issues, environmental studies, global issues, connecting 
volunteers to volunteering opportunities, accessing information regarding providers of social and charitable services, 
charitable activities and charitable fundraising programs, enabling users to make charitable gifts or donations, 
geolocation software, computer game software, computer game software playable via a social networking, business 
networking, social introduction, or dating applications, computer software for use as an application programming 
interface (API) to allow access to online services for competitions, computer software for use as an application 
programming interface (API) to allow access to online services for personal and social networking, personal and social 
introduction, professional introductions, career development, recruitment, networking, business advice, advocacy, 
dating, relationships, beauty, fitness, health, mentoring, culture, education, arts, activism, self-improvement, the 
humanities, personal empowerment, empowerment of individuals, gender issues, environmental studies, global issues, 
connecting volunteers to volunteering opportunities, accessing information regarding providers of social and charitable 
services, charitable activities and charitable fundraising programs, enabling users to make charitable gifts or donations, 
software and software applications to enable transmission, access, organization, and management of text messaging, 
instant messaging, web links, locations and images via the Internet and other communications networks, computer 
software to enable uploading, downloading, accessing, posting, displaying, streaming, linking, sharing or otherwise 
providing electronic media or information via computer and communication networks, downloadable software in the field 
of personal and social networking, personal and social introduction, professional introductions, career development, 
recruitment, networking, business advice, advocacy, dating, relationships, beauty, fitness, health, mentoring, culture, 
education, arts, activism, self-improvement, the humanities, personal empowerment, empowerment of individuals, gender 
issues, environmental studies, global issues, connecting volunteers to volunteering opportunities, accessing information 
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regarding providers of social and charitable services, charitable activities and charitable fundraising programs, enabling 
users to make charitable gifts or donations, downloadable software in the nature of a mobile application personal and 
social networking, personal and social introduction, professional introductions, career development, recruitment, 
networking, business advice, advocacy, dating, relationships, beauty, fitness, health, mentoring, culture, education, arts, 
activism, self-improvement, the humanities, personal empowerment, empowerment of individuals, gender issues, 
environmental studies, global issues, connecting volunteers to volunteering opportunities, accessing information 
regarding providers of social and charitable services, charitable activities and charitable fundraising programs, enabling 
users to make charitable gifts or donations, software for location-based personal and social networking, personal and 
social introduction, professional introductions, career development, recruitment, networking, business advice, advocacy, 
dating, relationships, beauty, fitness, health, mentoring, culture, education, arts, activism, self-improvement, the 
humanities, personal empowerment, empowerment of individuals, gender issues, environmental studies, global issues, 
connecting volunteers to volunteering opportunities, accessing information regarding providers of social and charitable 
services, charitable activities and charitable fundraising programs, enabling users to make charitable gifts or donations, 
downloadable electronic publications, databases, apparatus for recording, transmission or reproduction of sound or 
images, audio apparatus, magnetic data carriers, recording discs, film, sound and video recordings, tapes, cassettes, 
vinyl records, records [sound recordings] and other analogue recording media, compact discs, DVDs and other digital 
recording media, digital recordings, music and digital podcasts (downloadable), telephone ringtones (downloadable), 
publications (downloadable), sunglasses, eyewear, eyewear cases, eyewear pouches, cases for contact lenses, 
pedometers, wearable activity trackers, scales, electronic scales, bathroom scales, electronic signal transmitters, 
electronic tablets, mobile telephones, cameras, disposable cameras, carrying cases for mobile telephones, covers for 
smartphones, cases for cameras, binoculars and computers, protective cases for e-book readers, memory sticks, 
electronic publications, mobile phone accessories, phone charging kits (plug, cable, power pack), grips, stands and 
mounts for handheld electronic devices including mobile phones, tablets, sound players, video players, cameras, e-
readers, protective mobile phone cases, adaptors, tablet cases, laptop cases, laptop sleeves, selfie sticks, headphones, 
earphone cases, portable power packs, speaker cases, mouse mats, computer mouse, karaoke machines, microphones, 
headsets, virtual reality headsets, wrist rests for use with computers, tape measures, rulers, magnets, eyeglass lanyards, 
apparatus and installations for lighting, heating, cooling, steam generating, cooking, drying, ventilating, water supply and 
sanitary purposes, tanning apparatus [sun beds], ultraviolet ray lamps, not for medical purposes, nail lamps, curling 
lamps, electric fans for personal use, electric heating fans, flaming torches, hair dryers, electric hair dryers, travel hair 
dryers, hand held battery operated fans, USB-powered desktop fans, steam facial apparatus [saunas], steam baths, 
saunas and spas, foot spas, hot water bottles, lamps, lamp shades, book lights, bicycle reflectors, decorative lighting, 
string lights for festive decoration, strings of coloured lights for decorative purposes, coin banks (piggy banks), goods 
made from textiles and substitutes for textiles, household linen, bed and table covers, flags, banners, bunting, mats and 
coasters, linen, pyjama cases, blankets, picnic blankets, sleeping bags and sleeping mats, towels, curtains, shower 
curtain, wall hangings, hot water bottle covers, printed fabrics, quilts, quilt covers, bed spreads, bed sheets, pillow cases, 
handkerchiefs made of textile, textile articles sold as part of needlecraft kits, wall plaques of textile, baby blankets, baby 
buntings, glow sticks, fabric steamers, food steamers, electric, food dehydrators, electric, fruit roasters, filters for 
drinking water, air deodorising apparatus, air cooling apparatus, air dryers, beverage cooling apparatus, bed warmers, 
bicycle lights, toasters, lanterns, Chinese lanterns, chocolate fountains, electric, coffee machines, electric, cooking 
utensils, electric, curing lamps, not for medical purposes, sterilisers, steam sterilisers, ice-cream making machines, 
kettles, electric, oil burners, electronic candles, electric flashlights, tortilla presses, electric, waffle irons, electric, electric 
appliances for making yoghurt, water fountains, precious metals and their alloys, jewellery, precious and semi-precious 
stones, paste jewellery [costume jewellery], pins [jewellery], shoe jewellery, rings, earrings, necklaces, chokers, pendants, 
bracelets, charity bracelets, bangles, badges, pin badges, brooches, lapel pins, tie clips, tie bars, cuff links, cuff bracelets, 
charms, clocks, watch bands, watches, wristwatches with pedometer feature, jewellery boxes, key rings, key fobs, charms 
for key chains, charms for key rings, decorative key rings, key chain tags, key chains for use as jewellery, key holders, 
leather key rings, lanyards for keys, horological and chronometric apparatus and instruments, statues, trophies, medals 
and awards in precious metals, printed matter and printed publications, posters, books, magazines, leaflets, brochures, 
journals and event programmes, flyers, stickers, stationery, articles for packaging, wrapping and storage of paper, 
cardboard or plastics, adhesive packaging tapes, gift boxes, gift bags, gift packaging, disposable paper products, namely 
die cut paper shapes, bibs, handkerchiefs, coasters, doilies, napkins and paper table linen, stencils, nail stencils, scented 
paper drawer liners, tissues, face tissues of paper, pens, vouchers, photographs, artists' materials, paint brushes, 
instructional and teaching material (except apparatus), plastic materials for packaging (not included in other classes), 
absorbent sheets of paper or plastic for foodstuff packaging, adhesive bands for stationery or household purposes, 
adhesive tape dispensers [office requisites], adhesive tapes for stationery or household purposes, adhesives [glues] for 
stationery or household purposes, advertisement boards of paper or cardboard, paper boxes, cardboard boxes, display 
boxes of cardboard, cardboard packaging, cardboard packaging boxes in collapsible form, polythene films for wrapping 
or packaging, packaging boxes of paper, airtight packaging of paper, airtight packaging of cardboard, containers of card 
for packaging, containers of cardboard for packaging, lining papers for wrapping, cellulose acetate film for wrapping, 
albums, almanacs, announcement cards [stationery], bags (conical paper -), bags [envelopes, pouches] of paper or 
plastics, for packaging, bags for microwave cooking, balls for ball-point pens, bibs of paper, bags for packaging made of 
biodegradable plastic, bags for packaging made of biodegradable paper, packaging materials made from mineral-based 
paper substitutes, blackboards, blotters, bookends, booklets, bookmarkers, books, bottle envelopes of cardboard or 
paper, bottle wrappers of cardboard or paper, boxes of cardboard or paper, bubble packs (plastic -) for wrapping or 
packaging, calendars, canvas for painting, cardboard, cardboard articles, namely albums, boxes, archive boxes, tubes, 
mailing tubes, business card books, files, folders, suspension files, pocket files, flap wallets, portfolio wallets, slip file, 
gusset files, box files, lever arch files, magazine file, ring binders, dividers, paper sorter, repositional note, page markers, 
envelopes, labels, string tags, CD/DVD sleeves, raffle tickets, business cards, filing modules, desktop collection tray, 
recycling bin, year planners, bookmarks, cardboard tubes, cards, cases for stamps [seals], catalogues, charcoal pencils, 
chart pointers, non-electronic, clipboards, clips for offices, coasters of paper, coffee filters (paper -), comic books, 
compasses for drawing, copying paper [stationery], correcting fluids [office requisites], correcting ink [heliography], 
correcting tapes [office requisites], covers [stationery], credit card imprinters, non-electric, decalcomanias, document 
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files [stationery], document holders [stationery], drawer liners of paper, perfumed or not, drawing boards, drawing 
instruments, drawing materials, drawing pads, drawing pens, drawing sets, elastic bands for offices, embroidery designs 
[patterns], engraving plates, engravings, envelopes [stationery], erasing products, erasing shields, etching needles, 
etchings, face towels of paper, files [office requisites], filter paper, filtering materials [paper], flags of paper, paper 
banners, flower-pot covers of paper, folders for papers, folders [stationery], forms, printed, fountain pens, garbage bags 
of paper or of plastics, graphic prints, greeting cards, gummed tape [stationery], handkerchiefs of paper, handwriting 
specimens for copying, hat boxes of cardboard, holders for checkbooks [cheque books], holders for stamps [seals], 
humidity control sheets of paper or plastic for foodstuff packaging, index cards [stationery], indexes, indian inks, ink, ink 
sticks, ink stones [ink reservoirs], inking pads, inkstands, inkwells, labels, not of textile, ledgers [books], letter trays, 
letters [type], lithographic works of art, lithographs, loose-leaf binders, luminous paper, manifolds [stationery], marking 
pens [stationery], mats for beer glasses, modelling clay, modelling materials, modelling paste, modelling wax, not for 
dental purposes, molds for modelling clays [artists' materials], money clips, musical greeting cards, napkins of paper for 
removing make-up, newsletters, newspapers, nibs, note books, office perforators, office requisites, except furniture, 
packaging material made of starches, packing paper, pads [stationery], paint boxes [articles for use in school], paint 
trays, painters' easels, paintings [pictures], framed or unframed, palettes for painters, pamphlets, pantographs [drawing 
instruments], paper, paper bows, paper clasps, paper-clips, paper knives [cutters], office requisites, paper ribbons, paper 
sheets [stationery], paperweights, parchment paper, passport holders, pastels [crayons], patterns for dressmaking, 
patterns for making clothes, pen cases, pen clips, pen wipers, pencil holders, pencil lead holders, pencil leads, pencil 
sharpeners, electric or non-electric, pencil sharpening machines, electric or non-electric, pencils, penholders, pens [office 
requisites], periodicals, photo-engravings, photograph stands, photographs [printed], pictures, placards of paper or 
cardboard, place mats of paper, plastic film for wrapping, portraits, postcards, printed publications, prints [engravings], 
table linen of paper, table napkins of paper, tablecloths of paper, tablemats of paper, writing cases [sets], writing cases 
[stationery], writing chalk, writing instruments, writing materials, writing or drawing books, writing pads, writing paper, 
cup sleeves of cardboard, paper drinking straws, luggage and carrying bags, umbrellas and parasols, walking sticks, 
whips, harness and saddlery, animal leashes, animal collars, purses, coin purses, wallets, travel pass holders, passport 
covers, handbags, luggage tags, suitcases, rucksacks, backpacks, sports bags, school bags, shopping bags, tote bags, 
canvas bags, fashion bags, holdalls, weekend bags, wash bags, umbrella bags, bum bags, foldaway bags, make up bags, 
cosmetic cases, cosmetic pouches, grooming organizers for travel, handbag organizers, flight bags, garment bags, key 
pouches, leather pouches, leather bags, tool pouches sold empty, swim bags, shoe bags, pyjama bags, beach bags, 
trunks and travelling bags, vanity cases sold empty, furniture, mirrors, picture frames, containers, not of metal, for 
storage, unworked or semi-worked bone, horn, whalebone or mother-of-pearl, shells, meerschaum, yellow amber, action 
figures made of plastic and wood, miniature figurines, figurines, model figures, models, ornaments, water globes, statues 
of wood, wax, plaster or plastic, figurines [statuettes] of wood, wax, plaster or plastic, clothes hangers, pillows and 
cushions, animal housing and beds, hand held folding fans, non-metal hook purse hangers, household or kitchen utensils 
and containers, cookware and tableware, except forks, knives and spoons, combs and sponges, wide tooth combs for 
hair, electric hair combs, brushes (except paint brushes), hair brushes, electric hair brushes, brush-making materials, 
make-up brushes, cosmetics brushes, powder compacts, powder puffs, articles for cleaning purposes, steelwool, 
unworked or semi-worked glass (except glass used in building), glassware, porcelain and earthenware not included in 
other classes, dishes [household utensils], money boxes, lunch boxes, bento boxes, snack boxes, cupcake baking cases, 
cupcake moulds, carafes, decanters, serving trays, egg cups, oven mitts, ironing board covers, drinking vessels, cups, 
mugs, beer mugs, tankards, jugs, cruet sets, spice sets, picnic baskets (fitted-) including dishes, bottle openers, cork 
screws, travel mugs, ice cube trays, ice buckets, plastic champagne flutes, insulating sleeve holders for beverage cups, 
bottles, cans, shakers, cocktail shakers, cocktail stirrers, drinking straws, painted glassware, crockery, cutlery rests, 
cutlery trays, chopsticks, coasters, not of paper and other than table linen, teapots, tea strainers, cake stands, paper 
drinking straws, cup sleeves of cardboard, fragrant oil burners, aromatic oil diffusers, other than reed diffusers, soap 
dispensers, loofahs, jars, bottles, flasks, apothecary jars, vases, containers for flowers, flower and plant baskets, 
candlesticks, candelabra [candlesticks], figurines [statuettes] of porcelain, ceramic, earthenware or glass, baskets for 
domestic use, wastepaper baskets, porcelain articles for decorative purposes, clothing, footwear, headgear, clothing, 
namely, sweaters and sweatshirt, shirts, polo shirts, blouses, shell tops, T-shirts, tank tops, crop tops, camisoles, vests, 
tunics, cardigans, clothing wraps, trousers, pants, chinos, shorts, skorts, jeans, leggings, jeggings, joggers, tracksuits, 
loungewear, dresses, jumpsuits, playsuits, dungarees, skirts, outer clothing, namely, gilets, capes, jackets, quilted 
jackets, suit jackets, blazers, kimonos, jumpers, knitwear, hoodies [clothing] coats, parkas, ponchos, hand muffs, aprons, 
jerseys, underwear, underclothing, pyjamas, nightwear, dressing gowns, bath robes, bodysuits, hosiery, shapewear, 
corsets, nighties, underpants, cuffs, beach clothes, namely, swimming caps, swim wear, bikinis, tankinis, swimming 
trunks, swim suits, suspenders, suspender belts, waterproof clothing, namely, waterproof jackets and waterproof pants, 
footwear, headwear namely, hats, caps, bandanas, beanies, ear muffs, fascinator hats, headbands, headscarves, visors, 
wristbands [clothing], sweat bands, lace and embroidery, ribbons and braid, buttons, hooks and eyes, pins and needles, 
artificial flowers, hair decorations, false hair, artificial fruit, badges for wear, not of precious metal, barrettes [hair-slides], 
beads other than for making jewelry, birds' feathers [clothing accessories], bobbins for retaining embroidery floss or wool 
[not parts of machines], bodkins, boxes for needles, brassards, brooches [clothing accessories], collar supports, 
competitors' numbers, darning lasts, decoration of textile articles (heat adhesive patches for -) [haberdashery], expanding 
bands for holding sleeves, false beards, false moustaches, feathers [clothing accessories], hair coloring caps, hair 
curlers, other than hand implements, hair curling papers, hair curling pins, hair extensions, hair grips [slides], hair nets, 
hair ornaments, hair bows, hair pins, claw clips [hair accessories], snap clips [hair accessories], hair twisters [hair 
accessories], hair scrunchies, hair bands, elasticated hair bands, foam hair rollers, hat ornaments, not of precious metal, 
belt clasps, belt buckles, heat adhesive patches for repairing textile articles, needle cases, needle cushions, numerals for 
marking linen, ostrich feathers [clothing accessories], pin cushions, plaited hair, sewing boxes, sewing thimbles, shoe 
ornaments, not of precious metal, shoe laces, shoulder pads for clothing, spangles for clothing, top-knots [pompoms], 
toupees, trouser clips for cyclists, wigs, lanyards (cords) for wear, games, toys and playthings, video game apparatus, 
gymnastic and sporting articles, decorations for Christmas trees, play balloons, game balls, baseball gloves, bats for 
games, bells and other decorations for Christmas trees, roller skates, in line skates, toy flying saucers and other flying 
discs, clubs for games, above ground wading pools, exercise weights, dumbbells, exercise bands, yoga straps, gym balls, 
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hand grip strengtheners, playing cards and card games, apparatus for playing electronic game, balloons, balls for games, 
balls for play, battery operated toys, battery operated remote controlled toy vehicles, bats for ball games, beach balls, 
board games, costumes masks, craft model kits, developmental toys, educational playthings, interactive gaming chairs 
for video games, gaming keypads, hand-held units for playing electronic games, electronic learning toys, soft toys, 
inflatable swimming pools, jigsaw puzzles, cube puzzles, kites, musical toys and games, toy figures, model toys, party 
favours, party games, stuffed toy animals, dart mats, barrels for darts, holders for darts, meat, fish, poultry and game, 
meat extracts, vegetarian sausages, vegetarian charcuterie, preserved, frozen, dried and cooked fruits and vegetables, 
ready prepared meals made primarily of meat, fish or vegetables, jellies, jams, compotes, eggs, milk and milk products, 
oils and fats for food, jerky, coffee, tea, cocoa and artificial coffee, rice, tapioca and sago, flour and preparations made 
from cereals, bread, pastries and confectionery, chocolate, edible ices, sugar, honey, treacle, yeast, baking-powder, salt, 
mustard, vinegar, sauces [condiments], spices, ice [frozen water], sweets (non-medicated), ice creams, sorbets, frozen 
lollies, frozen yoghurt, frozen yoghurt cakes, cake mixes, biscuits, edible decorations, candy mints, honey, kombucha tea, 
raw and unprocessed agricultural, aquacultural, horticultural and forestry products, raw and unprocessed grains and 
seeds, fresh fruits and vegetables, fresh herbs, natural plants and flowers, bulbs, seedlings and seeds for planting, live 
animals, foodstuffs and beverages for animals, malt, beers, honey beer, mineral waters, aerated waters, non-alcoholic 
beverages, fruit beverages and fruit juices, nutritional drinks, namely, mixed fruit juices, vegetable juices, energy drinks, 
syrups for making beverages, preparations for making beverages, beverages containing vitamins, powders for the 
preparation of beverages, alcoholic beverages (except beers), wine, cider, pre-mixed alcoholic beverages, other than 
beer-based, alcoholic essences, alcoholic extracts, anise [liqueur], anisette [liqueur], aperitifs, arak [arrack], bitters, 
brandy, cider, cocktails, curacao, digesters [liqueurs and spirits], distilled beverages, fruit (alcoholic beverages 
containing -), fruit extracts, alcoholic, gin, kirsch, liqueurs, mead [hydromel], peppermint liqueurs, perry, piquette, rice 
alcohol, rum, sake, spirits [beverages], vodka, whisky, wine, spirits, liquors, honey wine; wholesale and retail services 
relating to the sale of pharmaceuticals, medical and veterinary preparations, sanitary preparations for medical purposes, 
substances adapted for medical or veterinary use, plasters, materials for dressings, medicated lotions and creams, 
antiseptic creams, nappy-rash creams, preparations for the care of sunburn, teeth whitening strips, material for stopping 
teeth, dental wax, disinfectants, fungicides, herbicides, personal sexual lubricants, sexual stimulant gels, sanitary 
preparations and articles, none of the aforesaid being products which contain ingredients derived from bees; insurance 
claims administration; hosting of exhibitions and networking events for business purposes; information, advisory and 
consultancy services relating to all the aforesaid.

Cl.36;Financial and monetary services; investment services; banking services; monetary affairs; financial investment; 
funds investment; venture capital financing; venture capital funding services to emerging and start-up companies; 
venture capital funding for non-profit entities; venture capital funding services; insurance services; insurance brokerage; 
insurance brokerage services; insurance services relating to travel; life insurance; life insurance brokerage; real estate 
affairs; real estate brokerage; issue of tokens, coupons and vouchers of value; providing information relating to the issue 
of tokens of value; financial services relating to the promotion of the goods or services of others by means of issuance of 
digital rewards, namely, loyalty and reward cards; fundraising; charitable fundraising; fundraising services; charitable 
fundraising services; fundraising and sponsorship; arranging charitable collections [for others]; organisation of 
collections; organisation of fundraising activities and events; financial grant services; distribution and allocation of 
charitable funds; charitable fundraising by means of entertainment events; financial sponsorship; providing information 
relating to charitable fundraising; managing and monitoring of charitable funds; philanthropic services concerning 
monetary donations; financing services for professional projects; financial sponsorship services; charitable services, 
namely financial services; financial services relating to charities and fundraising; investment of funds for charitable 
purposes; information services relating to fund raising for charitable purposes; information, advisory and consultancy 
services relating to all the aforesaid.

Cl.38;Electronic transmission of data, messages, graphics, images and information; peer-to-peer photo sharing 
services, namely, electronic transmission of digital photo files among internet users; providing access to computer, 
electronic and online databases; email and instant messaging services in connection with personal and social 
networking, personal and social introduction, professional introductions, career development, recruitment, dating, 
relationships, beauty, fitness, health, mentoring, networking, business advice and advocacy; providing online chat room 
services in connection with personal and social networking, personal and social introduction, professional introductions, 
career development, recruitment, dating, relationships, beauty, fitness, health, mentoring, networking, business advice 
and advocacy; providing online chatroom services in connection with personal and social networking, personal and 
social introduction, professional introductions, career development, recruitment, dating, relationships, beauty, fitness, 
health, mentoring, networking, business advice and advocacy; provision of online chat rooms in connection with 
personal and social networking, personal and social introduction, professional introductions, career development, 
recruitment, dating, relationships, beauty, fitness, health, mentoring, networking, business advice and advocacy; 
providing access to online services relating to personal and social networking, personal and social introduction, 
professional introductions, career development, recruitment, dating, relationships, beauty, fitness, health, mentoring, 
networking, business advice and advocacy; providing access to computer databases in the fields of personal and social 
networking, personal and social introduction, professional introductions, career development, recruitment, dating, 
relationships, beauty, fitness, health, mentoring, networking, business advice and advocacy; location-based transmission 
of information; audio, text and video broadcasting services over computer or other communication networks, including 
uploading, posting, displaying and electronically transmitting data, information, audio and video images; providing 
access to an online network service; providing access to multimedia content online; provision of access to content, 
websites and portals; transmission of videos, films, pictures, images, text, photos, games, user-generated content, audio 
content and information via the internet; communication by online blogs; information, advisory and consultancy services 
relating to all the aforesaid.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; entertainment and educational 
services, namely organising and providing training, events, seminars, webinars, presentations and discussion groups in 
the fields of personal and social networking, personal and social introduction, professional introductions, career 
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development, recruitment, networking, business advice, advocacy, dating, relationships, beauty, fitness, health, 
mentoring, culture, education, arts, activism, self-improvement, the humanities, personal empowerment, empowerment of 
individuals, gender issues, environmental studies, global issues, volunteering opportunities, social and charitable 
services, charitable activities and charitable fundraising programs; information services relating to education, culture, 
entertainment and leisure; organising and providing seminars, presentations and discussion groups and providing 
training in the fields of personal development, career development, relationship building, training, recruiting, business 
consulting, business development, and networking and providing information thereof; hosting of exhibitions, conferences 
and seminars and networking events for educational, entertainment and cultural purposes; organising and conducting 
online educational and training events including virtual meetings and seminars; charitable services, namely mentoring 
and the provision of education and training; charitable services, namely education and training; charitable services, 
namely academic mentoring; writing of texts, other than publicity texts; social club services for entertainment purposes; 
electronic games services, including provision of computer games on line or by means of a global computer network; 
publishing services; electronic publishing services for others; electronic and online publishing services; providing 
electronic publications (not downloadable); providing online games; information services relating to entertainment, 
provided on-line from a computer database or the internet; publication of editorial content of sites accessible via a global 
computer network; publication of documents in the field of social affairs; providing online non-downloadable audio 
content; providing online non-downloadable video content; providing non-downloadable electronic publications; 
organising and conducting entertainment and cultural events; organising and conducting recreational events; organising 
and hosting entertainment or sports activities for charitable purposes; provision of gymnasium facilities; provision of 
sports amenities; provision of recreational facilities; provision of instruction in sport; provision of facilities for group 
exercise; health club services; training services relating to health and fitness; personal coaching; personal fitness 
training services; personal trainer services; instruction in group exercise; dance instruction; rental of sports equipment; 
sport club facilities; provision of swimming bath facilities; gymnasium instruction; provision of aerobics and other 
exercise training in classes; provision of yoga instruction and classes; educational services in the field of healthcare and 
beauty; instruction in pilates and gyrotonics; organising of meetings and conferences; organising competitions; 
arranging, organising and conducting award ceremonies; organising competitions; organising and conducting 
competitions; entertainment services relating to the music industry, the presentation of live performances and to 
television programmes; entertainment services relating to live and recorded performances, events, award shows, film 
showings and television programmes; hosting awards relating to music, films, television and cinematography; 
organisation, production and provision of events for entertainment and cultural purposes; music recording studio 
services; music production; music production services; music competition services; music festival services; music 
performance, presentations and exhibitions; arranging and conducting award ceremonies; arranging award ceremonies 
and gala evenings for entertainment purposes; organising awards relating to music; organising and conducting 
recreational events; organising meetings and conferences; hosting seminars, presentations and discussion groups and 
providing training in the fields of personal development, career development, relationship building, training, recruiting, 
business consulting, business development, and networking and providing information thereof; arranging and 
conducting of workshops in the fields of personal development, career development, relationship building, training, 
recruiting, business consulting, business development, and networking and providing information thereof; hosting of 
exhibitions, conferences and seminars and networking events for cultural purposes; organising and conducting online 
training events including virtual meetings and seminars; mentoring (education and training); organising and staging of 
sporting and e-sporting events, competitions and tournaments; entertainment services in the nature of e-sports and video 
game contests, games, tournaments, exhibitions, competitions and events; provision and organisation of on-line gaming, 
operation and coordination of game tournaments, leagues and tours for computer game playing purposes via a web-
based system and on-line portal for gamers; providing online news, information and commentary in the fields of sports, 
esports and video gaming; entertainment services; information, advisory and consultancy services relating to all the 
aforesaid.

Cl.42;Computer services, namely, creating virtual communities for registered users to organize groups and events, 
participate in discussions, and engage in social, business and community networking; computer services, namely, 
hosting online web facilities for others for organizing and conducting meetings, events and interactive discussions via 
communication networks; application service provider (ASP) services, namely, hosting computer software applications of 
others; application service provider (ASP) featuring digital mapping software for use in the fields of geographic 
information systems and location-based services, namely computer graphics software and computer software for 
providing information concerning location of persons and assets; application service provider (ASP) featuring software to 
enable or facilitate the uploading, downloading, streaming, posting, displaying, blogging, linking, sharing or otherwise 
providing electronic media or information over communication networks; providing temporary use of non-downloadable 
software applications for social networking, creating a virtual community, and transmission of data, text, information, 
messages, images, graphics, photographic images, video, audio and audiovisual content; computer services in the nature 
of designing and implementing customized web pages featuring user-defined or specified information, personal profiles, 
audio, video, photographic images, text, graphics and data; hosting a web site featuring technology that enables online 
users to create personal profiles featuring social networking information and to transfer and share such information 
among multiple websites; design and development of a web site featuring technology that enables online users to create 
personal profiles featuring social networking information and to transfer and share such information among multiple 
websites; hosting an online website community for registered users to share information, photos, audio and video 
content for the purposes of personal and social networking, personal and social introduction, professional introductions, 
career development, recruitment, networking, business advice, advocacy, dating, relationships, beauty, fitness, health, 
mentoring, culture, education, arts, activism, self-improvement, the humanities, personal empowerment, empowerment of 
individuals, gender issues, environmental studies, global issues, connecting volunteers to volunteering opportunities, 
accessing information regarding providers of social and charitable services, charitable activities and charitable 
fundraising programs, enabling users to make charitable gifts or donations; design services; custom design services; 
clothing design services; textile design services; jewellery design services; house design services; architectural design 
services; building design services; interior design services; design services for furniture; clothing design services; cake 
design services; providing online non-downloadable software that allows users to create, modify, upload, download, 
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share, preview, and publish user created interactive video game content, music, and other media files via a global 
computer network; information, advisory and consultancy services relating to all the aforesaid.

Cl.43;Services for providing food and drink; temporary accommodation; restaurant, bar and catering services; booking 
and reservation services for restaurants and accommodation; creche services; information, advisory and consultancy 
services relating to all the aforesaid.

Cl.44;Medical services; hygienic and beauty care for human beings; agriculture, horticulture and forestry services; 
medical testing services, namely, fitness evaluation; hairdressing salons; hairdressing services; hairdressing salon 
services; hair care services; beauty salon services; beautician services; beauty advisory services; beauty consultancy 
services; beauty treatment services especially for eyelashes and eyebrows; providing beauty care and information; 
manicure and pedicure services; body waxing services for the human body; beauty treatment services; consultation 
services relating to skin care; permanent makeup services; tattooing; body piercing; provision of spa facilities; spa 
services; tanning salon and solarium services; spray tanning services; airbrush tanning services; dietician services; 
flower arranging; wreath making; aromatherapy services; charitable services, namely, providing beauty and hair care 
services to persons seeking employment; information, advisory and consultancy services relating to all the aforesaid.

Cl.45;Personal and social introduction, personal and social networking, dating, relationships and advocacy services; 
concierge services; match making services; online personal and social introduction, personal and social networking, 
dating, relationships and advocacy services; internet based dating services; location-based personal and social 
introduction, personal and social networking, dating, relationships and advocacy services; personal and social 
introduction, personal and social networking, dating, relationships and advocacy services provided via a software 
application for portable electronic devices; providing social services and information in the field of personal development, 
namely self-improvement, self-fulfilment, charitable, philanthropic, volunteer, public and community services, and 
humanitarian activities; personal wardrobe styling consultancy; licensing of computer software and other technology; 
security services for the protection of property and individuals; rental of clothing and costumes; personal wardrobe 
styling services; lost property services [lost and found services]; nanny services; babysitting services; lobbying services 
other than for commercial purposes; house sitting; wedding officiant services; private investigation; genealogy research; 
legal services; consulting in the field of personal relationships; information, advisory and consultancy services relating to 
all the aforesaid.
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Priority claimed from 19/06/2019; Application No. : 018083688 ;European Union 

4511585    18/12/2019
[International Registration No. : 1526163]
NIPD Genetics Public Company Limited

Neas Engomis 31, Engomi CY-2409 Nicosia Cyprus

Proposed to be Used
IR DIVISION
Cl.1;Chemical analysis kits and reagents for genetic testing for medical and scientific research purposes in the field of 
cancer detection; chemical analysis kits and reagents for cancer testing for medical and scientific research purposes; 
nucleic acid based kits and reagents for testing cancer diseases for medical and scientific research purposes.

Cl.42;Medical laboratory services for testing of cancer and cancer prevention; design and development of medical 
diagnostic tests and products; medical and scientific research in the field of genetic testing; providing medical and 
scientific research information in the field of genetic testing; genetic testing for scientific research and analysis purposes 
in the field of cancer detection; genetic engineering services; scientific, laboratory, clinical, medical, and technological 
research and analysis services in the fields of nucleic acid analysis, cancer testing, and genetics; scientific research for 
medical purposes in the area of cancerous diseases.

Cl.44;Medical analysis services for the diagnosis and prognosis of cancer; medical genetic testing services for 
diagnosis, prevention and treatment of cancer; medical testing of blood for diagnosis of cancer; genetic testing and 
genetic counseling in the field of cancer detection; medical and health services relating to DNA and genetics testing; RNA 
or DNA analysis for cancer diagnosis and prognosis.
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4511652    13/12/2019
[International Registration No. : 1526797]
SHANDONG NUOSEN PLASTIC CO., LTD

Xuyuanzi Township Industrial Park, Qingyun County, Dezhou City 253700 Shandong Province China

Proposed to be Used
IR DIVISION
Cl.2;Masterbatch; carbon black (pigment); titanium dioxide (pigment); colorants; dyes.

Cl.17;Mulching film; plastic film for non-packaging; plastic film for agriculture.
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Priority claimed from 07/06/2019; Application No. : 01397028 ;Benelux 

4513466    29/11/2019
[International Registration No. : 1527141]
FIFPro Commercial Enterprises B.V.

Scorpius 161 NL-2132 LR Hoofddorp Netherlands

Proposed to be Used
IR DIVISION
Cl.28;Games and playthings; balls for games, board games, football goals; hand-held electronic games other than to be 
used with a television set; gymnastic and sporting articles including football requisites not included in other classes.

Cl.35;The services of employment agencies, advertising including on-line advertising, market research; organisation of 
trade fairs for advertising or commercial purposes; administrative services including services related to the granting of 
database licences; collection and compilation of still and animated pictures; drawing up sports statistics; promoting 
sports, namely football events; agency services, namely commercial advice to artists and football players.

Cl.41;Education, training, entertainment; sporting and cultural activities; organisation of sporting and cultural 
activities; organisation of football events for sporting or cultural purposes; organisation of events for entertainment 
purposes, also in the context of social purposes; organisation of competitions and sporting activities; organisation of 
galas and balls; rental of videotapes and audio-visual equipment; production of radio and television programmes and 
movies; production of animated cartoons (films) for tv; booking of seats for shows and sports events; timing of sports 
events; videotape film production; game services provided on-line; on-line computer games; services of interactive 
computer games; organisation of on-line video gaming competitions; publication of computer games; information on 
sports or events; information on sporting achievements.

Cl.45;Legal services for members and football players; security services including private security for football players, 
personal services by third parties to meet the individual requirements of members and football players; licensing of 
computer games; licensing in the field of intellectual property rights; legal management of computer games licences.
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4513493    26/12/2019
[International Registration No. : 1528142]
IMARGE CO., LTD.

24-3, Gouura, Hanatune, Oharu-cho, Ama-gun Aichi 490-1136 Japan

Proposed to be Used
IR DIVISION
Cl.20;Chair cushions; anti-roll cushions for babies; head support cushions for babies and children; nursing cushion; 
cushions; pillows; babies' and children's mats used for sleeping; baby changing mats; mattresses; Japanese floor 
cushions [Zabuton]; bedding, except linen; clothes hangers; hat hooks, not of metal; clothes hooks, not of metal; booster 
seats; chairs; seats [furniture]; cribs for babies; playpens for babies; furniture; mats for infant playpens; Moses baskets; 
bassinets; cradles; infant walkers.

Cl.21;Combs; hair brushes; cosmetic and toilet utensils; baby baths, portable; dishware; cleaning tools and washing 
utensils; potties for children; drinking straws; chopsticks; kitchen utensils and containers, not including gas water 
heaters for household use, non-electric cooking heaters for household purposes, kitchen worktops and kitchen sinks.

Cl.24;Sheets [textile]; bedsheets; quilts; futon quilts; quilt covers for futon; futon ticks [unstuffed futon]; pillowcases 
[pillow slips]; covers for cushions; mattress covers; blankets; mosquito nets; sleeping bags for babies; crib bumpers 
[bed linen]; bed linen; baby buntings; towels of textile; handkerchiefs of textile; bath linen, except clothing; woven textile 
goods for personal use; tablemats of textile; dish towels for drying; toilet seat covers of textile; seat covers of textile; bed 
covers; sleeping bags.

Cl.27;Rugs; floor mats; non-slip mats; floor coverings; bath mats for wash places for babies; bath mats for wash 
places; bath mats; gymnastic mats; mats.

Cl.35;Retail services or wholesale services for cushions, mattresses, woven fabrics and beddings; retail services or 
wholesale services for clothing; retail services or wholesale services for diapers; retail services or wholesale services for 
footwear, other than special footwear for sports; retail services or wholesale services for bags and pouches; retail 
services or wholesale services for personal articles; retail services or wholesale services for foods and beverages; retail 
services or wholesale services for liquor; retail services or wholesale services for meat; retail services or wholesale 
services for sea food; retail services or wholesale services for vegetables and fruits; retail services or wholesale services 
for confectionery, bread and buns; retail services or wholesale services for rice and cereals; retail services or wholesale 
services for milk; retail services or wholesale services for carbonated drinks [refreshing beverages] and nonalcoholic fruit 
juice beverages; retail services or wholesale services for tea, coffee and cocoa; retail services or wholesale services for 
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processed food; retail services or wholesale services for automobiles; retail services or wholesale services for two-
wheeled motor vehicles; retail services or wholesale services for bicycles; retail services or wholesale services for 
furniture; retail services or wholesale services for joinery fittings; retail services or wholesale services for tatami mats; 
retail services or wholesale services for electrical machinery and apparatuses; retail services or wholesale services for 
bladed or pointed hand tools, hand tools and metal hardware; retail services or wholesale services for kitchen equipment, 
cleaning tools and washing utensils; retail services or wholesale services for pharmaceutical, veterinary and sanitary 
preparations and medical supplies; retail services or wholesale services for cosmetics, toiletries, dentifrices, soaps and 
detergents; retail services or wholesale services for printed matter; retail services or wholesale services for paper and 
stationery; retail services or wholesale services for Moses baskets, bassinets and cradles; retail services or wholesale 
services for toys, dolls, game machines and apparatus; retail services or wholesale services for sports goods; retail 
services or wholesale services for clocks, watches and spectacles [eyeglasses and goggles]; retail services or wholesale 
services for clothes hangers; retail services or wholesale services for hat hooks and clothes hooks; retail services or 
wholesale services for mats for infant playpens; retail services or wholesale services for protectors of resin to prevent 
fingers to be pinched by door, stoppers for drawers or hinged doors of furniture to prevent mischief and bumper guards 
for corners or edges of furniture to prevent injury; retail services or wholesale services for baby baths, portable; retail 
services or wholesale services for potties for children; retail services or wholesale services for toilet seat covers of 
textile; retail services or wholesale services for seat covers of textile and bed covers; retail services or wholesale services 
for rugs, floor mats, non-slip mats, floor coverings, bath mats for wash places for babies, bath mats for wash places, bath 
mats, gymnastic mats and mats; retail services or wholesale services for baby carriages and covers therefor; retail 
services or wholesale services for belt covers to prevent friction for babies for attachment to baby carriers, baby 
carriages or child car seats; retail services or wholesale services for bibs of paper; retail services or wholesale services 
for toilet seats for children; retail services or wholesale services for photograph stands; demonstration of goods; 
distribution of samples; shop window dressing; presentation of goods on communication media, for retail purposes; 
organization of exhibitions for commercial or advertising purposes; import-export agency services; sales promotion for 
others; procurement services for others [purchasing goods and services for other businesses]; marketing; professional 
business consultancy; business management consultancy; commercial administration of the licensing of the goods and 
services of others.
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Priority claimed from 09/05/2019; Application No. : 018062595 ;European Union 

4513562    05/11/2019
[International Registration No. : 1527779]
Dürr Systems AG

Carl-Benz-Strasse 34 74321 Bietigheim-Bissingen Germany

Proposed to be Used
IR DIVISION
Cl.7;3D printers and printers for additive manufacturing; air brushes [paint spraying]; apparatus and installations for 
filling vehicles with equipment; assembly and disassembly apparatus for vehicle components and assemblies; assembly 
apron conveyors; assembly devices and assembly installations for motor vehicles or airplanes; assembly platforms; 
automated machines for loading materials; automatic sprayers for electrostatic painting; chain conveyors; clamping tools 
for balancing machines and mounting apparatus; coating robots; control apparatus for conveyors; control apparatus for 
paint treatment systems; control mechanisms for machinery or engines; conveyor devices and installations; conveyor 
devices for transporting objects in painting installations; conveyor suspension gear; conveyors [machines]; conveyors 
and conveyors belts; cross belt conveyors; devices for the initial filling of motor vehicles with fuel; milling-drilling 
machines; drives for conveyors; electric driving motors for machines; dye filters (parts of machines); elevating platforms; 
equipment for mechanical engineering, namely for manufacturing plants, robotics, heating and cooling systems and 
transport systems for processing materials and for manufacturing, which is remotely controlled, tuned, optimized and/or 
monitored in connection with cloud computing, cloud networks or IOT (internet of things) communications; exhaust air 
purifying devices; exhausters being suction ventilators; filling machines; fittings for paint-spraying installations; floor 
conveyors; grippers being parts of machines; handling machines; hydraulic and pneumatic controls for machines; 
industrial robots; industrial robots for working metal; industrial robots for working wood; installations and apparatus for 
lacquer treatment, lacquer care and/or lacquer distribution; installations and apparatus for the application of lacquers, 
adhesives and/or sealing materials; installations and apparatus for the assembly of vehicle components, in particular 
front ends, discs, cockpits, seats, wheels or doors; installations and equipment for removing lacquer from components of 
all kinds, using high-pressure water or chemical substances; installations and equipment for the preservation of 
components and car bodies using spray and/or flood methods; installations for impregnating components of all kinds; 
installations for processing impregnating resins for impregnating components of all kinds, and treatment installations for 
rinse water; installations for the assembly and disassembly of vehicle components and assemblies; installations for the 
treatment of wax for preserving components and car bodies; lacquering robots; lifting and hoisting equipment, elevators 
and escalators; lifting conveyor apparatus; lifting devices; lifting platforms for vehicles; loaders [conveyors]; machine 
parts, namely cylinders [machine parts], brakes for industrial machines, belt drives, belt pulleys, clutch levers, other than 
for land vehicles, drive mechanisms, industrial process controllers [hydraulic], pressure regulating apparatus being parts 
of machines, regulators [parts of machines], valves [parts of machines], heat exchangers; machinery for the handling of 
materials; machines and equipment for the processing of cooling lubricants; machines, namely painting machines, 
electrostatic coating machines, robotic painting machines, woodworking machines, conveying machines and machine 
tools; machines, namely industrial machines, for car manufacturing plants and for industrial woodworking plants and 
machine tools for the preparation of materials and for production; machines, namely industrial machines, for car 
manufacturing plants and for industrial woodworking plants and machine tools that are remotely controlled, tuned, 
optimized and/or monitored via cloud computing, cloud networks or iot (internet-of-things) communications; machines for 
loading; machines for metal processing; machines for the drying and hardening of lacquers and coats on lacquered or 
coated objects, in particular vehicle bodies; machines for the handling of cargo; machines for the processing of 
workpieces; machines for the supply of air; machines for use in assembly; mechanical and/or electric lacquering 
apparatus and automatic lacquering machines being components for lacquering installations; mechanical devices and 
installations for handling vehicle components; mechanical railed lifting conveyors; mechanically-operated lifting trucks 
and elevators; mounting apparatus for vehicle tires and tire-inflating valves; mufflers [parts of exhaust systems]; mufflers 
[parts of machines]; overhead conveyors; overhead monorail equipment (conveyor devices); paint spraying apparatus; 
paint spray guns; paint treatment installations and apparatus; painting machines; paint-spraying installations; pneumatic 
tire-inflating apparatus; XY positioning tables [machines]; process control mechanisms for manufacturing installations; 
material production machines that are remotely controlled, monitored and/or optimized via cloud computing, cloud 
networks or IOT (internet-of-things) communications; pulleys [parts of machines]; retractable platforms; robotic filling 
machines; robotic guns for compressed air spraying machines; robotic handling apparatus; robotic loaders for diffusion 
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furnaces; robots [machines]; robots [machines] that are remotely controlled, tuned, optimized and/or monitored via cloud 
computing, cloud networks or IOT (internet-of-things) communications; robots for applying sealing material; robots for 
applying glue; robots with articulated arms for manipulating workpieces; robots with artificial intelligence; roller 
channels; roller conveyors; rotary conveyor apparatus; screw conveyors; skid steer loaders; sorting apparatus, 
appropriate to the unbalance or weight, size or designation of the objects being sorted; sorting machines for industry; 
spray cubicles and spraying apparatus, in particular for scouring, disinfecting, phosphating, passivating, chromating 
and/or varnishing; spray guns; spray nozzles being parts of machines; tables of spraying machines; spraying apparatus 
for paints and/or lacquers for industrial purposes; spraying machines; stacking machines; stirring apparatus for dyes; 
fluid supply and disposal installations for installations and apparatus using high-pressure media; tools for machines; 
track and king pin angle adjusting tools (machine parts); transporters [conveyors]; vehicle conveyors; workpiece 
clamping attachments [machines].

Cl.9;3D spectacles; lan [local area network] access points for connecting network computer users; apparatus and 
installations for testing status-oriented machine maintenance; apparatus and installations for testing vehicle electrics and 
electronics; apparatus and software for testing vehicle electronics and for the programming of, and communication with, 
vehicle control apparatus and installations constructed from the aforesaid apparatus; apparatus for measuring relative 
steering angles; apparatus for measuring the angle of track and king-pins; apparatus for testing and adjusting vehicle 
components; apparatus for transmitting data and data communication; apparatus for vibration measuring and/or vibration 
monitoring and/or machine monitoring purposes; application software for cloud computing services; application software 
for the planning and control of products, production processes and/or machines by means of a cloud; apparatus to test 
the function, performance, exhaust gas and brakes of vehicles, motors and engines; application software to monitor data 
in a cloud; artificial intelligence software; audio- and video-recorders; augmented reality software for use in mobile 
devices for integrating electronic data with real world environments; automation software for test and adjustment stands 
for vehicles and vehicle components, for apparatus for testing vehicle electronics, and for installations for the assembly 
and disassembly of vehicle components and assemblies, including editable process control, process visualization, 
process documentation, job management and communication with master computers; batteries; batteries, electric; 
camcorders; chargeable batteries; chassis testers; cloud network monitoring software; communication interface units; 
communication devices for linking computer networks; communication software for connecting computer network users; 
communication software for connecting global computer networks; computer database servers, data entry and data 
output terminals; computer programs and programs for data processing, data transmission and data analysis; computer 
programs for browsing and searching online databases; computer programs for data storage; computer programs for 
operating systems and network operating systems; computer software for mobile phones; computer software for the 
remote controls; computer utility programs for data compression, computer programs for accessing online databases; 
data and image processing software for making three dimensional models; data collection devices; data communication 
software; data compression software; data loggers and recorders, data terminals; data networks and networks for data 
transmission; data storage devices; data storage media for smartphones; devices for cloud computing, cloud networks or 
iot (internet of things) for mechanical engineering; devices for computer networks and data communication; devices for 
network management control; diagnostic apparatus and installations constructed thereof; digital data storage media; 
displays for smartphones; downloadable software applications for use with three dimensional printers; downloadable 
software for the transmission of data; dynamometers with and without balances; electric and electronic computers for 
controlling and regulating printers, test desks and remote control apparatus; electric and electronic controls for dryers for 
drying and hardening lacquers and paints on lacquered or painted objects; electricity conduits; electronic navigational 
and positioning apparatus and instruments; electronic sensors and sensor controllers; electronically stored data; 
encryption devices; global positioning systems (gps); hardware and computer hardware, computing equipment and 
databases for computer systems; hydraulic dynamo metric and eddy current brake testing apparatus; installations and 
apparatus for testing electronic components in vehicles; installations and apparatus for testing pedal assemblies and 
hydraulic systems; interface devices; computer network-attached storage [NAS] hardware, LAN [local area network] 
hardware, LAN [local area network] operating software; optical sensors; peripheral devices for data duplication; physical 
and optical apparatus; radio transmission devices; recorded content (recorded data); remote control apparatus; remote 
control receivers; remote control transmitters; safety devices, namely light barriers, switches, shielding hoods and 
actuating devices therefor; sensors for measurement technology related to cloud computing, cloud networks or iot 
(internet-of-things); sensors for measuring technology; smartphones; software; software (interactive) for the exchange of 
information; software [virtual reality]; software and applications for mobile terminals; software for authorizing access to 
databases; software for communication between computers over a local network; software for communication with 
electronic vehicle assemblies; software for computer-aided design (cad); software for data processing; software for data 
research; software for database management; software for embedded systems within the framework of electronic 
assemblies for testing systems; software for filling, assembly and testing systems; software for generating an augmented 
reality experiences; software for graphical user interfaces; software for host and gateway systems; software for industrial 
applications; software for industrial process control; software for machine tools; software for managing local networks; 
software for manufacturing; software for mechanical engineering; software for numerical control; software for predictive 
maintenance; software for processing data from measuring systems of test and adjustment stands for vehicles, in 
particular for imaging, power measurement, position measurement, exhaust gas measurement and for light intensity 
measurement; software for transport technology applications and for the control of workpiece transport cars; software for 
use in conjunction with industrial production and/or production planning; switch cabinets; tablet monitors; test stands for 
examining vehicles and vehicle components, in particular brake test stands; test stands for testing couplings, gears, drive 
trains, tension, electric motors and shock absorbers; test stands for tires; test stands for vehicle geometry; test stands 
for vehicles and vehicle components, in particular vehicle function test stands and combined roll, brake and abs test 
stands; three dimensional viewers; transducers, namely displacement, vibration speed and acceleration transducers; 
virtual reality glasses; virtual reality hardware; smart wristbands that communicate data to smartphones; adjusting stands 
for driver assistance systems; rotor balancing machines.

Cl.38;Communication services; data streaming; data transmission; data transmission via a worldwide remote-
controlled computing network, including the internet; electronic communications networks and services for the electronic 
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transmission of data; electronic transmission and retransmission of sounds, images, documents, messages and data; 
electronic transmission of data and electronic data exchange services; electronic transmission of encrypted data; 
electronic transmission of voices (services for the -); network transmission of sounds, images, signals and/or other data; 
providing access to information about networks; providing on-line forums for exchange of data among computer users; 
provision of access to an Internet platform; provision of access to clouds, web pages and internet portals; provision of 
access to computer programs in data networks; provision of access to data or documents that are stored electronically in 
central files for remote consultation; provision of access to databases in computer networks; provision of access to 
global computer networks and other computer networks; transmission of data in networks and provision of access to 
data via communication networks; provision of access to portals on the Internet for the collection and analysis of 
machine and system data for manufacturing purposes; provision of telecommunications connections for telephone 
hotlines and call centers; renting and arranging access times to databases and clouds on the Internet; services in 
connection with IOT (internet of things); telecommunications via computer terminals, telematics, satellites, radios, 
telegrams, telephones; telematics services; transmission of data by means of telecommunications networks; 
transmission of sound, picture and/or other data signals; voice mail services; wireless broadcasting.

Cl.42;Technical analysis of large amounts of data with respect to the relationships between data, technical targeted 
data search; chemical analysis; chemical engineering; cloud computing; cloud computing services; computer 
programming for data processing; computer security system monitoring services; computer software consultancy; 
computer system design; computer technology consultancy; computer virus protection services; computerized data 
storage; consultancy and research services in the fields of science, engineering and information technology; consultancy 
in the design and development of computer hardware; consulting and information services relating to information 
technology architecture and infrastructure; consulting in the field of computer and information technology (IT); consulting 
services in connection with computer programming; consulting services in connection with human-machine interfaces 
and machine-machine interfaces for software; control of production plants and facilities; creating and maintaining web 
sites; creation of control programs for automated measurement, assembly, adjustment and related visualization; data 
conversion of electronic information; data warehousing; design and design of homepages and websites; design and 
development of computer cluster configurations; design and development of computer hardware and software for 
industrial applications; design and development of computer hardware for the processing industry; design and 
development of computer systems; design and development of navigation systems; design and development of operating 
software to access and use a cloud computing network; design and development of route planning software; design and 
development of software; design and development of software for mechanical engineering and for automated production 
(cad/cam); design and development of software for the control and operation of numerically controlled machine tools; 
design and development of virtual reality software; design and implementation of network web pages; design of 
installations for application of coatings to vehicles and vehicle parts and components; design, development, maintenance 
and updating of software for process control; development of computer equipment; development of computer-based 
networks; development of data programs; electronic data storage; engineering and engineering services; engineering 
services related to the design and development of programs and software for data processing for use on or in 
conjunction with numerically controlled machine tools; engineering services related to the design of machine tools; 
engineering services relating to robotics; engineering-services for the analysis of machines; extracting information from 
large data collections (data mining); hosting Internet sites for others; hosting of databases; hosting of platforms on the 
internet; implementation, installation, maintenance and updating of software; information technology [IT] consultancy; 
infrastructure as a service (IaaS); installation of software, in particular software for transport technology applications; 
information technology [IT] services [computer hardware, software and peripherals design and technical consultancy]; 
maintenance of production plants and facilities; maintenance of software; maintenance of software for communication 
systems; maintenance of software, in particular software for transport technology applications; mechanical research in 
the field of machine building and mechanics; migration of data; monitoring of network systems; online data storage; 
planning and simulation of air-conditioning, cooling, drying and ventilation installations and systems, and of air treatment 
installations and ventilation systems; planning of automobile production plants; planning of installations; planning of 
production facilities; process monitoring for quality assurance; programming of operating software for the use of a cloud 
computing network and access to it; programming of operating software to access and use a cloud computing network; 
programming of software for data processing; programming software; project management in the field of it; providing 
technical advice relating to energy-saving measures; provision of information on information technology; provision of 
online information on industrial analysis and research; quality control; research and development of new products for 
others; research in the field of data processing; research in the field of information technology; research relating to 
mechanical engineering; safety technology services relating to land vehicles; server hosting; technical services and it 
services related to the analysis of data; IT security services in the nature of protection and recovery ofcomputer data; 
services of an application service provider (asp); services of an industrial designer; services related to computer-aided 
industrial analysis; services related to IOT (internet of things) in the field of mechanical engineering; services related to 
IOT (internet-of-things); services related to technical data analysis; services with regard to data encryption; software as a 
service (SaaS); technological consultancy and project planning; technical design services relating to cooling appliances 
and installations; technical services in connection with data processing; technical services related to information 
technology; technological consulting in the field of mechanical engineering analysis; updating of computer software; 
vehicle roadworthiness testing; web hosting; hosting of platforms on the Internet; provision of services in connection 
with cloud computing for mechanical engineering; services in the field or in connection with cloud computing, cloud 
networks.
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4513637    09/10/2019
[International Registration No. : 1527393]
Nikolaus Ludwig 

Flugplatzstrasse 3 A-8280 Fürstenfeld AT

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic foodstuffs and 
preparations for medical or veterinary purposes; dietary supplements for humans and animals; preparations for 
destroying noxious animals.

Cl.31;Grains and agricultural, horticultural and forestry products not included in other classes; fresh fruits and 
vegetables; seeds for planting; natural plants and flowers; animal foodstuffs.

Cl.44;Medical and veterinary services; hygienic and beauty care for human beings or animals; agriculture, horticulture 
and forestry services.
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4513672    16/12/2019
[International Registration No. : 1527877]
Huamao Group Co., Ltd.

Floor 5-6, No. 125 Longxu Road, Ximen Wangchun Industrial Zone, Haishu District, Ningbo City Zhejiang province China

Proposed to be Used
IR DIVISION
Cl.16;Writing or drawing books; periodicals; newspapers; pictures; stationery; writing instruments; writing materials; 
drawing materials; Model specimen for teaching.

Cl.36;Insurance brokerage; capital investment; loans [financing]; financial consultancy; securities brokerage; real 
estate agency services; surety services; charitable fund raising; fiduciary; lending against security.

Cl.41;Educational services; boarding school education; arranging and conducting of symposiums; amusement park 
services; entertainer services; nursery schools; organization of competitions [education or entertainment]; entertainment; 
providing recreation facilities; publication of books.

Cl.44;Hospital services; pharmacy advice; sanatorium services; public bath services for hygiene purposes; barbershop 
service; beauty salon services; veterinary assistance; gardening; psychological test for medical purposes; opticians' 
services.
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4513997    08/11/2019
[International Registration No. : 1527822]
Oticon A/S

Kongebakken 9 DK-2765 Smørum Denmark

Proposed to be Used
IR DIVISION
Cl.9;Information in electronic format with regard to hearing solutions; mobile phones that are compatible with hearing 
aids; microphones; audio cables, computer cables; downloadable electronic publications; in-ear monitor systems, 
namely, in-ear monitors not for medical purposes; pre-recorded magnetic data carriers featuring information with regard 
to hearing solutions, hearing instruments, hearing instrument features and hearing loss; data processing equipment and 
computers; remote controls for hearing aids, handheld electronic units for adjusting sound levels in hearing aids; 
repeaters for use with hearing aids, namely, wireless signal-repeating transmitters not for medical use; in-ear receivers, 
namely, wireless in-ear receivers not for medical purposes; interface devices for programming prosthetic hearing 
implants, namely, computerized diagnostic programming systems comprised primarily of medical electrode arrays and 
receiver-stimulator modules, promontory stimulators, speech processors, audio input selectors; remote operation and 
remote control apparatus, namely, remote controls for hearing aids; software for measuring apparatus and instruments; 
software for use in the diagnosis, treatment or amelioration of hearing deficiencies; sound amplifiers; software for use in 
the field of audiology, namely, clinical programming software, software managing clinical data; product leaflets in 
electronic format featuring technical information about hearing instruments; newsletters in electronic format featuring 
technical information about hearing instruments; software for individualisation of hearing aid settings, namely features 
such as directionality and focusing on sounds around hearing aids user; streaming apparatus for audio files, namely, 
digital media streaming devices; prerecorded optical and magnetic data media, namely, compact discs featuring technical 
information about hearing instruments or information with regard to hearing solutions, hearing instruments, hearing 
instrument features and hearing loss; headphones; headsets for use with computers; battery chargers and rechargers; 
charging stations for hearing aids and telephone adaptors; wireless apparatus for receiving and transmission of sound, 
namely, wireless transmitters and receivers; software for fitting, operation, programming, testing, monitoring, adjusting, 
verifying and maintaining of hearing aids, prosthetic hearing devices and implants associated with speech and hearing; 
computer hardware; apparatus for diagnostic testing; apparatus for analysing and testing of hearing aids and software for 
controlling said apparatus and for displaying information therefrom; components and parts of hearing aids, namely 
transmitters for hearing aids, receivers for hearing aids; wireless transmission and receiving devices, particularly for 
medical hearing instruments; apparatus for analyzing and testing of hearing aids.

Cl.10;Hearing aid test chambers; apparatus for performing oculographic analysis including video oculography, video 
nystagmography, and video frenzel systems; prosthetic hearing devices, namely, hearing aids for ear-related diseases 
and impairment; cochlear implants, transmitters and receivers and sound processors therefore; apparatus for measuring 
and identifying abnormalities in nose including acoustic rhinomentry, rhino manometry and rhino flowmetry; apparatus 
for visual reinforcement audiometry; disposable parts for used for medical and diagnostic tests and for the fitting of 
hearing aids; human audiological imaging products and audiological diagnostic products, namely video otoscopes, 
impedence meters, endoscopic instruments and ear cleaning instruments; medical hearing instruments; hearing aids; 
bone anchored hearing systems, namely, implants, anchors, abutments and sound processors; apparatus for testing 
hearing, including instruments for use in clinical and diagnostic audiology such as audiometers, tympanometers for 
testing the middle ear, auditory brain stem response instruments, otoacoustic emission instruments; apparatus for 
medical and diagnostic testing; apparatus for fitting hearing aids and patient counseling tools and instrumentations for 
adaptation and individualization of hearing aids; and veterinary imaging products, namely video scopes useful in viewing 
ear canals or other cavities of animals for diagnosis and treatment, flexible and rigid endoscopic instruments; ear molds 
specially adapted for hearing aids, ear wax guards specially adapted for hearing aids, and ear wax guard filters specially 
adapted for hearing aids; hearing instruments.

Cl.35;Wholesale store services featuring hearing aids, medical hearing instruments and parts of such devices; 
advertising and marketing services; promoting the goods and services of others; cooperative advertising and marketing 
services by way of solicitation, customer service and providing marketing information via web sites on a global computer 
network; retail store services featuring hearing aids, medical hearing instruments and parts of such devices; advertising 
services in the fields of hearing aids and hearing aid services; the bringing together of consumers and providers of 
hearing aid goods and services for commercial purposes via the internet; advertising services in relation to hearing 
services and apparatus for use in testing and treating hearing disorders; providing consumer information in the field of 
hearing aids and hearing aid services.

Cl.44;Providing medical and audiological information in the field of hearing aids and hearing aid services; medical 
services in connection with the adjusting and altering of hearing aid systems and hearing aids; audiology services; 
hearing tests; providing information in the field of treatment and testing for hearing loss, hearing impairments and 
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disorders; hearing aid services through a network of hearing care clinics; providing hearing tests, and services relating to 
apparatus for use in testing and treating hearing disorders, namely, hearing aid services; medical consultancy in the field 
of hearing aids and medical hearing instruments; hearing aid fitting services; medical consultancy in the field of 
improving hearing performance.
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Priority claimed from 19/09/2019; Application No. : 30 2019 112 291 ;Germany 

4516790    02/12/2019
[International Registration No. : 1527486]
LFD Wälzlager GmbH

Giselherstr. 9 44319 Dortmund Germany

Proposed to be Used
IR DIVISION
Cl.7;Bearings (machine parts), especially ball bearings, anti-friction bearings, roller bearings, bearing units, spherical 
plain bearings, self-lubricating bearings, housings and parts of the aforesaid goods (included in this class); bearings 
(parts of motors and engines); parts of machines, especially joints, rod ends, joint forks and parts of the aforesaid goods 
(included in this class); parts of machines, especially shafts, axles, spindles and parts thereof (included in this class); 
parts of machines, namely linear bushings and sliding bushings; shaft couplings (parts of machines); shafts for motors; 
crank shafts; shaft sealings (included in this class); connecting rods for machines, motors or engines; universal joints 
(cardan joints); needle cages (parts of machines); sleeve free-wheels (parts of machines); bearing rings (parts of 
machines); journals (parts of machines); bearing brackets for machines; welding plates for bearing brackets (parts of 
machines); fitted machine parts of metal, namely fixations and mounting fixtures for the fixation and mounting of rod 
ends, joints, spherical plain bearings, hydraulic cylinders, connecting rods, tie rods and struts; welding ends for lower 
linkages (parts of machines); axle mountings (parts of machines); check valves (parts of machines); security components 
for hydraulic systems (parts of machines), namely hydraulic cylinders, parts of hydraulic cylinders, namely threaded 
nipples for hydraulic cylinders and cylinder bottoms, pipe-break protection devices for mounting on hydraulic cylinders, 
namely lock valves; rollers (included in this class); machine couplings and transmission components (other than for land 
vehicles) and parts thereof (included in this class); drive mechanisms for machines, motors and engines; gear boxes 
other than for land vehicles.

Cl.12;Axle bearings and parts thereof for vehicles and apparatus for locomotion by land, air or water, other than parts 
of motors and engines; spherical plain bearings and parts thereof for vehicles and apparatus for locomotion by land, air 
or water, other than parts of motors and engines; universal joints and connecting rod ends and parts thereof for vehicles 
and apparatus for locomotion by land, air or water, other than parts of motors and engines; gear boxes and parts thereof 
for vehicles and apparatus for locomotion by land, air or water; couplings and transmission components for land vehicles 
and parts of the aforesaid goods (included in this class); power transmissions for land vehicles and parts of the aforesaid 
goods (included in this class); cardan shafts and transmission shafts for land vehicles and parts of the aforesaid goods 
(included in this class); cardan shaft couplings for the transmission of power between a tractor and agricultural 
implements; coupling devices for the connecting of tractors to agricultural implements and parts of the aforesaid goods, 
especially lower linkages, upper linkages and lifting struts for lower linkages or for upper linkages; lifting gear and 
suspensions for tractors; parts of lifting gear and suspensions for tractors (included in this class); release forks; wheel 
hubs, axles and steering shafts for land vehicles and parts of the aforesaid goods (included in this class); fixations and 
mounting fixtures of metal (parts of vehicles and apparatus for locomotion by land, air or water) for the fixation and 
mounting of rod ends, joints, spherical plain bearings, hydraulic cylinders, connecting rods, tie rods and struts.
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Priority claimed from 18/12/2019; Application No. : 88731321 ;United States of America 

4516872    20/12/2019
[International Registration No. : 1527743]
Offsec Services Limited

26 Main Street, Suites 41/42, Victoria House Gibraltar

Proposed to be Used
IR DIVISION
Cl.25;Footwear; headwear; hoodies; jackets; pants; shirts; socks; sweatshirts; T-shirts; wristbands as clothing; 
sleeping garments; under garments.

Cl.41;Providing non-downloadable electronic publications, namely, instructional and educational manuals, articles, 
featuring information relating to penetration testing, information security, network security, and computer security 
recorded on computer media; providing non-downloadable instructional and educational videos featuring information 
relating to penetration testing, information security, network security, and computer security recorded on computer 
media; educational and training services, namely, arranging and conducting educational and training seminars, 
conferences, courses, tutorials, and workshops in the field of electronic information security and digital forensics; open-
access publishing services, namely, publication of electronic articles, tutorials, and videos; providing information namely, 
providing non-downloadable publications in the nature of articles in the field of penetration testing, information security, 
network security, and computer security via a website; providing on-line publications in the nature of non-downloadable 
e-books in the field of penetration testing, information security, network security, and computer security; publication of 
documents in the field of penetration testing, information security, network security, and computer security; publication 
of manuals; publication of on-line multimedia web content, namely, online videos; providing information namely, a 
providing non-downloadable publications in the nature of multimedia web content featuring online videos in the field of 
penetration testing, information security, network security, and computer security; providing educational information in 
the academic field of penetration testing, information security, network security, and computer security for the purpose of 
academic study; computer education training; vocational education in the fields of penetration testing, information 
security, network security, and computer security; providing education in the field of penetration testing, information 
security, network security, and computer security rendered through correspondence courses; production and distribution 
of videos in the field of penetration testing, information security, network security, and computer security education; 
education services, namely, providing on-line courses via video in the field of penetration testing, information security, 
network security, and computer security; education services, namely, providing tutorial sessions in the field of 
penetration testing, information security, network security, and computer security; computer education training services; 
providing training information in the field of electronic information security and digital forensics; educational examination 
services for obtaining professional certification, credentialing, and qualification in the field of electronic information 
security, penetration testing, and digital forensics; providing consulting, informational, and advisory services relating to 
obtaining professional certification, credentialing, training and qualification in the field of electronic information security, 
penetration testing, and digital forensics; educational and training services, namely, arranging and conducting 
educational and training seminars, conferences, courses, tutorials, and workshops in the field of electronic information 
security and digital forensics; providing consulting, informational, and advisory services relating to training for the 
purpose of obtaining professional certification, credentialing, and qualification in the fields of electronic information 
security, penetration testing, and digital forensics.
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Priority claimed from 17/10/2019; Application No. : 41685808 ;China 

4516874    15/11/2019
[International Registration No. : 1528065]
HUAWEI TECHNOLOGIES CO., LTD.

Huawei Administration Building, Bantian, Longgang District, Shenzhen 518129 Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Smart glasses (data processing); smart watches (data processing); computer hardware; computer memory 
devices; integrated circuit cards [smart cards]; sleeves for laptops; tablet computers; covers for tablet computers; stands 
adapted for tablet computers; flat panel display screens; flexible flat panel display for computers; laptop computers; 
notebook computers; bags adapted for laptops; computer keyboards; mouse [computer peripheral]; computer 
programmes [programs], recorded; computer software applications, downloadable; black boxes [data recorders]; 
interactive touch screen terminals; humanoid robots with artificial intelligence; electronic sheet music, downloadable; 
smart rings (data processing); security tokens [encryption devices]; personal digital assistants [PDAs]; computer 
software platforms, recorded or downloadable; thin client computers; hand-held electronic dictionaries; computer screen 
saver software, recorded or downloadable; computer software, recorded; downloadable graphics for mobile phones; 
wearable computers; downloadable mobile phone software applications; downloadable emoticons for mobile phones; 
computer operating programs, recorded; large-screen liquid crystal displays [LCDs]; electronic diaries; LCDs [liquid 
crystal displays]; electronic pens; video printers; computer styluses; computer programs, downloadable; pedometers; 
biometric hand readers; facial recognition equipment; scales; bathroom scales; scales with body mass analyzers; 
portable digital electronic scales; smartphones; wearable activity trackers; cases for smartphones; covers for 
smartphones; protective films adapted for smartphones; transponders; equipment for communication network; modems; 
switchboards; transmitters of electronic signals; transmitting sets [telecommunication]; digital telephone switching 
apparatus; radios; telecommunication apparatus in the form of jewelry; selfie sticks for use with mobile phones; stands 
adapted for mobile phones; intercoms; wrist-mounted smartphones; digital photo frames; microphones; cabinets for 
loudspeakers; headphones; earphones; virtual reality headsets; car digital video recorders; set-top boxes; loudspeakers; 
portable media players; sound transmitting apparatus; camcorders; monitoring apparatus, other than for medical 
purposes; video monitors; audio interfaces; electric and electronic effects units for musical instruments; equalizers 
[audio apparatus]; security surveillance robots; wearable video display monitors; television apparatus; car televisions; 
ultra high definition televisions; liquid crystal display (LCD) televisions; selfie sticks [hand-held monopods]; cameras 
[photography]; thermal imaging cameras; selfie lenses; connected bracelets [measuring instruments]; gas testing 
instruments; digital weather stations; biochips; infrared detectors; air analysis apparatus; laboratory robots; teaching 
robots; optical lenses; materials for electricity mains [wires, cables]; USB cables; USB cables for cellphones; electronic 
key fobs being remote control apparatus; video screens; integrated circuits; electronic chips; touch screens; electric 
plugs; electric sockets; sensor; digital door locks; alarm central units; batteries, electric; battery chargers; power bank 
(rechargeable batteries); coded identification card; digital signal processors; short range radios; electronic access 
control systems for interlocking doors; electronic publications, downloadable; chips [integrated circuits]; printed circuit 
boards; printed circuits; central processing units for processing information, data, sound or images; central processing 
units [processors]; central processing units of computers; graphics processing units (GPU); computer motherboard; 
memory board; integrated circuit cards [smart cards].

Cl.42;Technical research; research and development of new products for others; scientific research; technical project 
studies; telecommunications technology consultancy; computer programming; computer software design; updating of 
computer software; consultancy in the design and development of computer hardware; maintenance of computer 
software; recovery of computer data; conversion of data or documents from physical to electronic media; computer 
system design; creating and maintaining web sites for others; data conversion of computer programs and data [not 
physical conversion]; computer software consultancy; rental of web servers; providing search engines for the internet; 
web site design consultancy; telecommunications technology consultancy; electronic data storage; providing information 
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on computer technology and programming via a web site; cloud computing; computer technology consultancy; computer 
security consultancy; developing of driver and operating system software.
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Priority claimed from 02/12/2019; Application No. : AM 12518/2019 ;Austria 

4516904    05/12/2019
[International Registration No. : 1528603]
Biogena Naturprodukte GmbH & Co KG

Strubergasse 24 A-5020 Salzburg Austria

Proposed to be Used
IR DIVISION
Cl.5;Nutritional additives, especially antioxidants for medical purposes; dietetic products and nutritional supplements 
for medical purposes; preparations for the production of beverages for medical purposes; dietetic products for special 
medical purposes (balanced diets); foods for babies especially milk powder for babies; dietary and nutritional 
supplements for sports and increased performance for medical purposes, mineral nutritional additives; starch for dietetic 
and pharmaceutical purposes; nutritional additive, primarily composed of vitamins, amino acids, minerals and trace 
elements for medical purposes; herbal teas for medical purposes.

Cl.29;Preserved, dried and cooked fruits and vegetables; vegetable extracts and concentrates (purees) for culinary 
purposes (except essential oils).

Cl.30;Dried kitchen herbs; preserved herbs and spices; herbal teas not for medical purposes; black teas; tea essences; 
tea extracts; instant teas; tea mixes.
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4516927    26/12/2019
[International Registration No. : 1528566]
Wuhan Douyu Network Technology Co.,Ltd

11/F, NO. B1, 4.1 Phase of the software industry, Software park east road No.1, Wuhandonghu development district, Wuhan city 430014 
Hubei province China

Proposed to be Used
IR DIVISION
Cl.9;Data processing apparatus; pocket calculators; mouse pads; counterfeit coin detectors; cameras [photography]; 
cellular phones; computer game programs; computer programs, recorded; electronic publications, downloadable; 
computer game software; Electronic Random Number Indicator Equipment [ERNIE]; video screens; mobile power source 
[rechargeable batteries]; counters; computer peripheral devices; computer program downloadable software; 
downloadable image files; audio- and video-receivers; animated cartoons; electronic indicator panels.

Cl.35;Advertising; rental of advertising time on communication media; provision of space on web sites for advertising 
goods and services; providing business information services through the internet; business management for freelance 
service providers; web site traffic optimization; sponsorship search; rental of advertising space; presentation of goods on 
communication media, for retail purposes; commercial intermediation services; provision of an online marketplace for 
buyers and sellers of goods and services; relocation services for businesses; web indexing for commercial or advertising 
purposes; retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; 
online advertising on a computer network; pay per click advertising; business management consultancy; sales promotion 
for others; search engine optimization for sales promotion; book-keeping.

Cl.36;Capital investment; financial consultancy; real estate agency services; brokerage; online real-time currency 
trading; monetary transaction services; insurance underwriting; charitable fund raising; trusteeship; providing financial 
information via a web site; art appraisal; surety services; lending against security.

Cl.38;Television broadcasting; providing telecommunications connections to a global computer network; 
videoconferencing services; video-on-demand transmission; subscription television broadcasting; message sending; 
providing user access to global computer networks; providing online forums; broadcasting service via the Internet; 
providing on-line chat rooms for social networking; transmission of electronic mail; providing internet chat rooms; 
streaming of data; providing on-line chat room services based on the text information.

Cl.41;Teaching; arranging and conducting of in-person educational forums; providing online electronic publications 
(non-downloadable); publication of periodicals; providing on-line videos, not downloadable; providing TV programs via 
VOD transmission (not downloadable); game services provided online from a computer network; toy rental; animal 
training; lottery services; training; organizing e-sports game competition; online publication of electronic books and 
journals; production of shows; providing on-line music, not downloadable; club services [entertainment or education]; 
providing amusement arcade services; games equipment rental; modelling for artists; organization of competitions 
[education or entertainment]; lending library services; video tape film production; production of radio and television 
programmes; providing movies via VOD transmission (not downloadable); entertainment services; health club services 
[health and fitness training]; subtitling for movie; organization of lotteries.

Cl.42;Technological research; surveying; meteorological information; toy design; computer software design; providing 
information on computer technology and programming via a web site; design and development of multimedia products; 
chemistry services; material testing; design of interior decor; providing search engines for the internet; cloud computing; 
graphic arts design; quality assessment; biological research; industrial design; dress designing; consultancy in the 
design and development of computer hardware; authenticating works of art; development of new products for others.

Cl.45;Detective agency services; dating services; online social networking services; personal wardrobe styling 
consultancy; patent licensing [legal services]; escorting in society [chaperoning]; adoption agency services; licensing of 
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intellectual property; licensing of trademarks [legal services]; funerary undertaking; planning and arranging of wedding 
ceremonies; licensing of computer software [legal services]; registered design licensing (legal services).
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4516938    20/12/2019
[International Registration No. : 1529133]
Shenzhen Meixixi Catering Management Co., Ltd.

Rm. 602 C, Fl. 6, Bldg. B, Space Science and Technology Square, Yuehai Street (Junction Of Haide Three Street North And Houhaibin 
Road East), Nanshan District, Shenzhen City Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.30;Sugar; ice cream; sauces [condiments]; cereal preparations; rice-based snack food; coffee; chocolate beverages 
with milk; sweetmeats [candy]; honey; pizzas; tea; tea-based beverages; cereal-based snack food; pasta; aromatic 
preparations for food; tea-based milk tea.

Cl.32;Preparations for making beverages; beer; fruit juices; waters [beverages]; bean-based beverages; non-alcoholic 
fruit extracts; non-alcoholic beverages; plant beverage; non-alcoholic fruit juice beverages.
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Priority claimed from 27/06/2019; Application No. : m 2019 15815 ;Ukraine 

4517026    12/12/2019
[International Registration No. : 1529446]
JADERA HOLDINGS LIMITED

Dimokritou, 15, Panayides Building, Panaretos Eliana Complex, Flat/Office 104, Potamos Germasogeias CY-4041 Limassol Cyprus

Proposed to be Used
IR DIVISION
Cl.9;Photographic, cinematographic, audiovisual, optical and teaching apparatus and instruments; apparatus and 
instruments for recording, transmitting, reproducing or processing sound, images or data; recorded and downloadable 
media, computer software, blank digital or analogue recording and storage media; mechanisms for coin-operated 
apparatus; computers and computer peripheral devices; computer software, recorded; 3D spectacles; audiovisual 
teaching apparatus; audio interfaces; connected bracelets (measuring instruments); wearable video display monitors; 
video screens; camcorders; video cassettes; holograms; downloadable graphics for mobile phones; floppy disks; disks, 
magnetic; transparencies (photography); screens (photography); computer screen saver software, recorded or 
downloadable; electronic numeric displays; electronic interactive whiteboards; downloadable emoticons for mobile 
phones; encoded identification bracelets, magnetic; electronic agendas; sound recording discs; sound recording 
carriers; sound recording strips; identity cards, magnetic; integrated circuits; interactive touch screen terminals; 
integrated circuit cards (smart cards); cinematographic film, exposed; encoded magnetic cards, compact discs (audio-
video); compact discs (read-only memory); computers; wearable computers; computer hardware; computer game 
software, downloadable; computer game software, recorded; computer programs, downloadable; computer programs, 
recorded; computer operating programs, recorded; computer software platforms, recorded or downloadable; lasers, not 
for medical purposes; magnetic data media; magnetic tapes; videotapes; cellular phones; coin-operated musical 
automata (juke boxes); animated cartoons; teaching apparatus; eyeglasses; eyewear; optical data media; tablet 
computers; computer software applications, downloadable; video recorders; projection apparatus; projection screens; 
baby monitors; transmitting sets (telecommunication); humanoid robots with artificial intelligence; teaching robots; 
downloadable ring tones for mobile phones; smart watches; smart glasses; smart phones; bags adapted for laptops; 
downloadable image files; downloadable music files; photovoltaic cells; digital signs; digital photo frames; chips 
(integrated circuits).

Cl.35;Advertising; sales promotion for others; organization of exhibitions for commercial or advertising purposes; 
organization of trade fairs for commercial or advertising purposes; online advertising on a computer network; 
presentation of goods on communication media, for retail purposes; provision of an online marketplace for buyers and 
sellers of goods and services; arranging newspaper subscriptions for others; arranging subscriptions to 
telecommunication services for others; demonstration of goods; compilation of information into computer databases; 
commercial administration of the licensing of the goods and services of others; provision of an online marketplace for 
buyers and sellers of goods and services; writing of publicity texts; scriptwriting for advertising purposes; updating and 
maintenance of data in computer databases; organization of fashion shows for promotional purposes; media relations 
services; commercial intermediation services; online retail services for downloadable digital music; online retail services 
for downloadable ring tones; online retail services for downloadable and pre-recorded music and movies; publication of 
publicity texts; radio advertising; pay per click advertising; sales promotion for others; production of advertising films; 
production of teleshopping programs; shorthand; television advertising; telemarketing services; negotiation and 
conclusion of commercial transactions for third parties; demonstration of goods; providing business information via a 
web site; business inquiries; business management assistance; commercial or industrial management assistance; 
advisory services for business management; business research; providing business information via a web site; 
compilation of information into computer databases; business information; business management of performing artists; 
commercial information and advice for consumers in the choice of products and services; commercial administration of 
the licensing of the goods and services of others; computerized file management; business management consultancy; 
consultancy regarding advertising communication strategies; consultancy regarding public relations communication 
strategies; business organization consultancy; marketing; web site traffic optimization; shop window dressing; 
outsourcing services (business assistance); procurement services for others (purchasing goods and services for other 
businesses); media relations services; gift registry services; import-export agency services; advertising agency services; 
commercial intermediation services; data search in computer files for others; sponsorship search; search engine 
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optimization for sales promotion; publicity material rental; rental of advertising time on communication media; direct mail 
advertising; publication of publicity texts; radio advertising; registration of written communications and data; online 
advertising on a computer network; sales promotion for others; outdoor advertising; advertising by mail order; bill-
posting; distribution of samples; dissemination of advertising matter; design of advertising materials; systemization of 
information into computer databases; promotion of goods and services through sponsorship of sports events; the 
bringing together, for the benefit of others, of a variety of goods (excluding the transport thereof), enabling customers to 
conveniently view and purchase those goods, such services may be provided by retail stores, wholesale outlets, through 
vending machines, mail order catalogues or by means of electronic media, for example, through web sites or television 
shopping programmes.

Cl.38;Telecommunications; providing user access to global computer networks; providing telecommunications 
connections to a global computer network; providing telecommunication channels for teleshopping services; 
communications by fiber optic networks; communications by computer terminals; communications by cellular phones; 
information about telecommunication; video-on-demand transmission; transmission of greeting cards online; 
transmission of electronic mail; computer aided transmission of messages and images; transmission of digital files; 
message sending; telecommunications routing and junction services; news agency services; streaming of data; rental of 
access time to global computer networks; radio communications; radio broadcasting; satellite transmission; television 
broadcasting; cable television broadcasting; communications by telegrams; communications by telephone; wireless 
broadcasting; facsimile transmission.
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Priority claimed from 20/09/2019; Application No. : 30 2019 112 365 ;Germany 

4517034    02/12/2019
[International Registration No. : 1529433]
LFD Wälzlager GmbH

Giselherstr. 9 44319 Dortmund Germany

Proposed to be Used
IR DIVISION
Cl.7;Bearings (machine parts), especially ball bearings, anti-friction bearings, roller bearings, bearing units, spherical 
plain bearings, self-lubricating bearings, housing sand parts of the aforesaid goods (included in this class); bearings 
(parts of motors and engines); parts of machines, especially joints, rod ends, joint forks and parts of the aforesaid goods 
(included in this class); parts of machines, especially shafts, axles, spindles and parts thereof (included in this class); 
parts of machines, namely linear bushings and sliding bushings; shaft couplings (parts of machines); shafts for motors; 
crank shafts; shaft sealings (included in this class); connecting rods for machines, motors or engines; universal joints 
(cardan joints); needle cages (parks of machines); sleeve free-wheels (parts of machines); bearing rings (parts of 
machines); journals (parts of machines); bearing brackets for machines; welding plates for bearing brackets (parts of 
machines); fitted machine parks of metal, namely fixations and mounting fixtures for the fixation and mounting of rod 
ends, joints, spherical plain bearings, hydraulic cylinders, connecting rods, tie rods and struts; welding ends for lower 
linkages (parts of machines); axle mountings (parts of machines); check valves (parts of machines); security components 
for hydraulic systems (parts of machines), namely hydraulic cylinders, parts of hydraulic cylinders, namely threaded 
nipples for hydraulic cylinders and cylinder bottoms, pipe-break protection devices for mounting on hydraulic cylinders, 
namely lock valves; rollers (included in this class); machine couplings and transmission components (other than for land 
vehicles) and parts thereof (included in this class); drive mechanisms for machines, motors and engines; gear boxes 
other than for land vehicles.

Cl.12;Axle bearings and parts thereof for vehicles and apparatus for locomotion by land, air or water, other than parts 
of motors and engines; spherical plain hearings and parks thereof for vehicles and apparatus for locomotion by land, air 
or water, other than parts of motors and engines; universal joints and connecting rod ends and parts thereof for vehicles 
and apparatus for locomotion by land, air or water, other than parts of motors and engines; gear boxes and parts thereof 
for vehicles and apparatus for locomotion by land, air or water; couplings and transmission components for land vehicles 
and parts of the aforesaid goods (included in this class); power transmissions for land vehicles and parts of the aforesaid 
goods (included in this class); cardan shafts and transmission shafts for land vehicles and parts of the aforesaid goods 
(included in this class); cardan shaft couplings for the transmission of power between a tractor and agricultural 
implements; coupling devices for the connecting of tractors to agricultural implements and parts of the aforesaid goods, 
especially lower linkages, upper linkages and lifting struts for lower linkages or for upper linkages; lifting gear and 
suspensions for tractors; parts of lifting gear and suspensions for tractors (included in this class); release forks; wheel 
hubs, axles and steering shafts for land vehicles and parts of the aforesaid goods (included in this class); fixations and 
mounting fixtures of metal (parts of vehicles and apparatus for locomotion by land, air or water) for the fixation and 
mounting of rod ends, joints, spherical plain bearings, hydraulic cylinders, connecting rods, tie rods and struts.

Cl.42;Technological consultancy, especially in the field of bearing technology; engineering services; computer 
programming; electronic data storage; surveying; technical research; construction drafting; material testing; conducting 
technical project studies; quality control.
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Priority claimed from 16/08/2019; Application No. : 30 2019 019 133 ;Germany 

4517043    17/12/2019
[International Registration No. : 1529615]
B.R.A.H.M.S GmbH

Neuendorfstr. 25 16761 Hennigsdorf Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer programs and software, including those for the evaluation and processing of medical, analytical and 
diagnostic data; data processing equipment, including those with integrated software; computers, including those with 
integrated software; apparatus, instruments and devices for scientific research and laboratories, including those with 
integrated software; measuring, detecting and monitoring instruments, devices and regulators, including those with 
integrated software; instruments, apparatus, devices and computers for performing diagnostic integrated software; parts 
and accessories for all the aforesaid goods, included in this class.

Cl.10;Medical apparatus and instruments; instruments, apparatus and devices for conducting diagnostic examinations 
in the medical field; medical analysis apparatus and devices; medical measuring and regulating apparatus and devices; 
parts and accessories for all the aforesaid goods, included in this class.
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Priority claimed from 23/05/2019; Application No. : 30 2019 106 758 ;Germany 

4517084    18/11/2019
[International Registration No. : 1528946]
markilux GmbH + Co. KG

Hansestr. 53 48282 Emsdetten Germany

Proposed to be Used
IR DIVISION
Cl.6;Porches [structures] of metal, awnings of metal; pergolas of metal; metal roll shutters.

Cl.7;Driving motors, other than for land vehicles, namely for awnings, roll shutters and jalousies.

Cl.9;Anemometers; electronic sensors for measuring solar radiation; remote controls; remote controls for awnings, 
jalousies and roll shutters; loudspeakers; electric and electronic controls and control apparatus for technical building 
systems and installations; computer software for the control of technical building systems and installations.

Cl.11;Luminaires; radiant heaters; apparatus for heating.

Cl.18;Patio umbrellas.

Cl.19;Pergolas, not of metal.

Cl.20;Indoor window blinds [shades] [furniture]; indoor window shades of paper, indoor window shades of textile, 
indoor window shades of woven wood; cushions.

Cl.22;Awnings and tarpaulins; awnings not of metal; awnings of textile; dodgers.

Cl.24;Fabrics and textile material for awnings; textile material for balcony cladding, for patio umbrellas, for wall 
coverings; textile material, knitted fabric, curtains, blankets; textile material for the manufacture of garden furniture, 
furniture coverings and deckchair covers; pillow shams, cushion covering materials.
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Priority claimed from 17/10/2019; Application No. : 018139391 ;European Union 

4517091    12/12/2019
[International Registration No. : 1528999]
BANCO SANTANDER, S.A.

Paseo de Pereda, 9-12 E-39004 Santander (Cantabria) Spain

Proposed to be Used
IR DIVISION
Cl.35;Services to facilitate communication between sellers and buyers of products and services; negotiation and 
conclusion of commercial transactions for third parties; mediation of agreements regarding the purchase and sale of 
goods; advertising; trade promotional services; promotional services of imports and exports; services for provision of 
foreign trade information; professional business consulting; business analysis; business management; foreign trade 
information and consultancy; provision of information relating to commerce; provision of information and advisory 
services relating to e-commerce; office functions; import and export services (terms considered too vague by the 
International Bureau - rule 13 (2) (b) of the Common Regulations); import-export agency services; market analysis; 
business invoicing services; business administration.

Cl.36;Administration of financial covenants; exchange services relating to the trading of commodities; financial affairs; 
financing services; financial consulting; provision of finance for business ventures; venture capital funding and 
management services; facilitation and granting of credits; fund investments; export and import credit management; 
money exchanging services; financial payment services; banking; internet banking services; analysis, information, advice 
and consultancy relating to finance and investments; financial and insurance guarantees; insurance; insurance services 
relating to credit agreements; insurance risk management; financial risk management services; real estate affairs. 
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Priority claimed from 22/05/2019; Application No. : 88441421 ;United States of America 

4517121    15/11/2019
[International Registration No. : 1528963]
Dreamship, Inc.

3030A 16th Street San Francisco CA 94103 United States of America

Proposed to be Used
IR DIVISION
Cl.40;Custom imprinting of clothing, housewares, glassware, pens, stationery, posters, bags, canvas, promotional 
items, merchandise, consumer products, protective cases for personal electronic devices, and graphic prints; digital 
printing; customized printing of company names and logos for promotional and advertising purposes on the goods of 
others; custom 3D printing.

Cl.42;Providing temporary use of online non-downloadable software that allows users to create, design and custom 
imprint merchandise and products; providing an interactive website featuring technology that allows users to create and 
design custom imprinting of merchandise and interface with merchants in the fields of advertising, marketing and 
promotional items (terms too vague in the opinion of the International Bureau - Rule 13 (2) (b) of the Common 
Regulations); providing temporary use of online non-downloadable software for use in screening and clearing images for 
potential intellectual property right infringement for use in custom imprinted merchandise, products and promotional 
items; providing temporary use of online non-downloadable software to process customer payments, ship products, 
manage fulfillment and provide customer service; providing temporary use of online non-downloadable software to allow 
users to track, manage, and display sales analytics, profit margins, conversion rates, and customer data.
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Priority claimed from 26/04/2019; Application No. : 2019-64316 ;Japan 

4517133    25/10/2019
[International Registration No. : 1529007]
NIPPON STEEL NISSHIN CO., LTD.

4-1, Marunouchi 3 chome, Chiyoda-ku Tokyo 100-8366 Japan

Proposed to be Used
IR DIVISION
Cl.6;Iron and steel; iron; sponge iron; alloyed iron; pure iron ingots; pig iron; cast iron; pelletized iron; steel; special 
steels; steel sheets; steel plates and sheets; plated steels; steel pipes; steel angles; steels in primary forms; rolled steels; 
steels and irons in secondary forms; stainless steel; steel strip; galvanized steel sheets; galvanized sheets; section steel; 
steel wire; corrugated plates of metal; steel plates and sheets laminated with synthetic resin for use in injection moulding; 
pipework of metal, not included in metal materials for building or construction; common metals, unwrought or semi-
wrought; nonferrous metals and their alloys; copper and its alloys; lead and its alloys; zinc and its alloys; tin and its 
alloys; aluminium and its alloys; magnesium and its alloys; nickel and its alloys; titanium and its alloys; indium; 
cadmium; chromium and its alloys; germanium; cobalt and its alloys; zirconium; tungsten; tantalum and its alloys; 
niobium; vanadium; hafnium; beryllium and its alloys; manganese; molybdenum; metal materials for building or 
construction; steel water and gas pipes; metallic water and gas pipes; partition members of metal; partitions of metal; 
partitions of metal for building; jalousies of metal; prefabricated building assembly kits of metal; pre-fabricated silos of 
metal; modular silos of metal; metal moulds for forming cement products; pulleys of metal, not machine elements; metal 
pulleys, springs and valves, not including machine elements; springs of metal, not machine elements; valves of metal, not 
machine elements; metal junctions for pipes; metal flanges; metal keys; cotter pins; reservoirs of metal; silos of metal; 
containers of metal for transport; rings of metal; hardware of metal, small; tin cans, sold empty; collapsible tubes of 
metal; high pressure gas containers, sold empty; steel drums, sold empty; boxes of common metal; stoppers of metal; 
lids of metal; metal stepladders and ladders; tool boxes of metal; joinery fittings of metal; safety cashboxes; ferrules of 
metal for walking sticks; crampons for climbing; carabiners; rock pitons.

Cl.7;Mechanical engine parts for land vehicles; agricultural machines; combine harvesters and parts therefor; electric 
shearing machines; electric chain saws; chain saws; punching blades for punching dies of textile machines; electric 
saws; blades for circular saws; circular saws; knives for mowing machines; construction machines and apparatus; 
bearings being parts of machines; toothed wheels or gears, machine elements not for land vehicles; shot-blasting 
apparatus and their parts and fittings; sand-blasting apparatus; moulds being parts of machines for use in the 
manufacture of rubber goods; moulds being parts of machines for processing plastics; press dies for metal forming; 
moulds and dies for metal-forming; forging moulds; roller chains being parts of machines; driving chains, other than for 
land vehicles; power transmission chains; pulleys, machine elements not for land vehicles; springs, machine elements 
not for land vehicles; valves being parts of machines; bearings for motive power generation devices of land vehicles and 
their parts; bearings for engine of land vehicles; bearings for motors of land vehicles; thrust bearings; radial bearings.

Cl.8;Grass hooks being hand tools; grass whips being hand tools; pruning scissors; secateurs; pruning shears; 
gardening scissors; gardening shears; razor blades; scissors; cutlery; saws, hand-operated tool; trowels; masons' 
trowels.

Cl.12;Roller chains, machine elements for land vehicles, except for bicycles; automobile chains; power transmission 
silent chains for land vehicles; power transmission timing chains for land vehicles; bicycle chains; structural parts for 
automobiles; structural parts for bicycles; tipping bodies for lorries; tipping bodies for trucks; luggage carriers for 
automobiles; bearings for steering devices of land vehicles and their parts; bearings for power transmission devices of 
land vehicles and their parts; bearings for differential device of land vehicles; wheel bearings for land vehicles; axle 
bearings for land vehicles; toothed wheels or gears, machine elements for land vehicles.

Cl.26;Hosiery loom needles.
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Priority claimed from 27/11/2019; Application No. : 018158201 ;European Union 

4517189    02/12/2019
[International Registration No. : 1529037]
Daimler AG

Mercedesstr. 120 70372 Stuttgart Germany

Proposed to be Used
IR DIVISION
Cl.6;Metal badges; badges of metal for vehicles; keys.

Cl.9;Transponders, apps, mobile phone accessories, covers for electronic devices, fridge magnets, sunglasses, 
eyeglass frames, USB sticks; headphones, speaker, power bank, charging pad; projectors; eye glass cases; mobile phone 
cases, mobile phone cases including battery charger, mobile phone sleeves, tablet cases (hard case, folio case), tablet 
sleeves, computer bag (hand carry bag, backpack, messenger bag), computer sleeve, wireless charger, home charger.

Cl.11;Lights and headlights.

Cl.12;Vehicles and parts thereof (as far as included in this class); headrests for vehicle seats; brackets, hubcaps; 
engines and their parts; bicycles; goods made of leather or imitation of leather, namely linings (upholstery) for vehicles 
and their parts namely car doors, steering wheels, instrument paneling, panels inside a car.

Cl.14;Key chains; horological instruments and accessories therefor, namely cases for horological instruments, straps 
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for wrist watches of metal or leather or plastic, watch chains, bags and pouches for horological instruments, jewellery.

Cl.18;Leather and imitations of leather and goods made of these materials, namely handbags, briefcases, goods of 
leather, in particular purses, pocket wallets, key wallets; trunks and travelling bags; umbrellas, parasols and walking 
sticks; leather and imitations of leather.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games; toys; model cars; skiing equipment; ski.
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Priority claimed from 15/05/2019; Application No. : 018065400 ;European Union 

4517207    08/11/2019
[International Registration No. : 1529056]
SWAG Autoteile GmbH

Am Kiesberg 4-6 42117 Wuppertal Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography; unprocessed artificial resins, unprocessed plastics; fire 
extinguishing compositions; tempering and soldering preparations; adhesives used in industry; brake fluid; chemical 
additives for motor fuels; engine coolants; anti-knock substances for internal combustion engines; acidulated water for 
recharging batteries; fuel economising compositions; deflocculation agents for oil and crude oil; oil dispersants; oil-
separating chemicals; fluids for hydraulic circuits; transmission fluid; power steering fluids; refrigerants; heat transfer 
fluids; oil-purifying chemicals; tire repair pastes; tires (mastic for -); cleaning additives for fuel; chemical propellant 
additives; acidulated waters for the refilling and recharging of accumulators and batteries; distilled water; anti-freeze for 
windscreen washer systems, anti-freeze for radiators, de-icing preparations for windows, door lock de-icing agents, 
additives for the after-treatment of exhaust gas from combustion engines, in particular additives for reducing nitrogen 
oxides in exhaust gas from diesel engines in connection with a catalytic converter.

Cl.4;Industrial oils and greases, lubricating oils and greases; motor and transmission oil, hydraulic oils; lubricants and 
lubricating greases; lubricants being gear oils; dust absorbing, wetting and binding compositions; motor fuel and fuels 
(including motor spirit); non-chemical additives for oils and fuels; olefins (fuel); propane (combustion and heating gas); 
lighting fuel; oils for heating and lighting; lubricants, carburants, drilling lubricants; shock absorbing fluids.

11474



Trade Marks Journal No: 1956 ,   13/07/2020           Class 99 
 

4517288    12/12/2019
[International Registration No. : 1528818]
OPENTRENDS SOLUCIONS I SISTEMES, S.L.

Carrer de Veneçuela, 105, 4ª planta E-08019 Barcelona Spain

Proposed to be Used
IR DIVISION
Cl.9;Software recorded on magnetic media or downloaded from a remote computer network; computer programs used 
for facilitating access to computer and technological development environments that help to incorporate new trends in 
computer design, development, management and engineering patterns.

Cl.38;Telecommunication services by computer terminals.

Cl.42;Creation and design services for web-based information indexes for third parties (information technology 
services); electronic data storage; provision of Internet search engine data encryption services; external safekeeping of 
data; computer platform development; platform as a service (PaaS); software as a service; recovery of computer data.
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4517298    03/12/2019
[International Registration No. : 1529256]
Hundun Time (Beijing) Education and Technology Co., Ltd.

406 4F Bldg 4, No.44, Mid-north 3rd Ring, Haidian Dist 100080 Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Computer memory devices; computers; computer keyboards; mouse [data processing equipment]; printers for use 
with computers; electronic pocket translators; computer game programs; USB flash drives; pedometers; photocopiers 
[photographic, electrostatic, thermic]; facsimile machines; loudspeakers; television apparatus; camcorders; computers 
for learning; electronic teaching and instructional apparatus; cameras [photography]; tripods for cameras; camera bags; 
spectacles [optics]; animated cartoons.

Cl.16;Newspapers; periodicals; magazines [periodicals]; maths teaching aid; teaching wall map.

Cl.35;Accounting; auditing.

Cl.41;Academies [education]; correspondence courses; instruction services; teaching; education information; practical 
training [demonstration]; boarding schools; coaching [training]; vocational retraining; organization of competitions 
[education or entertainment]; arranging and conducting of colloquiums; arranging and conducting of conferences; 
organization of exhibitions for cultural or educational purposes; arranging and conducting of seminars; arranging and 
conducting of workshops [training]; lending libraries; publication of texts, other than publicity texts; publication of books; 
providing on-line electronic publications, not downloadable; production of radio and television programmes; music-halls; 
club services [entertainment or education]; cinema presentations; calligraphy services; academies [education].

Cl.42;Technical research; research and development for others; chemical analysis; biological research; vehicle 
roadworthiness testing; industrial design; packaging design; dress designing; computer programming; computer 
software design; maintenance of computer software; creating and maintaining web sites for others; providing search 
engines for the internet; authenticating works of art; graphic arts designing.
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Priority claimed from 24/06/2019; Application No. : 018085525 ;European Union 

4519219    04/12/2019
[International Registration No. : 1528691]
ALSTOM

48 rue Albert Dhalenne F-93400 Saint Ouen France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, research, nautical, geodesic, audiovisual, optical, weighing, measuring, signaling, detection, testing, 
checking, life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling the distribution or use of electricity; apparatus and instruments for 
recording, transmitting, reproducing or processing sound, images or data; downloadable or recorded media, software, 
blank digital or analog recording and storage media; mechanisms for coin-operated apparatus; cash registers, calculating 
device; computers and computer peripherals; fire extinguishers; all goods for land vehicles, buses, coaches, autonomous 
electric vehicles and rail vehicles for transporting passengers and/or goods, railway rolling stock, including locomotives, 
rail cars and self-propelled vehicles, high-speed and very high-speed rail vehicles, underground trains and other sets of 
passenger vehicles, automatic or non-automatic, namely iron-wheeled rail vehicles or guided vehicles with pneumatic or 
other types of ground liaison, railway couplings, railway infrastructures, coatings, rails and their components parts; smart 
meters, devices connected by computer or electronic means enabling guidance and orientation of people taking transport 
and validating their tickets.

Cl.12;Vehicles, particularly buses, coaches, autonomous electric vehicles and rail vehicles; railway rolling stock, 
including locomotives, rail cars and self-propelled vehicles, high-speed and very high-speed rail vehicles; underground 
trains and other sets of passenger vehicles, automatic or non-automatic, namely iron-wheeled rail vehicles or guided 
vehicles on wheels with pneumatic or other types of ground liaison; motor buses; motor coaches; railway couplings; 
electric vehicles in particular trams and buses; unmanned vehicles; the aforesaid motors for land vehicles and their parts; 
pneumatic shock absorbers for the aforementioned land vehicles; drive belts and related gearings for the aforementioned 
land vehicles; air pumps (vehicle accessories); transmission shafts for the aforementioned land vehicles; propulsion 
mechanisms for the aforementioned land vehicles; brakes, axles, wagon bodies; carriages [railway]; railway couplings; 
tank wagons, parts for land vehicles; shock absorbers for road and rail vehicles; rail vehicle bogies, vehicle engines, 
vehicle traction systems.

Cl.37;Construction, management of works, servicing, repair, renovation, maintenance and installation; information on 
construction and repair of land vehicles including buses, coaches, autonomous electric vehicles and rail vehicles for 
transporting passengers and/or goods, railway rolling stock, including locomotives, rail cars and self-propelled vehicles, 
high-speed and very high-speed rail vehicles, underground trains and other sets of passenger vehicles, automatic or non-
automatic, namely iron-wheeled rail vehicles or guided vehicles with pneumatic or other types of ground liaison, railway 
couplings, railway infrastructures, coatings, rails and their components parts; technical construction consultancy.

Cl.42;Engineering, research and development work for new equipment and apparatus; coordination of engineering 
work, research and development work for new equipment and apparatus; project planning, issuing scientific and 
technological reports, research and industrial research and analysis services rendered by engineers and/or experts; 
advice related to energy saving; quality control; surveying [engineering work]; testing of materials; mechanical research; 
research and development of new products for third parties; technical research; technical project study; engineering; 
industrial tests; design, development, maintenance, updating and installation of computer systems and software; urban 
planning; environmental protection-related research; monitoring services for rail and road infrastructures; software 
consultancy; software as a service [SaaS]; scientific research and design services relating to the establishment of 
modeling (static or dynamic) and integration of such models (engineering work) for road and rail applications; 
engineering services; technological assistance (consultancy) services for operation and supervision of computer and 
television broadcasting networks; technical support (advice) services in the field of computing; creation (design) of 
programs for processing business data and text; technological consultations and research in the field of 
telecommunications and television broadcasting; technical consulting and advice in the field of telecommunications and 
information technology; consultancy relating to computers; rental of programs on computer media and via 
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telecommunications; design (development) of computer systems, telecommunication systems and television 
broadcasting systems; technical project studies and research in the field of maintenance (servicing, installation, repair) of 
computer telecommunication and television broadcasting hardware; technical advice on information technology; code 
and format conversion between different types of text; creation and installation of web pages; design and maintenance of 
Internet sites; design, installation, maintenance, updating or rental of software, of databases; monitoring services 
(control, surveillance) of computer networks for digitally securing railway and/or road operations; design and 
development of computer languages for simulation and modeling; design of computer systems and embedded systems; 
provision of computer programs for plotting of maps and routes and guidance via a communication network; 
telecommunication technology consultancy services; all in the field of railways, road transport, transport of passengers 
and/or goods.
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Priority claimed from 12/07/2019; Application No. : 30 2019 016 198 ;Germany 

4519246    27/12/2019
[International Registration No. : 1528718]
Indo German Association for Legal Cooperation IGAL e.V.

Friedrichstr. 133 10117 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; periodical publications.

Cl.35;Collection of business information for businesses; provision of business-related commercial and business 
information; compilation of information directories for business and promotional purposes; arranging business contacts; 
business management of cultural and educational exchange programs; services relating to business networking.

Cl.41;Provision of electronic publications; organization and holding of lectures, conferences, symposia, seminars, 
workshops and congresses; organization of exhibitions for cultural or educational purposes; publication and issuing of 
publications; organization and holding of competitions and award ceremonies.
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4519505    18/12/2019
[International Registration No. : 1528877]
Ted J. Fechser

3605 South Town Center Drive, Suite A Las Vegas NV 89135 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer game software; downloadable mobile application featuring a game; all the aforementioned 
goods relating to computer games and computer game characters.

Cl.28;Board games; game pieces for playing a board game; strategy games, namely, strategy card games and strategy 
board games.
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4519657    14/11/2019
[International Registration No. : 1528459]
Toni-Ville Henrik Virtanen

c/o Uotila & Laine Oy, Puutarhakatu 17 as 31 FI-20100 Turku Finland

Proposed to be Used
IR DIVISION
Cl.9;Apparatus, instruments and cables for electricity; magnets, magnetizers and demagnetizers; measuring, detecting 
and monitoring instruments, indicators and controllers; navigation, guidance, tracking, targeting and map making 
devices; optical devices, enhancers and correctors; diving equipment; recorded content; safety, security, protection and 
signalling devices; information technology and audiovisual equipment; sunglasses; 3D spectacles; eyewear; scientific 
research and laboratory apparatus, educational apparatus and simulators; video game discs; video game cartridges; 
video game programs; software programs for video games; downloadable video game programs; memory cards for video 
game machines; video games on disc [computer software]; programmed video games contained on cartridges [software]; 
video games [computer games] in the form of computer programs recorded on data carriers; downloadable interactive 
entertainment software for playing video games; audio books; records [sound recordings]; audio recordings; recorded 
discs bearing sound; animated cartoons; audio visual recordings; multimedia software recorded on CD-ROM; digital 
music downloadable provided from a computer database or the Internet; electronic publications, downloadable; 
instruction manuals in electronic format; CD-ROMs containing electronic telephone directories; cinematographic films; 
pre-recorded audio tapes; prerecorded exercise DVDs; holographic images; digital music downloadable from the Internet; 
downloadable digital music provided from MP3 Internet web sites; digital books downloadable from the Internet; weekly 
publications downloaded in electronic form from the Internet; prerecorded fitness DVDs; recorded discs bearing images; 
downloadable digital music; downloadable graphics for mobile phones; downloadable computer graphics; downloadable 
electronic publications in the nature of magazines; downloadable electronic books; downloadable electronic newspapers; 
downloadable movies; downloadable publications; downloadable image files; downloadable musical sound recordings; 
downloadable music files; downloadable podcasts; downloadable electronic greeting cards for sending by regular mail; 
downloadable video recordings; typeface fonts recorded on magnetic media; musical video recordings; compact discs 
featuring music; downloadable video recordings featuring music; optical discs featuring music; prerecorded video tapes 
featuring music; pre-recorded DVDs featuring music; prerecorded audio tapes featuring music; prerecorded video 
cassettes featuring music; musical recordings in the form of discs; series of musical sound recordings; musical sound 
recordings; books recorded on tape; recorded tape cassettes; tape recordings of music; pre-recorded videos; printing 
fonts that can be downloaded provided by means of electronic transmission; prerecorded video cassettes featuring 
cartoons; animated cartoons in the form of cinematographic films; podcasts; e-books; computer documentation in 
electronic form; electronic publications recorded on computer media; electronic databases recorded on computer media; 
training manuals in the form of a computer program; prerecorded non-musical audio tapes; prerecorded CD-Is; 
prerecorded CD-ROMs; pre-recorded CD-ROM; pre-recorded video disks; prerecorded motion picture videos; prerecorded 
digital audio tapes; prerecorded music videos; prerecorded non-musical videotapes; sensitized films, exposed; 
photosensitive films [exposed]; photosensitive media [films, exposed]; photographic plates [exposed]; photographic 
negatives; video films; video disks with recorded animated cartoons; video tapes with recorded animated cartoons; video 
recordings; interactive DVDs; downloadable printing fonts; transparent films [photographic, exposed] for overhead 
projectors; disc storage containers; books recorded on disc; databases; electronic game software for mobile phones; 
games software; electronic game software for handheld electronic devices; downloadable interactive entertainment 
software for playing computer games; computer game software, downloadable; downloadable computer game programs; 
downloadable electronic game programs; electronic game software for wireless devices; computer games programmes 
downloaded via the Internet [software]; computer game programs; games (cartridges for computer -) [software]; computer 
gaming software; recorded computer game programs; computer game discs; computer games programmes for 
simulating financial securities trading [software]; computer games programs recorded on tapes [software]; virtual reality 
game software; interactive multimedia computer game programs; interactive video game programs; speech synthesizers; 
recorded tapes; timetables (electronic -); computer digital maps; data recorded electronically; pre-programmed discs; pre-
recorded compact discs; films, exposed; holographic film; telephone ring tones [downloadable]; telephone ring tunes 
(downloadable); optical disc recordings; computer software; holograms; downloadable ring tones for mobile phones; 
recorded data [magnetic]; magnetic recordings; media content; directories [electric or electronic]; recorded data files; 
recording substrates [optical]; databases (electronic); data carriers containing stored typographic typefaces; pre-
recorded cassettes; cinematographic film, exposed; exposed slide films; digital voice signal processors; digital signal 
processing apparatus; digital amplifiers; digitisers; sound registering discs; audio tapes; audio discs; phonograph 
records; audio cassettes; sound recording strips; sound recording carriers; optic discs carrying audio recordings; audio 
compact discs; compact discs; compact discs [audio-video]; compact discs [read-only memory]; audio digital discs; 
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digital audio tapes; digital notepads; digital recording media; DVDs; DVD cases; electronically encoded identity 
wristbands; electronic memories; holographic plates; portable flash memory devices; tape cassettes; laser-readable 
discs; laser discs; laser discs for use in storing music; disks, magnetic; magnetic tapes; magneto-optical discs; memory 
sticks; audio tapes featuring music; musical cassettes; music tapes; optical discs; optical recording media; optical data 
storage drives; games (Cartridges for video -) [software]; games cartridges for use with electronic games apparatus; 
computer game cassettes; USB flash drives; video compact discs; videodiscs; videotapes; blank USB cards; blank 
computer discs; blank recordable DVDs; blank video cassettes; blank video tapes; USB hardware; video cassettes; 
storage containers adapted for video cassettes; jackets for video cassettes; mouse pads; docking stations for MP3 
players; MP4 players; fridge magnets; magnets; computer software in the field of electronic publishing; electronic 
blackboards; electronic notice boards; electronic indicator boards; programs recorded on electronic circuits for 
amusement apparatus with liquid crystal screens; interactive computer game programs; Internet access software; 
computer software downloaded from the Internet; desktop publishing software; cartridges [software] for use with 
computers; machine readable computer programs for use in the reproduction of music; cards encoded to access 
computer software; encoded programs; downloadable software; computer software applications, downloadable; 
children's educational software; computer software concerned with children's education; interfaces for computers; 
computer software for wireless network communications; computer game software downloadable from a global computer 
network; computer software downloadable from global computer information networks; magnetic cards being computer 
software; magnetic tapes for memorising software programs; computer game software for use on mobile and cellular 
phones; music-composition software; screen savers; programs for computers; software for searching and retrieving 
information across a computer network; application software for mobile phones; software to control and improve audio 
equipment sound quality; software for commerce over a global communications network; software for online messaging; 
computer software, recorded; education software; application software; application software for wireless devices; 
application software for social networking services via Internet; computer shareware; computer screen saver software, 
recorded or downloadable; computer interface apparatus; computer programs for processing digital music files; 
computer programs for pre-recorded games; computer programs for editing images, sound and video; computer 
programs for searching the contents of computers and computer networks by remote control; computer programs for 
video and computer games; computer programmes for interactive television and for interactive games and/or quizzes; 
computer software for advertising; computer application software for mobile telephones; computer software for 
controlling the operation of audio and video devices; computer software for processing digital music files; computer 
software that permits games to be played; computer software for communicating with users of hand-held computers; 
computer software for wireless content delivery; computer software to enhance the audio-visual capabilities of 
multimedia applications, namely, for the integration of text, audio, graphics, still images and moving pictures; computer 
software for creating and editing music and sounds; computer application software; computer telephony software; 
holographic apparatus; noise filters; stereo receivers; wireless headsets for smartphones; cases for telephones; 
headphones; telephone headsets; headsets for use with computers; wireless headsets for use with mobile telephones; 
phone covers [specifically adapted]; covers for telephone receivers; spectacles.

Cl.16;Pictures; paintings; graphic prints; portraits; art prints; felt pens; pencils; marking pens [stationery]; conical 
paper bags; signature books; writing tablets; writing materials; bond paper; writing instruments; pads [stationery]; desk 
calendars; stickers [stationery]; classified directories; periodicals; journals; magazines [periodicals]; magazine covers; 
vehicle bumper stickers; appliques in the form of decals; printed periodicals in the field of figurative arts; prospectuses; 
graphic reproductions; advent calendars; Christmas cards; posters; posters made of paper; printed publications; 
calendars; planners [printed matter]; advertisement boards of cardboard; visiting cards; collectable cards; postage 
stamps; books; decorative stickers for helmets; checkbook cases; holders for checkbooks [cheque books]; coupons; 
party invitations; gift vouchers; heat transfer paper; flyers; advertising pamphlets; advertising posters; promotional 
publications; advertising signs of paper; advertisement boards of paper; musical greeting cards; music magazines; music 
instruction manuals; instruction manuals for music synthesizers; printed sheet music; occasion cards; entry tickets; 
placards of cardboard; advertising signs of cardboard; prints in the nature of pictures; printed periodicals; printed 
advertisements; printed visuals; printed tickets; printed paper labels; printed paper signs; printed advertising boards of 
paper; paper emblems; passbook covers; stickers [decalcomanias]; stickers, transfers; art pictures; informational letters; 
bulletins; bulletins [printed matter]; prints; advertisement boards of paper or cardboard; letter paper [finished products]; 
money clips of precious metals; metal money clips; paper party decorations; writing brushes; India ink pens; Indian inks.

Cl.25;Hats; shoes; footwear; footwear; shoes; shoes; footwear; headgear; clothing; clothing.

Cl.41;Video game entertainment services; computer and video game amusement services; interactive entertainment 
services; children's entertainment services; entertainment services performed by musicians; entertainment services 
provided by a musical vocal group; nightclub services [entertainment]; entertainment services in the form of concert 
performances; entertainment services in the form of motion pictures; entertainment services for producing live shows; 
entertainment services performed by a musical group; entertainment services provided on-line from a computer database 
or the Internet; entertainment provided during intervals of sporting events; entertainment services in the nature of 
arranging social entertainment events; entertainment services provided at a motor racing circuit; entertainment services 
in the form of musical vocal group performances; entertainment services in the form of musical group performances; 
entertainment services in the form of television programmes; entertainment services relating to competitions; 
entertainment services relating to quizzes; entertainment services provided at a race track; entertainment services in the 
form of cinema performances; entertainment services provided by performing artists; recreation information; amusement 
centers; provision of on-line entertainment; musical entertainment; show production services; production of shows; 
entertainment services provided by vocalists; entertainment services relating to sport; audio-visual display presentation 
services for entertainment purposes; live demonstrations for entertainment; provision of entertainment information via 
the Internet; entertainment, education and instruction services; provision of entertainment services through the media of 
video-films; provision of entertainment services through the media of publications; entertainment services by stage 
production and cabaret; production of entertainment shows featuring dancers; production of entertainment shows 
featuring singers; organizing and presenting displays of entertainment relating to style and fashion; production of 
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entertainment shows featuring dancers and singers; provision of entertainment information via television, broadband, 
wireless and on-line services; theater production; audio tape production services; production of live performances; 
production of live shows; production of live entertainment events; live show production services; production of radio and 
television programmes; production of entertainment shows featuring instrumentalists; production of musical videos; 
production of video cassettes; radio entertainment production; production of television features; animation production 
services; production of animated cine-film clips; production of cinematographic films; videotape production; videotape 
film production; production of music; film production services; motion picture song production; production of audio 
tapes for entertainment purposes; production of sporting events for television; production of audio-visual recordings; 
production of audio/visual presentations; production of cable television programs; production of record masters; 
services for the production of radio programmes; production of films in studios; facilities for the production of films 
(provision of -); audio recording and production services; production of special effects for radio; production of sound 
recordings; production of closed caption television programs; production of special effects for television; production of 
entertainment in the form of a television series; production of television and cinema films; television show production; 
production of television programmes; production of pre-recorded video films; production of television entertainment 
features; video tape film production and rental; production of video tapes and video discs; production of pre-recorded 
cinema films; film and video tape film production; production of special effects for films; services in the production of 
animated motion picture entertainment; production and presentation of radio programmes; television and radio 
programme preparation and production; services in the production of animated motion pictures and television features; 
production of sound and image recordings on sound and image carriers; production of animated programmes for use on 
television and cable; production of animated and live action programmes; services for the production of entertainment in 
the form of video; services for the production of entertainment in the form of film; musical floor shows provided at 
performance venues; audio and video production, and photography; production of sound and music recordings; 
recording studio services; production of video and/or sound recordings; recording, film, video and television studio 
services; sound recording and video entertainment services; record mastering; providing audio or video studios; 
recording studio services for the production of sound bearing discs; audio and video recording services; video recording 
services; sound recording services; editing or recording of sounds and images; production of audio entertainment; audio, 
film, video and television recording services; providing digital music [not downloadable] from MP3 Internet web sites; 
consultancy on film and music production; editing of cine-films; services for the production of cine-films; live 
entertainment production services; recording of music; music recording studio services; production of musical works in 
a recording studio; preparation of radio and television programmes; presentation of television programmes; television 
production; digital video, audio and multimedia entertainment publishing services; multimedia publishing of magazines, 
journals and newspapers; music publishing services; publication of multimedia material online; publication of music 
books; publication of musical texts; publishing of musical works; publication of sheet music; on-line publishing services; 
multimedia publishing of printed matter; publishing by electronic means; entertainment in the nature of live performances 
and personal appearances by a costumed character; provision of multimedia entertainment programs by television, 
broadband, wireless and on-line services; production of entertainment in the form of sound recordings; audio 
entertainment services; exhibition of video film sound tracks; exhibition of video films; television entertainment; 
provision of radio and television entertainment services; musical concerts by television; production of live television 
programmes; provision of entertainment services through the media of television; entertainment by IP-TV; entertainment 
by means of wireless television broadcasts; production of live television programmes for entertainment; production of 
educational television programmes; production of films, radio and television programs; disc jockey services.
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Priority claimed from 16/12/2019; Application No. : 302019000095607 ;Italy 

4519688    19/12/2019
[International Registration No. : 1530919]
CASALI 2.0 SRL

Via Pio La Torre 17 I-60022 CASTELFIDARDO (AN) Italy

Proposed to be Used
IR DIVISION
Cl.20;Dowel lifts, not of metal.

Cl.25;Soles for footwear; inner soles; heels; top lifts for shoes; top lifts for women's footwear; heel protectors; footwear 
uppers; shoe inserts for non-orthopaedic purposes; non-slipping devices for footwear; fittings of metal for footwear; 
welts for footwear; toe boxes; heelpieces for footwear; stiffeners for shoes; tongues for shoes and boots; galoshes.
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Priority claimed from 16/12/2019; Application No. : 43086496 ;China 

4522865    23/12/2019
[International Registration No. : 1530670]
NANJINGJINSIRUI SCIENCE & TECHNOLOGY BIOLOGY CORP.

No. 28 Yongxi Road, Jiangning Science Park, Nanjing City Jiangsu China

Proposed to be Used
IR DIVISION
Cl.35;Advertising; online advertising on a computer network; business advice and information; marketing; providing 
information about sale of goods; systemization of information into computer databases; medical supplies retail or 
wholesale services; sanitary preparations retail or wholesale services; retail services for pharmaceutical, veterinary and 
sanitary preparations and medical supplies; sponsorship search.

Cl.42;Chemistry services; biochemical research and analysis; quality control; design services for packaging; chemistry 
research and analysis; biological research and analysis; chemical research; biological research; material testing; clinical 
trials.
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Priority claimed from 19/06/2019; Application No. : 30 2019 108 023 ;Germany 

4522885    16/12/2019
[International Registration No. : 1530691]
Erich Utsch AG

Marienhütte 49 57080 Siegen Germany

Proposed to be Used
IR DIVISION
Cl.2;Lacquers [paints]; printing inks; protective coatings.

Cl.6;Metal hardware and small ironware; signs of metal; road signs, non-luminous and non-mechanical, of metal; 
vehicle number plates of metal; metal sheets and blanks for registration plates; metal license plate frames; identity plates 
of metal; nameplates of metal; metal nuts; safety closures of metal, in particular metal sleeves with snap fasteners; 
screws of metal; signs of aluminium; self-luminous vehicle registration plates of metal; metal frames for license plates 
with integrated lighting; license plate blanks of metal.

Cl.7;Die-stamping machines and presses and parts therefor, in particular punching and die-stamping tools [machine 
parts] and block die-stamping tools [machine parts]; hot die-stamping machines; stamping machines; stamp-removal 
machines for inspection tags; punching machines; rolling machines; printing machines; printing presses; printing rollers; 
press rollers; bending presses; sign making machines; paint stripping machines; machine tools; metalworking machines; 
tools, included in class 7, in particular embossing stamps; bending presses; engraving machines; smoothing presses; 
stamping machines; laminating machines [other than for office use], laser inscription machines; parts and fittings for all 
the aforesaid goods as far as included in class 7.

Cl.9;Electric signs; luminous and mechanical road signs; luminous signs; security tags; electronic tagging and 
identification systems, in particular RFID-based, namely consisting of electronic tagging means in the form of 
transponders or identification labels [machine-readable], electronic writing and reading implements for electronic tagging 
means and software suited therefor; transponder cards and chip cards; readers for transponder cards and chip cards; 
transponders in the form of disc-shaped labels [tags] with an integrated microchip for access systems and for 
identification purposes; programmable radio frequency identification apparatus [RFID], in particular transponders in the 
form of contact or non-contact chip cards with an integrated microchip for access systems and for identification 
purposes; transponders in the form of adhesive labels (tags) with an integrated microchip for access systems and for 
identification purposes; transponders in the form of contact or non-contact labels (tags) with an integrated microchip for 
applications preventing falsification and the identification of vehicle signs; encoding apparatus and reading apparatus, 
software applications for operating the aforesaid goods; electronic security documents [downloadable publications]; 
electronic tags; software for electronic identification systems; holograms for certification; registration plates with 
electronic displays; electronic frames for registration plates ("smart frames"); computers and computer software, 
designed for the actuation of machines and machine tools, in particular stamping machines, die-stamping machines, 
laminating machines, hot die-stamping machines, laser inscription machines.

Cl.11;Lighting devices for motor vehicle license plates.

Cl.17;Foils of plastics [semi-finished products] for the production of registration plates, in particular printed; foils of 
plastics [semi-finished products] for hot-foil printing machines.

Cl.20;Non-metal signs; non-metal road signs [non-luminous and non-mechanical]; non-metal identity plates; non-metal 
motor vehicle registration plates; license plate frames, not of metal; security closures, not of metal, in particular non-
metal sleeves with snap fasteners; plastic screws; sign boards of plastic; self-luminous vehicle license plates, not of 
metal; non-metal frames for license plates with integrated lighting.

Cl.40;Treatment of materials in connection with the production of registration plates, namely labelling, printing, 
embossing, punching and laminating; labelling of films and signs with security features; engraving of seals; printing 
services; metal and plastic working (cutting, embossing).
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Cl.42;Engineering; computer programming services.
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4522949    13/12/2019
[International Registration No. : 1528441]
Shanghai Zhuoyou Enterprise Management Consultation Partnership (Limited Partnership)

Room 2336, Building 2, Lane 1800, Xinyanggong Road, Fengxian District 201413 Shanghai China

Proposed to be Used
IR DIVISION
Cl.9;Condensers [capacitors]; conductors, electric; circuit closers; connectors [electricity]; junction boxes [electricity]; 
regulating apparatus, electric; converters, electric; switches, electric; limiters [electricity]; cell switches [electricity]; 
circuit breakers; control panels [electricity]; relays, electric; inverters [electricity]; armatures [electricity]; resistances, 
electric; integrated circuits; current rectifiers; couplings, electric; distribution boards [electricity]; distribution consoles 
[electricity]; sensors; voltage regulators; step-up transformers; electric converters; power controllers; automatic solar 
tracking sensors; solar wafers; electronic sensors for measuring solar radiation; photomultiplier tubes; photoelectric 
sensors; photovoltaic inverters; electric installations for the remote control of industrial operations; electric apparatus for 
commutation; batteries, electric; accumulators, electric; chargers for electric batteries; photovoltaic cells; electrical 
connectors; solar batteries; solar panels for the production of electricity; photovoltaic apparatus and installations for the 
production of solar electricity; automation equipment for power station; electrical control assemblies for energy 
management; computer programs, recorded; computer software, recorded; computer programs [downloadable software]; 
computer hardware; measuring apparatus; measuring instruments; cables, electric; wires, electric; materials for 
electricity mains [wires, cables]; transformers [electricity]; distribution boxes [electricity]; commutators.

Cl.37;Electric appliance installation and repair; machinery installation, maintenance and repair; repair or maintenance 
of power generators; power and energy generating equipment installation; repair of power lines; interference suppression 
in electrical apparatus.

Cl.42;Research and development services in the field of physics; conducting technical project studies; providing 
information on computer technology and programming via a web site; software as a service [SaaS]; mechanical research; 
research and development of new products for others; scientific laboratory services; scientific research; energy research; 
consultancy in the field of technological development; monitoring of computer systems to detect breakdowns; research 
and development of new products; scientific research and development; functional test of apparatus and instruments; 
product testing; computer programming; maintenance of computer software; updating of computer software; monitoring 
of computer systems by remote access; information technology [IT] consultancy; cloud computing; consultancy in the 
field of energy-saving; server hosting; outsource service providers in the field of information technology; installation, 
repair and maintenance of computer software.
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4522952    13/11/2019
[International Registration No. : 1528443]
SDCIC Construction Group Shares CO., LTD

Block A,SDCIC mansion, NO.6 Guanglan Road, Futian Free Trade Zone, Futian District, Shenzhen City 518000 Guangdong Province 
China

Proposed to be Used
IR DIVISION
Cl.37;Building construction supervision; construction information; construction of steel structures; construction of 
airports; construction; damp-proofing [building]; building insulating; building construction; building maintenance and 
repair; commercial housing construction; building of fair stalls and shops; upholstering; heating equipment installation 
and repair; electric appliance installation and repair; machinery installation, maintenance and repair; interference 
suppression in electrical apparatus; installation and repair of sanitary apparatus; installation and repair medical 
equipment; vehicle breakdown repair services; photographic apparatus repair; clock and watch repair; safe maintenance 
and repair; rustproofing; retreading of tires; carpentry services; laundering; disinfecting; pump repair and maintenance; 
cleaning of storage tanks; telephone installation and repair; elevator installation and repair; burglar alarm installation and 
repair; septic tank cleaning; restoration of musical instruments; knife sharpening; rental of drainage pumps; artificial 
snow-making services; repair of hand tools; book repair and restoration; repair of binoculars; repair of toys or dolls; 
repair of power lines; rental of dish washing machines; luggage repair; shoe repair; restoration of works of art; repair of 
game machines and game apparatus; swimming-pool maintenance; installation and repair of entertainment and sports 
apparatus; umbrella repair; jewelry repair.

Cl.42;Weighing goods for others; marine chart updating services; graphic design; technological research; engineering 
drawing; engineering design services; quality testing; surveying; chemical analysis; biological research; meteorological 
information; material testing; industrial design; construction drafting; design of interior decor; construction project 
development; planning and design of entertainment venue buildings; exhibition venue design; architectural design; dress 
designing; computer software design; authenticating works of art; graphic arts design; cloud seeding; handwriting 
analysis [graphology]; cartography services.

11489



Trade Marks Journal No: 1956 ,   13/07/2020           Class 99 
 

 

4522966    20/12/2019
[International Registration No. : 1389686]
BIOTRONIK SE & Co. KG

Woermannkehre 1 12359 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.10;Electronic apparatus for the electrostimulation of tissue and nerves, including external or implantable heart 
stimulators; cardiac stimulators; defibrillators; cardioverters; test apparatuses for cardiac pacemakers and defibrillators.

Cl.44;Medical services, namely remote monitoring and preparation of bodily function-related, in particular neurological, 
circulatory system data and cardiology data for medical treatments and diagnosis, including telemetric and direct 
reporting of patient data and implant-related data for diagnostic and therapeutic purposes; performing medical and 
clinical analyses.
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Priority claimed from 20/06/2019; Application No. : 317890 ;Israel 

4523001    19/12/2019
[International Registration No. : 1530855]
MASACH TECHNOLOGIES LTD

22 Haganan St. 7169513 Modi'in Israel

Proposed to be Used
IR DIVISION
Cl.6;Electromagnetic interference shields primarily made of metal; radio-frequency interference shields primarily made 
of metal; electromagnetic interference shields and radio-frequency interference shields, in the form of cages and cans, 
primarily made of metal; electromagnetic interference shields and radio-frequency interference shields, primarily made of 
metal, for use on printed circuit boards; metal cages and metal cans for use in attenuating transmission of 
electromagnetic interference and/or radio frequency interference.

Cl.40;Custom manufacture of metal hardware; custom manufacture of hardware components primarily made of metal; 
custom manufacture of fabricated components primarily made of metal; custom manufacture of electromagnetic 
interference shields and radio-frequency interference shields; custom manufacture of electromagnetic interference 
shields and radio-frequency interference shields for use on printed circuit boards.
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Priority claimed from 17/05/2019; Application No. : 018066788 ;European Union 

4523090    13/11/2019
[International Registration No. : 1530649]
Bopp & Reuther Valves GmbH

Carl-Reuther-Str. 1 68305 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.6;Metal valves, not being parts of machines; common metals and their alloys; ironmongery and small items of metal 
hardware; manually operated metal valves; check valves of metal, other than part of machines; metal valves for 
controlling the flow of gases in pipelines; metal valves for controlling the flow of fluids in pipelines; nozzles of metal; rods 
of metal; tension levers of metal; fasteners of common metal; nuts of metal; bolts of metal; screws of metal; connectors 
of metal for pipes; connectors of metal for tubes; metal studs (other than for football boots, clothing or vehicle tyres); 
parts and fittings for all the aforesaid goods.

Cl.7;Valves; valves being parts of machines; shut off valves; safety valves for use in machines; valves being parts of 
machine tools; hydraulic valves; pneumatic valves; valve closure mechanisms; control valves for regulating the flow of 
gases and liquids [parts of machines]; valves to control flow, pressure, temperature and liquid level; pressure regulators; 
pressure controllers being pressure regulating valves as parts of machines; pressure reducers; nozzles, namely nozzles 
for water injections as parts of machines, as parts of desuperheaters, attemporators and for use in desuperheating 
applications and steam conditioning; turbines; silencers, being parts of machines; sound absorbers; pumps; gears other 
than for land vehicles; gear boxes other than for land vehicles; gears for machines change gear units for machines; 
transmission gears for machines; gearbox casings for machines; gearbox casings other than for land vehicles; 
connecting rods for machines, motors and engines; hydraulic process control units; actuators for valves; positioners for 
use with valves and actuators; positioners as parts of machines; pneumatic industrial process controllers; ignition 
apparatus for machines and engines; propulsion mechanisms other than for land vehicles; ignition apparatus for internal 
combustion engines; machine tools; machine coupling and transmission components; control and regulatory apparatus 
namely, valves for regulating steam and flow of fluids, regulating valves being parts of machines, pressure controllers 
(regulators) being parts of machines, feed water regulators, preheater bypass valves, control valves (parts of machines); 
parts and fittings for all the aforesaid goods.

Cl.11;Plumbing fittings; water pressure reducers (regulating accessories); pressure controllers and regulators namely, 
regulatory fittings for water pipes, steam pipes and water tanks, pressure controllers for water pipes, steam pipes and 
water tanks, regulator valves for level controlling in water pipes, steam pipes and water tanks, pressure relief apparatus 
for use in water or steam systems, pressure relief apparatus for use with water heaters, preheater bypass valves; 
industrial ventilation apparatus; cooling apparatus; regulators (valves) for level controlling in tanks; valves for use in 
cryogenic apparatus and equipment; flare stacks for use in the oil industry; burner control apparatus; flow control and 
regulating apparatus and instruments namely, valves for regulating water flow, steam valves for regulating a supply of 
steam, shut off valves, preheater bypass valves, preheater protection valves, minimum flow valves, spray water injection 
valves, apparatus for controlling water supply; parts and fittings for all the aforesaid goods.

Cl.35;Retail services connected with the sale of valves, common metals and their alloys, ironmongery and small items 
of metal hardware, manually operated valves made of metal, check valves made of metal, metal valves for controlling the 
flow of gases in pipelines, metal valves for controlling the flow of fluids or liquids in pipelines, nozzles made of metal, 
rods made of metal, tension levers made of metal, fasteners made of metal, nuts made of metal, bolts made of metal, 
screws made of metal; retail services connected with the sale of connectors made of metal, studs made of metal, valves 
being parts of machines, valves being parts of machine tools, hydraulic valves, pneumatic valves, valve closure 
mechanisms, valves to control flow, pressure, temperature and liquid level, valve wells, pressure regulators, valve wells, 
pressure controllers, pressure reducers, nozzles, turbines, silencers, sound absorbers, pumps, gears other than for land 
vehicles, gear boxes other than for land vehicles; retail services connected with the sale of gears for machines, gear units 
for machines, transmission gears for machines, gearbox casings for machines, gearbox casings other than for land 
vehicles, connecting rods for machines, motors and engines, hydraulic process control units, actuators, positioners, 
positioners as parts of machines, pneumatic industrial process controllers, ignition apparatus for machines and engines, 
propulsion mechanisms other than for land vehicles; retail services connected with the sale of ignition apparatus for 
internal combustion engines, machine tools, machine coupling and transmission components (except for land vehicles), 
control and regulatory apparatus for fittings, electronic linear actuators, frequency converters, electric control valves, 
positioner sensors for use with machine tools and machines, limit switches, pressure switches, pressure regulators, 
electronic positioners as parts of machines; retail services connected with the sale of digital positioners as parts of 
machines, electric apparatus for remote ignition, control apparatus and instruments, regulating control apparatus and 
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computer instruments, data processing equipment and computers, computer software, flow control and regulating 
apparatus and instruments, motion control and instruments, plumbing fittings and electrostatic precipitators, water 
pressure reducers, pressure controllers and regulators; retail services connected with the sale of industrial ventilation 
apparatus and instruments, cooling apparatus and instruments, regulators for level controlling in tanks, valves for use in 
cryogenic apparatus and equipment, flare stack systems for use in the oil industry burner control apparatus and 
instruments, flow control and regulating apparatus and instruments and parts and fittings for all the aforesaid goods.

Cl.37;Installation, repair and maintenance services, all such services relating to valves, common metals and their 
alloys, ironmongery and small items of metal hardware, manually operated valves made of metal, check valves made of 
metal, metal valves for controlling the flow of gases in pipelines, metal valves for controlling the flow of fluids or liquids in 
pipelines, nozzles made of metal, rods made of metal, tension levers made of metal, fasteners made of metal, nuts made 
of metal; installation, repair and maintenance services, all such services relating to bolts made of metal, screws made of 
metal, connectors made of metal, studs made of metal, valves being parts of machines, shut off valve, safety valves, 
valves being parts of machine tools, hydraulic valves, pneumatic valves, valve closure mechanisms, control valves for 
regulating the flow of gases and liquids [parts of machines], valves to control flow, pressure, temperature and liquid level, 
valve wells, pressure regulators, valve wells, pressure controllers, pressure reducers, nozzles, turbines, silencers, sound 
absorbers; installation, repair and maintenance services all such services relating to pumps, gears other than for land 
vehicles, gear boxes other than for land vehicles, gears for machines, gear units for machines, transmission gears for 
machines, gearbox casings for machines, gearbox casings other than for land vehicles, connecting rods for machines, 
motors and engines, hydraulic process control units, actuators, positioners, positioners as parts of machines, pneumatic 
industrial process controllers; installation, repair and maintenance services, all such services relating to ignition 
apparatus for machines, propulsion mechanisms other than for land vehicles, ignition apparatus for internal combustion 
engines, machine tools, machine coupling and transmission components (except for land vehicles), control and 
regulatory apparatus for fittings, electronic linear actuators, frequency converters, electric control valves, positioner 
sensors for use with machine tools and machines; installation, repair and maintenance services, all such services relating 
to limit switches, pressure switches, pressure regulators, electronic positioners as parts of machines, digital positioners 
as parts of machines, electric apparatus for remote ignition, control apparatus and instruments, regulating control 
apparatus and computer instruments, data processing equipment and computers, flow control and regulating apparatus 
and instruments, motion control and instruments; installation, repair and maintenance services, all such services relating 
to plumbing fittings and electrostatic precipitators, water pressure reducers, pressure controllers and regulators, 
industrial ventilation apparatus and instruments, cooling apparatus and instruments, regulators for level controlling in 
tanks, valves for use in cryogenic apparatus and equipment; installation, repair and maintenance services, all such 
services relating to flare stack systems for use in the oil industry burner control apparatus and instruments, flow control 
and regulating apparatus and instruments and parts and fittings for all the aforesaid goods.

Cl.42;Industrial design; research services in the field of engineering; scientific and technological services; engineering 
services; engineering testing; quality control services; quality control testing; technical testing services; testing of 
apparatus; testing of machinery; testing of valves; information, advice and consultancy services in relation to all of the 
aforesaid services.
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4523234    28/11/2019
[International Registration No. : 1530571]
Hock Technology Co., Ltd.

No.6, Huangjin Road, High-tech Zone, Jining City Shandong Province China

Proposed to be Used
IR DIVISION
Cl.9;Safety nets; surveying apparatus and instruments; electrified fences; nets for protection against accidents; high 
voltage explosion-proof power distribution device; protection devices for personal use against accidents; life saving 
apparatus and equipment; fire extinguishing apparatus; fire escapes; railway traffic safety appliance.

Cl.19;Joists, not of metal; sills, not of metal; building materials, not of metal; fences, not of metal; palisading, not of 
metal; buildings, transportable, not of metal; refractory fibre; tiles, not of metal; stone; concrete building elements.

Cl.22;Nets; cables, not of metal; gelatinized cloth in the nature of polyvinyl chloride; flame retardant fabric; varnished 
cloth; plastic coated cloth; tents; woven bag; padding materials, not of rubber, plastics; textile fibers.
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Priority claimed from 13/05/2019; Application No. : 018063719 ;European Union 

4523241    12/11/2019
[International Registration No. : 1530600]
Vestas Wind Systems A/S

Hedeager 42 DK-8200 Aarhus N. Denmark

Proposed to be Used
IR DIVISION
Cl.9;Measuring, detecting and monitoring instruments, indicators and controllers, including for the use in connection 
with wind turbines, wind power and hybrid power plants and other renewable energy power plants; computers and 
software, including for the use in connection with wind turbines, wind power and hybrid power plants and other 
renewable energy power plants; microprocessor equipment for controlling and monitoring constant voltage, frequency, 
phase conditions, rotor speed, efficiency and thickness of brake pads, temperature, wind direction and wind speed; 
vibration sensors for installation in nacelles; watt-hour meters; computers and computer software for use in monitoring, 
control and maintenance of wind turbines, wind power, hybrid power and other renewable energy power plants; 
meteorology instruments and substations and for use in the power generation industry; computer and computer software 
for supervisory control and data acquisition of wind power and power from other renewable energy sources, including 
collection, storage and intelligent processing of data from wind turbines, solar power generators and other renewable 
energy sources as well as wind power and hybrid power plants and for preparations of reports and communication and 
for exchange of data with external computers or units such as weather stations, other monitoring systems or electrical 
grids; application software in the form of apps for the use in connection with wind turbines, solar power generators and 
other renewable energy sources as well as wind power and hybrid power plants and other renewable energy power 
plants; systems for conversion of rotating power into electrical power; electric and electronic monitoring, control and 
operating apparatus and equipment, namely sensors, converters, measuring equipment, data collecting and transmission 
equipment and power generation equipment for use in remote monitoring and operation of wind turbines and solar power 
generators as well as hybrid power and other renewable energy power plants; parts and fittings for the above types of 
electric and electronic monitoring and operating apparatus and equipment; solar cells for electricity generation; cameras, 
for inspection of wind turbines, including of blades; apparatus and instruments for accumulating and storing electricity; 
apparatus and instruments for accumulating and storing energy; batteries, including lithium batteries; power modules; 
electronic control systems for wind power and hybrid power plants; computer hardware and software for the management 
of wind power, hybrid power and other renewable energy power plants; sensors and detectors, including for the detection 
and monitoring of ice formation on wind turbines, wind power plants and other wind-operated machines; electronic 
control systems for ice detecting and ice removing systems in relation to wind turbines, wind power plants and other 
wind-operated machines; electronic equipment and software for the management of ice detecting and ice removing 
systems for wind turbines, wind power plants and other wind-operated machines; energy regulators; flow measuring 
apparatus, including flow measuring apparatus for use in connection with wind turbines; flow control installations 
[electric], including flow control installations used in connection with wind turbines; electric and electronic apparatus and 
instruments for collision avoidance and collision warnings; radars, including 3D radars, and sensors, to be mounted 
among other things on wind turbines, towers, buildings and power lines and with the purpose of detecting approaching 
aircrafts, and to activate collision warning alerts; warning devices, including strobe lights and radios; fire-extinguishing 
systems, including fire-extinguishing systems for wind turbines; safety apparatus, including safety apparatus for wind 
turbines; rescue equipment; parts, accessories and fittings for all the aforesaid goods.

Cl.35;Business management and administration services; retail and wholesale services connected with spare parts and 
services for wind turbines, including on-line retail and wholesale services connected with spare parts and services for 
wind turbines; retail and wholesale services connected with spare parts and services for solar power generators, solar 
power plants and hybrid power plants, including on-line retail and wholesale services connected with spare parts for solar 
power generators, solar power plants and hybrid power plants; the bringing together, for the benefit of others, of a variety 
of services in relation to wind turbines, solar power generators, solar power plants and hybrid power plants, enabling 
customers to conveniently compare and purchase those services; collection of data, including collection of data from 
renewable energy plants such as plants generating electricity from solar energy, wind energy, including kite energy 
solutions, geothermal energy, wave energy, sustainable hydro energy, sustainable biomass energy and tidal energy; data 
input and data processing, including data processing such as retrieval and processing of data relating to information 
regarding the operation of wind power systems, including compilation of operation and production statistics and 
compilation of planning information for maintenance and diagnosis of errors; data compilation for others; updating and 
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maintenance of data in computer databases; compilation of data into computer databases; business administration and 
management of energy projects, including wind power projects and projects concerning other renewable energy sources; 
business management of wind power, hybrid power and other renewable energy systems during their life cycle; data 
collection and processing of operation experiences in respect of wind power, hybrid power and other renewable energy 
systems, including preparation of operation and production statistics; collection of information relating to meteorology 
and climatology; maintenance of data in computer databases; consultancy and advisory services relating to the above 
mentioned services.
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Priority claimed from 27/06/2019; Application No. : 88492117 ;United States of America 

4523263    26/12/2019
[International Registration No. : 1530492]
Wagstaff, Inc.

3910 N. Flora Road Spokane Valley WA 99216 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Metal casting molds; metal casting tables [molds].

Cl.7;Metal casting machines, namely, metal casting mold machines, metal casting tables [molds, parts of machines], 
and metal casting mold table control machines.
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Priority claimed from 30/08/2019; Application No. : 30 2019 111 383 ;Germany 

4523276    12/12/2019
[International Registration No. : 1530526]
Maschinenfabrik Kaspar Walter GmbH & Co. KG

Konrad-Zuse-Bogen 18 82152 Krailling Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for industrial use; chemical products for industrial use for coating metal objects with a polymer; 
chemical products for industrial use for coating printing cylinders with a polymer; chemical preparations for coating 
cylinders with plastics; polymers as coating agents for cylinders, in particular for rotogravure cylinders.

Cl.7;Printing cylinders coated with a polymer layer; machines for coating printing cylinders with a polymer layer; laser 
engraving machines; laser engraving machines for engraving a plastic layer on a printing cylinder.

Cl.42;Research and development relating to processes for coating metal surfaces, in particular printing cylinder 
surfaces, with a polymer; research and development relating to processes for treating a polymer layer on a metal surface, 
in particular on a printing cylinder surface.
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4523296    25/12/2019
[International Registration No. : 1530475]
Public Joint Stock Company "Detsky mir"

pr-kt Vernadskogo, d. 37, corp. 3 RU-119415 MOSCOW Russian Federation

Proposed to be Used
IR DIVISION
Cl.12;Air pumps [vehicle accessories]; bicycle pumps; bicycles; electric vehicles; motorcycles; tricycles.

Cl.28;Swings; balls for games; play balloons; batting gloves [accessories for games]; stationary exercise bicycles; 
skating boots with skates attached; kites; machines for physical exercises; chest expanders [exercisers]; parlor games; 
flippers for swimming; swimming pools [play articles]; ice skates; skis; sleds [sports articles]; scooters [toys]; appliances 
for gymnastics; elbow guards [sports articles]; knee guards [sports articles]; skateboards; board games; toy vehicles; in-
line roller skates; remote-controlled toy vehicles; swimming kick boards; trampolines; swimming belts; swimming 
jackets.
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Priority claimed from 08/06/2019; Application No. : 4558064 ;France 

4523299    09/12/2019
[International Registration No. : 1530497]
UBISOFT L.A., INC.

625 Third Street San Francisco CA 94107 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Audiovisual recordings of television programs; digital media, namely, downloadable audio files featuring television 
programs; downloadable files featuring images relating to television programs and music; downloadable television 
programs featuring drama, comedy and fiction, provided via a global computer network or video-on-demand service; 
computer programs; digital personal assistants; computers; computer peripheral equipment, namely screens, keyboards, 
mice, consoles and controllers, magnetic, optical and digital disk and diskette drives; telephony and telecommunication 
apparatus; recorded computer programs; computer game software; software (recorded programs); computer software for 
playing video games, computer games and on-line games; downloadable computer game software; multimedia and 
interactive software; computer software on mobile telephones and tablet personal computers; magnetic, optical and 
digital media for computer programs; CD-ROMs; compact disks; computer games; video game programs; audio game 
software; downloadable electronic publications; audio books; electronic books and comics; downloadable applications 
for mobile telephones and interactive story tablets; downloadable applications for mobile telephones and story tablets; 
software containing music and soundtracks from cinematographic films; cinematographic films; mouse pads.

Cl.28;Electronic game consoles; game apparatus designed for use with a television set.

Cl.38;Streaming of audio, visual and audiovisual material via a global computer network; transmission of video-on-
demand; audio, video and multimedia broadcasting via the Internet and other communication networks; webcasting 
services; transmission of messages, data and content via the Internet and other communication networks; provision of 
forums and chat rooms online for transmission of general-interest messages, comments and multimedia content between 
users via the Internet and other communication networks; transmission of electronic media, multimedia content, videos, 
films, images, texts, photos, user-generated content, audio content and information via the Internet and other 
communication networks, namely transmission of information via electronic communication networks.

Cl.41;Education; teaching; tuition; training; entertainment; sporting and cultural activities; organization of competitions 
relating to video games, educational and/or entertainment games; organization and conducting of colloquiums, 
conferences, conventions; organization of exhibitions for cultural or educational purposes; organization of exhibitions in 
the field of entertainment; editing of entertainment, educational and teaching texts; publication of press magazines; 
publication of newspapers; editing of books; publication of newspapers; publication of magazines; publication of books; 
training services relating to computing and telecommunication techniques; information services concerning online 
computer games and other online entertainment; game services provided online (from a computer network); online 
provision of interactive stories; online provision of fictional stories; game services via cellular telephones; entertainment 
services in the form of competitions, games, tournaments, exhibitions, competitions and events relating to electronic 
sports and video games; organization of electronic sports leagues and video games (organization of electronic game 
competitions); entertainment in the form of ongoing television programs in the fields of comedy and drama; provision of 
entertainment information relating to television programs; provision of a website containing entertainment information 
relating to television programs; production of films (other than advertising films); production of radio and television 
programs, television programs, shows; motion picture production; television entertainment; provision of non-
downloadable films and video games via online video-on-demand services; provision of non-downloadable multimedia 
digital content online for audio content, video content, illustrations and/or text taken from a dramatic television series or 
related thereto; provision of a website containing non-downloadable information, news and videos in the field of 
television programs; provision of non-downloadable television programs by video on demand (VoD) and subscription 
video on demand (SVoD); movie studio service; rental of films; rental of video and sound recordings; entertainment 
services in the form of an attraction or an amusement park, namely, a theme area; amusement park and theme park 
services; organization of shows; amusement center services (entertainment); leisure, relaxation and amusement services 
(entertainment); provision of recreational facilities; recording of sounds (recording studios) or of images (filming) on 
magnetic recording media.
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4523350    23/12/2019
[International Registration No. : 1530395]
INDUSTRIE SALERI ITALO S.P.A.

Via Ruca, 406, Frazione San Sebastiano I-25065 Lumezzane (BS) Italy

Proposed to be Used
IR DIVISION
Cl.7;Water pumps; engine cooling installations and devices; valves for regulating engine cooling installations; radiators 
[cooling] for motors and engines; oils pumps for endothermic engines; parts of motors for motor vehicles.

Cl.9;Temperature indicators; electric measuring devices as electronic components for devices used to measure engines 
parameters; temperature sensors for opening of cooling valves.

Cl.12;Motors for land vehicles.
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Priority claimed from 17/07/2019; Application No. : UK00003414584 ;United Kingdom 

4523379    13/11/2019
[International Registration No. : 1530247]
University of Exeter

University of Exeter, Northcote House, The Queens Drive EXETER EX4 4QJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; printed matter for educational purposes; printed publications; periodical publications; books; 
booklets; manuals; prospectuses; pamphlets; leaflets; magazines; journals; newsletters; newspapers; printed advertising 
and promotional material; brochures; tickets; prints; posters; cards; postcards; photographs; pictures; notebooks; 
notepads; writing pads; calendars; diaries; yearbooks; artists' materials; paint brushes; stationery materials; stationery; 
pens; ballpoint pens; pencils; printed certificates; printed award certificates; cardboard certificate holders; cardboard 
scroll holders; instructional materials; instructional and teaching material (except apparatus); instructional, training and 
teaching materials; materials for courses, symposia, seminars and tutorials.

Cl.25;Clothing; footwear; headgear; headwear; baseball caps; scarves; ties; jumpers; sweatshirts; hooded sweatshirts; 
sportswear; sports and leisurewear; shirts; t-shirts; polo shirts; coats; jackets.

Cl.41;Education; education services; training; online education services; university education services; provision of 
training and education; academic and vocational education services; vocational guidance; career advisory services; 
career counselling; provision of courses of instruction; design of educational courses, examinations and qualifications; 
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organising of educational lectures and seminars all relating to academic or vocational subjects; conducting of 
educational courses; arranging and conducting conferences, lectures, seminars, symposia, workshops and exhibitions; 
educational examination services; provision of educational examination facilities; arranging and conducting 
examinations; providing facilities for educational purposes; organising events for educational purposes; organising 
events for cultural purposes; sporting, recreational and cultural activities; provision of recreation and sporting facilities; 
entertainment, sporting and cultural activities; arranging musical and theatrical events; provision of facilities for musical 
and theatrical events; club services; distance learning and correspondence courses; distance learning services provided 
online; providing online courses of instruction; providing online training courses; providing online training seminars; 
provision of online training; provision of online tutorials; provision of online lessons; conducting educational lessons 
online; library services; publication of texts; publication of books; on-line publication of electronic books and journals; 
online electronic publishing of books and periodicals; publication of multimedia material online; awarding of educational 
certificates; educational research; educational consultancy services.

Cl.42;Research and development services; technical research; scientific research; consultancy in the field of scientific 
research; research and development of products; scientific research and development services; computer software 
design and updating; consultancy, advice and assistance in relation to the aforementioned services.
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Priority claimed from 20/06/2019; Application No. : 317891 ;Israel 

4523555    19/12/2019
[International Registration No. : 1530091]
MASACH TECHNOLOGIES LTD

22 Haganan St. 7169513 Modi'in Israel

Proposed to be Used
IR DIVISION
Cl.6;Electromagnetic interference shields primarily made of metal; radio-frequency interference shields primarily made 
of metal; electromagnetic interference shields and radio-frequency interference shields, in the form of cages and cans, 
primarily made of metal; electromagnetic interference shields and radio-frequency interference shields, primarily made of 
metal, for use on printed circuit boards; metal cages and metal cans for use in attenuating transmission of 
electromagnetic interference and/or radio frequency interference.

Cl.40;Custom manufacture of metal hardware; custom manufacture of hardware components primarily made of metal; 
custom manufacture of fabricated components primarily made of metal; custom manufacture of electromagnetic 
interference shields and radio-frequency interference shields; custom manufacture of electromagnetic interference 
shields and radio-frequency interference shields for use on printed circuit boards.
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4523573    26/11/2019
[International Registration No. : 1530117]
World Baseball Softball Confederation

Maison du Sport International, Avenue de Rhodanie 54 CH-1007 Lausanne Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Cosmetic products; soaps; cosmetic preparations for baths; perfumes; eau de Cologne; pre-shave and after-shave 
lotions; shaving creams; shampoos, hair rinsing lotions; dentifrices, mouthwashes; deodorants and antiperspirants for 
personal use; skincare creams, beauty creams, facial cleansing creams; make-up removing milk; sun lotions; hair lotions, 
hair sprays; make-up products, eye shadows, face powders, cosmetic pencils; decorative transfers for cosmetic use; 
cleaning, polishing, scouring and abrasive preparations for household use; laundry powder detergents; synthetic 
household detergents; polish (creams) and waxes for footwear; leather care products.

Cl.14;Jewelry; watches; wristwatches, clocks, watch bracelets; wall clocks; medallions, pendants, brooches; pins 
(jewelry); team and player pins (jewelry); tie clips and tie pins; cuff links; commemorative medallions; commemorative 
cups, commemorative plates, award trophies for winners, statues and sculptures, hat ornament pins, all these products 
being made from precious metals; key rings [trinkets or fobs]; coins; medals and badges for clothing; decorative key 
holders; medallions, not of precious metal.

Cl.16;Paper clips, tablecloths made of paper; napkins of paper; table linen of paper; bags of paper; invitation cards; 
greeting cards; gift-wrapping paper; decanter coasters, paper place mats and table mats, garbage bags made from paper 
or plastics; plastic bags for the preservation of food; coffee filters of paper; labels (not of textile), hand-towels of paper; 
moist hand towels, toilet paper; napkins for removing make-up; cardboard boxes for handkerchiefs; tissues of paper; 
writing materials and school supplies (except apparatus); typewriter paper, copying paper (stationery articles), envelopes, 
paper topic-based notebooks, notepads, writing books; note paper; writing paper, scratch paper; paper for files; paper for 
binding; files, file folders, book covers; painting pads, drawing pads, books of games, crosswords and puzzles; luminous 
paper; self-adhesive labels; crêpe paper; tissue paper, staples, flags of paper; pennants (flags) of paper; writing 
instruments; nibs; pencils; pens; pen sets; pencil sets; felt pens, felt-tip pens; ballpoint pens; felt-tip markers; writing ink; 
ink pads, rubber stamps; paint boxes; coloring and drawing pencils; crayons; decorations for pencils (stationery articles); 
handwriting specimens for copying; magazines; newspapers; books and journals, particularly concerning athletes and 
sports events; printed teaching material; schedules (for recording results); event programs; event albums; photograph 
albums; autograph books; address books; diaries (planners); diaries, bound journals; road maps; entry tickets; tickets, 
tickets; checks; printed timetables; circulars and pamphlets; comic strips; collectible cards; stickers for cars; stickers; 
sticker albums; calendars; posters; photographs; postcards; postage stamps, advertising panels, banners and equipment 
made from paper or cardboard, printing matter for advertising use; transfers (decalcomanias); iron-on labels to apply; 
office requisites (except furniture); correcting fluids; rubber erasers; pencil sharpeners; stands for pens and pencils; 
paper clips; thumbtacks; drawing rulers, adhesive tapes for stationery; adhesive tape dispensers; staplers; stencils; 
stencil plates; clipboards; notepad holders; bookends; stamps (seals); check guarantee cards and debit cards made from 
paper or cardboard, credit cards (unencrypted) made from paper or cardboard.

Cl.18;Leather and imitations of leather; thongs [straps] of leather; umbrellas, parasols; sports bags (other than those 
adapted for products they are designed to contain); leisure bags; travel bags, backpacks; carrier bags, school bags; belt 
bags, handbags, balloon leather bags; beach bags, garment travel bags; suitcases; leather straps for suitcases; traveling 
bags; briefcases (leather goods); toiletry cases (vanity cases) (empty); toiletry bags; key cases (leather goods); document 
cases; identity card holders; wallets; purses (coin purses); document cases; check holders.

Cl.24;Sleeping bags (padded); sheets; eiderdowns [quilts]; bed covers; pillowcases; curtains, shower curtains; curtain 
fabrics; linen; bath linen, dish cloths, blankets; handkerchiefs made from textile materials, wall hangings made from 
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textile materials, pavilions (flags); flags; pennants; table linen not of paper; labels of cloth.

Cl.25;Clothing, shirts, shorts, track suits, bathing suits, gloves (clothing), jackets, trousers, suits, coats, underwear, 
pajamas, nightwear, gowns, dressing gowns, rain gear, bandanas, scarves, neck scarves, socks, belts, braces, scarves, 
ties, bibs (not of paper), aprons, headgear, outdoor clothing, shirts, t-shirts, sports jerseys, sports shorts, sweatshirts, 
hooded sweatshirts, sweaters, pullovers, tops, warm-up suits, stockings, hosiery; baseball and softball footwear, 
footwear for sports, footwear for athletics; caps, hats, bonnets, headbands.

Cl.27;Carpets, rugs, mats (also for cars); linoleum and other floor coverings; floor coverings, artificial turf for sports 
fields; artificial turf; beach mats.

Cl.28;Games, namely, board games, card games and parlor games; scratch cards for playing lottery games; toys, 
namely, dolls, inflatable toys, mechanical toys, molded toy figures, stuffed animals, water globes; fancy playthings made 
of foam; toys for household pets; gymnastic and sporting articles; play balls and balloons; sports balls; baseball bats; 
softball bats; bags adapted for use with baseball or softball equipment; amusement apparatus adapted for use with an 
external display screen or monitor; games, namely, electronic game apparatus other than those adapted for use with an 
external display screen or monitor; baseball mitts; softball gloves.

Cl.30;Coffee; tea; cocoa; sugar; honey; coffee substitutes; flours; cereal preparations; cereals; bread; pastry; cakes; 
biscuits, cookies; crackers; candy; edible ices; confectionery; rice; dried cereal flakes; mustard; vinegar; sauces 
(condiments); spices; salt; food additives made from coffee, tea, cocoa, sugar, rice, tapioca, sago, flour or cereal 
preparations, honey, molasses, yeast, salt, mustard, vinegar or spices.

Cl.32;Non-alcoholic beverages; syrups and powders for making non-alcoholic beverages; mineral and aerated waters; 
other non-alcoholic beverages; isotonic beverages; fruit and vegetable juices; iced fruit beverages; beers; lager.

Cl.35;Employment agencies; personnel recruitment; advertising services; services provided by an agency publishing 
advertising texts; advertising agency services; advertising agency services on a global computer network (the Internet) or 
via wireless electronic communication devices; dissemination of advertisements; rental of advertising space; rental of 
advertising time in film credits; television advertising, radio advertising; advertising in the form of animated cartoons; 
promotion agency services, promotion agency services for sports and public relations; market study services; market 
research services; public opinion polling services; organization of exhibitions for commercial or advertising purposes; 
organization of advertising for trade fairs; updating and maintenance of data in computer databases; computer file 
management services; compilation of statistical information; advertising for sports events in the field of baseball and 
softball; retail sale services for solvents, paraffin, waxes, bitumen and petroleum; consolidation of different products for 
the benefit of third parties (except for transport) to offer customers the possibility of viewing and acquiring these 
products conveniently on a global computer network (the Internet) or by wireless electronic communication devices; 
advertising and promotion services, information services with regard to advertising and promotion, commercial 
information agencies, all the aforesaid services provided on-line from a computer database or on a global computer 
network (the Internet) or via wireless electronic communication devices; development of advertisements for use as web 
sites on a global computer network (the Internet) or via wireless electronic communication devices; provision of space on 
web sites, for advertising of goods and services; auctioneering on a global computer network (the Internet) or via wireless 
electronic communication devices; collection of directories for publication on the Internet and on wireless electronic 
communication networks; business administration services for processing commercial services on a global computer 
network (Internet) or via wireless electronic communication devices; data collection, creation and management, namely 
collection of domain names in a register; sales promotion, namely creation of preferential programs for customers; 
setting up of bonus programs for clients in stadiums by means of distributing loyalty and encoded member cards which 
may hold personal user data; compilation of data into a computer database, especially still or animated images; on-line 
retail services; promotion of sports events in the field of baseball and softball; promotion of goods and services of others, 
by means of contractual agreements, particularly partnership (sponsorship) and licensing agreements, providing them 
with increased brand awareness and enhanced image derived from cultural and sporting events, particularly international 
events; compilation of data and information on sports performances; provision of personnel in particular for the food and 
beverage outlet.

Cl.38;Telecommunication Services, communications via mobile telephones; communications by telex; communication 
via electronic computer terminals linked to telecommunication networks, databases and the Internet or via wireless 
electronic communication devices; communications by telegrams; telephone communications; facsimile 
communications; paging services; teleconferencing services; television program broadcasting; broadcasting of cable 
television programs; radio program broadcasting; news and press agency services; other message transmission 
services; rental of telephone apparatus, facsimile and other telecommunication apparatus; transmission of commercial 
Internet pages online or via wireless electronic communication devices; broadcasting of radio and television programs on 
a global computer network (the Internet) or via wireless electronic communication devices; electronic transmission of 
messages; provision of access to notice boards and advertisement boards and discussion forums (chat rooms) in real 
time on a global computer network; rental of access time to information notice boards and advertisement boards and 
discussion forums (chat rooms) in real time on a global computer network (communication services); computer-aided 
transmission of messages and images; providing access to a global computer network or interactive communication 
technologies for access to private and commercial purchasing and selling services; telecommunication of information 
(including web sites), computer programs and other data; electronic messaging; provision of access to the global 
computer network (the Internet) or via wireless electronic communication devices; providing connections for 
telecommunications with a global computer network (the Internet) or data banks; providing access to web sites offering 
digital music on the Internet via the global computer network or via wireless electronic communication devices; provision 
of access to MP3 web sites via the global computer network or via wireless electronic communication devices; 
transmission of radio and television programs of sports and sports events; provision of chat rooms for the transmission 
of messages among computer users; provision of connections to computer facilities.
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Cl.41;Educational services, namely, provision of seminars, workshops, classes and camps in the field of camps for 
baseball and softball; training in the field of baseball and softball sports; training in the field of the organization, 
administration and management of sports events in the field of baseball and softball; organization and conducting of 
sports events, competitions and tournaments in the field of baseball and softball; entertainment related to sports events 
in the field of baseball and softball; entertainment by means of television, radio and the Internet related to baseball and 
softball competitions; sporting and cultural activities in connection with the organization of sports events in the field of 
baseball and softball; information on baseball and softball events and sports, including online via data banks, on the 
Internet and via satellite or cable, mobile telephone or wireless networks; electronic publication of information in the field 
of baseball and softball.

11507



Trade Marks Journal No: 1956 ,   13/07/2020           Class 99 
 

 

Priority claimed from 13/06/2019; Application No. : 88471407 ;United States of America 

4526067    12/12/2019
[International Registration No. : 1532567]
Huya Bioscience International, LLC

12531 High Bluff Drive, Suite 138 San Diego CA 92130 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for prophylactic, diagnostic and/or therapeutic uses in the treatment of cardiovascular 
and oncology diseases and disorders.

Cl.42;Development of pharmaceutical preparations and medicines; pharmaceutical product evaluation.
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Priority claimed from 23/05/2019; Application No. : 4553836 ;France 

4526080    25/11/2019
[International Registration No. : 1532597]
UBISOFT ENTERTAINMENT

107 avenue Henri Freville F-35200 Rennes France

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission, reproduction of sound and images; magnetic disks; optical disks; personal 
digital assistant; computer memory devices; printed circuits; computers; readers of magnetic, optical and digital discs 
and diskettes; recorded computer programs; computer game software; downloadable computer game software; computer 
software on mobile telephones; CD-ROMs; compact disks; cinematographic films; video game programs; computer 
games; computer software for playing video games, computer games and on-line games; video and audio games; 
multimedia and interactive software; magnetic, optical and digital media for computer programs; digital recording media; 
computer programs; software (recorded programs).

Cl.14;Precious metals and their alloys; jewelry, precious stones; timepieces and chronometric instruments; pendulum 
clocks; alarm clocks; desk clocks; pocket watches; watches with alarm; sports watches; jewelry articles; costume 
jewelry; bracelets; ankle rings; chains (jewelry); medals; trinkets (jewelry); earrings; lapel pins of precious metal; tie pins; 
tie pins; necklaces; ornamental pins made of precious metals; pendants; rings; key rings [trinkets or fobs]; figurines of 
precious stones; figurines plated with precious metal; amulets; cases for clocks, watches or jewels; coins.

Cl.16;Paper, cardboard; adhesives (strips, tapes, adhesive materials) for stationery; stationery; artists' materials; office 
requisites (except furniture); instructional or teaching material (except apparatus); painting materials for artists; writing 
supplies; bookmarks; teaching material in the form of games (books); pouches for packaging (of paper or plastic 
materials); posters; albums; comic strips; calendars; stickers; newspapers; books; manuals [handbooks]; journals 
(magazines); graphic reproductions; publications and printed matter related to computer games; video game brochures; 
magazines and periodical publications; diaries (planners); paint boxes and brushes; school supplies; pamphlets; greeting 
cards; drawings; booklets; note pads and note books; coloring books; drawing or writing pads; magazines and periodical 
publications; address books; friction decals; gift wrapping paper; table napkins of paper; party ornaments of paper; 
almanacs; prospectuses; publications; reproduction paper; printed art reproductions; cases and boxes for ballpoint pens; 
pencil holders and ballpoint-pen holders; blotters and jotters; writing or drawing books; printing products (printed 
matter); paintbrushes.

Cl.18;Leather and imitations of leather; umbrellas; athletics bags; beach bags; satchels; shopping bags; tote bags; 
suitcases, namely travel bags; backpacks; fanny packs; wallets; purses (coin purses); toiletry bag (empty); leather 
handbags; coin purses not of precious metal.

Cl.25;Clothing; footwear; headwear.

Cl.28;Games, toys; apparatus for electronic games other than those adapted for use only with a television set; action 
figures (toys); board games; playing cards; automatic game machines other than prepaid ones and those for use solely 
with a television set; automatic and coin-operated amusement machines; plush toys; parlor games; dolls; clothing for 
dolls; scale models of figurines (toys); electronic game consoles; game apparatus designed for use with a television set.

Cl.41;Entertainment; entertainment in the field of video games; organization of competitions in the field of video games; 
organization and conducting of colloquiums, conferences, congresses, organization of exhibitions for cultural purposes; 
publication of press magazines, publication of newspapers, editing of books, editing of newspapers, publication of books; 
information services concerning online computer games and other online entertainment; game services provided online 
(from a computer network); game services via cellular telephones; online virtual reality game service; online augmented 
reality game service; online virtual escape game service; production of films (other than advertising), shows; production 
of radio and television programs and television and cinema entertainment; entertainment service in the form of ongoing 
television programs in the fields of comedy and drama; provision of non-downloadable television programs by video on 
demand (VoD) and subscription video on demand (SVoD); entertainment services in the form of an attraction or an 
amusement park, namely, a theme area; amusement park and theme park services; provision of recreational facilities; 
organization of leagues for electronic sports and video games; recreational and educational services, namely, provision 
of non-downloadable video games via an on-demand service or a subscription service; entertainment, namely provision 
of entertainment services in the form of contests, games, tournaments, demonstrations, competitions and events related 
to electronic sports and video games; publication of magazines; provision of non-downloadable films and video games
via video-on-demand services online; production of television programs; production of television programs.
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4526097    28/12/2019
[International Registration No. : 1532727]
Founderholics GmbH

Rheinallee 88, Geb. 16 55120 Mainz Germany

Proposed to be Used
IR DIVISION
Cl.5;Antioxidants [dietary supplements]; anti-oxidants for use for dietary use; powdered nutritional supplement drink 
mix; medicinal drinks; powdered fruit-flavored dietary supplement drink mix; dietetic foods adapted for medical purposes; 
food supplements; nutritional supplements; dietary supplement drinks; dietary supplements; health food supplements for 
persons with special dietary requirements; isotonic beverages for medical purposes; mineral dietary supplements for 
humans.

Cl.32;Preparations for making non-alcoholic beverages.

Cl.35;Retail services for dietary supplements.
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Priority claimed from 31/05/2019; Application No. : 1966299 ;Canada 

4526119    26/11/2019
[International Registration No. : 1532854]
TVEON INC.

1628 Dickson Ave, Suite 115 Kelowna BC V1Y 9X1 Canada

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware, computer processor, microprocessor and semi-conductor, integrated circuit, video processor 
and audio processor, computer software, software application and mobile application software for encoding and 
compression of video and audio-visual footage for storage, transmission, playback, analysis and viewing, predictive 
analytics, video data analytics and artificial intelligence analytics; custom integrated platform solutions, namely, software 
tools and applications for storage, transmission, playback, analysis and viewing of encoded and compressed video and 
audio-visual footage, predictive analytics, video data analytics and artificial intelligence analytics; computer hardware, 
computer processor, microprocessor and semi-conductor, integrated circuit, video processor and audio processor, 
computer software, software applications and mobile application software for encoding and compressing video and 
audio-visual footage in order to capture, manage, process, operate, view, store, edit, arrange, combine, share, manipulate, 
modify, comment on, transmit and display such content, predictive analytics, video data analytics and artificial 
intelligence analytics; computer hardware, computer processor, microprocessor and semi-conductor, integrated circuit, 
video processor and audio processor, computer software, software applications and mobile application software for use 
in uploading, downloading, editing, storing, distributing and sharing encoded and compressed video and audio-visual 
footage, predictive analytics, video data analytics and artificial intelligence analytics, via global and local computer 
networks and via mobile devices namely computers, tablets and smartphones; computer hardware, computer processor, 
microprocessor and semi-conductor, integrated circuit, video processor and audio processor, cameras, digital cameras, 
and cameras for recording, transmission, and reproduction of encoded and compressed video and audio-visual footage, 
predictive analytics, video data analytics and artificial intelligence analytics, and parts and fittings therefor.

Cl.35;Business consulting in the field of encoding and compression of video and audio-visual footage, predictive 
analytics, video data analytics and artificial intelligence analytics.

Cl.38;Providing access to web sites on the Internet or any other communications network for taking, capturing, 
managing, processing, operating, viewing, storing, editing, arranging, combining, sharing, manipulating, modifying, 
commenting on, transmitting, playing back, analyzing and displaying encoded and compressed video and audio-visual 
footage, predictive analytics, video data analytics and artificial intelligence analytics.

Cl.42;Computer consultation in the field of encoding and compression of video and audio-visual footage, predictive 
analytics, video data analytics and artificial intelligence analytics; software as a service (saas) services, namely, hosting 
software for use by others for taking, capturing, managing, processing, operating, viewing, storing, editing, arranging, 
combining, sharing, manipulating, modifying, commenting on, transmitting, playing back, analyzing and displaying 
encoded and compressed video and audio-visual footage, predictive analytics, video data analytics and artificial 
intelligence analytics; providing on-line non-downloadable software for taking, capturing, managing, processing, 
operating, viewing, storing, editing, arranging, combining, sharing, manipulating, modifying, commenting on, 
transmitting, playing back, analyzing and displaying encoded and compressed video and audio-visual footage, predictive 
analytics, video data analytics and artificial intelligence analytics; providing services for encoding and compression of 
video and audio-visual footage, predictive analytics, video data analytics and artificial intelligence analytics; application 
services provider (asp) services featuring software for taking, capturing, managing, processing, operating, viewing, 
storing, editing, arranging, combining, sharing, manipulating, modifying, commenting on, transmitting, playing back, 
analyzing and displaying encoded and compressed video and audio-visual footage, predictive analytics, video data 
analytics and artificial intelligence analytics; providing information services in the field of encoding and compression of 
video and audio-visual footage, predictive analytics, video data analytics and artificial intelligence analytics.

Cl.45;Licensing of computer software, computer hardware and parts and components thereof in the field of encoding 
and compression of video and audio-visual footage, predictive analytics, video data analytics and artificial intelligence 
analytics.
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Priority claimed from 18/07/2019; Application No. : 30 2019 016 787 ;Germany 

4526325    17/12/2019
[International Registration No. : 1533185]
Merck KGaA

Frankfurter Str. 250 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific research and laboratory apparatus, educational apparatus and simulators for medical use in the field of 
fertility; measuring, detecting and monitoring instruments, indicators and controllers for medical use in the field of 
fertility; information technology and audio-visual, multimedia and photographic devices for medical use in the field of 
fertility.

Cl.10;Medical analytical apparatus for medical purposes; apparatus for producing ultrasonic waves for medical 
application; applicators for medications; automatic analyzers for medical diagnosis; diagnostic apparatus for medical 
purposes (all aforementioned goods in the field of fertility).

Cl.38;Providing access to websites on the Internet or any other communications network; provision of access to data 
or documents stored electronically in central files for remote consultation.

Cl.44;Medical screening; medical analysis for the diagnosis and treatment of persons; medical services in the field of 
fertility; providing information relating to the treatment of infertility.
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Priority claimed from 11/06/2019; Application No. : 88468801 ;United States of America 

4526341    11/12/2019
[International Registration No. : 1533356]
COGNIA, INC.

9115 WESTSIDE PARKWAY ALPHARETTA GA 30009 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic educational learning modules, tests, test items, testlets, answer keys, and instructions for 
use in administering educational standards-based testing; downloadable educational learning modules, tests, answer 
keys, and instructions for use in administering and analyzing educational deployment, integration, analysis, and 
management; downloadable electronic publication in the nature of an assessment form used by others in the field of 
education for documenting classroom observations in an educational organization or program and for evaluating the 
effectiveness and quality of an educational learning environment; computer software for data entry, storage, and analysis, 
for use in the field of education for documenting classroom observations in an educational organization or program, and 
for evaluating the effectiveness and quality of an educational learning environment; computer software for use by 
schools, school systems, and other educational organizations for improving the effectiveness and quality of an 
educational learning environment and for facilitating, managing, evaluating and tracking progress of related plans and 
tasks.

Cl.16;Printed materials, namely, test booklets, answer sheets, manuals, and related documents in the nature of 
research reports, articles, abstracts, instructions, workbooks, testing reports, and score reports, for use in administering 
standards-based testing at the primary, elementary, middle, and secondary school levels; printed educational materials 
for use in analyzing and using test results to enhance instruction, school improvement, standards-based education, and 
classroom assessment; printed publication in the nature of an assessment form used by others in the field of education 
for documenting classroom observations in an educational organization or program and for evaluating the effectiveness 
and quality of an educational learning environment.

Cl.41;Consultation in the field of improvement of public and non-public education systems and programs; consulting in 
the field of K-12 educational systems; research in the field of education; educational services, namely, providing 
educational conferences and programs, and providing live and on line seminars and workshops and courses of 
instruction, in the fields of school and district accreditation and improvement of public and non-public education systems 
and programs; providing information and news in the fields of teaching methodology and education; providing 
educational assessment services; providing educational examination services; providing educational testing services; 
providing an interactive website featuring educational information and test questions in the academic fields of math and 
reading (terms too vague in the opinion of the International Bureau - Rule 13 (2) (b) of the Regulations); preparing, 
administering, and scoring standardized tests; conducting training workshops and seminars for professional 
development in the field of educational assessment, including using assessment results for school improvement and 
enhancing curriculum and instruction, onsite administration, standards-based classrooms, evaluating student work, and 
classroom assessment; providing on-line, networked and computer-based administration of standards-based tests, 
testlets, practice tests, and individual items for use by primary, elementary, middle, and secondary schools, their 
teachers, and students ("individual items" too vague in the opinion of the International Bureau - Rule 13 (2) (b) of the 
Regulations); providing educational and professional development services in the creation, development, analysis and 
use of test/assessment data for school and program improvement, improvements to curriculum and instruction, 
standards-based education, evaluating student work, and classroom assessment; educational testing services, namely, 
creating, preparing, administering, scoring and reporting results of standards-based assessments for use by primary 
elementary, middle, and secondary schools; educational services, namely, providing training in the field of classroom 
observation for use in evaluating the effectiveness and quality of an educational learning environment; providing on-line 
non downloadable electronic publications in the nature of articles in the field of school improvement; providing 
educational assessment services that provide scores for the purpose of evaluating an education organization's or 
program's performance and student's achievement; providing searchable databases of test questions and answers in the 
academic fields of mathematics and reading (terms too vague in the opinion of the International Bureau - Rule 13 (2) (b) of 
the Regulations); non-downloadable multimedia files providing instruction in the field of educational assessment, 
examination and testing (terms too vague in the opinion of the International Bureau - Rule 13 (2) (b) of the Regulations).

Cl.42;Accreditation services, namely, evaluating organizations to determine whether the organizations conform to an 
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established standard; accreditation services, namely, setting and providing standards for public and non-public schools 
and districts for the purpose of accreditation (terms too vague in the opinion of the International Bureau - Rule 13 (2) (b) of 
the Regulations); accreditation services, namely, developing, evaluating, and testing standards for public and non-public 
schools and districts for the purpose of accreditation; providing on-line, non-downloadable computer software for use in 
providing consultation in the fields of improvement of public and non-public education systems and in providing 
accreditation services, namely, evaluating organizations to determine whether the organizations conform to an 
established standard; compliance monitoring for public education systems (terms too vague in the opinion of the 
International Bureau - Rule 13 (2) (b) of the Regulations); providing on-line, non-downloadable computer software for the 
creation, scheduling, managing, administration, scoring, compilation, analysis and reporting of educational assessments 
and tests; providing on-line, non-downloadable computer software programs for creating educational, standards-based 
test items and tests, and editing, storing and managing educational standards-based test items and tests and maintaining 
security and access thereto; providing on-line, non-downloadable computer software programs for arranging and 
scheduling educational testing sessions, for compiling and storing educational data on states, districts, schools, classes, 
students, and staff, for configuring, scheduling, administering, scoring, and reporting on the results of educational tests, 
for storing, analyzing, managing, and ensuring quality control of educational tests, for storing, analyzing, managing, and 
ensuring quality control of educational test results, and for storing and updating data related to answer keys and 
instructions for use in educational testing, scoring, and reporting results; evaluation of the services of others to 
determine conformity with certification standards; evaluation of credentials of students to determine conformity with 
certification standards (terms too vague in the opinion of the International Bureau - Rule 13 (2) (b) of the Regulations); 
providing temporary use of non-downloadable computer programs and multimedia assessment software accessed by 
worldwide distributed computer network containing assessment items and/or modules, tests, answer keys, and 
instructions for use in administering, scoring, analyzing, and reporting the results of standards-based educational 
testing; providing non-downloadable computer software for data entry, storage, and analysis, for use in the field of 
education for documenting classroom observations in an education organization or program and for evaluating the 
effectiveness and quality of an educational learning environment; providing non-downloadable software for use by 
schools, school systems, and other educational organizations for improving the effectiveness and quality of an 
educational learning environment and for facilitating, managing, evaluating and tracking progress of related plans and 
tasks; accreditation services, namely, providing quality assurance services in the field of education by providing scores 
for the purpose of evaluating an education organization's or program's performance and student's achievement; 
application service provider (ASP) featuring software for use by educational institutions to merge process, content, data 
and technology into a web-based platform that supports end to end management of school improvement, accreditation 
processes and compliance monitoring; computer services, namely, acting as an application service provider in the field of 
knowledge management to host computer application software for the purpose of school improvement, accreditation 
services and compliance monitoring; consulting on root cause analysis in the field of school improvement; software as a 
service (SAAS) services featuring software in the field of school improvement, accreditation processes and compliance 
monitoring.
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Priority claimed from 24/06/2019; Application No. : 4562347 ;France 

4526408    04/12/2019
[International Registration No. : 1533437]
ALSTOM

48 rue Albert Dhalenne F-93400 Saint-Ouen-sur-Seine France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, research, nautical, geodesic, audiovisual, optical, weighing, measuring, signaling, detection, testing, 
checking, life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling the distribution or use of electricity; apparatus and instruments for 
recording, transmitting, reproducing or processing sound, images or data; downloadable or recorded media, software, 
blank digital or analog recording and storage media; mechanisms for coin-operated apparatus; cash registers, calculating 
device; computers and computer peripherals; fire extinguishers; all goods for land vehicles, buses, coaches, autonomous 
electric vehicles and rail vehicles for transporting passengers and/or goods, railway rolling stock, including locomotives, 
rail cars and self-propelled vehicles, high-speed and very high-speed rail vehicles, underground trains and other sets of 
passenger vehicles, automatic or non-automatic, namely iron-wheeled rail vehicles or guided vehicles with pneumatic or 
other types of ground liaison, railway couplings, railway infrastructures, coatings, rails and their components parts; smart 
meters, devices connected by computer or electronic means enabling guidance and orientation of people taking transport 
and validating their tickets.

Cl.12;Vehicles, particularly buses, coaches, autonomous electric vehicles and rail vehicles; railway rolling stock, 
including locomotives, rail cars and self-propelled vehicles, high-speed and very high-speed rail vehicles; underground 
trains and other sets of passenger vehicles, automatic or non-automatic, namely iron-wheeled rail vehicles or guided 
vehicles on wheels with pneumatic or other types of ground liaison; motor buses; motor coaches; railway couplings; 
electric vehicles in particular trams and buses; unmanned vehicles; the aforesaid motors for land vehicles and their parts; 
pneumatic shock absorbers for the aforementioned land vehicles; drive belts and related gearings for the aforementioned 
land vehicles; air pumps (vehicle accessories); transmission shafts for the aforementioned land vehicles; propulsion 
mechanisms for the aforementioned land vehicles; brakes, axles, wagon bodies; carriages [railway]; railway couplings; 
tank wagons, parts for land vehicles; shock absorbers for road and rail vehicles; rail vehicle bogies, vehicle engines, 
vehicle traction systems.

Cl.16;Containers and packaging of paper or cardboard and goods made of these materials; paper, cardboard and 
goods made of these materials, not included in other classes; printing products (printed matter); photographs; 
instructional or teaching material (except apparatus); plastic materials for packaging (not included in other classes); 
printing blocks, albums, pamphlets, catalogs, newspapers, manuals; wrapping paper; architects' models; badges; 
identification badges; identification badge holders; calendars; notebooks; pens; pencils.

Cl.35;Business organization and management assistance and consultancy; commercial business management; 
commercial administration; market research and studies; organization and conducting of exhibitions, conferences and 
congresses for commercial or advertising purposes; commercial information agencies; procurement services for others 
(purchasing goods and services for other businesses); commercial information and advice; data compilation and 
systemization of information into computer databases; computer file management; updating of advertising material; 
demonstration and presentation of goods on any means of communication for retail sale; sales promotion for others; 
computerized file management services; compilation, updating and maintenance of data in computer databases; 
monitoring of signals, images and information processed by computers or telecommunication apparatus; storage 
(inputting, filing and archiving, including micrographic and electronic) of data, documents and plans (including digital); 
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retail services or wholesale services for signaling apparatus and devices, rolling stock, railway vehicles and 
infrastructures; all in the field of railway, road transport, transport of passengers and/or goods.

Cl.37;Construction, management of works, servicing, repair, renovation, maintenance and installation; information on 
construction and repair of land vehicles including buses, coaches, autonomous electric vehicles and rail vehicles for 
transporting passengers and/or goods, railway rolling stock, including locomotives, rail cars and self-propelled vehicles, 
high-speed and very high-speed rail vehicles, underground trains and other sets of passenger vehicles, automatic or non-
automatic, namely iron-wheeled rail vehicles or guided vehicles with pneumatic or other types of ground liaison, railway 
couplings, railway infrastructures, coatings, rails and their components parts; technical construction consultancy.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and industrial research services; design and development of computers and software; engineering work, research and 
development of new equipment and apparatus; advice related to energy saving; quality control; surveying [engineering 
work]; testing of materials; mechanical research; research and development of new products for third parties; technical 
research; technical project study; engineering; industrial tests; design, development, maintenance, updating and 
installation of computer systems and software; urban planning; environmental protection-related research; monitoring 
services for rail and road infrastructures; software consultancy; software as a service [SaaS]; scientific research and 
design services relating to the establishment of modeling (static or dynamic) and integration of such models (engineering 
work) for road and rail applications; supervision (control, monitoring) services for computer networks for digital security 
of rail and/or road operations; design, installation, maintenance, updating or rental of software, of databases; design and 
development of computer languages for simulation and modeling; creation and installation of web pages; design of 
computer systems and embedded systems; provision of computer programs for plotting of maps and routes and 
guidance via a communication network; all in the field of railways, road transport, transport of passengers and/or goods.
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Priority claimed from 24/06/2019; Application No. : 4562348 ;France 

4526414    04/12/2019
[International Registration No. : 1533418]
ALSTOM

48 rue Albert Dhalenne F-93400 Saint-Ouen-sur-Seine France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, research, nautical, geodesic, audiovisual, optical, weighing, measuring, signaling, detection, testing, 
checking, life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling the distribution or use of electricity; apparatus and instruments for 
recording, transmitting, reproducing or processing sound, images or data; downloadable or recorded media, software, 
blank digital or analog recording and storage media; mechanisms for coin-operated apparatus; cash registers, calculating 
device; computers and computer peripherals; fire extinguishers; all goods for land vehicles, buses, coaches, autonomous 
electric vehicles and rail vehicles for transporting passengers and/or goods, railway rolling stock, including locomotives, 
rail cars and self-propelled vehicles, high-speed and very high-speed rail vehicles, underground trains and other sets of 
passenger vehicles, automatic or non-automatic, namely iron-wheeled rail vehicles or guided vehicles with pneumatic or 
other types of ground liaison, railway couplings, railway infrastructures, coatings, rails and their components parts; smart 
meters, electronically or computationally connected devices for guiding and directing persons to take transport and 
validate their transport tickets.

Cl.12;Vehicles, particularly buses, coaches, autonomous electric vehicles and rail vehicles; railway rolling stock, 
including locomotives, rail cars and self-propelled vehicles, high-speed and very high-speed rail vehicles; underground 
trains and other sets of passenger vehicles, automatic or non-automatic, namely iron-wheeled rail vehicles or guided 
vehicles on wheels with pneumatic or other types of ground liaison; motor buses; motor coaches; railway couplings; 
electric vehicles in particular trams and buses; unmanned vehicles; the aforesaid motors for land vehicles and their parts; 
pneumatic shock absorbers for the aforementioned land vehicles; drive belts and related gearings for the aforementioned 
land vehicles; air pumps (vehicle accessories); transmission shafts for the aforementioned land vehicles; propulsion 
mechanisms for the aforementioned land vehicles; brakes, axles, wagon bodies; carriages [railway]; railway couplings; 
tank wagons, parts for land vehicles; shock absorbers for road and rail vehicles; rail vehicle bogies, vehicle engines, 
vehicle traction systems.

Cl.16;Containers and packaging of paper or cardboard and goods made of these materials; paper, cardboard and 
goods made of these materials, not included in other classes; printing products (printed matter); photographs; 
instructional or teaching material (except apparatus); plastic materials for packaging (not included in other classes); 
printing blocks, albums, pamphlets, catalogs, newspapers, manuals; wrapping paper; architects' models; badges; 
identification badges; identification badge holders; calendars; notebooks; pens; pencils.

Cl.35;Business organization and management assistance and consultancy; commercial business management; 
commercial administration; market research and studies; organization and conducting of exhibitions, conferences and 
congresses for commercial or advertising purposes; commercial information agencies; procurement services for others 
(purchasing goods and services for other businesses); commercial information and advice; data compilation and 
systemization of information into computer databases; computer file management; updating of advertising material; 
demonstration and presentation of goods on any means of communication for retail sale; sales promotion for others; 
computerized file management services; compilation, updating and maintenance of data in computer databases; 
monitoring of signals, images and information processed by computers or telecommunication apparatus; storage 
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(inputting, filing and archiving, including micrographic and electronic) of data, documents and plans (including digital); 
retail services or wholesale services for signaling apparatus and devices, rolling stock, railway vehicles and 
infrastructures; all in the field of railway, road transport, transport of passengers and/or goods.

Cl.37;Construction, management of works, servicing, repair, renovation, maintenance and installation; information on 
construction and repair of land vehicles including buses, coaches, autonomous electric vehicles and rail vehicles for 
transporting passengers and/or goods, railway rolling stock, including locomotives, rail cars and self-propelled vehicles, 
high-speed and very high-speed rail vehicles, underground trains and other sets of passenger vehicles, automatic or non-
automatic, namely iron-wheeled rail vehicles or guided vehicles with pneumatic or other types of ground liaison, railway 
couplings, railway infrastructures, coatings, rails and their components parts; technical construction consultancy.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and industrial research services; design and development of computers and software; engineering work, research and 
development of new equipment and apparatus; advice related to energy saving; quality control; surveying [engineering 
work]; testing of materials; mechanical research; research and development of new products for third parties; technical 
research; technical project study; engineering; industrial tests; design, development, maintenance, updating and 
installation of computer systems and software; urban planning; environmental protection-related research; monitoring 
services for rail and road infrastructures; software consultancy; software as a service [SaaS]; scientific research and 
design services relating to the establishment of modeling (static or dynamic) and integration of such models (engineering 
work) for road and rail applications; supervision (control, monitoring) services for computer networks for digital security 
of rail and/or road operations; design, installation, maintenance, updating or rental of software, of databases; design and 
development of computer languages for simulation and modeling; creation and installation of web pages; design of 
computer systems and embedded systems; provision of computer programs for plotting of maps and routes and 
guidance via a communication network; all in the field of railways, road transport, transport of passengers and/or goods.
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4528763    26/11/2019
[International Registration No. : 1531234]
GT LICENSING LUX

15 Bd F.W. Raiffeisen, L-2411 LUXEMBOURG Luxembourg

Proposed to be Used
IR DIVISION
Cl.35;Administrative and organizational management of hotel complexes; commercial management of hotels for third 
parties; administration consultancy and business management of hotels; subscription services and organizing 
promotional and advertising activities with a view to developing customer loyalty; commercial business management; 
commercial administration; business management assistance; advice regarding business information or inquiries; 
personnel management consultancy; management of human resources; advice and assistance in the fields of 
organization, logistics, staff working hours (advice in the field of staff management); real estate management and real 
property administration services, including management of hotels, hotel complexes, apartments and hotel residences; 
business expertise and business information; commercial consultancy services in the field of travel and travel planning; 
commercial information and commercial advice services; accounting; marketing and communication (marketing); 
compilation of information; systematization of data in a central file; collection of data in a central file; computer file 
management; advertising; rental of advertising space, material and time; publication of advertising materials; document 
reproduction; services for promoting goods and/or services; organization of promotion and advertising activities; 
distribution of advertising material (leaflets, prospectuses, printed matter, samples); dissemination of advertisements; 
organization of exhibitions for commercial or advertising purposes; rental of advertising material; market studies; 
compilation of statistics; bill-posting; public relations services; price comparison services regarding provision of food 
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and beverages and temporary accommodation.

Cl.41;Editing and publishing, including editing and publishing electronically and online, of newspapers, magazines, 
periodicals, bulletins, newsletters, brochures, manuals, guides, books; publication of texts and announcements (other 
than advertising); provision of electronic publications online; lending of books and periodicals; training; entertainment; 
music entertainment services; cinematographic and/or video entertainment; radio and/or television and/or telematic 
entertainment; entertainment provided interactively or on-line, including via the Internet; lending and rental of audio 
and/or visual recordings, of sound and/or image recording, reproduction and/or dissemination apparatus; creation, 
editing and production of sound and/or image recordings; sporting and cultural activities; organization of games, 
competitions, fairs and exhibitions, for educational, training, cultural, sporting and/or entertainment purposes; organizing 
and conducting of seminars, colloquiums, conferences, symposiums, congresses; organizing training workshops; hotel 
staff training services concerning hotel bookings, database management and hotel management; training in hotel 
management and remote bookings, namely, via Internet, Extranet, and Intranet networks; presentation of live 
performances; organization, conducting and production of concerts, shows and cultural events; organization of cultural 
programs, meetings and events; planning of receptions (entertainment); amusement arcade services; organization of 
lotteries; casino services; gambling, games of chance services; leisure services; booking of seats for concerts, the 
cinema, shows and exhibitions; club services (entertainment, cultural, sporting or educational activities); hosting of 
physical fitness clubs and workshops; holiday camp services (entertainment); production, organization and conducting of 
sporting events and competitions; rental of sports equipment (other than vehicles); information, including online, on 
education, cultural activities, entertainment, sports and recreation.

Cl.43;Temporary accommodation; booking and rental of halls, rooms and facilities for meetings; hotel services; 
temporary accommodation reservation; hotel reservations; boarding house reservation; rental of temporary 
accommodation, holiday homes, bungalows, furnished apartments; tourist camps; accommodation agencies (hotels, 
boarding houses); motel services; online booking services for hotels, temporary accommodation, restaurants, hotel 
rooms, restaurant tables and seminar rooms; rental of rooms for receptions in hotel establishments; rental of tents, 
mobile homes and campgrounds; rental of transportable buildings; booking of rooms in collective accommodation; 
reservation and rental of hotel rooms, guest rooms, rooms in holiday clubs, bed-and-breakfasts and other temporary 
accommodation; providing campground facilities; catering (food, dishes, snacks, food dishes or meals) on site or to take 
away; services provided by bars and snack bars, whether stationary or mobile; fast-food restaurant services; self-service 
restaurant services; catering services; cafeterias; tea rooms; organization of banquets and cocktail parties; loan and 
rental of table linen, glassware, tableware, chairs, tables, tents, water fountains; information concerning temporary 
accommodation and provision of food and drink, supplied by all means, including by electronic means or online; 
consultation and advice (not related to business conduct) in the hotel and catering fields; travel agency services, namely 
reservation of restaurants and meals; provision of information relating to hotels, temporary accommodation and 
restaurant services; hotel and restaurant management; child care community service in vacation clubs; private 
babysitting service; child day care; day-nurseries; boarding for pets.
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Priority claimed from 28/10/2019; Application No. : 2019 1860 ;Lithuania 

4528825    16/12/2019
[International Registration No. : 1531789]
ŽEMES UKIO KOOPERATYVAS „PIENAS LT"

Kokybes g. 1 LT-54469 Biruliškiu k. Lithuania

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals, medical and veterinary preparations; sanitary preparations for medical purposes; dietetic food 
and substances adapted for medical or veterinary use, food for babies; dietary supplements for human beings and 
animals; plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for 
destroying vermin; fungicides, herbicides.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk, cheese, butter, yoghurt and other milk products; oils and fats for food.

Cl.35;Advertising; business management; business administration; office functions.
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Priority claimed from 28/05/2019; Application No. : 018072930 ;European Union 

4528855    25/11/2019
[International Registration No. : 1532165]
Bernhard Frohwitter

Possartstr. 20 81679 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; cluster computer system hardware; computers; computer servers; computer software for the 
setup, configuration and management of cluster computer systems, supercomputer systems, operating system software 
and multiple computers in a networked environment; software; cluster computer system software; supercomputer 
systems; computer networks consisting of a number of computers; computer software in the field of operating and 
enhancing high performance and high availability computer hardware and computer networks; process computers; data 
entry terminals; data exit terminals; data terminals; data processing equipment; computer programmes for data 
processing; apparatus for the transmission of data; apparatus for the transmission of data; data storage devices; data 
storage media; electrotechnical components.

Cl.37;Computer hardware (installation, maintenance and repair of -); installation of computers; installation of computer 
hardware; installation and maintenance of hardware for cluster networks and grid architectures.

Cl.42;Computer technology consultancy and advisory services; preparation of data processing programmes; it 
consultancy, advisory and information services; computer system analysis; development and testing of computing 
methods, algorithms and software; design and development of electronic database software; troubleshooting of computer 
hardware and software problems; remote server administration; research relating to data processing; research in the field 
of information technology; research in the field of data processing technology; maintenance of data processing software; 
maintenance of software; computer programming; computer system design; cloud computing; consultancy relating to the 
use of high-performance computers; design and development of computer hardware and software; design of high 
performance and high availability computer systems, cluster computer systems, supercomputer systems, multiple 
computer systems and computer networks.

Cl.45;Generation, acquisition, disposal and evaluation of industrial property rights, in particular patents; licensing of 
industrial property rights, industrial property licensing consultancy; technology licensing.
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Priority claimed from 30/04/2019; Application No. : 88410083 ;United States of America 

4532517    30/10/2019
[International Registration No. : 1531351]
Bandera LLC

2000 Avenue of the Stars, Third Floor, North Tower Los Angeles CA 90067 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business networking services, namely, arranging business introductions between accredited individuals, 
financial professionals and motion picture, feature film, television, and web content production companies; business 
management services, namely, providing business management consultation and advice in the field of marketing and 
distribution of motion picture films, feature films, and television programs; marketing services, namely, promoting and 
advertising the goods and services of others in the field of motion picture films, feature films, and television programs; 
providing advertising, marketing and promotional services, namely, development of advertising and promotional 
campaigns for the marketing and distribution of motion picture films, feature films, and television programs; business 
services, namely, matching potential private investors with filmmakers needing funding.

Cl.36;Financial intermediary services, namely, facilitating and arranging for the financing of projects and expenditures 
for motion picture projects, feature films, motion picture films, and television programs; loan financing and project 
financing for filmmakers and businesses, namely, motion picture filmmakers and producers, film producers, television 
producers, and website producers.

Cl.41;Entertainment services in the nature of development, creation, production, distribution, and post-production 
services in the field of movies and television; film and video production consulting services; scriptwriting services for 
non-advertising purposes.

Cl.45;Intellectual property licensing and management; social introduction and networking services in the field of film, 
television and theatre.
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4532816    28/11/2019
[International Registration No. : 1531343]
Hock Technology Co., Ltd.

No.6, Huangjin Road, High-tech Zone, Jining City Shandong Province China

Proposed to be Used
IR DIVISION
Cl.9;Safety nets; surveying apparatus and instruments; electrified fences; nets for protection against accidents; high 
voltage explosion-proof power distribution device; protection devices for personal use against accidents; life saving 
apparatus and equipment; fire extinguishing apparatus; fire escapes; railway traffic safety appliance.

Cl.19;Joists, not of metal; sills, not of metal; building materials, not of metal; palisading, not of metal; tiles, not of metal; 
concrete building elements; buildings, transportable, not of metal; refractory fibre; waterproofing membrane; fences, not 
of metal.

Cl.22;Woven bag; textile fibers; tarpaulins; chemical fiber bags for industrial purpose; cables, not of metal; padding 
materials, not of rubber, plastics, paper or cardboard; gelatinized cloth in the nature of polyvinyl chloride; tents; flame 
retardant fabric; gunny bags for industrial purpose.
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Priority claimed from 18/07/2019; Application No. : 30 2019 109 349 ;Germany 

4533944    11/12/2019
[International Registration No. : 1534466]
HENSOLDT Optronics GmbH

Carl-Zeiss-Straße 22 73447 Oberkochen Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[life-saving] and teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating and controlling electricity; apparatus for recording, transmitting and reproducing sound and 
images; magnetic data carriers; sound recording discs; compact discs; DVDs; digital recording media; mechanisms for 
coin-operated apparatus; cash registers; calculating machines; data processing equipment; computers; computer 
software; fire-extinguishing apparatus; optical instruments and enhancers and parts therefor; microscopes; magnifying 
glasses and reading glasses; telescopes; spotting scopes; binoculars; eyeglasses and magnifying eyeglasses; protective 
goggles; spectacle lenses; thermal imaging apparatus; night-vision apparatus; thermal imaging apparatus for night 
vision; night vision goggles; telescopes; telescopic sights; interference and polarization filters; photographic recording, 
projecting and magnifying lenses; image intensifiers; image intensifier tubes; lens hoods; condensers; mirrors (optics); 
prisms (optics); objective and ocular lenses; observation eyepieces; photogrammetric cameras; digital cameras; digital 
cameras with an integrated laser rangefinder and a ballistics information system; measuring instruments; measuring 
apparatus and parts therefor, in particular for geodetic and nautical purposes; rangefinders; laser rangefinders; optical 
devices, namely optical sights being parts of astronomical telescopes; optical devices, namely daytime and night-time 
sights being parts of day and night vision apparatus; precision gauges (measuring apparatus); optical equipment for 
headlights; apparatus, instruments and devices for using the electromagnetic spectrum for warfare (electronic warfare); 
laser warning sensors for use on an in particular airborne military platform; warning equipment, optoelectronic apparatus, 
image signal processing apparatus, display apparatus, optoelectronic receivers, optoelectronic detectors, optoelectronic 
transducers, sensors, optical sensors, image intensifiers, electronic amplifiers, power supply apparatus, optical cables; 
display apparatus, electronic apparatus and electronic equipment and installations composed thereof, and systems 
constructed by linking the aforesaid installations, for conducting, distributing, transforming, accumulating, regulating or 
controlling electric signals, in particular for surveying, monitoring, detecting, processing, evaluating, analysing and 
displaying radio signals; electronic apparatus for analysing signals, classifying, decoding and/or demodulating purposes, 
recognising processes, recognising patterns, evaluating patterns and for automating processes for detecting and 
processing radio signals; apparatus for detecting, recording, sending, receiving, transforming, distributing, transmitting 
or reproducing data, speech and/or images; software for all the aforesaid goods; electronic apparatus for storing, 
converting, processing and transmitting data, information and signals; telecommunication terminals; paging equipment; 
electronic apparatus for satellite telecommunications, in particular airborne; computer software (recorded programs); 
software (recorded programs) for providing access to an electronic messaging service; remote controls; video recorders; 
cassette recorders; monitors; radios; portable video cameras with integrated video recorders or DVD burners; cameras; 
cameras (photography); television apparatus; keyboards; mice; computers; printers; computer memories; electronic 
memories; modems; computer peripheral devices; display screens; interfaces (information technology) and 
microprocessors, in particular for accessing multimedia databases; database servers; printed circuits; on-board wireless 
and satellite data networks; multi-platform interfaces; hardware and software for equipment deployment systems outside 
the aircraft cell; electronic media, in particular cassettes, USB flash drives, blank audio discs, blank video discs and blank 
CD-ROMs, audio, video and sound discs; compact discs, optical discs and DVDs containing navigation and flight 
instructions for helicopters, rotorcraft and drones; computer security systems (software); radar apparatus; antennas; 
transmitters and receivers; converters; responders; electronic equipment for civil and military purposes (included in this 
class); electronic locating, detecting, control and cartography equipment; electric and electronic equipment for 
radiolocation and radio navigation; airborne electronic detecting and ground monitoring apparatus and installations 
consisting thereof with radar imaging; navigation apparatus for use at sea, on land, in the air and in space; guidance and 
navigation apparatus and systems consisting thereof; apparatus for checking flight parameters, namely software 
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(recorded programs) for assisting with the navigation and control of helicopters, rotorcraft and drones, antennas and 
communications systems for aircraft; apparatus for monitoring flight parameters, namely automatic altitude indicators 
also being equipment for ground stations or airborne stations; communications equipment, namely multiplex 
communications systems, radio and television transmission installations which can record, display and transmit all 
properties and flight parameters of helicopters, rotorcraft and drones, for developing, manufacturing, controlling, flying, 
steering, navigating, monitoring and securing the aforesaid helicopters, rotorcraft and drones; electronic recording 
apparatus and systems consisting thereof for apparatus for locomotion by land, air or water; automatic flight control 
installations; altitude and speed measuring apparatus; adaptable software (recorded programs) for locating aircraft with 
the aid of inertia values; systems for creating electric commands and electric signals, namely electric signal transmitters, 
character generators; electronic apparatus for recording parameters and data; computers, flight phase analysers, 
electronic equipment for counting, managing, locating and identifying vehicles; electronic equipment and systems 
(hardware and software) for directing combat operations; software (recorded programs) for the bringing together of 
elementary digital objects depicted in the form of real, moving objects on the basis of cartographic data and algorithms of 
the examined movements of the aforesaid objects; software (recorded programs) for the bringing together of 
representative data from moving objects; electronic area observation and monitoring apparatus and systems consisting 
thereof featuring radar installations on board aircraft; transmitters of radio waves, ultrasound, sound or infrasound 
waves; optical or infrared transmitters, tuners, radio transmitters and receivers, encoders and decoders, digital sound 
and image data transmission apparatus, remote controls; software (recorded programs) for recording and processing 
data for controlling, flying, steering, navigating, monitoring and securing aircraft, rotorcraft and drones, character and 
alarm generators; software (recorded programs) for displaying flight logs, ground stations for processing flight, steering, 
navigation and monitoring data from aircraft, rotorcraft and drones, remote transmitters for the transmission of 
information between aircraft, rotorcraft or drones and at least one ground station; computers and electronic card readers; 
software (recorded programs) for calculating, reading and applying cartographic data; electronic communication, 
navigation, collision warning and pilot assistance systems (hardware and software) for manned and unmanned land or air 
vehicles; electronic mission systems (hardware and software) for land or air vehicles for assisting crew with regard to 
executing the mission thereof, in particular for displaying the current state of the mission, said current state being 
ascertained through communications systems and recorded information and being displayed; electronic control and 
management systems (hardware and software) for land or air vehicles, in particular flight management systems and flight 
monitoring apparatus; electronic map display systems (hardware and software) for land or air vehicles for graphically 
displaying the position of the vehicle; electronic recording systems (hardware and software) for land or air vehicles for 
recording vehicle data and mission data; electronic subsystems (hardware and software) for the aforesaid systems, in 
particular sensor, computer, database, display, recording and bus systems; sensor-assisted, in particular electro-optical, 
LADAR and radar systems (hardware and software) for air or land vehicles for recording environmental data, in particular 
topographical altitude data, distance data and obstacle data, in the air and on the ground; electronic apparatus for 
capturing, recording, sending, receiving, transmitting or reproducing data, sound or images for the aforesaid goods; 
computer software and computer hardware for all the aforesaid goods, included in this class, subsystems and 
components for all the aforesaid goods, included in this class; control stations comprising application-specific computer 
software, computer hardware and communications apparatus for mission preparation, mission execution and mission 
follow-up for manned and unmanned aircraft; application-specific computer software and computer hardware for use in 
the aforesaid control stations for mission preparation, mission execution and mission follow-up for manned and 
unmanned aircraft; radar apparatus and radar systems consisting thereof; passive radar apparatus and passive radar 
systems consisting thereof; speed detectors; location detectors (for determining the azimuth, distance and elevation of 
an object); motion detectors; high-frequency apparatus; transmitters of electronic signals; radio, radar, television, 
telegraphic, telephone, testing, measuring and checking (supervision) apparatus and instruments; antennas; signal 
generators; direction and position finding apparatus; electronic equipment for simulating and analysing radar 
installations, included in this class; spare parts and fittings, and software and firmware for all the aforesaid goods; 
apparatus, instruments, equipment and software for the electronic securing and monitoring of borders and protected 
areas; satellite communications systems (hardware and software), sensor towers for monitoring purposes (hardware and 
software); alarm systems; Internet and computer security systems; satellite monitoring systems; air monitoring and 
intervention systems; software for planning and managing requests with regard to intelligence gathering; hardware and 
software for the surveillance and monitoring of military forces and military and non-military services and agencies; 
ground systems consisting of control apparatus for satellites; radio transmitters and receivers; on-board electronic 
systems consisting of electronic equipment for satellites and space vehicles, in particular avionics and service modules; 
measuring, control, observation and communications apparatus; ground systems (hardware and software) for operating 
and controlling satellites; radio-electric transceivers and radios; data processing apparatus and computers; data carriers; 
transmitters (telecommunications), electric wires, fibre optic cables, electronic storage media; observation instruments 
and systems consisting thereof; infrared monitoring and locating apparatus and systems consisting thereof, in particular 
localisation systems; equipment (hardware and software) for secure observation and surveillance and systems consisting 
thereof; airworthy monitoring equipment (hardware and software) and systems consisting thereof, day/night monitoring 
equipment (hardware and software) and systems consisting thereof; coders or decoders, digital sound and image data 
transmitters; radar antennas, satellite transmitters and receivers, power converters and transponders; equipment 
(hardware and software) for electric and electronic tracking, capturing and monitoring, and for determining and locating 
geographical locations; equipment (hardware and software) for radar-image-based airborne ground monitoring and 
surveillance, and systems consisting thereof; navigation equipment including steering equipment and systems consisting 
thereof; fixed or portable computers, telecommunications apparatus and equipment; computer servers, servers and data 
storage devices, computer workstations (hardware), modems; wireless and satellite-based hardware and software for on-
board data networks; multi-platform interfaces, including hardware and software therefor, namely interfaces for 
computers; electronic equipment for processing geographical information and systems consisting thereof, in particular 
satellite systems, GPS; electronic apparatus and equipment for capturing, compressing, transmitting, analysing and 
reproducing satellite images and aerial photographs; equipment for transmitting images through digital radio and 
systems consisting thereof; hardware and software (recorded/stored programs) for position determination, observation 
and monitoring of specific geographical locations; monitoring and control hardware and software (recorded/stored 
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programs); position determination, observation and monitoring equipment, and systems consisting thereof, for specific 
geographical locations; storage media for data and user terminals (computer terminals) for position determination, 
navigation, for navigation databases, for radar or satellite navigation, radio navigation and for subsequent applications; 
mapping information, safety and emergency equipment, instruments and apparatus, research (other than for medical 
purposes) and life-saving equipment, instruments and apparatus; electric or electronic instruments and apparatus for 
receiving, processing and/or transmitting navigation signals and elements and components therefor; hardware and 
software for telecommunications and radio networks; hardware and software for digital telecommunications networks; 
electric apparatus (hardware and software) for providing telecommunications and radio networks through wire, cable, 
optical fibre, radio or satellite; electric/electronic apparatus for communicating, transmitting and receiving speech, 
images, data and multimedia data; network applications (software), in particular gateways, and systems consisting 
thereof for internet gateways; electronic devices and installations consisting thereof for the transmission of messages, 
information, data, sound and images through waves, cable, optical fibre, telephone, satellite, terminals, 
telecommunications networks and computer networks; telecommunications and desktop automation terminals (computer 
hardware) for military applications; software programs in a computer-readable format, provided on magnetic or optical 
media or in a downloadable format for use with the aforesaid goods; software programs for secure communications and 
for facilitating the authentication, examination, recording and analysis of business relations and transactions using a 
system of controlled access rights and notifications, equipment and stations consisting thereof for satellite 
telecommunications, in particular in aircraft; software (recorded/stored programs) for communications and radio 
communications networks for the transmission of data through wire, cable, optical fibre, radio or satellite; software 
(recorded/stored programs) for encryption and decryption purposes; simulation, model creation, testing and 
experimentation software; servers for modelling, simulating, testing and experiments relating to civil and military 
operations; software for planning, capturing, processing and disseminating intelligence information and data, solely in 
the fields of secret service information and geography, for defence and security purposes; software (recorded/stored 
programs) for providing access to an electronic messaging service; transmission security software for intranet and 
internet data terminals, operating stations and terminals for presenting information in graphic and text form; information 
technology equipment for the secure processing of information; secure telecommunications devices and equipment 
consisting thereof; software for synchronising secure data between a remote data station or a remote device and a fixed 
or remote data station or a device of this kind; electric and electronic instruments and equipment for displaying reports, 
analyses and measurement results, in particular in the form of graphs, tables and charts, being the outcome of analysing 
and monitoring the performance of navigation signals and/or data; computer software (recorded/stored programs) for 
examining and identifying space segments in two or three dimensions; sensors and communications apparatus and 
equipment; industrial geoproduction systems consisting of software and hardware for a digital process chain for 
generating satellite, aerial or terrestrial images and 3D data; software for the field of satellite imaging and data; data 
processing equipment, in particular using satellites; computer software for processing and analysing photographs, 
including aerial and satellite photographs; computer software for stereographic projections, digital terrain models, 
orthophotos and thematic maps; database management software, including for stereographic reproduction, for storing, 
preparing, processing and analysing drawings, depictions, photographs, maps, aerial and satellite images and surface 
models; apparatus for processing, analysis, reproduction and storage with the aid of images generated by satellites; 
computers and computer software for industrial purposes, namely for the fire service and the government, relating to 
operational systems, client management, installation management systems, geographical information systems, CAD 
systems, real-time display systems and mobile systems, and the configuration thereof, for use with suitable computer 
hardware; database management software, in particular for stereographic reproduction, for storing, creating, processing 
and analysing drawings, images, photographs, graphic representations, aerial and satellite images and surface models; 
data carriers for computer software (computer programs), computer files and software packages, for stereographic 
reproduction and for storing, creating, processing and analysing surface models, images and photographs; satellites; 
satellite navigation apparatus and systems consisting thereof; satellites for scientific purposes, in particular satellites for 
terrestrial observation and radar satellites; remote control apparatus; aerial imaging sensors; broadcast transmitters 
(telecommunication); electric and electronic apparatus for generating digital topographical models; databases containing 
digital topographical models (software); software packages for processing and evaluating photographs, including aerial 
and satellite images; software packages for stereographic reproduction, for creating digital terrain models, for 
orthophotos and for thematic maps; computer files and software packages containing geographical, geological, 
cartographic and topographical content; computer files (software) and software packages containing terrain 
representations and digital maps; satellite communications apparatus and instruments; terminals for satellite 
communications; communications apparatus and instruments; telephone apparatus; tele-printers and facsimile 
transmission machines; data processing and transmission apparatus and instruments; computer terminals and 
keyboards; monitors; communications and transmission apparatus, instruments and systems consisting thereof and 
computer software and peripheral devices for providing and managing news, information about weather, sporting events 
and other information applications, including the internet; systems consisting of computer hardware and software, 
communications and transmission apparatus and instruments for facilitating real-time communications between users 
and providers via the internet; computer software for facilitating and for operating business systems, including business 
systems via the internet and the world wide web; computer software for simulating and analysing satellite 
communications systems; computer software programs for operating and managing satellite communications systems; 
television, audio visual, video, sound recording and sound reproduction apparatus and instruments; apparatus and 
instruments for storing, recording, reproducing, retrieving, reading and transmitting data, images, sound and other 
information; apparatus and instruments for broadcasting, transmitting, receiving, processing, duplicating, encoding and 
decoding digital and satellite signals; parts and components for all the aforesaid goods, included in this class; daytime 
and night-time sights and attachments and targeting apparatus for observation purposes; electronic apparatus and 
software for target recognition, target identification and target tracking, and for fire control and ballistic correction; 
sighting apparatus with gyroscopically stabilized biaxial sighting lines for observation purposes; photogrammetric film 
cameras; electro-optical reconnaissance and observation apparatus and systems, and software therefor, in particular 
evaluation and display software for use on land, on water, in the air and in space; optical and optoelectronic components 
and assemblies for controlling self-propelled weapon carriers for use in the air, on water and on land; optical and 
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optoelectronic components for controlling rockets; periscopes and systems consisting thereof for use in air, water and 
land vehicles; submarine periscopes; optoelectronic mast systems; optoelectronic mast systems for submarines, 
including control consoles, and the software required therefor, in particular image processing software; optical apparatus 
for the direction stabilization of the line of sight on the basis of control signals from mechanical, optical or fibre-optic 
gyroscopes, accelerometers or from image evaluation algorithms; periscopes with direction-stabilized line of sight for use 
on land, on water and in the air; gyroscopically and inertially stabilized or scene-based stabilized commander's 
periscopes and electro-optical observation, monitoring and targeting devices and systems consisting thereof, and electric 
driver vision devices, driver assistance devices, situational awareness devices and systems composed thereof for 
armoured vehicles; optoelectronic sensors for air defence systems featuring TV assemblies, thermal imaging apparatus, 
laser range finding apparatus and laser target illuminators (laser designators); laser rangefinders, laser target illuminators 
and laser warning systems; laser altimeters, in particular including for use in space; stabilized platforms for electro-
optical surveillance cameras, vision equipment and electronic, electro-optical and optical sensors for manned and 
unmanned air vehicles, land vehicles and water vehicles; adapted containers for tactical and strategic observation, 
monitoring and reconnaissance apparatus with multi-sensor equipment for air vehicles; missile warning sensors for use 
on water, on land and in the air; laser warning apparatus, thermal imaging apparatus and daytime vision apparatus and 
systems consisting thereof for use on land, on water and in the air; imaging electro-optical apparatus and systems in the 
near infrared (NIR) and short-wave infrared (SWIR) areas for use on land, on water and in the air; thermal imaging 
apparatus and imaging apparatus in the near infrared (NIR) and short-wave infrared (SWIR) areas for aircraft, helicopters, 
battle tanks, armoured personnel carriers, armoured scout vehicles and other armoured vehicles and ships; 
gyroscopically stabilized commander's periscopes with integrated thermal imaging apparatus; submarine periscopes and 
optoelectronic mast systems with integrated laser range finders, laser target illuminators and integrated thermal imaging 
apparatus and integrated direction stabilization of lines of sight, in particular with an integrated image processing 
platform and high-level algorithms, including image fusion and tracking; electro-optical observation and monitoring 
apparatus and systems consisting thereof, stationary and mobile, for applications on land, on water, in the air and in 
space; software and programs for operating and controlling apparatus and systems, and for data and image processing; 
sensors for position regulation and orbit control, in particular for satellites, optical instruments for terrestrial observation 
and for observing other natural or technical objects in space, star and solar sensors; rendezvous and docking sensors for 
aerospace; multispectral imaging apparatus; focal plane devices (optics); electronic apparatus and computers for 
aerospace; inertial and gyro sensors; power generation apparatus, namely power supply aggregates, photovoltaic 
installations for the production of electricity (photovoltaic power plants), photovoltaic devices and installations for the 
production of solar electricity and photovoltaic devices for the conversion of solar radiation into electrical energy; solar 
installations for generating power, namely consisting of solar modules for power generation, inverters, electronic 
apparatus and instruments for control, regulation, acquisition and monitoring; apparatus for recording, transmitting, 
processing and reproducing sound, images, and software therefor for controlling, recording, transmission, evaluation and 
processing of images or data; machine-readable data carriers; microwave switches; DC converters; laser transmitters and 
receivers; electronic amplifiers; power amplifiers; satellite transmitters and receivers for analogue and digital signals; 
data processing apparatus and computers, and the peripheral devices therefor, memory drives, scanners, screens and 
installations consisting of data processing apparatus and computers; keyboards and printers; computer programs for 
providing real-time, multimedia, multi-sensor and multi-user communications via computer networks; communications 
apparatus and systems consisting thereof, including systems for receiving and reproducing terrestrial signals and 
satellite signals, consisting of electric and electronic apparatus and instruments for communications, keyboards and 
printers; computer programs for providing real-time, multimedia, multi-sensor, multi-user communications via computer 
networks; laser communications terminals; hardware and software for sensor data fusion, including databases and the 
object world; hardware and software for augmented reality and virtual reality applications, including presentation media, 
monitors, tablet computers and smart glasses; hardware and software for displaying maps and positions; electronic 
signal jammers; direction and position finding apparatus for ships, land vehicles, aircraft, helicopters and drones; 
sensors (hardware and software) for the detection of electromagnetic, ultraviolet and infrared radiation, and self-defence 
systems composed thereof for ships, land vehicles, aircraft and helicopters; apparatus for guided and directional infrared 
counter measures (DIRCM), namely protective systems enabling vehicles, in particular aircraft, for defending against 
guided missiles equipped with IR [infrared] seeker heads; IR [infrared] lasers and lasers for defending against missile 
attacks; databases (software) for identifying electronic threats; electric/electronic apparatus and systems consisting 
thereof for signal encryption and decryption, and test apparatus therefor; IFF (identification friend or foe) receivers 
(transponders) on airborne platforms; IFF query apparatus, namely directional antennas and radar systems for 
transponder query, in particular for the identification of aircraft and systems consisting thereof (secondary radars) on 
ships and land-based platforms; electric, electronic and optical apparatus and systems consisting thereof for assistance 
in conditions of restricted visibility and for detecting enemy fire; antennas, transmitters and receivers for wide-band data 
transmission; hardware and software for mission planning and evaluation for airborne platforms; hardware and software 
for capturing maintenance and diagnostic data from airborne platforms; information technology and audio visual 
apparatus; communications equipment; antennas and antenna installations consisting thereof being communications 
apparatus; apparatus for line of sight stabilization being parts of optical apparatus; Satcom antennas; data loggers; 
apparatus for recording conversations; detectors, rangefinders, range finding apparatus, binoculars, spyglasses, 
telescopes, filters (photography), photovoltaic cells, computer programs, global positioning system (GPS) apparatus, 
downloadable computer programs, calipers, directional compasses, correcting lenses (optics), lasers (not for medical 
purposes), close-up lenses, surveyors' levels, lenses, instruments containing eyepieces, eyepieces, optical apparatus, 
instruments and equipment, periscopes, prisms (optics), transmitters of electronic signals, stands for photographic 
apparatus and cameras, telescopes, surveying apparatus, telescopic sights; electronic and optical peepholes (magnifying 
lenses) for doors; helmet target tracking systems and helmet display systems (optical and electronic apparatus and 
instruments) for use in air, land and water vehicles; multispectral landing aids (optical apparatus and instruments) for 
helicopters; laser target illumination systems, namely lasers for marking targets for combat aircraft (laser target devices); 
sensor platforms for military air vehicles equipped with electronic, electro-optical, optical and radar sensors; driver vision 
apparatus, namely optical and optronic display devices for driving a vehicle by day/night and restricted visibility; 
boresight equipment (target line testers), namely instruments used for calibrating a sight on the barrel of a gun; residual 
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light image intensifiers, storage bags and cases for the aforesaid goods, and software for all the aforesaid goods; UCM 
(uncooled modules) being night vision attachments, including software and map/position display; computer software for 
encryption; electronic encryption apparatus.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; helicopters; rotorcraft; unmanned aircraft and drones; 
vehicles, including military vehicles, for transport; side cars; pick-up trucks; vehicles and side cars for signal and radio 
surveillance, location and jamming; jamming and reconnaissance vehicles; spare parts and fittings for all the aforesaid 
goods, included in this class; air vehicles; space vehicles; transport vehicles adapted for satellites, telecommunications 
transmission satellites, earth and space exploration systems consisting primarily of space stations equipped with optical 
measuring and signalling apparatus and instruments; space transport systems consisting of space vehicles with 
equipment for receiving payloads; vehicles, and parts and fittings therefor, included in this class; masts for ships; roof 
boxes; vehicles for electronic warfare.

Cl.13;Weapons; ammunition and projectiles; explosives; fireworks; firearms, small arms, guns, and parts for the 
aforesaid goods, included in this class; firearm sights; firing control installations; smoke projectiles; seeker heads, 
weapons and apparatus for self-defence; apparatus for marking targets (targeting pods); sights, other than telescopic 
sights, for artillery; sights, other than telescopic sights, for firearms; ballistic and fire control systems for use in the air, 
on water and on land; storage bags and cases for the aforesaid goods; optical sights being parts of firearms; reflex sights 
being parts of firearms; daytime and night-time sights and attachments and target apparatus for firearms; sighting 
apparatus with gyroscopically stabilized biaxial sighting lines for firearms.

Cl.37;Building construction; installation, repair and maintenance of control stations (hardware) for mission preparation, 
mission execution and mission follow-up for manned and unmanned aircraft (hardware); installation and maintenance of 
data processing apparatus and computer hardware; consultancy and information relating to all the aforesaid services, 
included in this class; commissioning and servicing for the restoration of electro-optical apparatus; servicing and repair 
of electro-optical apparatus and installations for others; installation and maintenance of vehicles and installations 
(hardware) and systems (hardware) for electronic warfare; installation and maintenance of radar systems (hardware) on 
vehicles, ships and fixed installations; installation, cleaning, repair and maintenance of apparatus for electronic warfare 
and for radar systems (hardware); servicing, repair, maintenance and installation relating to all of the following goods: 
scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking [life-
saving] and teaching apparatus and instruments, optical instruments and enhancers and parts therefor, microscopes, 
magnifying glasses and reading glasses, telescopes, spotting scopes, binoculars, eyeglasses and magnifying 
eyeglasses, protective goggles, spectacle lenses, thermal imaging apparatus, night-vision apparatus, thermal imaging 
apparatus for night vision, night vision goggles, telescopes, telescopic sights, interference and polarization filters, 
photographic recording, projecting and magnifying lenses, image intensifiers, image intensifier tubes, lens hoods, 
condensers, mirrors, prisms (optics), objective and ocular lenses, observation eyepieces, photogrammetric cameras, 
digital cameras, digital cameras with an integrated laser rangefinder and a ballistics information system, measuring 
instruments, measuring apparatus and parts therefor, in particular for geodetic and nautical purposes, rangefinders, laser 
rangefinders, optical sights for firearms and astronomical telescopes, reflex sights, daytime and night-time sights, 
precision gauges, optical parts for headlights; rental of tools, handling apparatus and workshop equipment for repair, 
installation, commissioning and maintenance purposes.

Cl.38;Telecommunications; rental of telecommunications facilities; operation of telecommunications satellites and 
broadcasting facilities; operation of telecommunications systems and electronic telecommunications networks; 
electronic mailbox services; communication by electronic means; transmission of images and sounds, in particular via 
computer; transmission of information and data via online services and the internet for the compilation, delivery and 
dissemination of messages; rental of telecommunications equipment; information in the field of telecommunications; 
communications by computer terminals; electronic display services (telecommunications); providing of connections to a 
global data network via telecommunications services; providing of access to electronic databases and information 
research centres, including for drawings, images, photographs, graphic representations, aerial and satellite images, 
surface models; communications relating to data transmission on computer networks; providing of access to databases 
via the internet; computer aided transmission of data and images, including for global communications networks 
(internet) or for private or restricted access networks (intranet); providing of user access to service providers on a global 
computer network; computer aided transmission of messages and images, in particular high and ultra-high resolution 
images, and geographical information; satellite-assisted transmission of messages and images, in particular high and 
ultra-high resolution images, and geographical information; providing of access to databases, in particular image 
databases containing images generated with the aid of satellites or antennas, transmission of data sets containing global 
digital topographical models and geographical information; providing of access to databases and information research 
centres, including for aerial and satellite images, geographical, geological, cartographic and topographical data, terrain 
displays and digital maps; electronic communication services; satellite communications; telecommunication services; 
voice and data transmission services; telex and facsimile services; providing of access to communications information; 
consultancy relating to the aforesaid services, included in this class; message collection and transmission services; 
maritime radio communications via radio satellite; remote transmission of information (including websites), computer 
programs and other data; providing of user access to the internet and to other online systems; communications and 
transmission via the internet; communication services for facilitating real-time online communications between internet 
users and content providers; broadcasting and trans-mission of data, images, sound, graphics and other information; 
computer aided transmission of messages and images; transmission of electronic mail in the field of electronic mail; 
digital and satellite transmission; leasing of broadband and uplink connection facilities for telecommunications; 
consultancy and information relating to the aforesaid services, included in this class; information services relating to 
telecommunications and satellite communications; communication services over computer networks; information relating 
to providing access to electronic messaging systems; rental of access time to databases; providing of access and leasing 
of access time to computers.
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Cl.41;Education; providing of training; entertainment; sporting and cultural activities; providing training regarding the 
operation of control stations for mission preparation, mission execution and mission follow-up for manned and 
unmanned aircraft, providing of training; sporting and cultural activities; information relating to educational or 
entertainment events; film production services; publication of books; arranging and conducting of colloquiums in the 
field of the use of satellite data and products derived therefrom; arranging and conducting of conferences in the field of 
the use of satellite data and products derived therefrom; arranging and conducting of workshops in the field of the use of 
satellite data and products derived therefrom; arranging and conducting of training in the field of the use of satellite data 
and products derived therefrom; arranging and conducting of seminars in the field of the use of satellite data and 
products derived therefrom; photography; organization of exhibitions for cultural or educational purposes; photographic 
reporting; publication of texts, other than for advertising purposes, in the field of the use of satellite data and products 
derived therefrom; electronic publication of books and magazines in the field of the use of satellite data and products 
derived therefrom; publication of books; rental of books; rental of motion pictures; rental of sound recordings; arranging 
and conducting of colloquiums; arranging and conducting of conferences; arranging and conducting of congresses; 
organization and conducting of exhibitions for cultural or educational purposes; electronic publication of books and 
magazines online; instruction information, providing of training and training information relating to satellite 
communications and telecommunications, included in this class; providing of online publications from databases on the 
internet, and services relating to entertainment; electronic publishing; consultancy and information relating to the 
aforesaid services, included in this class; information relating to sporting events; providing of training regarding the 
operation of control stations.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research; 
design and development of computer hardware and software; technical consultancy relating to electro-optical apparatus, 
monitoring apparatus and monitoring installations; creation (design) of electro-optical apparatus, monitoring apparatus 
and monitoring installations; setting up (calibration) of electro-optical apparatus, monitoring apparatus and monitoring 
installations; design of ballistic information systems; scientific and technological services and scientific and technical 
consultancy relating to all of the following goods: scientific, nautical, surveying, photographic, cinematographic, optical, 
weighing, measuring, signalling, checking [life-saving] and teaching apparatus and instruments, optical instruments and 
enhancers and parts therefor, microscopes, magnifying glasses and reading glasses, telescopes, spotting scopes, 
binoculars, eyeglasses and magnifying eyeglasses, protective goggles, spectacle lenses, thermal imaging apparatus, 
night-vision apparatus, thermal imaging apparatus for night vision, night vision goggles, telescopes, telescopic sights, 
interference and polarization filters, photographic recording, projecting and magnifying lenses, image intensifiers, image 
intensifier tubes, lens hoods, condensers, mirrors, prisms (optics), objective and ocular lenses, observation eyepieces, 
photogrammetric cameras, digital cameras, digital cameras with an integrated laser rangefinder and a ballistics 
information system, measuring instruments, measuring apparatus and parts therefor, in particular for geodetic and 
nautical purposes, rangefinders, laser rangefinders, optical sights for firearms and astronomical telescopes, reflex sights, 
daytime and night-time sights, precision gauges, optical parts for headlights; quality control and technical tests, 
checking, analysis and/or monitoring of signals relating to vehicles, apparatus for locomotion by land, air or water, in 
particular helicopters, rotorcraft and drones; quality control and technical tests, analysis and monitoring relating to the 
performance of methods, algorithms, processing and software modules and development of the aforesaid software 
modules for the computer aided processing of signals relating to vehicles, apparatus for locomotion by land, air or water, 
in particular helicopters, rotorcraft and drones; quality control and technical tests, analysis and/or monitoring of 
algorithms for data generation systems; engineering relating to monitoring and checking performance parameters 
relating to vehicles, apparatus for locomotion by land, air or water, in particular helicopters, rotorcraft and drones; 
engineering in the field of signal testing; engineering in the field of developing algorithms and methods for the computer 
aided processing of signals; scientific appraisals and assessments for creating and/or presenting results, in particular in 
the form of research reports, graphs, tables and charts; scientific and technological services and research and design 
relating thereto provided by engineers in the fields of data processing, data analysis and data conversion; development 
(design, preparation) and updating of programs for computer bases; research and development for and calibration of 
telecommunications networks and radio communications networks relating to vehicles, apparatus for locomotion by land, 
air or water, in particular helicopters, rotorcraft and drones; design, development and updating (for others) of software 
(recorded programs) for managing, administering, designing, configuring and securing local or remote communications 
networks for the transmission of speech, images, data or multimedia data relating to vehicles, apparatus for locomotion 
by land, air or water, in particular helicopters, rotorcraft and drones; design, preparation and updating (for others) of 
software (recorded programs) for designing, preparing, managing and securing access to computer networks and IP 
(internet protocol) networks; design and development of control stations, comprising application-specific computer 
software, computer hardware and communications apparatus for mission preparation, mission execution and mission 
follow-up for manned and unmanned aircraft; design and development of application-specific computer software and 
computer hardware for use in control stations for mission preparation, mission execution and mission follow-up for 
manned and unmanned aircraft; design and development of computer hardware and software for radar apparatus; 
computer aided services regarding the evaluation of aerial or satellite images (monochromatic or multispectral); physics 
(research), engineering or information technology services relating to computer aided services regarding the processing 
of aerial or satellite images (monochromatic or multispectral), development of databases of global digital topographical 
models; scientific and technological services, namely providing of terrestrial observation data generated with the aid of 
satellites, precise relief measurement, precise weather measurements, measurement physics (characterization of objects 
observed on the ground as a function of their spectral signatures, atmospheric influence, geometric and radiometric 
model depictions using on-board cameras); scientific services and research, and studies and projects with the purpose of 
developing and validating geo data relating to digital topographical models; research and design in the field of satellite 
images, and exploitation of corresponding data, namely technical development of methods for processing corresponding 
data, namely technical development of methods for processing data from observation satellites, preparation of technical 
processing protocols for using satellite data to generate geographical information, and engineering in the field of 
programming aerial images from a network of observation satellites; industrial analysis and research in the fields of 
displaying images through satellite and using the data relating thereto; industrial analysis and research services based 
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on digital topographical models for applications in the field of processing and orthorectification of other geo data, 
mapping, creation of models of geophysical processes on earth, calculation of wave propagation in the field of 
telecommunications, and logistical and security applications in transport (aerospace, vehicles); design and development 
of computers and software; recovery of computer data; environmental protection consultancy; technological consultancy 
relating to the planning of crisis interventions; technological consultancy relating to defence and security policy 
operations; conversion of data and computer programs (other than physical conversion); design of computer software; 
technical project studies; field measurement; oil field surveying; geological surveys; geological research; analysis for 
crude oil and natural gas production; land surveying; oil prospecting; urban planning; computer programming; creation 
and maintenance of websites for others; geological prospecting; research in the field of cartographic products, land 
coverage maps and land registries; technical information and research provided by engineers relating to the presentation 
of images generated with the aid of satellites, in particular geographical images, geographical maps and topographical 
base maps consisting of images generated with the aid of satellites or antennas; technical information and research 
provided by engineers relating to the following products: images generated with the aid of satellites, in particular 
geographical images, geographical maps and topographical base maps consisting of images generated with the aid of 
satellites or antennas, design and development of computer software in the field of cartography; technical consultancy in 
the field of cartography; processing and evaluation of aerial or satellite images (monochromatic or multispectral) being a 
service for research institutes or for others; creation of maps and terrain sections, propagation localization of 
electromagnetic waves, in digital form being a service for research institutes or for others; processing and analysis 
relating to stereoscopic images; computer programming for industrial purposes, namely for the fire service, the police 
and the government, relating to operational systems, client management, installation management systems, geographical 
information systems, CAD systems, real-time display systems and mobile systems, and the configuration thereof, for use 
with suitable computer hardware; design and development of systems, apparatus and instruments for providing satellite 
communications and telecommunications; design and development of computer software and systems, computer 
infrastructures for operating satellite communications and telecommunications equipment, and for managing satellite 
communications and telecommunications; design and development of computer software, computer systems, computer 
infrastructures, communications and transmission apparatus, instruments, systems and infrastructures, all the aforesaid 
for use relating to news, information about weather, sporting events, business services and other information 
applications and internet applications; design and development of databases and user interfaces for managing interactive 
content; technical project management for information and internet applications; technical support, namely technological 
or engineering consultancy relating to the operation, management and maintenance of satellite communications and 
telecommunications apparatus and systems; technical support, namely technological or engineering consultancy relating 
to the operation, management and maintenance of satellite communications and telecommunications; technical support, 
namely technological or engineering consultancy relating to the operation, management and maintenance of information 
and Internet application systems; technical consultancy relating to computer software for information and Internet 
applications; computer services for data analysis; computer services relating to electronic data storage; rental of 
computer hardware, computer software and computer peripheral devices; maintenance and updating of computer 
software; creation and maintenance of websites; information and consultancy relating to all the aforesaid, included in this 
class; providing weather information; encryption, decryption and authentication of information, messages and data; 
updating and maintenance of computer software for databases; rental of data processing equipment and computers; 
technical design and planning of telecommunications equipment, IT services for apparatus for electronic warfare and for 
radar systems; development of online publications from Internet databases, namely interactive hosting to enable users to 
publish and use content and images online; installation, repair and maintenance of control stations (software) for mission 
preparation, mission execution and mission follow-up for manned and unmanned aircraft (hardware); computer-aided 
graphic design services; digitization of images; rental of measuring apparatus for testing the environment and measuring 
electromagnetic compatibility (EMC measurements) and services relating thereto.
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Priority claimed from 10/06/2019; Application No. : 018079750 ;European Union 

4535430    29/11/2019
[International Registration No. : 1531466]
Advokatbyrån Gulliksson AB

Emdalavägen 16 SE-220 07 Lund Sweden

Proposed to be Used
IR DIVISION
Cl.35;Business administration; business administration; business management; business management consulting.

Cl.37;Construction project management services; construction management services; construction information; 
construction; consultancy in the field of building construction; advisory services relating to asphalting; advisory services 
relating to the alteration of buildings; property development services [construction]; project management, coordination 
and supervision services relating to the construction of industrial, commercial and public buildings and installations; 
construction contracting services; care, repair, installation and maintenance services relating to industrial machinery, 
equipment and plants.

Cl.42;Technical engineering; technical research; technological consultation services; technological consultancy and 
preparation of reports relating to technological research; research relating to technology; industrial research; industrial 
testing; industrial design; development of industrial processes; information technology [it] consultancy; consultancy in 
the field of computer security; programming of electronic control systems; development of software, programming and 
implementation; energy auditing; consultancy in the field of energy-saving; geological prospecting; product design and 
development; graphic arts design; computer aided design services; design of lighting systems; calibration [measuring]; 
construction drafting.
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Priority claimed from 05/11/2019; Application No. : 018147347 ;European Union 

4535737    18/12/2019
[International Registration No. : 1531143]
Oriflame Cosmetics AG

c/o Oriflame Global Management AG, Bleicheplatz 3 CH-8200 Schaffhausen Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated conditioning and care preparations for application to the hair, scalp, skin and nails; shampoos; hair 
conditioner; soaps; perfumes; perfumery; eau de cologne; toilet waters; essential and herbal oils; cosmetics; make-up; 
make-up preparations; make-up removers; lipsticks; nail varnishes; nail varnish removers; eyeliner; mascara; non-
medicated toilet preparations; hair lotions; hair sprays and hair gels; preparations for use in the bath or shower; bath and 
shower oils, gels, creams and foams; face and body masks; face and body scrubs; facial washes; skin cleansers and 
hydrators; skin toners; skin moisturizers; blemish creams and blemish gels; deodorants; antiperspirants; shaving soaps; 
shaving creams; shaving gels; after-shave preparations; pre-shave preparations; talcum powders; toiletries; dentifrices; 
toothpastes; mouth washes; foot care preparations (non-medicated); cotton for cosmetic purposes; cotton wool, sticks, 
buds, swabs, puffs, balls and pads for cosmetic purposes; cotton wool in the form of wipes for cosmetic use; cotton puffs 
and pads impregnated with make-up removing preparations.

Cl.9;Eyewear; glasses and sunglasses; frames for glasses and sunglasses; lenses for glasses and sunglasses; straps, 
cords and chains for glasses and sunglasses; boxes (cases) for glasses and sunglasses; laptop cases; laptop bags; 
laptop covers and sleeves; mobile phone covers and cases; chargers; power packs (batteries); downloadable software 
and applications; application software; software applications delivered online through a web-browser or as a 
downloadable application or application delivered to any computing device including desktop, laptop and tablet 
computers as well as mobile devices; downloadable electronic publications; parts and fittings for all of the above goods.

Cl.14;Precious metals and their alloys; jewellery; precious stones; semi-precious stones; horological and chronometric 
instruments; clocks; watches; parts and fittings for all the above goods.

Cl.18;Leather and imitations of leather; trunks and travelling bags; travel cases; luggage; suitcases; holdalls; bags; 
handbags; shoulder bags; toiletry bags; carrying bags; rucksacks; backpacks; briefcases; satchels; beauty cases; 
garment bags and carriers; tie cases; notecases; document cases and document holders (carrying cases); credit card 
cases and holders; wallets; purses; umbrellas; parasols; walking sticks; shoulder belts of leather; parts and fittings for all 
the above goods.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 03/09/2019; Application No. : 2034597 ;Australia 

4535934    12/11/2019
[International Registration No. : 1534654]
Blackmores Limited

20 Jubilee Avenue Warriewood NSW 2102 Australia

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics and toiletries (non-medicated) for nails, hair and skin; non-medicated soaps; non-medicinal skincare 
products; non-medicinal preparations for the skin, containing vitamins, herbs, minerals, or essential oils; beauty masks; 
hand creams; oils, lotions and milks all for cosmetic and toiletry purposes for nails, hair and skin; essential oils.

Cl.5;Vitamins and vitamin supplements; minerals and mineral supplements; nutritional and dietary supplements; herbal 
remedies and unguents; pharmaceutical preparations; dietetic food and substances adapted for medical use; dietary 
protein supplements; dietetic supplements or nutritional additives; food supplements containing natural substances; 
carbohydrate-based dietary supplements; dietetic beverages adapted for medical purposes; nutritional meal 
replacements; powdered milk and powdered dairy products for medicinal, therapeutic, developmental, or nutritional 
purposes developed specially for infants; powdered milk and powdered dairy products for medicinal or therapeutic 
purposes developed specially for children, and the elderly; whey protein supplements; food protein supplements for 
human consumption consisting primarily of meat, fish, poultry, game, fruits, vegetables, eggs or milk products.

Cl.29;Food preparations with added proteins consisting primarily of meat, fish, poultry game, fruits, vegetables, eggs or 
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milk products; food preparations consisting primarily of meat, fish, poultry, game, fruits, vegetables, eggs or milk and 
containing nutritional and dietary supplements; whey; whey powder; dairy based beverages and powders; dairy products 
in powder form; milk and milk beverages; milk products; dried milk powder (other than for babies) in this class; powdered 
milk and powdered dairy products for developmental, or nutritional purposes developed specially for children and the 
elderly.

Cl.32;Mineral and aerated waters and other non-alcoholic drinks; fruit drinks and fruit juices including fruit based 
nutritional drinks and juices; vegetable drinks including vegetable based nutritional drinks; vegetable juices (beverages); 
fruit flavoured drinks; vegetable flavoured drinks; whey beverages; ades and punches; sports drinks; bottled drinking 
water; fruit juice concentrates; fruit and vegetable juice beverages in this class containing vitamins, minerals or other 
nutritional supplements.

Cl.44;Advisory services in relation to health; medical advisory services in relation to well-being; nutrition consultancy; 
nutritional advisory services; provision of information relating to nutrition; dietary advice; healthcare services relating to 
naturopathy; naturopathic advice; providing information online about medical services.
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Priority claimed from 07/10/2019; Application No. : 04/2019/017500 ;Philipines 

4536918    02/12/2019
[International Registration No. : 1535134]
MarCoPay Inc.

TDG inHub Bldg., AFPRSBS Industrial Park, Km. 12, East Service Rd. cor. C-5 Western Bicutan, Taguig City 1630 Metro Manila 
Philippines

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment and computers; computer programs; computer software in the form of an application 
for mobile devices and computers; software applications for use with mobile devices; software for processing electronic 
payments to and from others; and other apparatus and instruments for scientific or research purposes, audiovisual and 
information technology equipment, as well as safety and life-saving equipment.

Cl.36;Clearing and reconciling financial transactions via a global computer network; online banking services and 
financial services; credit card services, processing and transmission of bills and payments thereof, and providing 
insurance for financial transactions; funds transfer services; transmission of funds by electronic means for others; 
transfer of payments for others via the Internet; insurance and financial services; issuance of stored value cards, charge 
cards and debit cards and services rendered in financial and monetary affairs and insurance underwriting.

Cl.38;Computer aided transmission of information, data, documents, and images over the Internet.

Cl.42;Design and development of computer hardware and software; software as a service (SaaS); cloud computing; 
application service provider (ASP) services; quality assurance services; computer services relating to certification of 
business transactions and preparation of reports; computer security services for protection against illegal network 
access and services provided by persons, individually or collectively, in relation to the theoretical and practical aspects of 
complex fields of activities, namely by chemists, physicists, engineers and computer programmers.
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Priority claimed from 30/04/2019; Application No. : 018058424 ;European Union 

4536976    30/10/2019
[International Registration No. : 1536257]
Patrice LALLOUM

5 rue de la Convention F-93260 Les Lilas France

Proposed to be Used
IR DIVISION
Cl.9;Software (recorded programs); file sharing software; software communications for the electronic exchange of data, 
audio, and video content, images and graphics via computer, mobile, wireless and telecommunication networks; software 
for processing images, graphics, audio and video content and text; software intended to be used as an application 
programming interface (API); game software; computer software for electronic messaging; electronic messaging software 
platform; software for collecting, editing, organizing, modifying, uploading, downloading, accessing, storing, publishing, 
displaying, tracking, blogging, streaming, linking, sharing, transmitting, or otherwise providing information, texts, data, 
images, as well as audio, audiovisual and video content; data encryption software; software for analysis and retrieval of 
data.

Cl.38;Telecommunication and transmission services, namely, transmission and reception services for data, texts, 
messages, graphic illustrations, images, animations, audio and video content and information between Internet users, via 
computer networks and terminals; telecommunications; electronic exchange of voice, audio, video, graphic, text content 
and data via computer and telecommunication networks; instant messaging services; mobile telephone communication; 
provision of discussion rooms [chat] and Internet forums; provision of access to electronic, computer and online 
databases; audio and video broadcasting, multimedia and text services on computer and electronic communication 
networks, namely uploading, posting, marking and electronic transmission of audio and video data and data; provision of 
access to computer databases in the field of social networking; provision of telecommunication infrastructure for sharing 
blogs, photos, videos and other audiovisual material; provision of telecommunication facilities that enable the creation 
and updating of personal electronic Web pages featuring user-provided content; provision of online forums for 
communications relating to electronic games; communication services via mobile telephony; voice services by means of 
voice over Internet Protocol (VoIP); videoconferencing services; video conferencing services; audio teleconferences; 
provision of an online community forum that enables users to share and stream information, sound, video, news in real 
time, entertainment content or information to form virtual communities and participate in social networks; web messaging 
services; electronic exchange of voice, data, audio, video, text and graphics accessible via computer and 
telecommunication networks; encrypted electronic transmission and delivery of recovered data; provision of Internet 
connectivity services; provision of access to online electronic and interactive databases for user-defined content, third-
party content, photographs, video, audio, visual and audiovisual material in the field of general interest; provision of 
access to computer databases and online searchable databases in the fields of social networking, social introductions.

Cl.45;Social introduction services, online social networking, personal identification verification services (user 
investigations), registration of domain names on a global computer network for user identification; identification of 
individual information regarding identity (identity verification services).
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4537147    05/12/2019
[International Registration No. : 1536329]
Huawei Technologies Co., Ltd.

Huawei Administration Building, Bantian, Longgang District, Shenzhen 518129 Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Computer programs, recorded; computer software applications, downloadable; smartphone software applications, 
downloadable; electronic publications, downloadable; downloadable image files; cameras [photography]; camcorders; 
cases especially made for photographic apparatus and instruments; stands for photographic apparatus; viewfinders, 
photographic; selfie sticks [hand-held monopods]; bags for cameras and photographic equipment; computer peripheral 
devices; usb flash drives.

Cl.16;Posters; books; printed publications; magazines [periodicals]; albums; photographs (printed); photograph 
stands; calendars; note books; postcards.

Cl.41;Instruction services; organization of competitions [education or entertainment]; arranging and conducting of 
colloquiums; arranging and conducting of congresses; organization of exhibitions for cultural or educational purposes; 
arranging and conducting of symposiums; arranging and conducting of workshops [training]; publication of books; 
online publication of electronic books and journals; providing online electronic publications, not downloadable; 
production of radio and television programmes; television entertainment; photographic reporting.

11538



Trade Marks Journal No: 1956 ,   13/07/2020           Class 99 
 

 

4537149    20/12/2019
[International Registration No. : 1536326]
DONGGUAN JIASHENG ENTERPRISE CO., LTD

TongSha New Industrial Park, TongSha Community, DongCheng Street, DongGuan City GuangGong Province China

Proposed to be Used
IR DIVISION
Cl.3;Cleansing cream; detergent; non-slipping liquids for floors; peppermint oil (aromatic oil); cosmetics; animal 
bathing lotion (clean preparations without drugs); deodorant for pets; pet shower gel (free of medicine); deodorant for 
personal or animal use; animal cosmetics.

Cl.6;Iron belt; metal ropes; metal ring; metal key chain; chain for livestock; animal hanging bell; metal cage; dispensers 
for dog waste bags, fixed, of metal; traps for wild animals.

Cl.9;Electron cyclotron; electrical cables; fluorescent screen; remote control device; inspection mirror; semi-
conductors; fuse; electric switch; optical fibers.

Cl.18;Dog belt; animal collar; pet clothing; head-stalls; reins; leather leashes; bridoons; animal muzzle; animal coat; 
harness for animals.

Cl.20;Bed for domestic pets; domestic pet habitat box; domestic pets nest; kennel; pet cushion; dispensers for dog 
waste bags, fixed, not of metal; feed rack; scratching posts for cats; furniture; non metallic containers for storage and 
transportation.
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Cl.21;Drinking water tank; feed tank; poultry ring; mangers for animals; cage for domestic pets; pet litter boxes; litter 
boxes for pets; combs for animals; household or kitchen containers; ceramics for household purposes.

Cl.31;Fresh vegetables; animal feed; tree; grains [cereals]; natural flower; malt for brewing and distilling; aromatic sand 
[litter] for pets; live animals; nuts (fruits); plant seed.

Cl.35;Advertisement; display goods for the retail purpose in the communication media; display of goods; commercial 
window layout; auctioneering; provide online markets for buyers and sellers of goods and services; selling for others; 
purchase for others (purchase goods or services for other enterprises); providing business information through websites; 
business management services relating to franchising.

Cl.44;Animal breeding; animal cleanliness; pet cleaning; artificial insemination (for animals); veterinary assistance; 
gardening; beauty service; dietary nutrition guidance; sanatorium services; health counseling.
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Priority claimed from 19/06/2019; Application No. : 30 2019 108 021 ;Germany 

4537452    18/12/2019
[International Registration No. : 1536128]
Erich Utsch AG

Marienhütte 49 57080 Siegen Germany

Proposed to be Used
IR DIVISION
Cl.2;Lacquers [paints]; printing inks; protective coatings.

Cl.6;Metal hardware and small ironware; signs of metal; road signs, non-luminous and non-mechanical, of metal; 
vehicle number plates of metal; metal sheets and blanks for registration plates; metal license plate frames; identity plates 
of metal; nameplates of metal; metal nuts; safety closures of metal, in particular metal sleeves with snap fasteners; 
screws of metal; signs of aluminium; self-luminous vehicle registration plates of metal; metal frames for license plates 
with integrated lighting; license plate blanks of metal.

Cl.7;Die-stamping machines and presses and parts therefor, in particular punching and die-stamping tools [machine 
parts] and block die-stamping tools [machine parts]; hot die-stamping machines; stamping machines; stamp-removal 
machines for inspection tags; punching machines; rolling machines; printing machines; printing presses; printing rollers; 
press rollers; bending presses; sign making machines; paint stripping machines; machine tools; metalworking machines; 
tools, included in class 7, in particular embossing stamps; bending presses; engraving machines; smoothing presses; 
stamping machines; laminating machines [other than for office use], laser inscription machines; parts and fittings for all 
the aforesaid goods as far as included in class 7.

Cl.9;Electric signs; luminous and mechanical road signs; luminous signs; security tags; electronic tagging and 
identification systems, in particular RFID-based, namely consisting of electronic tagging means in the form of 
transponders or identification labels [machine-readable], electronic writing and reading implements for electronic tagging 
means and software suited therefor; transponder cards and chip cards; readers for transponder cards and chip cards; 
transponders in the form of disc-shaped labels [tags] with an integrated microchip for access systems and for 
identification purposes; programmable radio frequency identification apparatus [RFID], in particular transponders in the 
form of contact or non-contact chip cards with an integrated microchip for access systems and for identification 
purposes; transponders in the form of adhesive labels (tags) with an integrated microchip for access systems and for 
identification purposes; transponders in the form of contact or non-contact labels (tags) with an integrated microchip for 
applications preventing falsification and the identification of vehicle signs; encoding apparatus and reading apparatus, 
software applications for operating the aforesaid goods; electronic security documents [downloadable publications]; 
electronic tags; software for electronic identification systems; holograms for certification; registration plates with 
electronic displays; electronic frames for registration plates ("smart frames"); computers and computer software, 
designed for the actuation of machines and machine tools, in particular stamping machines, die-stamping machines, 
laminating machines, hot die-stamping machines, laser inscription machines.

Cl.11;Lighting devices for motor vehicle license plates.

Cl.17;Foils of plastics [semi-finished products] for the production of registration plates, in particular printed; foils of 
plastics [semi-finished products] for hot-foil printing machines.

Cl.19;Non-metal signs; non-metal road signs [non-luminous and non-mechanical].

Cl.20;Non-metal identity plates; non-metal motor vehicle registration plates; license plate frames, not of metal; security 
closures, not of metal, in particular non-metal sleeves with snap fasteners; plastic screws; sign boards of plastic; self-
luminous vehicle license plates, not of metal; non-metal frames for license plates with integrated lighting.

Cl.40;Treatment of materials in connection with the production of registration plates, namely labelling, printing, 
embossing, punching and laminating; labelling of films and signs with security features; engraving of seals; printing 
services; metal and plastic working (cutting, embossing).
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Cl.42;Engineering; computer programming services.
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Priority claimed from 17/12/2019; Application No. : 16718/2019 ;Switzerland 

4537562    20/12/2019
[International Registration No. : 1536092]
NOVARTIS AG

CH-4002 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.42;Providing medical and scientific research information in the field of pharmaceutical and clinical trials and studies.

Cl.44;Providing health information.
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Priority claimed from 20/05/2019; Application No. : 88438057 ;United States of America 

4538301    15/11/2019
[International Registration No. : 1535886]
C2Sense, Inc.

501 Massachusetts Avenue Cambridge MA 02139 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Encoded tags and labels used in the field of passive labeling for product authentication; encoded tags and labels 
consisting of combinations of molecules and materials with multiple physical or spectroscopic properties for use in the 
field of passive labeling for track and trace applications; encoded tags and labels consisting of combinations of 
molecules and materials for use in the field of passive labeling for supply chain management; encoded tags and labels 
consisting of combinations of molecules and materials for use in the field of passive labeling for environmental 
monitoring; encoded tags and labels consisting of combinations of molecules and materials for use in the field of passive 
labeling for shelf-life monitoring; gas-based detection system comprised of gas sensors for measuring gas concentration, 
optical detectors, wireless and wired controllers, and downloadable software for use in monitoring the system; 
downloadable computer software application for product authentication and supply chain management.

Cl.40;Treatment of items, namely, affixing or embedding product authentication or tracking security devices and 
materials in a wide variety of products; gas-based tagging, namely, embedding product authentication and tracking 
devices in products to protect against counterfeiting, tampering, and diversion.

Cl.42;Gas-based product authentication in the field of food and pharmaceuticals; gas-based tracking and locating, 
namely, providing temporary use of online non-downloadable software for inventory management using passive gas-
based or optical labeling technologies; gas-based environmental monitoring, namely, air quality monitoring; gas-based 
shelf-life monitoring, namely, providing an online non- downloadable computer platform which monitors inventory using 
passive labeling; providing a website featuring technology for product authentication and supply chain management; pill 
or tablet-level product authentication, namely, authenticating pharmaceuticals and supplements.
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Priority claimed from 11/06/2019; Application No. : 88468957 ;United States of America 

4538530    11/12/2019
[International Registration No. : 1536661]
Anixter-Real Estate, Inc

2301 Patriot Boulevard Glenview IL 60026 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Power distribution solutions in the nature of electrical power distribution units; thermal management solutions, 
namely, heat sinks for use in electronic components; mounting racks for telecommunication hardware and computer 
hardware; enclosures, namely, environmental enclosures in the nature of structures specially adapted to hold and protect 
cameras from outdoor elements and tampering, computer hard drive enclosures, and home networking hardware 
enclosures; connection cables, namely, data and network cables; electric wire and cable; technology solutions and 
applications for businesses, namely, office electrical power automation systems comprised of computer hardware, 
wireless and wired controllers, and downloadable software for automating voice, data, audio, lighting, HVAC, and 
security; telecommunications and data networking hardware, namely, devices for transporting and aggregating voice, 
data, and video communications across multiple network infrastructures; amenity systems in the nature of keyless entry 
systems, namely, electronic programmable keyless activation unlocking system comprised of a microprocessor, signal 
detector and signal emitter.

Cl.37;Power distribution solutions in the nature of consulting on the installation, repair, and maintenance of power 
distribution machines and apparatus.

Cl.42;Testing, analysis and evaluation of network infrastructure and network infrastructure components; testing, 
analysis and evaluation of data and network cable and structured cabling systems performance; assurance program, 
namely, testing, analysis and evaluation of products of others to assure compliance performance exceeding industry 
standards; testing, analysis and evaluation of business technologies and applications for others to assure compliance 
with industry standards; computer security and technical consulting in the field of cybersecurity, power and technology 
infrastructure; engineering services, namely the design of cybersecurity, power and technology infrastructure; design 
and development of thermal management solutions, namely, design and development of thermal management systems 
and technologies for heating, cooling, and ventilation; design and development of technology solutions and applications 
for businesses, namely, design and development of office electrical power automation systems comprised of computer 
hardware, wireless and wired controllers, and downloadable software for automating voice, data, audio, lighting, HVAC, 
and security.
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Priority claimed from 03/12/2019; Application No. : 30 2019 115 725 ;Germany 

4538619    19/12/2019
[International Registration No. : 1534816]
IDT Biologika GmbH

Am Pharmapark 06861 Dessau-Roßlau Germany

Proposed to be Used
IR DIVISION
Cl.5;Medical preparations; veterinary preparations; biotechnological preparations for medical and veterinary use; 
sanitary preparations for medical purposes; dietetic foods adapted for medical purposes; dietary supplements for human 
beings and animals; disinfectants; preparations for destroying noxious animals; fungicides.

Cl.40;Contract manufacturing of pharmaceutical and veterinary preparations, biotechnological preparations for medical 
and veterinary purposes, sanitary preparations for medical purposes, dietetic foods adapted for medical purposes, dietary 
supplements for human beings and animals, disinfectants, preparations for destroying noxious animals and fungicides 
for third parties.

Cl.42;Scientific and technological services; medical, pharmaceutical and veterinary research services; product 
research and development; natural science services; research relating to biotechnology; biological and biotechnological 
development services; industrial analysis and research services.
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4538652    26/12/2019
[International Registration No. : 1535071]
Vybor-OBD LLC

Vladimira Nevskogo St., 19, office 5, Voronezh RU-394088 Voronezhskaya oblast Russian Federation

Proposed to be Used
IR DIVISION
Cl.19;Beams, not of metal; girders, not of metal; concrete; prefabricated houses [kits], not of metal; framework, not of 
metal; buildings, not of metal, namely volumetric building blocks; stringers [parts of staircases], not of metal; building 
materials, not of metal; wainscotting, not of metal; building panels, not of metal; partitions, not of metal; lintels, not of 
metal; casement windows, not of metal; cement slabs; tile floorings, not of metal; slabs, not of metal, for building; 
cement; clinker ballast; concrete building elements.

Cl.35;Sale of the claimed goods (terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) of the 
Regulations).

Cl.37;Construction; building construction supervision; paper hanging; wallpapering; painting, interior and exterior; 
carpentry services; plastering; quarrying services; installation of doors and windows; elevator installation and repair; lift 
installation and repair; heating equipment installation and repair.

Cl.40;Welding services.
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Priority claimed from 19/11/2019; Application No. : 559950 ;Czech Republic 

4551550    27/11/2019
[International Registration No. : 1534411]
Ševcík Ladislav

Trešnová 12 CZ-460 14 Liberec, Liberec XIV-Ruprechtice Czech Republic

Proposed to be Used
IR DIVISION
Cl.21;Decorative art glass products, glass goblets and chalices, glass mosaics, glasses (receptacles), mirror glass, cut 
glass, polished glass, coloured glass, sandblasted glass, painted and engraved glass, decorative objects made of glass, 
blown glass, glass figurines.

Cl.40;Processing of material, namely superficial fining and processing of glass, glass surface finishing, glass 
polishing, glass etching, glass cutting, metal coating of glass, glass painting, glass frosting, glass sandblasting, glass 
engraving, glass casting.
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Priority claimed from 18/07/2019; Application No. : 018096689 ;European Union 

4551666    16/12/2019
[International Registration No. : 1533635]
ORHAN GUNESER

Am Ehlenberg nr. 24 65428 Russelsheim Germany

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business administration; except services for providing food and drink, temporary accommodation, 
and advertising in connection therewith.

Cl.42;Industrial analysis and research services; scientific and technological services; technological research; scientific 
services and design relating thereto; technological services and design relating thereto; scientific research; software 
design and development; design and development of computer hardware.
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APPL 
NO

CORRIGENDA DESCRIPTION  

1609891 1609891 - (1644-0) The partner name added as per TM-1 and user date corrected as per 
TM-1 

 
 

11550



Trade Marks Journal No: 1956 ,   13/07/2020  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

411410 450594 614722 858056 890335

1328046 1362632 1371930 1371931 1371932

1371933 1863946 1981836 1981838 2622515

2952483 3218841 3224980 3233676 3307288

3317889 3321356 3322302 3349036 3350301

3373455 3377568 3389773 3434473 3468481

3477808 3512710 3704459 3709287 3727293

3912639 3912640 3912641 4016104 4060377

4276273
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Following Trade Marks Registration Renewed for a Period Of Ten Years  

APPL NO 
120236 

CLASS 
1  

RENEWAL DATE
22/03/2010 

164977 30 15/07/2020

165055 9 21/07/2020

165778 3 14/09/2020

165779 3 14/09/2020

202183 9 01/05/2020

202184 11 01/05/2020

202297 5 06/05/2020

203724 9 21/07/2020

203725 7 21/07/2020

249144 29 09/05/2020

250060 11 21/06/2020

250262 26 03/07/2020

250263 26 03/07/2020

251515 9 05/09/2020

302412 29 27/01/2020

306174 5 09/06/2020

306615 23 01/07/2020

307461 24 06/08/2020

307593 5 12/08/2020

383708 12 30/11/2019

390006 5 14/05/2020

390093 7 17/05/2020

390325 29 22/05/2020

390326 29 22/05/2020

390327 30 22/05/2020

390328 31 22/05/2020

390329 32 22/05/2020

391723 7 15/06/2020

392447 5 01/07/2020

392448 24 01/07/2020

392718 5 06/07/2020

392906 5 12/07/2020

393092 7 16/07/2020

394376 5 21/08/2020

396133 5 07/10/2020

494141 3 11/07/2019

499935 7 26/10/2019

508188 5 05/04/2020

510821 21 25/05/2020

510822 21 25/05/2020
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512808 28 03/07/2020

512871 30 04/07/2020

512872 30 04/07/2020

512939 21 05/07/2020

512941 18 05/07/2020

512987 9 05/07/2020

512995 12 05/07/2020

513053 5 07/07/2020

513186 9 10/07/2020

513508 5 18/07/2020

513516 30 18/07/2020

513989 9 27/07/2020

515998 3 31/08/2020

516911 11 18/09/2020

519104 25 30/10/2009

521433 3 18/12/2020

537686 12 01/10/2020

538925 33 26/10/2020

538927 33 26/10/2020

538981 33 29/10/2020

542490 25 26/12/2020

575490 34 18/06/2012

575500 33 18/06/2012

575503 32 18/06/2012

575506 33 18/06/2012

575723 31 22/06/2012

576037 5 26/06/2012

576124 3 29/06/2012

576127 3 29/06/2012

576705 29 08/07/2012

577851 3 24/07/2012

581917 5 25/09/2012

585713 29 26/11/2012

590485 34 10/02/2020

591064 12 17/02/2020

608858 11 07/10/2020

610722 5 29/10/2020

627471 30 06/05/2021

631119 6 15/06/2011
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670642 1 27/06/2012

671646 29 03/07/2012

671646 29 03/07/2012

693724 16 08/01/2020

707830 6 19/06/2020

709463 25 12/07/2020

709529 5 15/07/2020

709666 16 16/07/2020

711879 25 01/08/2020

713003 5 09/08/2020

808977 32 06/07/2018

878115 30 24/09/2009

884577 7 01/11/2019

884589 7 01/11/2019

892592 25 20/12/2019

897860 10 14/01/2020

902757 25 10/02/2020

904999 34 21/02/2020

905001 34 21/02/2020

915601 11 03/04/2020

917575 5 12/04/2020

919850 24 24/04/2020

920053 3 24/04/2020

921063 3 27/04/2020

922119 5 02/05/2020

924994 7 15/05/2020

925200 26 16/05/2020

925869 5 19/05/2020

927141 25 24/05/2020

927436 7 26/05/2020

927779 25 29/05/2020

928397 17 30/05/2020

928696 5 31/05/2020

929049 17 01/06/2020

931251 24 12/06/2020

931252 24 12/06/2020

931254 24 12/06/2020

931847 16 14/06/2020

932083 34 14/06/2020
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933245 9 20/06/2020

934598 9 26/06/2020

934652 7 26/06/2020

934653 9 26/06/2020

934654 11 26/06/2020

934655 21 26/06/2020

934703 12 26/06/2020

934704 4 26/06/2020

935025 30 27/06/2020

935124 31 27/06/2020

935221 34 27/06/2020

935583 7 29/06/2020

935584 21 29/06/2020

935588 11 29/06/2020

935722 9 30/06/2020

935726 4 30/06/2020

935727 4 30/06/2020

935728 7 30/06/2020

935729 7 30/06/2020

935866 34 30/06/2020

935867 31 30/06/2020

935930 31 30/06/2020

935931 34 30/06/2020

935938 16 30/06/2020

935939 9 30/06/2020

936034 16 30/06/2020

936035 28 30/06/2020

936102 5 03/07/2020

936167 17 03/07/2020

936419 5 03/07/2020

936556 25 04/07/2020

936651 16 04/07/2020

936892 31 05/07/2020

936950 16 05/07/2020

936951 9 05/07/2020

936954 16 05/07/2020

937002 5 05/07/2020

937003 5 05/07/2020

937334 5 07/07/2020
 
 

 

11555



Trade Marks Journal No: 1956 ,   13/07/2020  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
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937782 14 07/07/2020

937854 30 10/07/2020

938228 1 10/07/2020

938230 3 10/07/2020

938232 5 10/07/2020

938233 6 10/07/2020

938234 7 10/07/2020

938235 8 10/07/2020

938236 9 10/07/2020

938237 10 10/07/2020

938238 11 10/07/2020

938239 12 10/07/2020

938240 13 10/07/2020

938241 14 10/07/2020

938242 15 10/07/2020

938243 16 10/07/2020

938244 17 10/07/2020

938246 19 10/07/2020

938247 20 10/07/2020

938248 21 10/07/2020

938249 22 10/07/2020

938250 23 10/07/2020

938251 24 10/07/2020

938252 25 10/07/2020

938253 26 10/07/2020

938254 27 10/07/2020

938255 28 10/07/2020

938256 29 10/07/2020

938257 30 10/07/2020

938258 31 10/07/2020

938259 32 10/07/2020

938260 33 10/07/2020

938261 34 10/07/2020

938262 1 10/07/2020

938263 2 10/07/2020

938266 5 10/07/2020

938267 6 10/07/2020

938268 7 07/10/2020

938269 8 10/07/2020
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938270 9 10/07/2020

938271 10 10/07/2020

938272 11 10/07/2020

938273 12 10/07/2020

938275 14 10/07/2020

938279 18 10/07/2020

938280 19 10/07/2020

938281 20 10/07/2020

938282 21 10/07/2020

938284 23 10/07/2020

938285 24 10/07/2030

938285 24 10/07/2030

938287 26 10/07/2020

938288 27 10/07/2020

938289 28 10/07/2020

938290 29 10/07/2020

938292 31 10/07/2020

938294 33 10/07/2020

938295 34 10/07/2020

938298 3 10/07/2020

938299 4 10/07/2020

938300 5 10/07/2020

938301 6 10/07/2020

938302 7 10/07/2020

938303 8 10/07/2020

938305 10 10/07/2030

938305 10 10/07/2030

938306 11 10/07/2020

938307 12 10/07/2020

938308 13 10/07/2020

938309 14 10/07/2020

938311 16 10/07/2020

938312 17 10/07/2020

938313 18 10/07/2020

938314 19 10/07/2020

938315 20 10/07/2020

938316 21 10/07/2020

938317 22 10/07/2020

938318 23 10/07/2020
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938319 24 10/07/2020

938320 25 10/07/2020

938321 26 10/07/2020

938322 27 10/07/2020

938323 28 10/07/2020

938324 29 10/07/2020

938326 31 10/07/2020

938327 32 10/07/2020

938329 34 10/07/2020

938354 24 11/07/2020

938355 24 11/07/2020

938356 24 11/07/2020

938357 24 11/07/2020

938358 24 11/07/2020

938359 24 11/07/2020

938361 24 11/07/2020

938362 24 11/07/2020

938363 24 11/07/2020

938364 24 11/07/2020

938365 24 11/07/2020

938366 24 11/07/2020

938411 24 11/07/2020

938429 29 11/07/2020

938469 12 11/07/2020

938470 17 11/07/2020

939013 5 13/07/2020

939194 24 14/07/2020

939195 24 14/07/2020

939341 1 14/07/2020

939342 1 14/07/2020

939412 25 14/07/2020

939713 30 17/07/2020

939746 25 17/07/2020

939771 5 17/07/2020

939772 5 17/07/2020

939773 5 17/07/2010

939774 1 17/07/2020

939775 5 17/07/2020

939776 1 17/07/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
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939778 1 17/07/2020

939779 5 17/07/2020

939780 5 17/07/2020

939781 1 17/07/2020

939782 5 17/07/2020

939847 24 17/07/2020

939950 5 18/07/2020

940035 9 18/07/2020

940067 9 18/07/2020

941241 5 21/07/2020

941245 24 21/07/2020

941246 24 21/07/2020

941248 24 21/07/2020

941249 24 21/07/2020

941250 24 21/07/2020

941251 24 21/07/2020

941252 24 21/07/2020

941254 24 21/07/2020

941443 7 21/07/2020

942009 5 24/07/2020

942011 5 24/07/2020

942284 5 25/07/2020

942285 5 25/07/2020

942286 5 25/07/2020

942288 5 25/07/2020

942289 5 25/07/2020

942290 5 25/07/2020

942426 5 26/07/2020

942427 5 26/07/2020

942428 5 26/07/2020

942450 9 26/07/2020

942567 24 26/07/2020

942568 24 26/07/2020

942569 24 26/07/2020

942570 24 26/07/2020

942572 24 26/07/2020

942573 24 26/07/2020

942574 24 26/07/2020

942575 24 26/07/2020
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942576 24 26/07/2020

942577 24 26/07/2020

942946 30 27/07/2020

943032 16 27/07/2020

943033 19 27/07/2020

943105 5 27/07/2020

943109 5 27/07/2020

943111 5 27/07/2020

943112 5 27/07/2020

943383 7 28/07/2020

943384 12 28/07/2020

943527 31 28/07/2020

943878 5 31/07/2020

943961 3 31/07/2020

946612 24 09/08/2020

947471 5 14/08/2020

947472 5 14/08/2020

947473 5 14/08/2020

949037 25 21/08/2020

949346 3 22/08/2020

949347 5 22/08/2020

949350 5 22/08/2020

949351 3 22/08/2020

949913 21 24/08/2020

949914 9 24/08/2020

949915 12 24/08/2020

949916 11 24/08/2020

949917 18 24/08/2020

949918 25 24/08/2020

949919 27 24/08/2020

949920 17 24/08/2020

949921 31 24/08/2020

949922 1 24/08/2020

949923 6 24/08/2020

949924 5 24/08/2020

949925 4 24/08/2020

949926 3 24/08/2020

949927 8 24/08/2020

949935 5 24/08/2020
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APPL NO CLASS RENEWAL DATE

950675 5 28/08/2020

950684 5 28/08/2020

950691 5 28/08/2020

951283 34 30/08/2020

952941 7 01/09/2020

953813 1 06/09/2020

953815 3 06/09/2020

953816 5 06/09/2020

953817 30 06/09/2020

955087 9 11/09/2020

955300 7 12/09/2020

957400 9 19/09/2020

957478 9 20/09/2020

957864 12 21/09/2020

957865 12 21/09/2020

957866 12 21/09/2020

957867 12 21/09/2020

957868 12 21/09/2020

958933 29 26/09/2020

960823 3 04/10/2020

965287 29 20/10/2020

966596 3 25/10/2020

967872 9 02/11/2020

968390 25 06/11/2020

969246 9 09/11/2020

969768 4 10/11/2020

971115 5 16/11/2020

971117 5 16/11/2020

971698 19 20/11/2020

972234 6 22/11/2020

972928 3 24/11/2020

972931 3 24/11/2020

973206 16 27/11/2020

973966 8 29/11/2020

973967 3 29/11/2020

973968 7 29/11/2020

979426 9 26/12/2020

979428 10 26/12/2020

983937 9 15/01/2021
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985038 19 19/01/2021

986517 7 29/01/2021

990088 9 14/02/2021

990705 3 16/02/2021

991644 5 22/02/2021

993096 3 27/02/2021

994379 9 05/03/2021

999983 7 28/03/2021

1002900 5 11/04/2021

1003587 5 16/04/2021

1005460 17 25/04/2021

1007767 6 08/05/2021

1008116 3 08/05/2021

1009328 30 14/05/2021

1011001 19 21/05/2021

1012003 24 25/05/2021

1013231 5 31/05/2021

1016221 11 12/06/2021

1017552 5 18/06/2021

1017909 5 19/06/2021

1019067 7 21/06/2021

1019068 7 21/06/2021

1020415 5 26/06/2021

1021040 5 27/06/2021

1021278 30 28/06/2021

1021281 30 28/06/2021

1021282 30 28/06/2021

1021396 5 28/06/2021

1021399 5 28/06/2021

1021400 5 28/06/2021

1021401 5 28/06/2021

1022495 9 02/07/2011

1074400 12 17/01/2012

1075078 20 22/01/2012

1092183 30 04/04/2012

1097660 16 23/04/2012

1104347 9 14/05/2012

1104387 5 14/05/2012

1106368 5 23/05/2012
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1107275 3 27/05/2012

1108940 6 03/06/2012

1109646 25 06/06/2012

1110082 3 07/06/2012

1110514 5 10/06/2012

1110518 5 10/06/2012

1110759 9 11/06/2012

1111048 11 12/06/2012

1111148 9 06/12/2012

1111149 14 12/06/2012

1111150 16 12/06/2012 14:11:24

1111151 18 12/06/2012

1111152 25 12/06/2012

1111312 19 13/06/2012

1111313 19 13/06/2012

1111341 31 13/06/2012

1112099 21 17/06/2012 14:29:24

1112106 31 17/06/2012

1112115 31 17/06/2012

1112116 31 17/06/2012

1112736 25 19/06/2012

1112943 16 20/06/2012

1113074 5 20/06/2012

1113373 28 21/06/2012

1113415 5 21/06/2012

1113556 9 24/06/2012

1113866 3 24/06/2012

1114318 11 26/06/2012

1114538 7 27/06/2012

1114652 16 27/06/2012

1114772 25 27/06/2012 16:14:40

1114793 9 28/06/2012

1114794 11 28/06/2012

1114893 5 28/06/2012

1114894 5 28/06/2012

1115006 5 28/06/2012

1115020 5 28/06/2012

1115048 30 28/06/2012 14:24:11

1115049 30 28/06/2012 14:24:11
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1115053 31 28/06/2012

1115054 31 28/06/2012

1115182 22 28/06/2012

1115441 30 01/07/2012

1115693 19 01/07/2012

1115947 19 02/07/2012

1115969 34 02/07/2012

1115972 34 02/07/2012

1116681 5 05/07/2012

1116682 5 05/07/2012

1116683 5 05/07/2012

1116684 5 05/07/2012

1117116 16 08/07/2012

1117292 5 08/07/2012

1117293 5 08/07/2012

1117294 5 08/07/2012

1117295 5 08/07/2012

1117396 6 09/07/2012

1118664 5 15/07/2012

1118973 28 16/07/2012

1119072 9 16/07/2012

1119534 9 17/07/2012

1120148 34 19/07/2012

1120149 34 19/07/2012 15:57:35

1120186 31 22/07/2012

1120385 11 22/07/2012

1121004 11 24/07/2012

1121656 5 26/07/2012

1123404 29 01/08/2012

1123531 28 02/08/2012

1125667 29 12/08/2012

1125680 16 12/08/2012

1129550 9 28/08/2012

1129680 11 28/08/2012

1129877 29 29/08/2012

1130650 6 03/09/2012

1135534 8 23/09/2012

1135714 5 23/09/2012

1140249 30 01/10/2012
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1141273 30 07/10/2012

1141277 29 07/10/2012

1141279 29 07/10/2012

1143280 30 16/10/2012

1144742 12 18/10/2012

1146240 25 25/10/2012

1146241 6 25/10/2012

1146448 9 25/10/2012

1149865 12 11/11/2012

1149866 12 11/11/2012

1151905 6 20/11/2012

1154616 6 28/11/2012

1156808 7 10/12/2012

1158555 11 13/12/2012

1159378 16 17/12/2012

1159379 24 17/12/2012

1159380 25 17/12/2012

1159614 6 18/12/2012

1160019 30 19/12/2012

1160020 30 19/12/2012 14:02:00

1160023 29 19/12/2012

1160025 29 19/12/2012 14:02:00

1160026 29 19/12/2012

1160154 29 20/12/2012

1160904 16 23/12/2012

1160905 24 23/12/2012

1160906 25 23/12/2012

1160907 16 23/12/2012

1160908 24 23/12/2012

1160909 25 23/12/2012

1161017 11 24/12/2012

1161018 11 24/12/2012

1161020 7 24/12/2012

1161024 25 24/12/2012

1355982 5 09/05/2015

1355983 5 09/05/2015

1833871 41 29/06/2019

1833872 41 29/06/2019

1836665 12 06/07/2019
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1836698 42 06/07/2019

1837346 8 07/07/2019

1837429 35 07/07/2019

1845077 29 29/07/2019

1851313 3 17/08/2019

1852524 30 20/08/2019

1852910 16 21/08/2019

1855455 29 27/08/2019

1856384 5 31/08/2019

1861202 1 10/09/2019

1861319 9 11/09/2019

1863615 11 17/09/2019

1865716 25 23/09/2019

1882759 43 10/11/2019

1886377 7 19/11/2019

1886940 18 20/11/2019

1886942 18 20/11/2019

1890265 32 01/12/2019

1893176 35 08/12/2019

1893177 11 08/12/2019

1897271 3 17/12/2019

1900370 6 23/12/2019

1901738 31 29/12/2019

1901739 33 29/12/2019

1901740 34 29/12/2019

1901745 32 29/12/2019

1901746 33 29/12/2019

1901749 32 29/12/2019

1901752 2 29/12/2019

1901756 31 29/12/2019

1902370 29 30/12/2019

1903268 3 31/12/2019

1903269 3 31/12/2019

1903427 25 31/12/2019

1903428 35 31/12/2019

1905985 5 06/01/2020

1907385 3 11/01/2020

1907386 8 11/01/2020

1911567 25 20/01/2020
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1914519 44 28/01/2020

1918172 33 05/02/2020

1924118 34 18/02/2020

1926546 35 23/02/2020

1929915 42 03/03/2020

1930356 41 04/03/2020

1931948 33 08/03/2020

1932039 12 08/03/2020

1932040 12 08/03/2020

1932999 5 09/03/2020

1937446 9 17/03/2020

1942188 1 26/03/2020

1943458 41 30/03/2020

1943528 3 30/03/2020

1944730 25 01/04/2020

1945504 41 05/04/2020

1946844 31 06/04/2020

1946845 34 06/04/2020

1947368 19 07/04/2020

1948453 7 09/04/2020

1949109 11 12/04/2020

1949243 8 12/04/2020

1949246 41 12/04/2020

1949630 1 13/04/2020

1949631 1 13/04/2020

1949632 16 13/04/2020

1949633 16 13/04/2020

1950295 3 15/04/2020

1950296 16 15/04/2020

1950297 5 15/04/2020

1950298 35 15/04/2020

1950299 44 15/04/2020

1950941 5 16/04/2020

1950942 5 16/04/2020

1950943 5 16/04/2020

1951023 3 16/04/2020

1951890 5 19/04/2020

1952361 35 19/04/2020

1952867 9 20/04/2020
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1953655 3 20/04/2020

1953659 3 20/04/2020

1954313 24 21/04/2020

1955231 32 23/04/2020

1955233 32 23/04/2020

1955238 16 23/04/2020

1956087 9 26/04/2020

1956088 9 26/04/2020

1957998 16 29/04/2020

1958160 35 29/04/2020

1958645 5 30/04/2020

1958757 7 30/04/2020

1958839 16 30/04/2020

1959309 5 03/05/2020

1959448 3 03/05/2020

1959449 3 03/05/2020

1961608 24 06/05/2020

1961972 43 07/05/2020

1961973 43 07/05/2020

1962250 20 07/05/2020

1962438 14 07/05/2020

1962445 35 07/05/2020

1962817 3 10/05/2020

1963211 10 10/05/2020

1963623 37 11/05/2020

1964342 31 12/05/2020

1964839 5 13/05/2020

1964840 5 13/05/2020

1964841 5 13/05/2020

1964842 5 13/05/2020

1964843 5 13/05/2020

1964870 5 13/05/2020

1964872 5 13/05/2020

1965353 25 14/05/2020

1967151 45 18/05/2020

1967241 30 18/05/2020

1967886 16 19/05/2020

1970552 29 25/05/2020

1970585 34 25/05/2020
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1970658 26 25/05/2020

1970662 41 25/05/2020

1971165 12 26/05/2020

1971530 5 26/05/2020

1971531 5 26/05/2020

1971533 10 26/05/2020

1972852 12 31/05/2020

1973337 35 01/06/2020

1973372 35 01/06/2020

1973552 11 01/06/2020

1974061 35 02/06/2020

1974458 16 02/06/2020

1974466 29 02/06/2020

1974550 43 03/06/2020

1975916 16 07/06/2020

1976077 30 07/06/2020

1976078 30 07/06/2020

1976079 30 07/06/2020

1976438 5 08/06/2020

1978356 5 11/06/2020

1979162 41 14/06/2020

1979526 14 14/06/2020

1979566 9 14/06/2020

1979579 6 14/06/2020

1979643 11 14/06/2020

1980912 1 17/06/2020

1981140 41 17/06/2020

1981141 41 17/06/2020

1981142 41 17/06/2020

1981625 34 18/06/2020

1982903 1 22/06/2020

1984397 35 24/06/2020

1984420 38 24/06/2020

1984472 35 24/06/2020

1984722 31 25/06/2020

1984819 5 25/06/2020

1985265 5 25/06/2020

1985275 35 25/06/2020

1985460 11 28/06/2020
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1985461 19 28/06/2020

1985597 25 28/06/2020

1985682 3 28/06/2020

1985706 12 28/06/2020

1985719 43 28/06/2020

1985757 36 28/06/2020

1985758 36 28/06/2020

1985805 19 28/06/2020

1985806 37 28/06/2020

1985860 99 28/06/2020

1985942 14 28/06/2020

1985944 5 28/06/2020

1986076 41 28/06/2020

1986342 35 29/06/2020

1986356 5 29/06/2020

1986445 35 29/06/2020

1986446 7 29/06/2020

1986447 16 29/06/2020

1986480 35 29/06/2020

1986504 5 29/06/2020

1986596 11 29/06/2020

1986634 3 29/06/2020

1986668 30 29/06/2020

1986682 5 29/06/2020

1986684 5 29/06/2020

1986686 5 29/06/2020

1986688 5 29/06/2020

1986821 12 29/06/2020

1986822 7 29/06/2020

1986823 6 29/06/2020

1986824 8 29/06/2020

1986831 35 29/06/2020

1986855 20 29/06/2020

1986856 13 29/06/2020

1986863 9 29/06/2020

1986964 25 30/06/2020

1986965 25 30/06/2020

1986966 25 30/06/2020

1987033 30 30/06/2020
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1987039 29 30/06/2020

1987114 30 30/06/2020

1987116 5 30/06/2020

1987134 14 30/06/2020

1987247 35 30/06/2020

1987290 44 30/06/2020

1987331 99 30/06/2020

1987345 17 30/06/2020

1987362 34 30/06/2020

1987363 34 30/06/2020

1987364 34 30/06/2020

1987365 34 30/06/2020

1987393 5 30/06/2020

1987395 5 30/06/2020

1987396 5 30/06/2020

1987397 5 30/06/2020

1987399 34 30/06/2020

1987432 42 30/06/2020

1987435 12 30/06/2020

1987439 5 30/06/2020

1987441 5 30/06/2020

1987442 5 30/06/2020

1987447 8 30/06/2020

1987480 31 30/06/2020

1987519 44 30/06/2020

1987550 29 01/07/2020

1987551 30 01/07/2020

1987621 10 01/07/2020

1987623 10 01/07/2020

1987624 3 01/07/2020

1987657 5 01/07/2020

1987684 7 01/07/2020

1987685 9 01/07/2020

1987686 12 01/07/2020

1987687 7 01/07/2020

1987688 9 01/07/2020

1987689 12 01/07/2020

1987697 9 01/07/2020

1987720 5 01/07/2020
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1987728 17 01/07/2020

1987748 3 01/07/2020

1987755 35 01/07/2020

1987827 9 01/07/2020

1987831 16 01/07/2020

1987838 19 01/07/2020

1987839 35 01/07/2020

1987840 37 01/07/2020

1987862 9 01/07/2020

1987863 11 01/07/2020

1987882 31 01/07/2020

1987931 7 01/07/2020

1987936 35 01/07/2020

1987938 25 01/07/2020

1987939 25 01/07/2020

1987994 5 02/07/2020

1987996 5 02/07/2020

1988001 7 02/07/2020

1988002 11 02/07/2020

1988014 7 02/07/2020

1988048 3 02/07/2020

1988049 3 02/07/2020

1988068 14 02/07/2020

1988080 44 02/07/2020

1988090 16 02/07/2020

1988099 31 02/07/2020

1988100 31 02/07/2020

1988118 29 02/07/2020

1988119 35 02/07/2020

1988125 17 02/07/2020

1988140 21 02/07/2020

1988187 5 02/07/2020

1988188 3 02/07/2020

1988189 5 02/07/2020

1988191 30 02/07/2020

1988193 32 02/07/2020

1988275 32 02/07/2020

1988322 99 02/07/2020

1988323 99 02/07/2020
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1988376 99 02/07/2020

1988508 25 02/07/2020

1988578 30 02/07/2020

1988579 29 02/07/2020

1988580 33 02/07/2020

1988581 32 02/07/2020

1988602 10 02/07/2020

1988603 10 02/07/2020

1988634 5 02/07/2020

1988650 22 02/07/2020

1988665 14 02/07/2020

1988666 14 02/07/2020

1988667 14 02/07/2020

1988695 19 02/07/2020

1988706 34 02/07/2020

1988729 9 02/07/2020

1988736 5 02/07/2020

1988745 30 02/07/2020

1988766 16 02/07/2020

1988767 16 02/07/2020

1988781 25 02/07/2020

1988871 29 05/07/2020

1988900 1 05/07/2020

1988901 1 05/07/2020

1988998 30 05/07/2020

1989093 44 05/07/2020

1989111 11 05/07/2020

1989249 25 05/07/2020

1989250 25 05/07/2020

1989489 4 06/07/2020

1989561 35 06/07/2020

1989575 3 06/07/2020

1989596 39 06/07/2020

1989627 9 06/07/2020

1989640 10 06/07/2020

1989641 10 06/07/2020

1989772 7 06/07/2020

1989805 10 06/07/2020

1989807 99 06/07/2020
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1990127 9 07/07/2020

1990137 44 07/07/2020

1990142 44 07/07/2020

1990375 99 07/07/2020

1990397 43 07/07/2020

1990464 31 08/07/2020

1990467 43 08/07/2020

1990474 43 08/07/2020

1990475 43 08/07/2020

1990476 43 08/07/2020

1990586 36 08/07/2020

1990593 41 08/07/2020

1990612 30 08/07/2020

1990644 99 08/07/2020

1990645 99 08/07/2020

1990650 5 08/07/2020

1990651 5 08/07/2020

1990666 5 08/07/2020

1990704 5 08/07/2020

1990793 11 08/07/2020

1990864 42 08/07/2020

1990865 42 08/07/2020

1990866 42 08/07/2020

1990893 33 08/07/2020

1990894 33 08/07/2020

1990923 41 08/07/2020

1990924 45 08/07/2020

1990960 99 08/07/2020

1990966 33 08/07/2020

1990970 42 08/07/2020

1991182 35 09/07/2020

1991292 5 09/07/2020

1991440 9 09/07/2020

1991826 42 12/07/2020

1991827 42 12/07/2020

1991828 42 12/07/2020

1991829 42 12/07/2020

1991983 5 12/07/2020

1992116 6 12/07/2020
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1992117 10 12/07/2020

1992118 11 12/07/2020

1992119 16 12/07/2020

1992120 20 12/07/2020

1992121 32 12/07/2020

1992122 35 12/07/2020

1992123 37 12/07/2020

1992228 30 13/07/2020

1992235 5 13/07/2020

1992326 5 13/07/2020

1992336 11 13/07/2020

1992525 43 13/07/2020

1992589 5 13/07/2020

1992608 11 13/07/2020

1992613 11 13/07/2020

1992614 19 13/07/2020

1992676 7 13/07/2020

1992677 7 13/07/2020

1992833 17 13/07/2020

1993055 99 13/07/2020

1993185 44 14/07/2020

1993314 31 14/07/2020

1993848 43 15/07/2020

1993852 43 15/07/2020

1993897 5 15/07/2020

1993903 5 15/07/2020

1993904 5 15/07/2020

1993952 6 15/07/2020

1994120 37 15/07/2020

1994121 42 15/07/2020

1994198 17 15/07/2020

1994241 32 15/07/2020

1994242 32 15/07/2020

1994276 12 16/07/2020

1994605 45 16/07/2020

1994625 5 16/07/2020

1994668 5 16/07/2020

1994693 11 16/07/2020

1994860 22 16/07/2020
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1995074 43 19/07/2020

1995252 9 19/07/2020

1995387 17 19/07/2020

1995388 11 19/07/2020

1995448 34 19/07/2020

1995450 34 19/07/2020

1995451 31 19/07/2020

1995453 31 19/07/2020

1995563 12 19/07/2020

1995574 16 19/07/2020

1995582 99 19/07/2020

1995676 5 19/07/2020

1995852 5 20/07/2020

1995888 21 20/07/2020

1995889 21 20/07/2020

1995890 41 20/07/2020

1995913 17 20/07/2020

1995914 11 20/07/2020

1995961 5 20/07/2020

1995983 36 20/07/2020

1996108 33 20/07/2020

1996171 8 20/07/2020

1996177 5 20/07/2020

1996187 5 20/07/2020

1996243 3 20/07/2020

1996305 5 20/07/2020

1996687 24 21/07/2020

1996693 25 21/07/2020

1996884 99 21/07/2020

1996911 20 21/07/2020

1996912 10 21/07/2020

1997239 30 22/07/2020

1997360 25 22/07/2020

1997365 35 22/07/2020

1997366 24 22/07/2020

1997367 14 22/07/2020

1997368 18 22/07/2020

1997369 9 22/07/2020

1997370 25 22/07/2020
 
 

 

11576



Trade Marks Journal No: 1956 ,   13/07/2020  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1997408 17 22/07/2020

1997409 17 22/07/2020

1997413 99 22/07/2020

1997495 30 22/07/2020

1997496 30 22/07/2020

1997538 29 22/07/2020

1997597 41 23/07/2020

1997704 24 23/07/2020

1997856 17 23/07/2020

1998467 30 26/07/2020

1998787 33 26/07/2020

1998872 99 26/07/2020

1998902 10 26/07/2020

1998919 5 26/07/2020

1998920 5 26/07/2020

1998951 25 26/07/2020

1999099 41 27/07/2020

1999437 25 27/07/2020

1999512 18 27/07/2020

1999790 7 27/07/2020

1999794 7 27/07/2020

1999796 7 27/07/2020

1999961 34 28/07/2020

1999962 34 28/07/2020

2000006 35 28/07/2020

2000008 36 28/07/2020

2000063 1 28/07/2020

2000276 24 28/07/2020

2000308 99 28/07/2020

2000309 7 28/07/2020

2000390 5 28/07/2020

2000402 7 28/07/2020

2000404 6 28/07/2020

2000910 29 29/07/2020

2000911 30 29/07/2020

2000913 30 29/07/2020

2000938 42 29/07/2020

2000956 3 29/07/2020

2001064 12 29/07/2020
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2001322 29 30/07/2020

2001323 29 30/07/2020

2001648 3 30/07/2020

2001649 3 30/07/2020

2001696 99 30/07/2020

2001782 5 30/07/2020

2002181 34 02/08/2020

2002416 35 02/08/2020

2002904 25 03/08/2020

2003052 5 03/08/2020

2003200 3 03/08/2020

2003462 3 04/08/2020

2003463 3 04/08/2020

2004232 36 05/08/2020

2004439 5 05/08/2020

2004725 9 06/08/2020

2005012 5 06/08/2020

2005441 25 06/08/2020

2005511 99 06/08/2020

2005716 8 09/08/2020

2005719 7 09/08/2020

2006569 5 10/08/2020

2008019 44 12/08/2020

2008481 9 13/08/2020

2008949 38 13/08/2020

2009360 43 16/08/2020

2009825 16 17/08/2020

2009951 34 17/08/2020

2010062 5 17/08/2020

2010066 5 17/08/2020

2010322 43 17/08/2020

2010557 3 18/08/2020

2010673 33 18/08/2020

2010674 43 18/08/2020

2010675 43 18/08/2020

2010847 19 18/08/2020

2010919 36 18/08/2020

2011084 18 19/08/2020

2011111 35 19/08/2020
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2011112 25 19/08/2020

2011238 5 19/08/2020

2011240 5 19/08/2020

2011243 5 19/08/2020

2011244 5 19/08/2020

2011245 5 19/08/2020

2011248 5 19/08/2020

2011249 5 19/08/2020

2011556 28 20/08/2020

2011897 99 20/08/2020

2011898 99 20/08/2020

2012289 30 20/08/2020

2012297 35 20/08/2020

2012298 7 20/08/2020

2012299 35 20/08/2020

2012341 25 20/08/2020

2012342 24 20/08/2020

2012343 35 20/08/2020

2012839 99 23/08/2020

2012958 25 23/08/2020

2012959 25 23/08/2020

2012998 99 23/08/2020

2013682 7 25/08/2020

2014098 45 25/08/2020

2014099 45 25/08/2020

2014100 99 25/08/2020

2014101 99 25/08/2020

2014499 3 26/08/2020

2014916 10 27/08/2020

2014917 10 27/08/2020

2014950 9 27/08/2020

2015273 11 27/08/2020

2016348 16 31/08/2020

2016709 3 31/08/2020

2016868 25 31/08/2020

2016869 35 31/08/2020

2016873 25 31/08/2020

2016874 35 31/08/2020

2017345 2 01/09/2020
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2017552 99 01/09/2020

2017553 99 01/09/2020

2017629 30 01/09/2020

2017764 5 02/09/2020

2017816 3 02/09/2020

2017817 3 02/09/2020

2017818 3 02/09/2020

2017819 3 02/09/2020

2017822 3 02/09/2020

2018141 5 03/09/2020

2019049 8 06/09/2020

2019425 10 06/09/2020

2019712 9 07/09/2020

2020171 16 08/09/2020

2020183 99 08/09/2020

2020544 16 09/09/2020

2020939 18 09/09/2020

2020940 14 09/09/2020

2020941 25 09/09/2020

2021301 99 09/09/2020

2021322 25 09/09/2020

2021526 9 10/09/2020

2021710 5 13/09/2020

2022096 14 13/09/2020

2022097 35 13/09/2020

2022139 3 13/09/2020

2022470 44 14/09/2020

2022709 5 14/09/2020

2022862 30 14/09/2020

2023045 42 15/09/2020

2023311 99 15/09/2020

2023356 9 15/09/2020

2023357 9 15/09/2020

2023731 19 15/09/2020

2023732 35 15/09/2020

2023733 37 15/09/2020

2023743 4 15/09/2020

2024129 18 16/09/2020

2024130 18 16/09/2020
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2024604 41 17/09/2020

2024960 8 17/09/2020

2025131 3 20/09/2020

2025132 3 20/09/2020

2025134 3 20/09/2020

2025135 3 20/09/2020

2026802 3 22/09/2020

2026953 30 22/09/2020

2027149 42 23/09/2020

2027383 7 23/09/2020

2027385 7 23/09/2020

2027682 25 23/09/2020

2027950 10 24/09/2020

2027951 10 24/09/2020

2029152 99 27/09/2020

2029469 7 27/09/2020

2029470 12 27/09/2020

2030380 12 29/09/2020

2030661 7 29/09/2020

2031589 7 01/10/2020

2031707 3 01/10/2020

2032889 5 05/10/2020

2032899 25 05/10/2020

2033076 35 05/10/2020

2033082 99 05/10/2020

2033250 21 05/10/2020

2033256 39 06/10/2020

2033259 43 06/10/2020

2033381 9 06/10/2020

2033386 7 06/10/2020

2033601 5 06/10/2020

2033604 5 06/10/2020

2033605 5 06/10/2020

2033607 5 06/10/2020

2033617 99 06/10/2020

2033661 11 06/10/2020

2033791 21 06/10/2020

2033813 5 06/10/2020

2034206 34 07/10/2020
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2034332 7 07/10/2020

2034587 3 08/10/2020

2034588 3 08/10/2020

2034711 5 08/10/2020

2035084 12 08/10/2020

2035486 11 11/10/2020

2035487 9 11/10/2020

2035951 3 11/10/2020

2036117 35 11/10/2020

2036555 7 12/10/2020

2036560 3 12/10/2020

2036833 9 12/10/2020

2036892 3 12/10/2020

2036893 3 12/10/2020

2037066 99 13/10/2020

2037077 25 13/10/2020

2037756 42 14/10/2020

2037779 5 14/10/2020

2038063 35 15/10/2020

2038506 12 15/10/2020

2038570 99 15/10/2020

2041002 3 20/10/2020

2041304 7 21/10/2020

2041983 99 21/10/2020

2042823 7 25/10/2020

2042824 8 25/10/2020

2042825 11 25/10/2020

2042847 16 25/10/2020

2042848 41 25/10/2020

2042849 16 25/10/2020

2042851 16 25/10/2020

2042852 41 25/10/2020

2042853 16 25/10/2020

2042854 41 25/10/2020

2042855 16 25/10/2020

2042857 16 25/10/2020

2042858 41 25/10/2020

2042859 16 25/10/2020

2042863 16 25/10/2020
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2042864 41 25/10/2020

2042866 41 25/10/2020

2042868 41 25/10/2020

2042871 16 25/10/2020

2042873 16 25/10/2020

2042875 16 25/10/2020

2042876 41 25/10/2020

2043009 43 25/10/2020

2043550 9 25/10/2020

2043707 10 25/10/2020

2044191 26 26/10/2020

2045311 15 27/10/2020

2045740 25 28/10/2020

2045789 7 28/10/2020

2045790 9 28/10/2020

2045791 11 28/10/2020

2046221 41 28/10/2020

2048287 7 01/11/2020

2048559 3 02/11/2020

2048760 33 02/11/2020

2049469 5 03/11/2020

2052870 10 12/11/2020

2053069 99 12/11/2020

2053888 25 15/11/2020

2053983 29 16/11/2020

2055907 3 19/11/2020

2055920 30 19/11/2020

2056544 44 22/11/2020

2056980 20 22/11/2020

2056981 17 22/11/2020

2057051 35 22/11/2020

2057698 12 23/11/2020

2058578 35 25/11/2020

2059382 3 26/11/2020

2060335 6 29/11/2020

2060714 42 29/11/2020

2060870 29 30/11/2020

2061820 17 01/12/2020

2061821 17 01/12/2020
 
 

 

11583



Trade Marks Journal No: 1956 ,   13/07/2020  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

2063461 5 06/12/2020

2063637 99 06/12/2020

2064079 25 07/12/2020

2064115 7 07/12/2020

2064116 7 07/12/2020

2064117 7 07/12/2020

2064118 7 07/12/2020

2064119 7 07/12/2020

2064120 7 07/12/2020

2064121 1 07/12/2020

2064122 12 07/12/2020

2064123 12 07/12/2020

2064124 7 07/12/2020

2064126 12 07/12/2020

2064128 12 07/12/2020

2064129 7 07/12/2020

2064131 12 07/12/2020

2064849 35 08/12/2020

2066429 20 10/12/2020

2066656 24 10/12/2020

2069295 43 16/12/2020

2069296 9 16/12/2020

2069720 35 18/12/2020

2070938 3 20/12/2020

2071611 3 21/12/2020

2072031 5 21/12/2020

2072497 30 22/12/2020

2072800 25 22/12/2020

2072801 18 22/12/2020

2074046 25 23/12/2020

2074643 14 24/12/2020

2075769 5 27/12/2020

2076092 10 28/12/2020

2076093 10 28/12/2020

2076338 38 28/12/2020

2077848 5 30/12/2020

2078511 4 31/12/2020

2078623 35 31/12/2020

2078624 31 31/12/2020
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2079975 42 03/01/2021

2084773 99 13/01/2021

2085378 9 14/01/2021

2088150 10 21/01/2021

2089208 33 25/01/2021

2090754 31 28/01/2021

2090756 5 28/01/2021

2090757 31 28/01/2021

2090758 5 28/01/2021

2090785 5 28/01/2021

2092051 9 31/01/2021

2092954 7 01/02/2021

2094091 5 03/02/2021

2094975 5 04/02/2021

2098460 25 11/02/2021

2102236 36 18/02/2021

2102237 37 18/02/2021

2102439 9 19/02/2021

2110710 18 07/03/2021

2111893 7 08/03/2021

2113366 29 10/03/2021

2116654 31 17/03/2021

2122577 5 29/03/2021

2124722 43 02/04/2021

2124723 35 02/04/2021

2125635 5 05/04/2021

2126004 41 05/04/2021

2126035 14 05/04/2021

2126054 19 05/04/2021

2126656 35 06/04/2021

2127857 25 08/04/2021

2128364 30 11/04/2021

2133122 5 21/04/2021

2133123 42 21/04/2021

2141093 5 09/05/2021

2141095 5 09/05/2021

2141099 5 09/05/2021

2142034 30 10/05/2021

2142290 99 10/05/2021
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2143153 7 12/05/2021

2143159 29 12/05/2021

2143209 9 12/05/2021

2145181 11 16/05/2021

2145409 5 18/05/2021

2153663 44 02/06/2021

2157866 5 10/06/2021

2158069 31 10/06/2021

2158070 34 10/06/2021

2158295 17 10/06/2021

2159252 31 13/06/2021

2161169 33 16/06/2021

2161170 33 16/06/2021

2161978 33 20/06/2021

2162556 5 20/06/2021

2162557 5 20/06/2021

2162558 5 20/06/2021

2162559 5 20/06/2021

2162560 5 20/06/2021

2162562 5 20/06/2021

2164561 99 23/06/2021

2165116 3 24/06/2021

2165304 16 24/06/2021

2165305 16 24/06/2021

2165306 16 24/06/2021

2165307 16 24/06/2021

2165459 39 24/06/2021

2165813 5 27/06/2021

2166516 7 28/06/2021

2166538 36 28/06/2021

2166539 41 28/06/2021

2166540 45 28/06/2021

2166572 7 28/06/2021

2166573 9 28/06/2021

2167273 13 28/06/2021

2168012 30 29/06/2021

2168651 19 30/06/2021

2168652 11 30/06/2021

2168653 19 30/06/2021
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

2169260 17 01/07/2021
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NOTIFICATION 
SNo. NOTIFICATION 

1 3879039 - Service address has to be changed to read as DHANUKA SHIKHA NILESH, B 
- 702, DOMAIN HEIGHTS, NR. BAKERI SONNET, SHYAMAL CROSS ROAD, SATELLITE, 
AHMEDABAD, GUJARAT - 380015 and applicant name has to be changed to read as 
RAITO ELECTRICALS PRIVATE LIMITED by virtue of assignment deed. 
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PR Section 
J/  

SUBSEQUENT PROPRIETORS REGISTERED  

374591 - 24: Proprietor Altered to ASHOK KUMAR MOHANLAL BUDHIA,MOHANLAL 
MADHUSUDANLAL BUDHIA trading as M/S. BANSAL BROS. & CO. , 208, Jamunalal Bajaj Street, 1st 
Floor, Kolkata - 
700 007, West Bengal, India 
SHIV TEXTILE
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: saucanaa : 
NOTICE

vyaapar icanh ko pMjaIkrNa ko ilae Aavaodk tqaa [sako AiBakta-AaoM sao 
ivaSaoYa $p sao yah p`aqanaa- kI jaatI hO ik p~acaar krto samaya saMbaMiQat 
vyaapar icanh rijaYTI/ kayaa-laya ka saMpUNa- saMdBa- , p~ saM#yaa ,tarIK , 
Aavaodna saM#yaa tqaa saMbaMiQat vaga- ik saM#yaa ka ja$r ]llaoK kroM 
ijasasao ik p~aoM ko yaqaaSaIGa\ inapTana krnao maoM sauivaQaa haogaI 
 
Applicants for registration of Trade Marks and their agents are 
particularly requested to quote in their replies full and complete 
Reference Letter No. and date, application number and the class to 
which it relates and send to the concerned office of Trade Marks 
Registry. This would facilitate quick disposal of letters. 
             

            Aaoma Pa`kaSa gauPta          Aaya.e.esa.
mahainayaM~k ,eksva 

AiBaklp tqaa vyaapar icanh
 

OM PRAKASH GUPTA , IAS
CONTROLLER-GENERAL OF PATENTS, 

DESIGNS, TRADE MARKS & GI 
 

             Baart sarkar vyaapar icanh rijasT/I ,mauMba[- 400037 
                           Wara p`kaiSat

                   Published by the Govt. of India, 

Trade Marks Registry, Mumbai-400037
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